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LOK SABHA DEBATES

LOK SABHA

Monday. March 30, 1981/Chaitra 9,
1903 (Saka)

The Lok Sabha met at two minutes
past Eleven of the Clock,

[MR. SPEAKER in the Chair.]

st HATW AWE HEqeT
wgza, g fady g ) AHET
foar #X

g AxF Tgg wiga 7 2§
gz da ? (awiv)

Reqel WERT @ FE HAHT ST
qrRAT & | AT IIF| FB AL L

st wAITw Qe ¢ S Adr
2, TR ®1oAmeT &0

gifw war e gafaatn six faard

qar amfew wrgqfa way (o T
A fag) ;. tEr amrdr Sitogia
agi MA T 9IT, Fre Fqr w7

ORAL ANSWERS TO QUESTIONS

Re, Starred Question No, 576.

SHR1 JYOTIRMOY BOSU: Sir,
before you call the Question, I have
to, and I seek your permission to sub-
mit something, If you reaq Question
No. 576, and if you read the question
that I have given and the question
that hag been edited, it is chalk and
cheese. And I don't know  under
what rule, who authorizeq the Secre-

tariat to edit this question**,
whole thing has been taken out......

MR. SPEAKER: You come to me.

SHRI JYOTIRMOY BOSU: That is
a plot of land worth a crore and &
half, worth Rg 50 crores....

WEq WENRL : WET HAIH F<T |

&< Igq |

SHRI JYOTIRMOY BOSU: 73,
gt g T@0 g |

What ig the original question; and
what ig the printed question? This is
the matter, Under what ruleg hag it
been edited**. Who has done it?
Who guthorizeq bim? I woulq like to

be enlightened hefore I put the ques-
tion.

MR, SPEAKER: You come and we
shall see.

SHR1 JYOTIRMOY BOSU; No, Sir.
This ig not 3 matter to be discussed
in the Chamber. You kindly see what
my original question was. Let them
produce the copy of my original ques-
tion before you. And you see what
hag been printeq op the list. This is
terrible. This is terrible. We cannot
function like this.

PROF N G. RANGA' Is MI‘. Bosu
putting a supplementary?

SHRI JYOTIRMOY BOSU. We
cannot purchase....

SHRI GEORGE
Under what authority? This is very
serioug matter. It ig not a matter for
supplementary. They go on getting
edited. They get distorted,

FERNANDES:

MR, SPEAKER: They don't get.

SHR1 JYOTIRMOY BOSU. I would
like to make a submission, ,

**Expungeq as ordered by the Chair, ;
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MR, SPEAKER: I would like to
discugg with you.

SHRI BAPUSAHEB PARULEKAR:
This ig the habit of you, office**. I
have brought it to your notice, Sir,
They do it without informing us,

MR, SPEAKER; We shall....

SHRI BAPUSAHEB PARULEKAR:
Kindly take certain steps.

MR, SPEAKER: I would.

SHRI BAPUSAHEB PARULEKAR:
We are not getting the proper ques-
tions printed on the paper,

MR. SPEAKER: They do it under
some rules.

SHRI JYOTIRMOY BOSU. Sir, you
Just see what wag the question**

MR. SPEAKER: You come to me.

SHR] JYOTIRMOY BOSU:. Where
is the question; where ig your printed
matter, and what ig the question? Are
we here for gimmicks? Are we here
at the mercy of somebody else?

MR SPEAKER: We shall gee,

SHRI JYOTIRMOY BOSU:. What is
the question? You read out my ques-
tion. Kindly read my question,

MR, SPEAKER; This is your ques-
tion:

“(a) Whether the New TDelhi
Municipal Committee hag violated
ruleg asd shown favour in processing
the lease of a1 Five Star Hotel site
in Connaught Place area to a local
industrialist; and

(b) if so, what are the
thereof?”

details

SHRI JYOTIRMOY BOSU: Right.
80, what is my question?

MR, SPEAKER:‘ This jg your ques-
tion,

SHRI JYOTIRMOY BOSU: This is
my office copy.
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MR. SPEAKER: This is your ques-
tion.

SHR1 JYOTIRMOY BOSU: Then
that must be my gecong question,

MR. SPEAKER: Thig is the ques-
tion.

SHRI JYOTIRMOY BOSU: That is
the second one,

MR, SPEAKER: If it is like this,
then they are uncalled for; they
should be expunged.

SHRI JYOTIRMOY BOSU: No, the
second one. I dictated it. 1 kept the
office copy. :

MR, SPEAKER; This ig what 1 have
got.

SHRI JYOTIRMOY BOSU; Maybe
this is the secong question,

MR, SPEAKER: No, no. This is
the question which I have got.

SHRI JYOTIRMOY BOSU. No, this
is my office copy. I maintained my
office copy very carefully,

MR, SPEAKER: What jg this then?
Whose gignature is this?

SHR[ JYOTIRMOY BOSU: That is
an additional question.

MR. SPEAKER: No, you cannot do
like this. I take strong exception,

SHRI JYOTIRMOY BOSU. I take
strong exception too.

MR, SPEAKER: No, I will not allow,

SHRI JYOTIRMOY BOSU. Two
questions can be put on the game sub-
ject.

MR. SPEAKER: It will be eXpung-
ed.

SOME HON, MEMBER. Expunged.

MR, SPEAKER: If anything is
wrong, T am going to look into it I
don't spare my Secretariat,

SHRI JYOTIRMOY BOSU. This is
the office copy I have got on my file.

**Expunged as ordered by the Chair,
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MR. SPEAKER: This ig what it is,
this is yours.

SHRI JYOTIRMOY BOSU: I have
told you, Sir, thig is another question.

MR, SPEAKER: That might be so.
But thig is the question I am allowing
you to ask,

SHR] JYOTIRMOY BOSU. 576,

Violation of Rules by N.D.M.C.

*576. SHRI JYOTIRMOY BOSU:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether the New Delhi Munici-
pa] Committee haq violated rules and
showy, favour in processing the lease
of 3 Five Star Hotel site in Connaught
Place area to a local jndustrialist; and

(b) if so, what are the details there-
of?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAMMAD USMAN
ARIF): (a) No, Sir,

(b) In view of reply at (a) above,
the question doeg not arise

SHR] JYOTIRMOY BOSU. The fact

of the case ig that Mr. Saga, Suri of
this Automobile Company at 12 Bara-
khamba Jane—Delhi Automobile—in
1975 was very friendly to a person in
the ruling coterie. Now dead and
gone, we do not wWant to talk about
him, he manageg to get a three acre
plot or langd at Rs. 20 lakhs from
NDMC although NDMC was not the
_owner of that land. It was Government
'of India. Then the area wag increased
to 6 acres and the amount was Rs, 38
lakhs. When the succeeding Govern-
ment came into power, they cancelled
the lease because it was illega] ag the
NDMC was not the owner. After the
new Government came in....

MR, SPEAKER; You put the ques-
tion,

SHRI JYOTIRMOY BOSU: I am
putting thig question. When the new
Government came into power, now a
¢ase was brought in. Although Mr.
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Sagar Suri haq taken a refund of
Rs. 28 lakhg that he hag deposited. So,
it was quid pro-quo. That land with-
out adequately publicising is now
being given, I understand, at Rs, 1.44
crores, and it ig also found that he is
being allowed & commercial content
(construction of outright disposable
shops in the proposeq hotel complex
building) of about 253,000 square feet
out of which he will get all the money
back, yet he will remain the owner
of the hotel, T want to ask the hon.
Minister thig question: whether it is
a fact or not, after the auction that had
taken place at Jhandewala, whether it
is or it is not a fact that thig property
of 6 acres of land at Barakhamba lane
in today’s market price could be as
high as Rs. 50 crores and ig it not a
fact that it is being given to Mr. Sagar
Suri for a consideration of Rs. 1.44
crores or not?

THE MINISTER O PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): I want to bring to the notice
of the hon. member through you, Sir,
that thig is a fact that thig Government
hag decideq to give NDMC a plot in
Barakhamba area for construction of
a hotel. So far as Government ig con-
cerned, we never give it to any indivi-
dual; either we give it to D.D.A or
N.DM.C. This ig the practice of the
Government Anqd this ig a fact that
whepn our Government wag there
before 1977 this plot wag givep to
NDMC, and the NDMC, afte; calling
a tender, that is calleg restricteq ten-
der, had given the licence to this
Delhi Automobile Company, But sub-
sequently the Government changed
and it wag undone as Janata Party
was doing in everything. When we
came in power again, actually because
of this Asian games, three committees,
not only one, wrote to us. Three
different Committees for Asian Games,
the Steering Committee, the Tourism
Sub-Committee—the Chairman of
which is the Secretary, Tourism—and
the Lieutenant Governor wrote to us,
that in view of the Asian Gameg they
would be needing aditional agccommo-
dation of about 2,000 rooms in hotels.
Therefore, keeping all these things in
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view, the Government decideq tg give
again thig plot to NDMC ang the diffe-
rence in the rate cap be seen. Pre-
viously, aut the pre-determined rate
we had given ‘9 our own bodies like
NDMC, DDA. In 1976-77 when it was
given, the pre-determined rate was
Rs, 1,000 per square yard. You can
see the difference. At that time, in
1976-77 Government was to receive
from NDME€ nearly Rs, 19 lakhg every
year. That ig all. Now, the Govern-
ment will get from NDMC
Rs. 8,78,00,000 as premium and yearly
as ground rent Rs, 2 lakhs. You can
imagine no partiality to anybody even
among our own statutory bodieg like
NDMC hag been shown and what
amount of monay NDMC gets is clear.
That party hag filed a case against the
NDMC. That party, the Delhi Auto-
mobileg previously in 1976-77 wag the
highest bidder. What was NDMC(C to
get from that licencee? 1 want to
qQuote the comparative figure. NDMC
wag to get Rs. 37.38 lakhg every year.
Now, what will NDMC gst from this
every year? It will get Rs. 1.45 crores
every year. Can there be any more
judicious action than this?

SHRI JYOTIRMOY BOSU: The
Minister shoulq be aware of the latest
auction that hag taken place, if I re-
member correctly, for 1,200 sq metres
of land in Jhandewalan—not in Con-
naught Circus—and what price it
fetched. This plot of land could have
fetched nearly Rs. 50 croreg according
1o knowledgeable quarters. I wou'n
like to tell the hon. Minister that Mr.
Sagar Suri had first paid Rs 20 lakhs
‘when it was a three-acre plot. When
it wag increased to a six-acre plot he
deposited Rs. 38 lakhs. When the
Government changed—Governments
are the same, may be the ruling party
changes—the Government considered
it to be illegal. And the owner of the
land wag not NDMC, but the Govern-
ment of India. Rs 38 Jakhs! They
cancelleq the agreement. They
thought that it wag illegal and Mr.
Suri took back the money and the
whole matter ended there and once
the man goes to. (Interruptions).
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MR, SPEAKER: What is the ques-
tion?

SHRI JYOTIRMOY BOSU:. The
question is when the political weather-
cock changes, immediately these wea-
thercocks- also change and he was
persuaded tg file a suit and I would
like to ask the hon, Minister why the
Government lawyer went and joined
hands with Sagar Suri's lawyer and
sought a compromise, more recently
in a court of law ang that is why he
has been able to get thig property
worth Rs, 50 crores for a pittance of
Rs, 1.44 crores. Ig it a fact that two
influential persons, the son of a for-
mer ‘Minigter now late, dead ang gone,
from Srinagar and another gentleman
from the P.M.’s Secretariat are push-
ing the authorities for giving the land
to this particulay party?

SHRI BHISHMA NARAIN SINGH:
Hon. Member, Jyotirmoy Bosuji's
is crossing the limitg of imagination.
I have given this information to him,
through you, and the history of the
case, There ig ncthing wrong in giv-
ing this land to NDMC for constructing
a hotel It is not a new case,

SHRI JYOTIRMOY BOSU: Why
closed tender? Why restricted ten-
der? Why not open tender, advertised
tender?

SHR] BHISHMA NARAIN SINGH:
1 will explain 1o you why thig res-
ticted tender was called. Even for
Akbar Hotel, tender was called. Six
times tender wag called. What had
happened? You can see the results.
Therefore, NDMC has to keep practi-
ca] thingg in view. There is no ques-
tion of favouritism to anybody., I
have given you the information....

SHR] JYOTIRMOY BOSU: Akbar
is an ITDC public sector undertaking.
He is comparing between z private
profiteer—Sagar Suri—ang ITDC! My
God! T tell you. What hag happened
to your 1. Q., do not know!

SHRI BHISHMA NARAIN SINGH:
No, no, Sir. I completely deny what-
ever charges he has made,

MR, SPEAKER: Shri Trilok Chand.
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SHRI JYOTIRMOY BOSU; Why did
the lawyey agree to comprise the case,
joining hands with Sagar Suri'y law-
‘yer?

SHRI BHISHMA NARAIN SINGH:
The compromise of the case wag done,
while the case was going on. while
the litigation was going on because the
licensee hag gone to the court for
redressal of his grievance.

SHRI JYOTIRMOY BOSU: Bogus
grievance!

SHRI BHISHMA NARAIN SINGH:
That was the fault of the party? The
only fault was .hat the licence was not
given to him, becaus- the Government
changed. ...

SHRI JYOTIRMOY BOSU: The
Speaker ig laughing! Hg has under-
stood what 1 have said,

SHRI BHISHMA NARAIN SINGH:
You know what the Janata Govern-
ment was doing—you know well—
undoing even all the good things done
by us. (Interruptions),

PROF. MADHU DANDAVATE:
There can be no answer without refe-
rence to the Janata Government!

SHRI B.L.SHMA NARAIN SINGH:
This Government has also to take
political devisions. This Government
decided to give the ploy of lang to
NDMC.

gfrny  d@ai & fwg fade
RETHT
*577. =t &to <o fug : 1
st faem w=
1 foen o wwwet wemw 7
g AT K FA¥ AT fa oo

(%) #ar ufwarf =i % Fford
FwTT w1 Rt ¥ wrf wenear
fre <& &

CHAITRA 9, 1903 (SAKA)

Oral Answers 10

(@) afz &, @ freit afer it
mx fa-fee 2o & v a@aar
foe & R

(7) =& &« § wdow U<
T §TU Tws o9l YO8 '
feadr wfer &d & sadr ; H<

(%) = @ai ¥ fod feenfeay
T I4q T & fog y@m< gy
F1 WH IS4 Wl W@ E 7
THE MINISTER OF EDUCATIO
AND SOCIAL WELFARE (SHRI S.
B, CHAVAN): (s) ang (b) The only
foreign assistance so far offered to and
accepteq by Government ig a cash

grant of Rs, 12 crores from the Amir
of Kuwait.

(c) The expenditure on the Asiar
Gameg project to be borne by Govern-
ment is estimateg at Rs. 54.83 crores.

(d) The selection of Indian sports-
men for participation in the Asian
Gameg is the responsibility of and will
be done by the Indian Olympic Asso-
ciation and the Nationa] Sportg Fede-
ratiopg concerned, However, Govern-
ment is trying to provide all possible
facilities and financial assistance to the
Sports Federationg for prope, training
and coaching of sportsmen within the
available resources,

81 o o ﬁfz i >3 B T
ofeed TR 4T W @S T ST @
¥ oot AE HTRTT W N §iE
AE AT B uTE W X ) "
g ot T@r g, fanwat W=t wg &
fa ofd a=e & fom gz & wids
wag fra <@ &, fowd wcr gde
F WHR T 12 T &, faEgmw
T AR ug At wEr T g
FRIT THH AT ad §
wiwg = "2 # & wradu wer
ft ¥ ug Siaar Wigd § v owar
g ot w7 Tw ¥ N wgwen
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HZ W & W JLOTT IT F AR
aff wv W ¥ ? agdeq W
9T W q41q I fo qar AT F
TN & I wifgs Fgmar @ §,
#TL ofwgs qF 38 F @ gA
a ¥ @afz ¥ fapm ¥ faq qar
ag mifaw gma & s ar @
K adr ?

: y :

SHRI S, B, CHAVAN: I woulq reply
to the last question first. The Amir
of Kuwait gave this donation for
Asian Games and that tog for a sta-
dium. The second part of the ques-
tion wag whether any other country
offered to assist the Government of
India or the Asian Olympic Associa-
tion and whethe, the offe; has not
been accepted. A least ag far as my
information goes, there is no such case
wherein the offer wag made ang we
have not accepted it. There are two
offers which wge have received, One
ig from Seiko in Japan and another is
from M/s, Yonex from Japan. EBEoth
these parties have made offers, The
first party offered to provide on a rent
basis 13 ‘timers’ including photo-finish
apparatus and clectronics scoreboard.
That matter ig under negotiation and
very soon it wi}l be finalised. The firm
—a Japanese nrm—want to give shortg
ang racketg for table and lawn tennis
in lieu of the publicity they will get.
They have also offered 25000 US
dollarg as royalty.

st dts o Ty qAT AL,
Au g3 weF 73 & B omararsiaw
FAS & AqeAq o faraew w4,
q37d "wd & 1w 3A A oAfE-
geq ¥ gzl fRar w4 ®, FIOT 7
fo idt & faqem & 949 ¥ wiAq-
frqarq g & #1ed met @rd §
AEAA I——TFqC FIAT T {1
wgt aF ufwad TF F AT
odr Feida = W § f& Feegewma
d ¥ W weawadd @ @
g 1w g9 & FF 10 g wwar
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veate ¥ fear war @ faaamss otz
FiFalfer a5 | gwifewr z W=
aF, o Fro wo gw T fewaz
8 FUT & ¥7 g I Fdwd
HiT THIE W% UITFET | ITF
I ¥ THT g @r g AT g
ST ¥ W oweRErs B W |
va-feg @ g wr & 1 -faa go
gt &t X0 A ACH FL TE |
TEH A JIT ATIH 9T § | T FA
g3 Al F1 IG@T T AW HIFT
ST qFT F IFAT 95 ¥ I W
fagc &7 W@ § 7

AN HON, MEMBER: He hag resign-
ed,
ot ate dto fag :omara o,
T1EZ Ff frar & fay 7qfes eara
Fg fzar war § « § Hrar q/aw
qrAAG TE A F AZ FEAT AT
g f& ¢ I=gd 9F T Q%I F
frasm & frq &4 d¥g FEEzEl
TGT F( STIEAT T AN TE E AT
gt ?
SHRI S B. CHAVAN: May I re-

quest the hon, Member to repeat the
question?

WA WEIT : FAT WG 10d7F
gF 937 FIx Fesar & fac wE
AHAATT &7 § oqqeqT FLA AT @
g7
SHRI S. B, CHAVAN. There is a
separate scheme for sportg for rural

ang urban areas. So, I would require
notice for that,

SHRI NIREN GHOSH; it hag re-
peatedly been stated in this House
and outside also that an amount of
Rs. 700 crores is going to be spent
directly or indirectly on the Asian
Geames. The figureg that the Govern-
ment has given are far below the
figures which appeared in the papers.
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May 1 take the Government’s figures
as fina] and that these figureg would
not be exceeded?

How many guests do you expect for
the Asian Games? How many hotel
roomg "are there in Delhi at present?
If there ig @ new construction, wil] it
be completeq before the Asiapn Games
start? If not, how will you accommo-
date those guests?

SHRJ S. B. CHAVAN: So far ag the
first part of the question is concerned,
the figures which are given by the
Government are authentic. 1 go not
think the hon, Membey should give
great credence to what appears in the
papers. But at the same time, I
cannot rule out the possibility of some
escalation by the time the whole thing
is completed. But it may pe about 10
or 15 per cent and not more than
this.

There are private hotels and it may
be difficult for Government to say on
what basis these private partieg ap-
proach both the NDM(C and the Gov-
ernment for increasing accommoda-
tion. Considering it in the context of
great inflow of tourists, it is quite pos-
sible hat there may not be enough
accommodatio for the sportsmen.
That is why, the NDMC and the steer-
ing committee have come to the con-
clusion that a few more hotelg are
necessary.

SHRI NIREN GHOSH: Shri Bhishma
Narain Singh hag said that 2000 people
are expecteq and 2000 rooms are not
there. Now, the Minister Incharge
says that he does not know the figure.
So, two Cabinet Ministers are making
contradictory statements before the
House,

MR. SPEAKER:; We will fing out
the discrepency later on.

A W "

*578. st qaaAreawr @iy
Fr ghr war farafargy sEAsQ
gAY e faaror ®ar gew 9%
WY 7 T FE fw
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(7) a4 af & v a4
FI FT (FI47 IITRT oI AIT A/
af A F FRI40 IET T AFT

g

(=) =rar fadi & feaar wiar
¥ F4r &1 A e 3EY

() Far "ozgrr fadi o7 74y
ar€ ¥ § mT ufz g, @ A
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(xr) ol aqr 4 fadi 7
T 7 & 0T 4w &7 fEwaar
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¥

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUTURE
AND RURAL RECONSTRUCTION
(SHR; BALESHWAR RAM): (a) to
(d) A statement ig laid on the Table
of the Sabha.

Statement

(a) During the current season,
1980-81, the production of sugarcane
ig estimated at 152 million tonnes and
the production of sugar, upto 15-3-1981,
hag been of the order of 41.81 lakh
tonnes,

(b) A quantity of 12.92 Jakh tonnes
of levy sugar has been lifted from the
sugar millg during the period from
October, 1980 to February, 1981 for
internal consumption,.

(c) The Governmentg of Uttar Pra-
desh and Madhys Pradesh have, with
the concurrence of the Centra] Gov-
ernment imposed a 50 per cent levy
on khandsari produced by the first
sulphitation process.

(d) According to information avail-
able, the maximum price paid by sugar
mills for sugarcane is Rs, 28.00 per
quintal. This price has beemr paid by
the three mills at Batala, Gurdaspur
and Zira in Punjab
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The khandsari unitg are in the un-
organiseq sector under the adminis-
trative control of the State Govern-
ments. They are quite large in num-
ber, being around 5,000 scattered in the
interior, It ig difficult to ascertain the
prices of sugarcane paid by individual
units.

ot mapArrgw wlear o oweas
o, war fe g8 smawr g g,
9qd qqwr 41 @ f& 1520 W@
#ifzs =4 @ qW H waAT dar
gar & 1 ufe wg v&r & @Y wawnEd
&1 g9 Sfgwma w152 #Hifew za
T far g =Jifgg ?

AT WA wg & fw oow Faew
T ¥ OWIE ® Oy fwadl  wEET
I3eqifRd AT § WIT WERT &7 N
JeqIRA BT g, 9H [ IEIET
gFa F1 EWT & qwn dw HEw
faadt mavT dar @ =rfgn,

vfe aq  wiw qAbRato
it fam§ wte amfcs qfa w=
wa A g yaw w1 SO
g fear w40 & | WART A JIAIL
qeaiEE ®azls H, qEew A
§ FAT AT A & ) FAHS S«
gq wTE ¥ A Wi WIS 9T Hw
fraadt & 97 GAUE FId F, A
LIz W & Iw A FAT FG
9 qWT § WX FE /G 9 TW-
go § A FE 10 TET
& T K aga §F gar & | @l
11 9 T & %7 11 9T §& ¥
w FI AGIRAK HIT HiFT & O
gATHl 3 W § ) W 3§ FOUELS
fopaQt 10 e qaTE ST GFA!
g, A WS § | WK TS IEAI 8,
® gs A '
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st wewraaw wizmy ;1520
wre #ifew &7 AT a0 gar §, 9
HIY T a1 § ) wur wg G g 7

T dx fog :  faeger wd &,
ot XY Farur g o

Wt wEmAraw wiEgv: sy
HIYTT 9T @Y W & Hva< 152 i@
Wifex =7 A 30 QA =ifgg

Tz d@rew fag : faar e
920 T &, W W & 3w
A A gar g g, 9% & &Y
T 98 T § | & ug FamT g
f& ST wemr dar gar §, S% W
dis frgaar &, e ot sy ¥
g qTET § |WiT geyd W awdl §
AT BFRAS § Al el TG & aF
33 ;T 35 ®IHIT & TTfHLIA SiaET
g | TH w97 B9 4g Jarge

g

¥
5

&

ot agaraw sifeqr . "I g7
Fgar g f& el o g s
WeEl gTETT 7 a4l wiofon w6
s ufe sidfas #1 8, @ s
s aed g, g fwadr mogidr ?

e diex fmg @ @ w1 @dr
aererr & & wl &t @ gwar fw
feadr N Ao MWifE @rEyTh
faet & wenfer® gmme are &8 wrd
T ET & | T U AN A% FE
TG TG WT g AT o Fro HK
g AEW Ff GER A WIS @
¥ UYET ¥ @iswrl & Iu¢ o4y
qME & W T 50 TIHE § |

Wt wEREae wfEmn o #=Aa
gERA IR A & Aifv 75 & 2
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wa A fag : i @R
M Aify & F gl & §79 § 7
TAT STC fE EAL FT A iHAT 4G |
difrg g 7 vgwr fRgm & WTER
aF aisard fadi & @7 & faww
g fearar « wred s A Hifa
agr T s e wad He @iy
faat oz F4t s e, 9 98 W
TTAHZ F IAGS § AGC AT BEATLHL
gFdl & "I go dto MIT Tew AW
#1 91 g1 AR &, TEA 7@ AT hya
st fEar § 1

st @egArAN  Stfrar ¢ FEA
A w Aifn g warr & ad

g7

ua d@tew fag o ag 0 T T ago
gfrgn aAma g ...

Mt WA wAleA war
wgigg 7 S stara faar €, 3% ¥ uyg
g fF 41 wr@ 81 gw #Hifgw &
A FT T gHO G 15 ATH aF |
qgdr A ¥ ag sirAar =ger fE
FAT IF &1 4 FgAT & % 9g 1 I3
gar &, ug St Wi Fr omdwr @,
IRy FWE 1 gu At § 98 FeAr
argar fF feswr % fadl & ofemd;
IAT AW AR "W SOIET o AAC
fad faegw a< & It § wifw
frat @ awwr A& frer wgr g 1 dH
HIOT (ST Wi AT i %7 a1 708
g afer wfwa distq & garew g &
g & fad aw2 gt of § wie fua
wifas  sagw T oA Fr WWr qJW
FTRE arfs soaraa =er faqr sy o
wiwm fpgem & ag w4t § B
¥ Q9 ® qrone F A dv F qeat w1
15 &7 wfa f6di qx Ldiarss fwar
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STar T~ &1 FUT YT T qicfeufa
g qETd @ W Y FT qHFEA H
F foqg w1 w St @ § qifE
sg st fHaaor WA F oAl ¥
Fg1 wrar § 5 9 & qEre F wow
IF &I (AT 99T 8, Owr & 7930 &
fedr i Awelt &1 €A F7 qT@T F
qHT SIAT 98 7

WEAW REITT :
g fe&x &7

T & T A

Wt SN ®AbEE : o gESl
sefan fo% 2% oF & arg gei wdr
SR G A

g 7 fg : TET YiEa,
qA q g A w1 fEw A &0 &
q1 wqAT "iETal diql fem 9w &%
Har g

S WA TG A @
TG & qafeard mwRww  sufge faur
g S WY HEwe W fE AT A
FiAqd  ag T @EW G0 giar & 0
oISt Wdr Fi FiAG ARE WO
8 wToy faadi ==fawrzs g € &
vdiFeas fafasdt 7, wrew v ®
fEa-Tre @i F-8iF F, iAW FI, YL
&0 St uwiel S fE ag weEre adt
g1 IUE 9 &iF yraAl 7 faegw qwia
FT & L A, SUFT wi I I WA
TAC E | WA W) qUr ¥ WIS
gA T Frfaw & i+ gf e s A
yEe@  AE gsd 1 (smEwma )
g fFdr are ®i ord® T 8 Sy
g A& IR feadt & w6 A &,
feaar & wser ®7 gwr i, WA
JHFTIF g drdaT L) (sEe ),
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frad e, wi@ il F T TE
FA & FO WA @ e ¥ H
21 @T&@ 7 Y F4T 4T | AL Y
“§Z1aTX 38 W@ A IT HIG 38 WG
A GF g af A w7 fa g dama
g SIAT Tt e A IR 0
I YT F A T & YL FiAl Ff
Farae g% 4 | SE A wi damaR
64 WT'T 82 FSIT TGS At agl 9geli
HIFR & 519 § TR, HTAT T HTHL
A IYFi FAS Al & g 9IER "4
FT 58,44 @M@ T 9T 95T TE |
I qTT HIC WIAT YT, TH HIFTL Ff
qar & foa% fo T qifes 93 §
a2 qI14[T 38 1@ 59 FHX A T
FL AT AL | 1978-79 F WX
T & OWITFNR 14,3 GXFC &
AEFH FA[, TaE IR
SHRI GEORGE FERNANDES: Sir,
this is not my question. The Minister
ig discussing the policy of the Gov-
ernment., I have askeq a  specific
queztion. (Interruptions). Sir, I am

on a point of order. I have asked a
specific question,

MR. SPEAKER; Your question is
regarding the fixation of price or sta-
bilisation of price and he has to give
facts aocording tc it. Why should you
object to this?

SHR; GEORGE FERNANDES. Sir,
what was my question?  (Interrup-
tions). I wanted to know whether the
crushing has come to an end, whether
the mills have deliberately stopped
crushing ang whether the production
figure that the Minister hag given is
below the Government’s own expec-
tation, their own target,

MR. SPEAKER: You also talked

about the price....

SHRI GEORGE FERNANDES: And
therefore the mill-owners are going
to take the price of . .

(Interruptions)
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MR, SPEAKER: You give answer to
this, .

(Interruptions)

MR. SPEAKER; Order please, Let
the Minister reply.

RAO BIRENDRA SINGH: The hon.
Member angd alsg other hon, Members
would Jike information in this regard
because Mr, Fernandes- has trieq to
create scare in the market by stating
that the sugar price may go up to
Rs, 15/- per k.g. ] have got to undo
what he is trying to do. (Interrup-
tions). 1 was stating that in the year
1978-79 in the production there wag a
shortfall of 14.3 per cent. Ncxt year,
in 1979-80 when he was on these
Benches, the shortfall was 15.6 per
cent and within one year afte; this
Government has taken over, they have
gone up ipn production by 18.8 per
cent.

This is how we have proved by
economics.

MR. SPEAKER:
about that . . .

He has asked

RAO BIRENDRA SINGH: I am
coming to that. The production of
sugar ...

MR. SPEAKER: The question
about the fixation of price at Rs. 15
is also pertinent.

RAO BIRENDRA SINGH: The
production of sugar during this sugar
year upto 15th March on account of
the various policies that we have pur-
sued and the incentives that we have
given and the measures we have taken
to try and prevent diverzion of sugar
to khandsari and gur hag Yrought us
results and the production of sugar
upto 15th of March this year is the
ever highest so far achieved. 1t is
41.8 lakh tonnes as against 40.31 lakh
tonnes achieved in 1978-79 when the
total production was 58.44 lakh ton-
nes. It was 39.46 lakh tonnes in
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1977-78 when the total Production wag
64.62 lakh tonnes. But this year we
are expecting the production of about
52 to 53 lakh tonnes.

If you compare thig figure of pro-
duction upto 15th of March this year,
this will definitely convince the hon.
Members that the production so far
has gone beyond the expectation of
the hon. Members (Interrup-
tions)

MR. SPEAKER: Professor Sahib,
let me handle it.

wa  diem fag : Far A
F@ & FIAT q9T § 9A HGET
@raqr Tfge fF e % gwErR
qFLT fear smar & w0 ?

SHRI GEORGE FERNANDES: I

seek your protection. I made three
points.

MR. SPEAKER:
am doing.

RAO BIRENDRA SINGH: If there
is anything for me to clarify . . .

MR. SPEAKER: He wanted a
specific answer whether the mils have
been closed. -

RAO BIRENDRA SINGH: I am
coming to that. But they were ask-
ing about the target.

WA WEE @ HL IO §AT TH
2, TamT |97 § gz dfwg

That is what I

RAO BIRENDRA SINGH: 1 is a
fact that some mills have closed down
but it is also a fact that the number
of mills that started working right
irom the beginning in October on
account of the incentiveg provided to
them for early crushing was the lar-
gest, that ever was there in the past
years. !

The closure or working of mills de-
pends upon the availability of sugar-
cane in the mill area. 1t is a fact
that production figures of sugar have
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been given in the statement but the
tota]l availability of sugarcane is
about the level of what we had in
the year 1878-79—151.7 million ton-
nes. This year we have 152 million
tonnes ... (Interruptions)

SHRI GEORGE FERNANDES: I do
not want the Minister to ramble, I
made three points.

1. Is the production figure given by
the Minister in his reply viz. 41.81
lakh tonnes below their own target
and their expectations? I am sorry
he has not answered that.

2. Have the mills stopped crushing
deliberately?

3. Have they done this because
they are planning to raise the price
of free market sugar upto Rs. 15/-7

MR. SPEAKER: Everything has
been answered except that—is the
production below expectation?

RAO BIRENDRA SINGH: I have
already stated that too. This target
so far achieveq is the ever highest
achieved in the past years. I have
also said it is according to our expec-
tation . .

SHRI JYOTIRMOY BOSU: While
giving thig figure of 41.81 lakh tonnes
and the levy figure of 12.92 lakh ton-
nes which is inter-related, will he
enlighten the House if he has taken
into consideration two major factors:

1. Is production ig excess of what
is entered in the books of accounts
of the sugar mills?

2. Reducing the recovery figure of
sucrose content by 20 to 25 per cent.
May I know whether he has taken
into consideration these two factors
which are perennial source of supply
of sugar in the black market, Wil] he
take the House into confidence and
tell us, while quoting the figures,
whether he has taken into considera-
tion these two factors which are pre-
dominant everywhere?
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RAO BIRENDRA SINGH: I go by
the straight figures as they are sup-
plied to us by the factories. A waich
is kept by the Excise Department ¢n
the production of sugar factorywise
from day-to-day. I do not know the
intricacies which my hon. friend, Mr.
Bosu, may be knowing as to how . . .

MR. SPEAKER: He may be know-
ing better.

SHRI JYOTIRMOY BOSU: Ip that

case, I take your advice and tell him
that every sugar mill . . .

MR. SPEAKER: No more guestion.

SHRI JYOTIRMOY BOSU: I am
putting the question once again.
While quoting these figures, did he
take intp account these two factors,
firstly, production in excess of what
is entered in the books of accounts of
sugar mills and, secondly, reducing
the recovery figures of sucrose con-
tent by 20 to 25 per -tent?

RAO BIRENDRA SINGH: Taking
the production of sugar out of the
accounts of sugar faclorieg later on,
to my mind, is very difficult. But if
there is any information which the
hon. Member has as to how sugar
leaks out of the factories, how some
production of sugar ig concealed from
.the Government accounts I shall cer-
tainly take action and I shall be
thankful to him.

Incentive to Alfanso Mango Growers
of Ratnagiri

*550. SHRI BAPUSAHEB PARU-
LEKAR: Will the Minister of AGRI-
CULTURE be pleased to state:

(2) whether Government are aware
that finest quality Alfanso mangoes
are grown in Ratnagiri district of
Maharashtra;

(b) the total area available in the
district for mango plantation and the
area actually under plantation;
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(c) whether Government propose to
give any incentives to maago growers
in Ratnagiri district;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC--
TION AND IRRIGATION ANpD CIVIL
SUPPLIES (RAO BIRENDRA
SINGH): (a) Yes, Sir.

(b) The total area available for
mango plantation in Ratngiri district
is nearly 2 lakh hectares, The area
actually planted is 11,496 hectares.

(¢) and (d) The following incen-
tives are being given to mango gro-
wers in Ratnagiri District by the
State Government: —

1. Advancement of loang through:
Land Development Bank for the
establishment of mango orchards.

2. Subsidy on Planting material.

3. Subsidy on total cost and cost
of maintenance for {hree years to
small farmers.

(e) Does not arise.

SHRI BAPUSAHEB PARULEKAR:
Sir, I believe, you have had the op-
portunity to have the taste of Alfanso
mango grown in Ratnagiri.

The hon. Minister in reply to part
(a) of the Question has admitted that
the finest quality of Alfanso mango is
grown in Ratnagiri; large quantities
of this fruit are exported and a lot of
foreign exchange is brought to this
country by the export of ihis fruit.
Many of the agricultural experts who
visited that part of the country have
opined, after seeing the site, that if
plantation is made, this backward
area can be the California of our
country. In view of this, I would
like to ask the hon. Minister ' gince
when the incentives referred to by
the State Government are being given
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to this area and, in spite of these in-
centives, I want to know why about
1,89,000 hectares of land out of 2 lakh
hectareg of land have not been
brought under plantation.

RAO PBIRENDRA SINGH: Sir,
over and above the information that
is gathered, I do not know the cxact
dates—from which the State
Government  started giving in-
centives. What I have stated ig that
the total area in Ratnagiri district
where these mangoes can be success-
fully planted is estimateq to be about
2 lakh hectares. But the farmers
must be finding that some other crops
are also profitable if raised on the
same land. So, it cannot be stated
that all this land is lying vacant and
it should have been planted with
mangoes. But it is accepted that
Ratnagiri produceg some of the best
mangoes in the country. The State
Government is already providing in-
centives in the shape of cheaper plan-
4ing material and also they have a
system of planting orchards for far-
mers. They give a subsidy to the
maximum extent of Rs. 1500/- per
acre. After planting, the lands are
handed over to the farmers. This
area is increasing and we hope that
within the Sixth Five Year Plan  the
area under Alfanso mangoes will in-
crease up to 50,000 hectares.

SHRI BAPUSAHEB PARULEKAR:
Sir, it may not be about 1,89,000 hec-
tares as mentioned by the Minister
Ybecause some land might have been
brought under cultivation for some
other crops. But in view of the vast
land that iz available for the mango
plantation, I would like to know whe-
ther Government of India would give
special incentives and would take a
special programme for the plantation
of these mangoes. -

RAO BIRENDRA SINGH: The
Government of India has no scheme
so far for providing subsidies for Al-
fants mangoes nor for any other man-
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goeg specially. This programme is
being undertaken by the State Gov-
ernment and if the State Government
has any difficulty and if it approaches
the Central Government we shall also
take into consideration the Hon.
Member’s suggestion as also the State
Government’s recommendations.

PRO¥. MADHU DANDAVATE:
Sir, the sweetest mango come; from
Ratnagiri area. I also come from
the same constituency. I would like
to bring to the notice of the Hon.
Minister that, though a particular
season ig traditionally fixeq for plan-
tation for growing mangoes, some
total experimentation has been
done in Ratnagiri district and
particularly the Vengola Taluk
of Ratnagiri district where a
number of experiments have been
made to find that even prior to the
traditional and conventional season
for growing mangoes, they are able to
have mango plantation. People like
Kaka Saheb Chamankar of Vengola
have proved that as early as February
and January also, the plantation
can be done. I would like to
know from the Hon. Minister
whether full advantage would be
taken of the experimentations that
he hag done there in Konkan and ihat
would be actually communicated to
other parts of India so that mango
plantation will go up and if these
mangoeg are exported, we would be
able to have better foreign exchange.

RAO BIRENDRA SINGH: I am
thankful for the suggestion. We have
a separate National-level Institute of
Horticulture at Bangalore and we are
helping all States to try and improve
the varieties. It is agreeq that the
best Alfanso variety of mangoe; is
grown along Western coast in the
areas around Ratnagiri. But I would
not agree that the best mango in
India is Alfanso mango. In some
areag in the North, also in U.P.
Maliabad and other places, there sre
other varieties which compare very
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well with Alfanso and we are paying
the same amount of attention to these
varieties.

Werkshop op Efficient Water use in
Irrigateq Agriculture

*582. SHRI P. RAJAGOPAL
NAIDU: Will the Minister of IRRI-
GATION be pleased to state:

(a) whether a workshop on Far-
mers’ Organisation for efficient water
use in irrigated agriculture jointly
sponsored by the Indian Institute of
Management, Bangalore and the Ford
Foundation New Delhi was held at
Bangalore from 8th to 10th August,
1980; and

(b) if so, its findings?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGATION
(SHRI Z. R. ANSARI): (a) Yes, Sir.

(b) A statement is laid on the Table
of this House.

Statement

The important recommendations
made by the Workshop on Farmers’
Organisation for Efficient water Use
in Irrigated Agriculture conducteq by
the Indian Instityte of Management,
Bangalore, from 8th to 10th August
1980 are as follows:—

1. Academics and Governmentsl
agencies should collaborate to orga-
nise and promote research on farmers’
organisation for efficient water use in
irrigated agriculture.

2. The Government of India should
have operational projects during the
Sixth Plan period in various com-
mand areas and irrigation projects to
introduce rotational distribution of
water and to help the growth of far-
mers’ organisations. Thy experience
gained would be of help to replicate
the operation throughout the country.

‘8. Successful implementation of ro-
auoﬂal distribution of water requires

Yt
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assured and equitable water supplies
at the right time and to achieve this
the canal system may need remodel-
ling and proper maintenance. Funds
earmarked for operation and main-
tenance should be used only for this
purpose ang shoulq not be diverted to
other purposes.

4. There is need for training the
technica] personnel and the farmers
for effective use of irrigation supplies.
This training may be imparted in
classrooms, fields, or by visits to other
irrigation projects, etc. Effective
meang should be devised for such
training in all the States with Central
assistance, if possible.

SHRI P. RAJAGOPAL NAIDU:
Sir, has the Government decided to
implement the recommendations?

SHRI Z. R. ANSARI: Sir, the re-
commendations have been sent to the
Government of India. The Govern-
ment of India has already taken cer-
tain action on some of the recommen-
dationg and on some other action is
being taken.

SHRI P. RAJAGOPAL NAIDU: Is
the Government implementing opera-
tion projects during the Sixth Five
Year Plan?

SHRI Z. R. ANSARI: Sir, ag far
as the rotational water distribution
system is concerned we are taking
certain action. It ig 5 recognised fact
that we should ensure water supply to
every farmer. The Working Group
on CAD of the Planning Commission
has formulated certain proposals to
give grant on 50-50 basig to the State
for its CAD projects.

As far as training of the technical
personnel and the farmers is concer-
ned, we have given importance to
this training programme ang for this
purpose the Central Governmenti's
assistance is being extended to the
State Governments on g fifty-fitty
basis. ;
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wlgami | aawifas fwn
NEIA WAL

*584. siiHed TN WIE : FT
faar w7 swis ®ewm qef v Aqar
i Fr & fF

(%) &wd whgams & e
faerr &7 & faq #a4r 9ty ffg st ®@
g #

(&) o fFadl gard seq
€ i 38 wAg wigaTHt & supagrfus
faerr g3 W € ?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.

B. CHAVAN): (a) and (b) A state-
ment is laid on the Table of the
Sabha.

Statement

(a) and (b) Vocational Education,
ag distinct from wvocational training,
is imparted to both boys and girls at
the plus 2 stage of the 1042 system
of school education. No distinction
is made in imparting vocational edu-
cation to either sex, as all courses are
open to both. However, care has
been taken to evolve vocational cour-
ses specially suited to girl students.
So far, the States of Andhra Pradesh,
Gujarat, Karnataka, Maharashtra
Tamil Nadu and West Bengal and
the Union Territories of Delhi and
Pondicherry have launched the pro-
gramme of vocationalisation. There
are 1354 institutions in the country
which offer vocational courses at the
+2 stage, The precise number of
schools/colleges providing vocational
education exclusively to girls is not
available.

There are 31 Polytechnics which
offer technical/vocational courses ex-
clusively for women. Out of these,
24 Polytechnicg are run by Govern-
ment. Besides, there are 306 Poly-
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technics in the country which are
open to hoth men and women.

SR FOT BTG ¢ WL WRiET,
FiHw QRN & ar ¥ wq Wl Fgl
qYA ISGTE A1 I di TEF! W4T
g, wfew a7 mar 8, & €70 IWT

TG WTET 8

§ wdi wgiam § Siar S
g f& wfgamit & Efwmaw  Zfaw
F far &€ famy & F7 wrefeued)-
feFw= frear w@r & a1 w4 7l
M, O 98 HA-FIT & 2T § HIT IHA
frad wfgar 240 & aafd  wiww
gux ¥ faar g f& qiggaw & agr
& foa faaw  wragw awd St @
g ?

SHRI S. B. CHAVAN: Sir, the
Statement clearly showg that there
are 1354 institutions in ths country
which offer vocational courses at the
+2 stage. In all there are 337 poly-
technics of which 31 are exclusively
for women and at the Universily
level having special vocational course
there is only one institution. There
are 23 colleges having special oveca-
tional courses of which two are ex-
clusively for women; there are 831
Craftsman training centres, of which
117 are exclusively for women; there
are 136 trades in apprenticeship cour-
ses, of which 65 trades are particiular-
ly for women. The National Voca-
tional Training Institute, Delhi, is
exclusively for women; there are also
the Regional Vocational Training In-
stitutes—there are two, one in Bombay
and the other in Bangalore. I do not
have the figures about the lady stu-
dents who are taking advantage of it.

sfelt oo ®TEY : WERer
m,quﬁwwi!ﬁﬂ
e € f oagt 9T Tea sEeT
O &1 & oo omed § R
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Feiq - qqA w1 A A AE &, Fur
wg Fgi  wigarslt & sauwrfia e
# faqg ®i§ fadw gaog @i &<t
T & AT IAGT G A
gl &A1 W1ga & 1 Fgdi g€ wratd W
AGANG Fi oeuA How@y guoar
HIFTT sqEeTHs  faar gse &@
CAI TRA-FIAAT QI BT GEATET A
|yl Fi g A G g9-y4Ta
NAAT F wedTq wigarat 1 gforeror
Wiy Game few s & foa w08 faaa
SEag  F30 ar wg 7

SHRI S. B. CHAVAN: We have
been laying full emphasis on voca-
tionalisation in relation to education

not only at the Plus 2 Stage but even
at ‘the College stage also.

So far as the names of some of the
States which have been given are con-
cerned, these are the Stateg which
have been able to start the vocational
courses, ang it is entirely within the
competence of the State Governments
themselves. They need not approach
the Central Government for any assis-
tance in the matter Dbeczuse the
scheme, with the resources, has been
transferred to the State Governments.

SRAT FON HIE : Weqd AEILA,
T EACC BE I 6 B o B
f3q7 & —-337 929 sarag 1 &
fefig fwar § 1 #a1 fagre eae
B FE QAT R g ? oA faa
S W ug & ¢ fearaar 2,
F4T 9 IT AW FT Hi A1HATE WoiA
st ®E ar ! Fur swaafaw
foai 3 @t wegEY N Jevr a3
T3l 7 37 AEEl &7 I A4) faaAr
mr

SHRI S. B. CHAVAN: 1t is for
the State Government 1o carry out
~tthe survey in each district projecting
~#heir requirements for 10 to 15 years
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and thereafter and on the basis of
those projections, they have to intro-
duce courses. They need not approach
the Central Government. The Cent-
ral Government also does not believe
in giving any directives.

International STD Dialling Facilities
b2tween Tokyo and Detlhi
*585. SHRIMATI SANYOGITA;

RANE: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether there is any proposal
for extending international STD dial-
ling facilities between Tokyo and
Delhi in view of growing Indo-
Japanese economic relationship: and

(b) if so, the likely date by which
such facilities would become avail-
able?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI VIJAY N. PATIL): (a) and
{(b) There is at present no firm pro-
posal for extending International
STD between Tokyo and Delhi. This
will, however, be considered after the
commissioning of the new Interna-
tional Trunk Automatic Dxchange at
New Delhi.

swdy waifnat T Tege vy,
Hed( WERT 7 HGA IO H Farar g F
Zifgm #e faesdt & dig g
IF  TTUTHT GO FCH BT TH HAT
FiE WEAA ALY | SOTH AT
GETH( a7 &1 AT F AR =ururhir,
yrepfas o weiAifas g § )
smate wdifes  gfe & wgEe 2w
2 ol g I I T ¥ fo
3eg® &\ WA wivw § fF fe o
AT #1 4g wa § 5 Sifear § @
Trafen Tarfug F@X w1 w2 5w
weqtd A & ¥ ag SRar g
g f& &= fawer & fafwe 2o &
ix  Tgfar qF &) ¥ fog #
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safaaan fratficy A § i ww3-
ft7 g% safan T 7 F fag

Fqr fagra & 1

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
The international direct dialling tele-
phone is at present available between
the four metropolitan cities of India
and the U.K., and this is being done
by the electro-mechanical trunk auto-
matic exchanges at Delhi and Bom-
bay. The CLI and ATT equipment
are not available; they are in the trial
stage in the P & T Department, and
we hope that, ag soon as these are
available, this will be extended to
other countries. The International
Gateway Exchange at Delhi is ex-
pected to be commissioned in 1982.
‘We will then be in a position, techni-
cally, to provide automatic ISD bet-
ween Tokyo and Delhi.

SHRI ABDUL SAMAD: In view of
the fact that more than a million
Indians are living in and around the
Gulf countries, I want to know whe-
ther the Government of India would
take speedy action to extend the STD
facilities between India and the Gulf
countries.

SHRI VIJAY N. PATIL: Many
countries are in view in the next Plan
when the 600 line STD comes up in
Delhi. The suggestion of the hon.
Member will also be taken into con-
sideration.

MR. SPEAKER: Question Hour is
over.

WRITTEN ANSWERS TO QUES-
TIONS

Convention on Engineering for Arid
and Semi-Arid Regiong held at .
Karnaj
*579. SHRI K. MALLANNA: Will the
Minister of AGRICULTURE be plea-
sed to state:

198 LS—2

Written Answers CHAITRA 9, 1903 (SAKA) Written Answers 34

(a) whether it is a fact that a
number of scientists from all over
the country and abroad have partici-
pated in a convention on engineering
for arid ad semi-arid regions at the
Central Soil Salinity Research Insti-
tute, Karnal; and \

(b) if so, the important subjects
discussed and suggestions given to the
Government? :

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND CIVIL
SUPPLIES (RAO BIRENDRA
SINGH): (a) Yes, Sir. About 350
agricultural engineers and scientists
(including 5 from abroad), farm
equipment manufacturers and pro-
gressive farmers had attended the
Convention.

(b) (i) The subjects discussed were:

Farm Power and Machinery; Soil
and Water Engineering; and Post-
Harvest Technology.

(ii) The major suggestions made
were:

(1) Development of water resour-
ces at micro-level;

(2) Revision of operational sche-
dules for canal network distribution;

(3) Provision of custom-hire ser-
vices for agricultural implements
and machinery to small and mar-
ginal farmers;

(4) Identification and implemen-
tation of appropriate post-harvest
technology projects for oilseeds,
pulses and course grains;

(5) Fieldscale testing of the con-
cept of production-catchment-bascd

agro-industries, particularly  for
oilseeds, pulses and minor crops;

(8) Design and adoption of safetw
devices and measures for agricul-
tural equipment; . s
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(7) Research investigations re-
garding the draft capacity and pro-
per harnessing of crossbred draft
animals;

(8) Improvement of power units
and equipment to achieve higher
energy efficiencies;

(9) Coordination of all Agricul-
tural Engineering activities of diffe-
rent wings of Agriculture Depart-
ments by one Senior Agricultural
Engineer as well as the provision
of a deputy Director-General for
Agricultural Engineering in the
Indian Council of Agricultural Re-
search;

(10) To review at National level
the problem of unemployed agri-
cultural engineerg vis-a-vis the im-
provement of the State Agricultural
Engineering programmes.

Grant/Loan to Orissa Khadi and
Village Industries Board

*581. SHRT CHINTAMANI JENA:
Will the Minister of RURAL RE-
CONSTRUCTION be pleased to state:

(a) whether Khadi and Village In-
dustries Commission has recently sanc-
tioned any loan or grants to the Orissa
Khadi and Village Industrieg Board;
and

“ (b) if so, the details in this regard
and the projects proposed to be finan-
ced therewith?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI BALESHWAR RAM): (a)
and (b). The Khadi and Village In-
dustries Commission has sanctioned in
Decemnber, 1980 following amounts as
Toans and grants to the Orissa Khadi
and Village Industries Board for the
programmes relating to manufacture
of non-edible oil, soap, village oil,
cottdge match leather, potiery bee-
keeping, gums ang resins, lime etc.
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(Rs. in
lakhs)
1. Khadi grant ‘ : ; 0.97
2. Khadi loan i . . 1.93
8. Village Industries Grant ; 27.08
4. Village Industries loan . 176 o1

More recently, in February 1981, the
‘Commission has sanctioned 20 New
Model Charkha Units in Orissa involv-
ing a grant of Rs. 87,000 and loan of
Rs. 10.20 lakhs. Also, proposals for
setting up units to manufacture silk
Muslin Khadi and for setting up sales
depots in the State are under consi-
deration,

Ad-hoc Pricing of D.D.A, Flatg

583. SHRI ATAIL BIHARI VAJPA-
YEE: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether it is a fact that under
the self-financing housing scheme, 26
per cent to 58 per cent increase in
costs of D.D.A. flats hags been an-
nounced and some MIG Flat allottees
of Prasad Nagar, Delhi have been
charged Rs. 22,000/- more by the
Delhi Development Authority than
the standard cost of Rs., 52,600/-;

(b) whether it is also a fact that
the Beweja Committee has strongly
deprecated the ad-hoc pricing of
D.D.A. flats and has found over-charg-
ing upto the extent of Rs. 20,000/-;
and

{c) if so, the full facts in this re-
gard and the remedial measures taken
to provide relief to the sufferers and
precautions taken for future?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRT BHISHMA NARAIN
SINGH): (a) The D.D.A. has reported
that the actual cost of dwelling units
is worked out on their completion or
when they are nearing completion as
per set formulae. There is nothing
like a “standard cost”.
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(b) The Baweja Committee ha ob-
served that ad-hocism in price fixation
should be avoided since it erodes pub-
lie confidence and faith,

(¢) The D'D.A, has reported that it
has been constantly reviewing its cost-
ing policies and - trying substituting
cheaper building material/techniques
so as to reduce the costs. It has also
set up a Committee to analyse costing
data and recommend ways and means
to reduce the cost of structures and
to recommend new designs and tech-
niques/technical innovations to keep
costs under reasonable limits,

fresl W W+iWpd wreifaat

*587. i fawa W O :
#q1 frmior WY muane §al) og Fa A0
FgUFIT & :

(7) feeti ® fEasr wwfaga
FRART &

(@) F=T AT FT TF F19 fal
¥ frarfoal @1 &4 waw 0g T9W
A faae g ; O

(7) =fz g, & FF @& AR
qeEEET AT FUT & 7

#dva wrd wa frmfor et syt |
wa (»f Wew woaw K7 ): (%)
wafuga AT & Hofadeor &
ferr faeehi famre wrfesnar st faeefy
Fa< fo grar awfaa & wf deif
o & wyeTe freen ® O 612
Frefagt § A W g A T
30-6~77 WX 16-2-77 &F awre
w§ fegrady Wi srfofoqs dweemd
wiits & 7% & :

(@) w@we ¥ fdw orhy fed
g e wafuga srafar o faufid-
T FD GEG, 3 GIRTC AT wTHT
W s srqnfes gfeer & e
R geew wON Wy sPeor §
feemfen i stah, &% @ wi e
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qfjfedzfare W< qwrar snow
fo sww ot s wfare & fadr
WIfe weta & GTw faed § wqer w0
TR & 8T |

(%) BT, IR 4T e T
aifu® qfaam syew Faw @ a
faar s 1 gw s@EE & Cfog
Fig wwa diut falfed §¢ samgd
& F

Deaths Due tg Sburious Liquor

*388. PROF. MADHU DANDAVA-
TE: Wi]l the Minister of EDUCA-
TION AND SOCIAL WELFARE be
pleased to state:

(a) in view of recurring deaths due
to spurious liguor what concrete
scheme is planned to prevent such tra-
gic deaths; and

(b) what machinery
implement the scheme?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S. B.
CHAVAN): (a) and (b). Production,
manufacture, possession, transport,
purchase and sales of intoxicating
liquor falls within the jurisdiction of
the State Governments. In view of
this, measures to check the produc-
tion of spurious liquor are taken by
the State Governments in accordance
with law, Question of formulating
central scheme for this purpose does
not arise,

Wogrene  Age  favafowwa w1
qqry WaEd
*580. Y WAY W TRy :
W TR Ry qFTA
Fo fom ot Q419 wwRTer Har
@ qoTw Fi gar waa fE e
(%) #ar sageeTw qge fave-
frTeig #T Y9G Waw w1 famior
03 & v F o Ad 1977 &%
qu g ST Aty °v, A o e
0 S |

is set up to
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@) I TAFT SFT AW AT
%1 fear war ar faasr qa S gt
7
(7) F7r Sargrarw Fgw fara-
fagaraa gra qder mar AR BT FY
qeArs frar war 2 g =98 F g1 F0
83.77 #Hic{tz7 w7 faqireaq &
qu faaraar & ; wx

(7) 771  faeafweras & dua
TRA F w7 F1 B7 g At w7 aq
UF 9 & IIHT AT HY {7 FF A
frm & #1§ wafr a8 g§ & 2

fear W R4tA ®eqror war (s
Qae Ao wsgw) : (%)
# () : frazo gar qzq 93 @
faar war g

faqoor

SICATT Age fagarzarags Ak
fzedt fasry wrfawcor gra |4t a8
I F HIAR AL qF AT () FI
gezed g, WA & fiwer wiat @
g # I FF IFR § —

() <, &

(@) s, adi1 waitfatg @0
F AT HIT T SFT AT § FA T
Frd fR3UFR A4 FIA I
FAZTFAT  FEIA F 12-2-1976
w1 faa wac a1 qqnw,  feed
fasg wWEFr § 9@ ¥  =waiq
9-12-1976 %1 UF Idr AW 4T
T FAAD 1 B Ft A9 Fgl
F1 4B T [U T @ ¥ faqiod ¥
Frer gat 7§ @ fzaw oar

(w) o, =@ ads, faes-
frawa gt Sdqe wr At fra g
516.554 U¥o &lo TPUA { &
86.313 u® & vI@, fader faa

ATNT 2. 13 AT To 4T, I¥ SHFAT
7 feara & ot 78 frar ar | fgem
&9 & g FRMA ¢ 3HTTA 86. 313
o o ¥ WiFT F1 wATA grfwa
£ #1 9418 far 71T qQ9 QAT
f& 30 tRo o TEQIT T AT AL WX
g A8 frqr rar waaqr 7 § & fai &
wifeq fear wr a1 9gr AT,
1980 ¥ fratw w7 & qa9y 2
GHo Efo TEWT H TR g Ht At
feard 1, FMFT AT 54. 313 THo Tlo
TENT & Fe" F 349 Fid T T
gl fear  GfF SFa F1 3F W
udl & HAFT w97 qMF F TH407 FV
fgata & @t & faq Q@ 7@ A
faeqzrT ar , "4 WAF FT AqEAT
& fra a5 faar war |« "HogEgar it
A g0 Fa @

(9) ag g g ¥ fageaz, 1978
# favafagiaq & Gga = & aar
w31 Ft o3, faasr faafor w14 Tq
wgr wr, fag wf 4t ¥ e
¥ faaradr & st @ favafaarag
;T 3FIT F §iq faarg ar faarg
F T FW F faq aradq a7 @
§ ok 7 & gaatar g F@MT w1
9T: AW F fRar S )

faarf darea g fasx  wa
SR

¥590. Wit waar faq wgwe :
Fqr faad ad1 freafaras Iasrdt
zaf At oF  faacor qaT qae
QX @A A FIA FT:

() feng darag aqr zwd &g
oA §H& WHAET  wEiadi F
AR siufraq § srraEl A
fexifrata # fag sar g e aa §;
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(@) 75 3 a9t & A FW
fred S fad @ W SR
swrat @ war are g foes fowmard
gemon fawr W

(v) waruw ad & wfgw 5 safa
fig s T W g F(3  fagam
wra w1 Sfaags A1 faga aar =g
A€ & FAT W TEAT Faw HAA
qET § & ITwsy § W FH  TH
fardt wrar & e i 1 &S

(%) a5r SHAT WAARE  FwA
HIAT L & WA FAUT FD A
frar ST @rg; W

(z) & @i gFE & 5w
aEre FA & e auT FEn 9
st w® § wifs wsiamor wfafeaw
& graarat 7 fwarfal @ oF ?

w1 a@q g Tataair faaig
aqt wrries 9fa qd (va & 3% fag)

(%) faard Aaws siv gHE
g H HEAET Fi@dl "
worar wfufagn, 1963 & fafas
S9AHl i, gl a% q an g &,
FATATE §HT oF  Faifean fHEr s
W 2 A SgF wTaw® 8, 98 3§
ga7  fgd w37 mix fgrdr a7
F FT TEEL |

(@) g9a1 uFad & &1 @) ¥
T §N1-92q 9 <@ oSy g

(7) wdim g wrEm A foE
F1 fgdl WAAT FA & T1¢ 7 FRATS
AR

sk Faar s famq &
P TFNA IoF aFA@ (Feq & & A
WT3E AR fagw @t siag faafa g
IR 1 ey wiufagw ¥ ITERET
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¥ AFE FAT WEAEF TG L
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(7) sk (%) #Fd@ wqaig
I T ST FT H{AR FH F7
FIH FE F@T | 4g ¥ yArfedfy
wara HIC THE §TEg W1 Ay
Frateat & fgedi oFH) ar fewdi et grar
fFar ST & 1 WTEREST 989 9%
o Hardal & fgdi owFEr & ol
ggraar o W g |

Flood ip ‘Diara Land’
*591. SHRI R. P. YADAV:
SHRI JAI NARAIN ROAT:

Will the Minister of IRRIGATION
be pleased to state:

(a) whether there has been a total
of 4 million hectare of ‘Diara Land’
in the country which is affected every
year by flood;

(b) whether the ‘Diara Land’ is one
of the most fertile lands of the coun-
try;

(c) whether the National Flood
Control Commission has recommended
the setting up of Flood Prone Area
Programme like that of Drought Prone
Area Programme; and

(d) if so, the steps taken by the
Government for implementing thig re-
commendation?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND CIVIL
SUPPLIES (RAO BIRENDRA
SINGH): (a) and (b) Figures of
total ‘Diara’ area in the country
which is affected every year is
not available, However, the ‘Diara’
area which pgets inundated with
varying frequencies has been esti-
mated as 154 million hectares
in Uttar Pradesh and 0.86 mil-
lion hectares in Bihar. With the dc-
position of silt during flooding, the
fertility level of ‘Diara’ land is gene-
rally high, although the degree would
vary depending on soil characteristics,
frequency of inundation and nature of
sediment deposited.
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(c) Yes, Sir,

(d) Singe this recommendation of
Rashtriya Barh Ayog (National Flood
Commission) concerns the State Gov-
ernmentg and various Ministries of the
Central Government, the comments of
the State Governments are awaited;
whereafter it would be considered by
the Empowered Committee constituted
by the Ministry of Irrigation, In the
meanwhile, research programme for
pilot schemes have been initiated.

udg i § g¢-fraas
7 33 Fwgad

592 st fagrd fag @ #Fam
et WX A FAW At AZ AXA
FioFqT w4 E

(F) #20  wgtd ATAAFTAL
q 3{-fqzaw gz & o faaifes
FIAGT WA F FELA0 THo Yo HAF
OHo UHo d) o é ;
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qg & faq fqaife gaqdq Fng4r &
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faar WYX A w0 H{A
(0 Tas dto wgm) : (%)
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Hrat adf & faq fedr qreadr qreg
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T

(w) wdl fradl 1 sedaT 728
Fry faqfaa adi f w0

(w) swr  Ad A0

Extinction of Reptiles

*593. SHRI SONTOSH MOQHAN
DEV: Will the Minister of AGRICUL-~
TURE be pleased to state:

(a) whether it is a fact that reptiles
like lizards, snakes, crocodiles and
turtles are either facing extinction or
becoming rare;

(b) whether it is also a fact that
total population of the “Charial” in
India is less than in Nepal or Pakistan
at present; and

(c) the details of steps the Govern-
ment propose to take to stop ruthless
and extensive destruction of the
reptiles and help in maintaining eco-
logica] balance and avoid damage to
food crops?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-~
TION AND IRRIGATION AND CI-
VIL SUPPLIES (RAO BIRENDRA
SINGH): (a) While it ig true that
the population of Reptiles has dec-
reased cc :sidevably in India over the
years and some species are considered
as endangered, there is no immediate
threat of extinction,

(b) No Sir,

(c) The steps taken are given in
the statement laid on the Table of
the House.

Statement

The following steps have been taken
already:

(i) The Wildlife (Protection)
Act was adopted in 1972 and since
then 271 species and sub-species of
Reptiles (which includes crocodiles,
lizards, snakes and turtles) have
been included in the Schedules to
the Act, thereby affording legal pro-
tection from hunting, kiiling and
capturing of such species,

(ii) Commercia)l exploitation of
these species and their articles has
been regulated also under the pro-
visions of the aforesaid Act.
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(iiiy Export of wildlife ang pro-
ducts thereof is regulated strictly
under the Export Policy. Export of
Reptiles or their products; (like
skins) has been stopped totally.

(iv) To provide better protection
to the habitate of wildlife (includ-
ding Reptiles?, over 200 Nationa]
Parks and Sanctuaries have been set
up throughout the country cover-
ing an area of about 78,000 sq. kms.,
which is more than 10 per cent of
the total forest area of the country.

(v) A special project has been
taken up by the Central Govern-
ment with FAQ/UNDP assistance
for the protection and conservation
of the Crocodilean species.

(vi) The Forest (Conservation)
Act, 1980 adopted recently will help
greatly in preserving forests, which
are the real habitate of our wild-
life,

(viiy The State Governments have
been advised from time to time to
give special attention to wildlife
conservation and to ensure proper
enforcement of the law and rules
on the subject, The States have
been advised also not to issue trap-
ping licences for snakes.

Priority for drinking water for Hilly
States

*594. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
WORKS AND HOUSING be pleasd
to lay a statement showing:

(a) whether Government have
joined the UN in observing 1980—90
as the World Drinking Water and
Sanitation Decade and launched it on
10th November, 1980;

(b) it so, the number of problem
villages (State-wise) for each one of
the States and the amount earmarked
as Central assistance for each one of
the States for the construction of
Drinking Water Supply Schemes in
the years 1980-81, 1981-82 and the re-
g’laining years of the Sixth-Five Year

an;
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(c) the likely date by which each
supply of safe drinking water;

(d) whether any priority woulid be
given to the hill States/regions for
the provision of drinking water;

(e) if so, the steps taken in this
regard; and

(f) if not, the reasons therefor and
the likely date by which the priority
would be given?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) Government have joined
the Uniteq Nationg in observing 1980
—90 as the Internationa] Drinking
Water Supply and Sanitation Decade.
In India, the Decade will be launched
in April, 1981 and will end in March,
1991,

(b) The number of probiem vil-
lages, state-wise, as per survey con-
ducted in 1971-72 is mentioned in
Statement I attached. The amount re-
leased as Central assistance, state-
wise, for drinking water supply sche-
mes under the Centrally Sponsored
Accelerated Rural Water Supply Pro-
gramme during 1980-81 is mentioned
in Statement II attached. State-wise
allocation of Centra]l assistance for
1981-82 and the remaining years of
the Sixth Five Year Plan has not yet
been finalised.

(c) to (f) The total number of
problem villages remaining to be pro-
vided with safe drinking water sup-
ply at the commencement of the Sixth
Plan is now estimated at over 2 lakhs
consequent on increased figures of
problem villages being reported by
some State Governments. The target
is to cover all these problem villages
during the Sixth Plan period. With
the financial provisions made in the
Plan, this objective is expected to be
achieved except in certain very diffi-
cult areas in the hill and desert
regions where because of physical
constraints the programme may take
a longer time. While appraising pro-
jectg for release of funds under the
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Accelerated Rural Water Supply Pro-
gramme, due consideration is given to
the fact that in hill States/regions
conditions are sometimes difficult and
costs are higher.

Statement I

Statement of Problem Villags

Sl State/Union Territory Number
No. of Village
identified
as Pro-
blem Vill-
ages in
1971-72
survey
1 2 o 3
1 Andhra Pradesh . . . 6133
2 Assam . . i . 7619
3 Bihar. ; : ) . 35000
4 Gujarat ., A : . 3000
5 Haryana . : g . 4191
6 Himachal Pradesh . . 0400
7 Jammu & Kashmi . . 4000
8 Karnataka : . . 8252
9 Kerala . & . . 1514
10 Madhya Pradesh. . . 14020
11 Maharashtra : . . 5233
12 Manipur . 4 . . 1100
13 Mrghalaya ; . . 33006
14 Nagaland . . . . 814
15 Orissa . . . . 4619
16 Punjab ; ) . . 2340
17 Rajasthan . y . . 4277
18 Sikkim » : . . N.A.
19 Tamil Nadu ; . . 2585
20 Tripura . 3 . . 3396
21 Utter Pradesh . i . 15478
22 West Bengal i . . 12451

TOTAL ALL STATES 148728
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UNION TERRITORIES
1 A& NIslands . . = vo
2 ArunaHchal radesh . 3 2451
3 Chandigarh

4 Dadra & Nagar Haveli ‘ 72

5 Delhi . . . . 145

6 Goa, Daman & Diu . ] 241

% Lakshadweep

8 Mizoram . . . . 693

9 Pondicherry : . . 75
Torar U. Ts __3;7

Grann  ToTaL 152475

CENTRALLY SPONSORED ACCE-
LERATED RURAL WATER SUPPLY
PROGRAMME

Funds released to State/U.Ts. in 1980-
81 (as on 25-3-1981)

(Rupees in lakhs)

S. Nume of State/Uts. Tunds
No. released
m
1680-81
1 2 3
1 Andhra Pradesh . . 236.23
2 Assam . . . . 427.11
3 Bihar . . . . 482.50
4 Gujarat 258.50
5 Haryana . . . . 322.00
6 Himachal Pradesh . 417.00
7 Jammu & Kashmir . . 262.75
8 Karnataka 2 3 . 248.81
9 Kerala 5 . . . 280.08
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1 2, 3
10 Madhya Pradesh 624 .00
11 Maharashtra 464.00
12 Mainpur 106.03
13 Meghalaya . . . 149 .00
14 Nagaland . . . . 100.00
15 Orissa . . . . 282.00
16 Punjab . . . . 128.95
17 Rajasthan . . . . 359.10
18 Sikkim . . . . 19.50
19 Tamil Nadu . . . 215.00
20 Tripura . . . . 107.44
21 Uttar Pradesh . . . 951.95
22 West Bengal . . . 443 .90
23 Arunachal Pradesh . . 3500
24 Goa, Daman & Diu . . 11.46
25 Mizoram . : . . 15.00
26 Pondicherry 6.00
27 Andaman & Nicobar . G.o0
28 Delhi. . . . . 15.50

Toal . . . Ggp2.50

Visit of D.D.A, Engineery' to Foreign
Countries R

*595. SHRI KRISHNA PRATAP
SINGH:

SHRI S. M. KRISHNA:

Wil] the Minister of WORKS AND
HOUSING be pleased to state:

(a) the number of engineers and
other officers of the Delhi Develop-
ment Authority who have been sent
abroad for study in connection with
the preparations for Asian Games,
1982;

(b) the names of countries visited
by them and the period of their stay
in each country and the amount spent
on them.
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(¢) whether in the first week of”
March almost all the Senior Engineers
engaged on the construction work in
connection with Asian Games were
out in Foreign countries and the work
in the country suffered; and

(d) if so, the reasons for sending
abroad all the persons at one time?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) Four,

(b) The information is being col-~
lected and will be laid on the table
of the Sabha.

(c) No Sir. The DDA had made
adequate alternative arrangements,

(d) Does not arise.

Imparting Education/Training in
Indian Classica] Music

*596. SHRI INDRAJIT GUPTA:
Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to state:

(a) whether it is a fact that there
is no Government sponsored or
assisted college or university for im-
parting education/training in Indian
classical music anywhere in the
country;

(b) if so, whether Government
have any plans to attract boys and
girls towards- training in traditional
schools of classical music; and

(¢) whether Government are aware
that classical musiciang who once en-
joyed the patronage of feudal princes
are living in poverty and starvation?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S. B.
CHAVAN): (a) No, Sir,

(b) Government have been imple-
menting schemes of scholarships and
fellowships to encourage children and
adults for training and research in
cultural fields, including classical mu-
sic. These awards are available for
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training and studies in the formal
institutions as well as traditional
schools,

(c) Artists in straitened circum-
stances are being provided financial
assistance by the Central and State
Governments and other agencies like
the Sangeet Natak Akademi.
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Mutua)] Recognition ot Examination
and Degree by Universitieg

5472. SHRI N. DENNIS: Will the
Minister of EDUCATION AND SO-
CIAL WELFARE be pleased to state:

(a) whether Government are aware
that the Examinations and Degrees of
the Madras and Madurai Universities
of Tamil Nadu are not recognised by
the Punjab University and vice versa
and the great hardships faced by stu-
dents thereon; and

(b) whether Government propose to
take steps for the mutual recognition
of their Examinations and Degrees
and remove the difficulties faced by
students in this regard?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B, CHAVAN): (a) and (b). The
equivalence of examinations, degrees
etc. of a University is decided by each
Uhiversity separately. The general
principle followed in this matter is
reciprocily, provided that the entrance
qualifications, duration of courses and
the general standard of attainment
are similar. The Panjab University
hag recognised a large number of
examinations of both Madras and
Madurai Kamaraj Universities in Arts,
Agriculture, Science, Commerce, Edu-
cation, Law, Medicine, Engineering,
Technology, Veterinary Science, Phy-
sica] Education ete. as equivalent to
the corresponding degrees awarded by
the former. Similarly, the WMadurai
Kamaraj University has mutually re-
cognised the Panjab University exa-
minations. Information about exami-
nations of Panjab University which
are recognised by Madras University
is awaited and will be placeg on the
Table of the Sabha,

Imparting Education Training in
Mizoram

5473. DR. R. ROTHUAMA: Will the
Minister of COMMUNICATIONS be
pleased to state whether in the Dis-
trict Headquarters of Mizoram namely
Aizwal, Lungli, Saiha Government
propose to consider the following on
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priority basis with a view to improve
the overall functioning of the Tele-
phone Department in Mizoram (i)
provision of adequate stores for dis-
tribution of stores; (ii) expansion of
Aizwal Telephone Exchange from the
present 700 lines to at ]east 900 lines;
(iii) opening of automatics Telephone
Exchange at Lungli, Saiha towns both
District headquarters; (iv) introduc-
tion of telephone facilities at all Sub-
Divisional headquarters in Mizoram;
(v) introduction of STD from Aizwal
to Delhi via Calcutta; (vi) taking up
of building construction works for
P&T department in Mizoram, financial
allocation for which hag already been
sanctioned long ago?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(i) Stores are being allotted to diffe-
rent areas to meet planned program-
mes subject to availability. There
have been some difficulties in regard
{o stee] and aluminium items. Re-
quirements of Mizoram are duly taken
into account while allotting stores to
North-Eastern Telecom Circle.

Stores for Mizoram are distributed
from Circle Store Depot at Gauhati.
There have been difficulties in arrang-
ing -railway booking to Silchar which

(a) Aizwal
(b) Lungli
{¢) Saiha
(d) Kolashib . .
(e) Longtlai . .
(f) Mamti
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is the rai]l head for Mizoram. Trans-
portation on hired trucks is being
resorted to as necessary. Departmen-
ta] vehicle cannot be justified exclust-
vely for Mizoram.

(ii) Equipment for expansion of
Aizwal exchange from 700 to 800 lines
had been ordered in the 1980-81 sup-
ply programme, However, there has
been severe slippage in supplies due
to power shedding and later labour
problems, It is hoped to arrange the
supplies and complete the installation
during 1981-82.

The expansion beyond 800 Ilines
cannot be accommodated in existing
building. The State Government has
been requested for another site for a
new exchange building.

(iii) A 100 line automatic exchange
is functioning at Lungli,

Opening of an automatic exchange
at Saiha was considered but could not
be approved as reliable power supply
is not available. The case has been
taken up with State Government by
the General Manager Telecom. for
assistance in this regard,

(iv) Out of 9 sub-divisional Head-
quarters telephone facilities are avail-
able as below:—

Telephone Exchange exists.
Telephone Exchange exists.
Long distance public telephone office exists.
Telephone Ecxchange exists.
. . . Teclephone

Exchange exists

{g) Cham)ai
(h) Tixbung

(i) Chawngte . .

(v) Aizwal propose to be connected
with Shillong Trunk Automatic

No telephone fagility could be prov ded yet because of
very diffizult terrain and maintenance problems that
will be involved, Qases for opening exchanges without
trunk facilit'es at Champai and Tiabung are under
correspondsnce with Srate Governm:nt for provision
of ad:quate power, azconmoidation and for

guaranteeing minimum  number of telephone
connections.

(vi) Regarding building construc-

Ex- tion works:

change for Subscriber Trunk Dialing.
A UHF medium has been proposed
between Aizwa] and Silchar and the
STD service is likely to be provided
in 19084-85,

(a) Land is not available at Aiz-

wal. The case is under correspon-

dence with State Government for
acquisition of land;
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(b) State Government have al-
lotted 1600 Sq. metre of land at
Lungli estimateg for construction
of one type A, 6 type B and one
type C quarters in the first phase
are under preparation.

(¢) The matter is under corres-
pondence with State Government
for lang at Kolashib,

(d) Land has been allotted by the
,State Government at Saiha, This is
being  demarcated, Constructions
will be taken up at all these sta-
tions as lands betome available.
Strategy for Maximisation of Agricul.

tura] Growth

5474. SHRI GADADHAR SAHA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether it is a fact that a
growth maximisation strategy through
introduction of so-called high yielding
variety and co-operative capitalism
has not achieved acceleration in the
rate of agricultural growth;

(b) if so, the reasons thereof;

(c) what are the conditions re-
quired for the success of this experi-
ment and what are the resultant con-
sequences in rural areas;

(d) whether an equitable distribu-
tion was not achieved, marginalisation
was not arrested and the use of co-
operatives in the interest of the rich
was not prevented in spite of Land
Reforms Programmes;

(e) if so, the reasons thereof; and

(f) what measures are being taken
in thig regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (KU-
MARI KAMALA KUMARI): (a) No,
Sir.

(b) Does not arise,

(¢) The experimental stage of High
Yielding Varieties Programme is over.
14 forms the major plank of agricul-
tural strategy for increasing food pro-
duction.

(d) No, Sir.

(e) Does not arise. e it S|
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(f) Does not arise.

Development or Fisherieg in Sunder-
Bans

5475. SHRI SANAT KUMAR
MANDAL: Will the Minister of
AGRICULTURE be pleased to state
what facilities or assistance—financial
and other—the Central Government.
propose to render during the year
1981-82 for the development of Fishe-
ries in Sunderbans in West Bengal?
The IFAD (International Fund for
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R. V. SWAMINATHAN):
The IFAD (International Fund for
Agricultural Development) assisted
Sunderbans Development  Project
which has become effective recently
(from Feb ’81) has a programme for
construction of two brackish-water
fish and prawn farms at Mahisani and
Jharkhalj islands. The cost of this
component during 1981-82 is estimat-
ed at Rs. 89 lakhs according to the
Project appraisa] report.

During 1981-82, the Central Island
Fisheries Research Institute proposes
lo intensify its investigation in
brackish water fish farming at its
centre in Kakdwip.

Accordingly, it is also proposed to
strengthen the existing research set
up and fish farm in Kakdwip.

Misuse of Fundg received by AVARD
for Integrated Development of Musa-
heri (Muzaffarpur) Bihar

5476. SHR1 R. L. BHATIA:
SHRT V, N. GADGIL:
Will the Minister of RURAL RE-
CONSTRUCTION be pleased to
state:

(a) whether it is a fact that Asso-
ciation of Voluntary Agencies for
Rural Development (AVARD) recei-
ved Rs. 13 millions from EZE, a
Christian Organization of West Ger-
many for integrateq development of
Musaheri (Muzaffarpur) in Bihar and
for this project also acquired a Rural
Industry Project from the Central
Government in the name of Muzaffar-
pur Development Agency;
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(b) if so, whether Government are
aware that the fundg received from
EZE were misutilised; and

(c) whether Government have
taken any action against the AVARD
if so what and if not, the reasons
therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI BALESHWAR RAM): (a)
A project on rural works and minor
irrigation in Musaheri  block of
Distt. Muzaffarpur and Jamui block
in Monghyr Distt. in the State of
Bihar wag sanctioned by the People’s
Action For Development (India) in
December, 1972 and for which foreign
assistance totalling Rs. 123,00 lakhs
was ob'ained from the Central Agency
(EZE) West Germany. PADI have
so far released Rs. 113.50 lakhs in 17
instalmentg of this amount to AVARD.
A Rural Industries-Project for Muzaf-
farpur Distt. was also ganctioned in
1972-73 by Central Govt, The Govt.
of Bihar entrusted the implementation
this project to the Muzaffarpur Deve-
lopment Agency. The Rural Industries
Project Programme has now  been
merged in the Centrally sponsored
District Industries Centre Profiramme
with effect from 1978-79 ot which the
implementing agency is the State
‘Govt.

(by and (c) Facts are being ascer-
tained.

Posts of Lower Division Clerks in
Department of Education

5477. SHRI D. P. YADAV: Will the
Minister of EDUCATION AND SO-
CIAL WELFARE be pleased to state:

(a) whether there is shortage of
Lower Division Clerks in the Depart-
ment of Education;

(b) whether Lower Division Clerks
had been selected for ad hoc appoint-

ments ag Grade ‘D’ Stenographer but
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were not being allowed to join the

post; and
(c) if so, the detailg thereof?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B, CHAVAN): (a) Yes, Sir.

(b) No Sir; all the Lower Division
Clerks selected for appointment as
ad hoc Grade D’ Stenographerg on
the basis of Departmental Tests have
already been appointed to the posts
of Grade ‘D’ Stenographers.

(b) Does not arise.
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Drinking water to Karnataka

5479, SHRI S. B. SIDNAL: Wil
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) the financial assistance propos-
ed to be given to the Karnataka Gov-
ernment for its Rs. 1,000 crores pro-
ject for providing drinking water to
all towns and citieg in India; and

€b) if so, the details thereof?

THE MINISTER OF PARLIA-
MENTARY AFFATRS AND WORKS
AND HOUSING (SHRI BHISHMA
NARAIN SINGH): (a) and (b).
Drinking Water Supply is a State
subject and the funds required for this
purpose are provided in the State

sector in the Five Year Plans. In the
Sixth Five Year Plan, the agreed out-
lay for Water Supply and sanitation
is Rs, 132 crores for Karnataka in
the state gector. This outlay will be
supplemented by Central assistance
under the Centrally sponsored Accele-
rated Rural Water Supply Program-
me under which grants are given to
State Governments to provide safe
drinking water to indentified problem
villages. The extent of financial as-
sistance to be provided under the
Centrally Sponsored Accelerated
Rural Water Supply Programme dur-
ing the Sixth Plan period to each
State has not yet been decided.

Wat~» supply schemes for Nagaland

5480. SHRI CHINGWANG KON-
YAK: Wilj the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether it j5 a fact that the
LIC propose to provide for water sup-.
ply schemes in the Nagaland state;
and

(b) if so, the details lhereof?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WORKS
AND HOUSING (SHRI BHISHMA
NARAIN SINGH): (a) Yes, Sir.

(b) In the State’s Sixth Five Year
Plan (1980—85), an gallocation of Rs.
10.75 crores has been made for sche-
mes including Water Supply Schemes
to be financed by LIC. The State
Government has not yet furnished
the details of these schemes,

Centres to Monitor and Check Air
Polution

5481. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether Government have de-
cided to set up some sixty centres in
major industrial cities to monitor
and check air pollution; and

(b) if so, the cost of the scheme
and the broad features of the moni-
toring centres to be set up-thereun-
der?



61 Written Answers

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS WORKS AND
HOUSING (SHR! BHJSHMA NA-
RAIN SINGH): (a) and (b) To
organisze the Air Quality Monitoring

Programme on a coordinated and
sys‘ematic way in the country  the
Department of Environment has

constituted a working Group on Au
Quality Monitoring to help in formu-
lating a plan of action towards esta-
blishment of National Air Quality
Monitoring Network. The Report of
the Group is expected shortly.
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Post og Vice Principal in aided Schoolg
of Dethi

5483. SHRI R. L. P, VERMA: Will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to
state:

(a) the names of aided schools in
Delhi which have been sanctioned the
post of Vice-Principals during the
year 1980-81;

(b) the names of Senior Secondary
“Composite Schools, having more than
800 students on their rolls, which
have applied for the post of Vice-
Principal during the year 1980-81 but
have not sanctioned the post so far;
and

(c) the date by which the cases of
theze schoolg are likely to be decided?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) 1, Beni Pra-

-sad Jaipuria Senior Secondary School,
Rajpur Road.

2. Queen Marry Senior Secondary
School, Tis Hazari, Delhi.

3. Union  Academy
‘School, Raza Bazar.

Secondary

4, Quami Boys Secondary School,
Shahi Idgah,.

5. Lady Irwin Senior Secondary
‘School, Canning Road.
6. Kerala Edn. Society, Canning

Road.

7. Khalsa Secondary School, Lajpat
Nagar. .

(b) and (c) The following schools
claimed posts of Vice-Principals on
‘the ground of having more than 800
students on their roll quring the year
1980-81 but their cases were consi-
dered and rejected because of their
non-eligibility according to the pres-
cribed normg for post fixation;

1. S, R. S. D. Senior

Secondary
Bchool, Lajpat Nagar.

2, Vidya Gian Mandir Senior Se-
condary School, Paharj Dhiraj.

3. Jain Senior Secondary  School,
Dharam Pura.

4, L. D. Jain Senior Secondary
School, Phar Ganj,

5. Arya Girls Senior Secondary
School, Teliwara.

6. R. A. Gita Senior Secondary,

Shanker Nagar,

7. S. D. Senior Secohdary School,
Shahdara.

8. Dau Dayal Senior
School, Naya Bazar, Delhi.

Secondary

The enrolment in primary classes
of composite scheols is not taken into
consideration while determining eli-
gibility of schools for the post of
Vice Principal.

Proposal for flood contro] in Kuruk.
shetra and Karnal

5484. SHRI CHIRANJ? LAL SHAR-
MA: Will the Minister of IRRIGA-
TION be pleased to state:

(a) whether Government have re-
ceived any proposal from Haryana
Government for the flood control
scheme to save villagers in the dis-
tricts of Kurukshetra and Karnal;
and

(b) if so, action taken thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGATION
(SHR] Z. R. ANSARI): (a) the Gov-
ernment of India have not received
any proposal from the Haryana Gov-
ernment for protecting the villagers
in the districty of Kurukshetra and
Karnal, However, Technical Advi-
sory Committee of the State Govern-
ment for flood control has considered
a number of flood control schemes
for clearance for the districts of
Kurukshetra and Karnal in a meeting
held on 25th March, 1981 at Chandi-
garh, i :

(d) Does not arise, \ '

'
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Bonus to employees of wireless plan-
ning and Coordination wing ..

5487. SHRI RAMAVATAR SHAS-
TRI: Will the Minister of COMMU-
NICATIONS be pleased to state:

(a) whether it is g fact that an
announcement regarding payment of
productivity limked bonug to the
employees of the Wireless Planning
and Co-ordination Wing of the Min-
istry of Communicatfons was made
by AIR and Doordarshan on October
8, 1980 and published in various lead-
ing newspapers on 9th October 1980;

(b) if so, whether it is a fact that
said bomus has not been paid to the
concerned employees so far; angd

(¢) If so, the reasons therefor?
198 1S-3.
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THE MIN!STER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(a) %o (¢) In the announcement
which was made in the Press, on AIR
and Doordarshan on the 8th and 9th of
October, 1980, regarding payment of
productivity-linked bonus in the
P & T Department, it was mentioned
that the entitled employees of the
Overseas Communications Service and
the Wireless Planning and Coordina-
tion Wing under the Ministry of Com-
munications would also get bonus on
the same basis, The mention of enti-
tledq employees of the Wirelesg Plan-
ning and Coordination Wing, in the
news item, was actually meant to
cover the staff of the Wireless Moni-
toring Organisation, which is a Sub-
ordinate Office of this Ministry, re-
porting through the Wireless Adviser,
whe is also in charge of Wireless
Planning and Coordination Wing.

As the Wirless Planning & Coordi-
mation Wing forms part of the Minis-
try (Main), they are not entitled to
the bonus.

Ruraj Housing by HUDCO

5488, SHRI K. A, RAJAN: Will

the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether it is a fact that only
a small percentage of HUDCO’s bud-
get has been provideq for Rural
Housing; and

(b) if so, what are the details in
this regard for the last three years?

THE MINISTER OF PARLIA-‘
MENTARY AFFAIRS AND WORKS
AND HOUSING (SHRI BHISHMA
NARAIN SINGH): (a) Housing and
Urban Development Corporation
(HUDCO) has been financing rural
housing schemes since 1977-78, and
was earmarking upto 10 per cent of
its loan sanctions for rural housing
schemes, which has been raised to 15
per cent with effect from 1980-81.
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(b)y Year-wise details of loan ganc-
tioned by HUDCO for Rursl housing
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are ag under:

Year No. of Project HUDCO Dwellings
Schemes  cost loan sanc-
(Rs. in sanc- tioned
crores) tioned

1977-78 7 : 26.42 11.25 85022
1978-79 7 10.53 4.71 27200
1979-8o0 29 33-78 14.62 105998
1980-81 41 41.75 16.70 122025
(Upto 28-2-81)

ToTAL : 84 112,48 47.28 440245

Setting up of Engincering Colleges
during Sixth Five Year Plap

5489. SHRI HARIHAR SOREN: Will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to
state:

(a) whether Government have a
proposal to allocate funds for setting
up some Engineering Colleges in vari-
oug States during the Sixth Plan
period;

(b) if so. whether his Ministry has
a proposal to open a Regional College
of Engineering in Keonjhar District of
Orissa during the above plan period;
and

(¢) the details about the implemen-
tation of this Proposal?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S. B.
CHAVAN): (a) There is no such
proposal under consideration of the
Government for the present.

(b) No Sir.

(c) Does not arise.

Criteria for Foodgraing Al'otment
5490 SHRI SHIV KUMAR SINGH

THAKUR: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) the criteria for gistribution of
foodgrains to the States;

(b) whether Government are con-
sidering for fixation of sugar quota
for the States on a pro-rata popula-
tion basis as-demanded by some State
Governments; ang

(c) if not, the reasong therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (KU-
MARI KAMLA KUMARI): (a) In the
past 2 to 3 years, allotments of wheat
and rice were made as per demands
receiveq from the State Governments.
It was, however, found that lifting of
wheat was lower than the allotments
made. Keeping in view the need to
conserve the wheat stocks the allot-
ments of wheat to the States and the
Union Territories and the roller flour
mill; were rationaliseq in August,
1980, so as to bring the allotments
close to the previous trends in the
offtake.

(b) and (¢) With the re-introduc-
tion of partial control gn sugar w.e.f.
17-12-79, the State-wise monthly levy
sugar quotas, as obtaining during the
previous partiai control period imme-
diately prior to decontrol of sugar on
16-8-1978, were revived. These quotas
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were fixed on the basis of a monthly
per capita availability of 425 grams
with reference to the projected popu-
lation as on 1.4-1978. However, in
the case of a few States/Union Terri-
tories, where the per capita availabi-
lity for the projected population was
found to be already higher than the
level of 425 grams, those levels were
retained. Due to the tight sugar sup-
ply position, it has not been found
possible to take into account the in-
crease in population during the last
three years and raise the quotas cor-
respondingly.

Almost allotted to States Warehousing
Corporation

5491. SHRI SUBHASH CHANDRA
BOSE ALLURI: Will the Minister of
AGRICULTURE be pleased to state:

(a) the total amount allotted by
the Central Government to the States
Warehousing Corporation during the
last three years; and

(b) the nameg of States which have
fully utllised the amount and the
nameg of States which have failed to
fully ytilise the allotted amount year-
wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (SHRI
R. V. SWAMINATHAN): (a) The
Central Government does not allot
fundg to the State Warehousing Cor-
porations. It is the Central Warehous-
ing Corporation which utilises funds
made available from the Central Gov-
ernment, other shareholders and its
internal resources for contributing
50 per cent to the share capital of the
State Warehousing Corporations, the
other 50 per cent coming from the con.
cerned State Governments. The
amount released by the Central Ware-
housing Corporation to the State
Warehousing Corporations during the
last three years Is given below:—
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(Rs. in lakhs)

Year Amount invested by
Central Warehousing
Corporaticn 'n various
State  Warchousing
Corporations

1977-78 . - 214
1978-79 . . 161
1979-80 . . 177

(b) The State Warehousing Corpo-
rations receive only 50 per cent of
their share capital from the Central
Warehousing Corporation. They can
also borrow from institutional sources.
Thus, they operate on the total funds,
including internally generated funds,
available for carrying on their ware-
housing activities. The utilisation of
funds made available by the Central
Warehousing Corporation is not
separately reflected.

Members of Governing Bodies of
Colleges in Delhi

5492. SHRI SATYASADHAN CHAK-
RABORTY: Will the Minister of
EDUCATION AND SOCIAL WEL-
FARE be pleas:l! to state how many
Members of Parliament and ex-MPs
are members of the governing bodies
of the colleges affiiliated to the Delhi
University and their party afiiliations?

THE M'NISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): The total number of
Members of Parliament fex-Members
of Parliament who are members of
the Governing Bodies of the Colleges
affiliated to Delhi University, ig 17.

Information in regard to the party
affiliations of the Members in question
is not avalilable.
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Staff strength in postal organisation
in Maharashtra

5493. SHRI R. K. MHALGI: Will
the Minister of COMMUNICATIONS
be pleased to state:

(a) whether the postal organisation
in Maharashtra ig functioning with
adequate strength as per norms laid
down in this behalf;

(b) the number of sanctioned posts
in Class I, Class II, Clasg III and
Class 1V ag on 31st December, 1980
and the number of them against whom
persons were actually working on
that day in Maharashtra; angd

(c) the number of persons on leave
on that day class-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI KARTIK ORAON): (a) to
(¢) The information is being collected
from the Postmaster-General, Maha-
rashtra Circle and the same will be
placed on the table of the House.

Confirmations of Female Vice-Princi-
pals by Delhi Administration

5494. SHRI CUMBUM N. NATA-
RAJAN: Will the Minister of EDU-
CATION AND SOCIAL WELFARE
be pleased to state:

(a) the number of famales appoint-
ed as Vice-Principals by the Delhi
Administration in 1970 on the recom-
mendations of the duly constituted
Departmental Promotion Committee,
who are still continuing or would have
continued but for their appointment to
the next higher grade;

(b) the reasons why they have not
been confirmed so far; and

(¢) the recruitment ruleg applica-
ble to the post of Vice-Principals in
1970 and on date?

THE MINISTER OF EDUCATION
AND SOCIA1, WELFARE (SHR] S.
B. CHAVAN): (a) According to in-
formation furnished by the Delhj Ad-
ministration, 25 female officers were
appointed as Pricipals/Vice-Principals
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of Government Schools on an ad-hoc
basis on the recommendation of the
Departmental Promotion Committee
and they are still continuing as Prin-
cipals on an ad-hoc basis.

(b) The fixation of seniority in the
cadre of Vice-Principals depended on
the finalisation of seniority list of
Post Graduate Teachers which was
finalised in August 1979. A tentative
Seniority List of Vice-Principaly is
now being prepared and the cases of
eligible Vice-Principals will be taken
up for confirmation against available
posts.

(c) A copy of the Recruitment Rules
in force jn 1970 is laid on the Table
of the House. Placed in library, [See
No. LT-2251/81], A copy of the Re-
cruitment Rules currently in force is
laid on the Table of the House. Placed
in Library. [See No. LT-2251/81].

Telephone Communicationg in Coal
Belt of Asansol and Raniganj .

5495, SHRI BASUDEB ACHARYA:
Will the Minister of COMMUNI-
CATIONS be pleased to state the stepg
taken by Government to improve the
telephone communications in the coal
belt of Asansol and Raniganj and bet.
ween these areas and Calcutta and
Delhj in view o¢ the need for safety
in mines?

THE MINISTER OF STATE IN THE
M'NISTRY OF COMMUNICATIONS
(SHR] KARTIK ORAON): The fol-
lowing steps have been taken to im-
prove the telephone communication
in the Coal-belt of Asansol and
Ranigranj:

(i) The junctions between Asan-
sol-Barakar and between Asanso]l-
Neeyamatpur telephgne exchanges
are being augmented by providing
better quality junctions working on
PCM system.

(ii) A 60 channel UHF radio gys-
tem is planned to be installed on
the Durgapur-Raniganj-Asansol
route. This system will provide
stable comenunication between Rani.
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ganj, Asansol and Durgapur ag the
present telephore cables are subject
to thefts.

(iii) STD service to Calcutta al-
ready exists from Asansol, Raniganj
and other group exchanges. Tech-
nical works relating to extension of
the STD facjlity to Delhi have been
completed and the route ig under
traffic trials.

Political jead>rs in occupation of
Government Accommodation

5496. SHRI N. E. HORO: Will the
Minister of WORKS AND HOUSING
be pleaseq to state:

(a) whether it is a fact that there
are g number of political leaders who
have been Members of Parliament or
Metropolitan Councils or had been
holding some other posts, are still in
occupation of Government Accommo-
dation;

(b) if so, the number of such per-
song and the reasons therefor;

(c) whether some of them have got
their own houses in Delhi but they
are not vacating the Government
accommodation; and

(d) whether some of them are also
not making regular payment of rent
and if so, the reaction of Government
thereto?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA
NARA'N SINGH): (a) Yes, Sir.

(b) There are 17 political leaders
who are still occupying Government
accommodation, In 7 cases, allotments
have been cancelled and further action
to get the houses vacated is in pro-
gress, Position with regard to the
remaining is as follows:;—

(i) Seven ex-MPs. from Assam
have been allowed to retain accom-
modation till the election process
in that State is completed,
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(ii) one ex-M.P. has been allowed
to retain accommodation in his capa-
city as Chairman of a Government
Commiittee.

(iii) One ex~M.P. has expired but
his family has been allowed to re-
tain accommodation up to May,
1981.

(iv) In one case, allotment has
been continued on medical grounds
up to 9-2-81. His request for fur-
ther retention is under examination.

(¢) Under the rules, Members of
Parliament are not barred for allot-
ment of Government accommodation
and, therefore, this information is not
avajlable with thig Ministry.

(d) Yes, Sir. Steps are being taken
to realise the outstanding amounts.

Foodgraing for part payment of
wages under employment Guarantee
Scheme in Maharashtra

5497, PROF. MADHU DANDA-
VATE: Will the Minister of RURAL
RECONSTRUCTION he pleased to
state:

(a) whether it ig a fact that ade-
quate foodgrains are not made avail-
able to Maharashtra for the payment
of part of the wages in the form of
foodgraing to the workers working in
the Employment Guarantee Schems;
and

(b) if so, what steps are taken to
remove the difficulties faced by the
workerg working in this scheme for
want of adequate food assistance from
the Centre?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (SHRI
BALESHWAR RAM): (a) and (b)
Allocation of foodgrains to different
States under National Rural Employ-
ment Programme are made on the
basis of a fixed formula, under which
weightage to the extent of 75 per cent
is given to the population of agricul-
tural labourers/marginal farmers and
of 25 per cent to the incidence ot
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poverty in the State. The share of
Maharashtra has been worked out on
the basis of the above formula and it
has released to the State in full. Em-
ployment Guarantee Scheme, being
the Maharashtra Government’s own
scheme, any additional resourceg for
it have to be provided by the State
Government themselves.

Drug Addiction

5498. SHRI G. ¥. KRISHNAN: Will
the Minister of EDUCATION AND
SOCIALL WELFARE be pleased to
state:

(a) whether Government have con-
ducted any study regarding the pro-
blem of drug addiction among wor-
kers of certain States; ang

(b) if so, the details in this regard?

THE MIN.STER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): (a) A study on “Drug
Use among Industrial Workers” was
sponsored by this Ministry in 1978
Thig study was done gn the basis of
a sample of four thousand industrial
workers randomly selected from the
registered factories in Delhi.

(b) According to this study the
prevalence of drug use was found to
be 10.43 per cent. The following
factors in descending order of impor-
tance were identifieq to be collectively
responsible for drug use:

(i) Strain of working in the in-
dustrial setting;

(ii) Lack of adequate facilities
for recreation;

(iii) Environmental factor includ-
ing prevalence of smoking and drug
use in family, friends and co-wor-
kers’ circle;

(iv) Cultural background as re-
vealed by rural/urban background,
mother-tongue, caste and religion;

(v) Economic facter including
income and indebtedness;

(vi) Attitude to job;

(vii) Personality;

(viii) Family life;

(ix) Job satisfaction;

(x) Social life;

(xi) Childhood;

(xii) Educational background;

(xiii) Age (though only in the
context of certain experience and

exposures, rather than indepen-
dently).

Upgradation of Post Offices in Wes:
Bengal

5499, SHRI ANANDA PATHAK:
Will the Minister of COMMUN.CA-
TIONS be pleased to state:

(a) the names of branch post offices
which are proposed to be upgraded
as Sub-Post Offices in West Bengal
during 1981 and 1982; and

(b) the names of sub-post offices
which are proposed to be upgradegd as
Head Post Offices in West Bengal
during the above period?

THE MINISTER OF STATE IN THE
MIN.STRY OF COMMUNICATIONS
(SHRI KARTIK ORAON): (a) and
(b) The Postmaster-General is having
under consideration upgradation of 29
branch post offices and 10 gub-post
offices during 1981 and 1982. The
nameg of the offices are given in the
statement annexed.

Statément

I. Names of branch post offices
taken up for consideration for being
upgraded to the status of sub-post
offices during financial year:

1881-82

. Bhataguri

. Haripur

Krishnagar

Rajidpuar

Petrapole

. Gusairhat

Madarat

. Hansuri .

. Sandi

10. Panurla Echantl .

0 po

Bl o o
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11, Gopalpur
12. Kumardihi
13. Nutangram
14, Metanj

15. Pipolon

16. Chakdighi
17. Hirabandh
18. Nurpur

19. Dassagram
20. Bakhraband
21. Uchitpur
22. Narajole
23. Mohar

24. Saradapally
25. Talpur

26. Khanjanchak
27. Maju

28. Joyrambati
29. Neradeul,

II. Names of sub-post offices taken
up for comsideration for being up-
graded to the status of heag post
offices during the financial year:

1981-82

. Memari

. Bongaon

. Uluberia

. Mahishadal

. Habra

Plassey

. Joynagar Mozilpur
Egra

. Dum-Dum

. South Eastern Rajlway.
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Opening of Central Schools during
1981-82

5500. SHRI JANARDHANA
POOJARY.
SHRI B. R. NAHATA:

Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to state:

(a) the number of Central Schools
Proposed to be opened in the country
during 1981-82; ang

(b) how many will be opened in
each State during thig period with
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names of cities where these will be
located?

THE M.NISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): (a) During the year
1981-82, twenty Kendriya Vidyalayas
(Central Schools) are to be opened
in the country jn the Civil and Defence
Sectors. In addition, some Kendriya
Vidyalayas are also likely to be
opened at placeg where Central Pub-
lic Sector Undertakings/institutions of
higher learning are located.

(b) Kendriya Vidyalayas in the
Civil and Defence Sectors are opened
with reference to the concentration of
Central Government employees, in-
cluding Defence and para-military
personnel, at a given place, subject
to the availability of requisite physi-
cal facilities like land and buildings,
etc, No quotas are earmarked for
individual States/Union Territories.

Disbursement of Sa'ary to Teachers of
M.C.D. Schoois

5501. SHRIMATI CHENNUPATI
VIDYA: Will the Minister of EDU-
CATION AND SOCIAL WELFARE be
pleased to state:

(a) whether it is a fact that there
is no fixed date for disbursement of
salaries to lady teachers of Municipal
Corporation of Delhi:

(b) if so, is it proposed to give them
the salary on the last working day
of the month as it is being disbursed
by the Central Government or Delhi
Adminjstration to their employees;

(¢) whether it is also a fact that
the payments of arrears due to grant
of increments (especially after cros-
sing of Efficiency Bar) increase in
DA. and L.T.C. claimg are being
delayed to harass the lady teachers;
and

(d) if so, what steps have been
taken by Government in this regard?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHR] S.
B. CHAVAN): (a) to (d) According
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to information furnished by the Muni-
cipal Corporation of Delhi, payment
of salaries to the teachers including
lady teachers is made through the
banks. There is no fixed date for
payment of salary to the employees
of the M.C.D.; but efforts are always
made to disburse salary before 7th of
every month.

There js ng proposal tg release
salary on the last working day of the
month.

The claims of D.A. arrears, L..T.C.
and other arrears, are usually settled
without delay.

Staff strength for Quarterly Journals

5502. SHRI NAND K SHORE
SHARMA: Wil] the Minister of EDU-
CATION AND SOCIAL WELFARE
be pleased to state:

(a) whether it is a fact that the
work of quarterly journals in Hindi
and English viz, ‘Sanskrit’, ‘Shiksha
Vivechan’, and ‘Education Quarterly’
is being done by purely non-Editorial
staff whereas similar type of work is
being handled by Editorial Staff in
other Government Organisation i.e.,
Planning Commission, Department of
Agriculture (ICAR), Publication Divi-
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sion for their journalg ‘Yojna', ‘Khet?’,
‘Ajkal’ etc.;

(b) if so, what is the work-wise
sanctioned strength for above publi-
cations and other ad hoc publications
in Hindi and English Publication
Units respectively and the number of
the persons engaged in the work since
1974; and

(c) the reasons for depriving the
staff engaged in this work from the
benefit of their work e.g., Editorial
Designations, pay scaleg etc.?

THE MIN.STER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): (a) No separate edi-
torial staff hag been appointed for the
Hindi and English Journals and other
Publications brought out by this Minis-
trv. This and other related work is
handled in the Hindi and English
Publication Units of the Ministry, The
editing, translation and vetting is done
by the officers and staff posted in
these Units. This arrangement has
so far worked smoothly.

(b) A statement is attached.
(¢) The staffing requirement of the

Hindi/English Publication Units is
reviewed from time to time,.

Statement

Stalement of work-wise  position of posts sanctioned for Publications Work

Designation ol post

1 2

-Fur Hir;tl.i Pu.b.li-a.zliom
1. Special Officer (Hindi)*
2. Hindi Officer
3. Assistant Hindi Officer
4. Senior Hindi Translator .

5. Hindi Stenographer

No. of posts

As on As on

1-1-74 1-1-81
3 4
1 1
1 1
1 2

*Re-designated as Director (Hindi) with effect from 28-g-1977.
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1 2

6. Junior Hindi Translator .
7. Proof Reader
8. U.D.C. .
9. LD.C
For English Publications
1. Assistant Educational Adviser .
2. Education Officer .
Assistant Education Officer
Sales Assistant

Assistant

> v e W

Technical Assistant
7. Stenographer

8. Proof Reader

g. UDC. .

10. LD.C.
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3 4

4 6
1 1
- 1
2 !
1 1

1 1
3 3
I 1
! 1
I 1
2 2
1 1
2 3
2 5
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Development of site in a-2D block
. Janakpuri, New Delhi ..

5504. SHR; BHIKU RAM JAIN:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether it is a fact that the
Delhi Development Authority had
earmarked a site measuring 5.2 acres
of land for group housing in A-2D
Block in Janakpuri, New Delhi;

(b) whether it is also a fact that
the P&T Department to which it was
originally allotted had been given an
alternative gite in Shalimar Bagh in
its place;

(¢) if so, what steps have been
taken by the DDA to develop the site
in A-2D for housig and other pur-
poses in order to check its misuse;

(d) whether there is a scheme to
develop this gite under self-financing
housing scheme of the DDA; and

(e) if so, the detajlg thereof and
the time that would be taken in its
implementation?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA
NARAIN SINGH): (a) The Delhi
Development Authority hag reported
that Pocket A-2D in Sub-Block A-2
Janakpuri residential scheme measur-
ing approximately five acres has been
earmarked for group housing.

(b) and (c¢) The information is be-
ing collected and will be laid on the
Table of the Sabha.

(d) The Delhj Development Autho-
rity has reported that no decision has
so far been taken.

(e) The plans are yet to be fina-
lised. Hence, no definite date can be
given at this stage.

Report of Samundri Committee on
J.N.U,

5505. SHRI AR:F MOHD. KHAN:
SHRI RASHEED MASOOD:
SHR] A. K. ROY.

Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to state:

(a) whether it is a fact that
Jawaharlal Nehru University had ap-
pointed B.S. Samundri Committee to
look into cases of student indiscipline;

(b) if so, whether this Committee
hag submitted its report; and

(¢) what are the conclusions of the
report and action taken by the Uni-
versity thereupon?

THE M.NISTER OF ERUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): (a) and (b) It is a
fact that Jawaharlal Nehry University
appointed B.S. Samundri Committee
to look into one case of student indis-
cipline, which has since submitted its

report.

(¢) The Committee came to the
conclusion that the action of the
student in question, who useq grossly
improper, rude and uncalled for lan-
guage to defy and insult the Acting
Vice-Chancellor, in order to hurt his
feelings and cause him mental an-
guish, amounted tp, misconduct of a
serious character ang gross mis-be-
haviour, wanten insults, studied rude-
ness and deliberate deflance and in-
discipline. All the charges against
the student were fully established and
stood proved and he deserved the
severest possible punishment. How-
ever, taking a lenient view, the Com-
mittee recommended that the student
in question be expelled from the Uni-
versity for a period of two years.

The student in question was accord-
ingly expelled from the ' University
with effect from December 9, 1980 for
a period of two years.
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Religious Pockets in Sector VI, R. K.
Puram, New Delhi

5506. SHRI VIRBHADRA SINGH:
will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether in Sector VI R. K.
Puram, New Delhj there are certain
religious pockets;

(b) if so, the religious Organisa-
tions to whom these have been allot-
ted and the area so allotted;

(¢) whether, some plots as also
adjacent land around these plots have
been occupiedq by  un-authorised
occupants;

(d) if so, the names of these Orga-
nisations, and the area at present
under their occupation and the dates
of their occupation;

(e) whether these Organisations
have put in any structure therein and
if so the details thereof and whether
they have applied for the allotment
of these plots to them;

(f) if so, the action taken or pro-
posed to be taken by Government on

Name

1. Anand Pur Sat Sangh*

N

Hanuman Temple

3. United Church*

4. Muwathi Vitahal temple

5. Sindhi Gurdwara Ud=hromal
6. S8.D. Sabha Shiv -tw_:m.ple-‘
7. Arya Samaj temnle

8. Radha Swami Satasang (Beas)
9. Dslhi Yoga Sabha*

*Applied for allotment.
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their proposals, in the context of their
present occupancy; and

(g) whether any development of
these plots such as sewerage lines,
side-by roads, water supply etc. has
been proposed to be done?

THE MINISTER OF PARL'AMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BH SHMA
NARAIN SINGH): (a) Yes, Sir.

(b): (i). Jawala Mukhi Durga Man-
dir (Himachal Sanstha, Sector VI, R.
K. Puram, New Delhi). Area allotted
is 900 sq. yds.

(ii) Gurdwars Kalgidhar Singh
Sabha Sector Vi R. K. Puram, New
Delhi. Area allotteg is 900 sq. yds.

(c) Yes, Sir.

(d) and (f) Some of the Organi-
sations have applied for allotment of
land and their cases are under. pro-
cess. Their particularg are annexed.

(g) This is a developed area and
sewerage lines, roads, water supply
etc. exist there.

Statement

Total area Date of  Covered
under  occutpation area.
occutpation
Sq. [t 5q. 1t
1160 1972/74 448*
10150 Do. 803
13916 Do. 1089
16068 Do. 2281
11979 1966/67 1651
20955 Do. 1424
21620 1968 1188
ofigo 1979 458

14963 1972/73 1937



87 Written Answers CHAITRA 9 1908 (SAKA) Written Answers 88

Exemption of Stamp Duty on D.D.A.
Built Janata and L.1.G. Flats

5507. SHR] BHEEKHABHA]I: Wil
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether it is a fact that Gov-
ernment had establisheq DDA to con-
struct flats for persons belonging to
Janata, LIG and MG who otherwise
were unable to construct their houses;

(b) whether it is also a fact that
in the case of privately owned houses
stamp duty is charged only on the
cost of the land not on the cost of the
constructed house; and

(c) whether it is also a fact that
Government has exempted the stamp
duty in the case of Janata and LIG
allottees of DDA flats?

THE MINISTER OF PARLIAMEN-
TARY AFFA'Rg AND WORKS AND
HOUSING (SHRI BHISHMA
NARAIN SINGH): (a) The Delhi
Development Authority has been est-
tablished under the Delhi Develop-
ment Act, 1957 for the development
of Delhi according to plan and mat-
ters ancillary thereto. The D.D.A.
also constructs flats and disposes
them to various income groups in-
cluding Janata/LIG & MIG in accord-
ance with the D.D.A. (Mangement &
Disposal of Housing Estates) Regula-
tions, 1968.

(b) The D.D.A. hag reported that
stamp duty is charged on the cost of
land where only the land is disposed
of by it.

(c) Yes, Sir.

Shifting of Heaq Office of RMS (P)
..Division from Patna to Bhagalpur

5508. SHRI A. K. ROY: Will the
Minister of COMMUNICATIONS be

pleased to state:

(a) whether the representation of
the Eastern Bihar Chamber of Com-
merce and Industries, Bhagalpur dated
6th March on the shifting of the long
awaited Head Quarters of RMS(P)

Division from Patna to Bhagalpur has
been received;

(b) if so, details thereof; and
(c) the steps taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHR1 KARTIK ORAON): (a) Yes,
Sir.

(b) and (c¢) There js no Divisional
Headquarters of the Railwayg at
Bhagalpur and jt is not connected
with important mail carrying trains.
Since the facilities are available at
Patna, it 1§ more convenient from an
operational and administrative point
of view to have the Headquarters of
‘P’ Division at Patna.

Veterinary Assistant Surgeon in Delhi

5509. DR. A. U. AZAMI:
SHR] R. L. P. VERMA:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether it is a fact that all
posts of Veterinary Assistant Surgeon
under the administrative control of
the Union territories of Indja were
upgraded to the scale of pay Rs. 550—
25-750-EB-900;

(b) whether in the Union Territory
of Delhi, some Vety. Assistant Sur-
geons have been given the new up-
graded scale; while others have not
been;

(¢) if so, the number thereof and
the reasons therefor; and

(d) the stepg which are heing taken
to remove thig anomaly and treat all
the Vety. Asstt. Surgeone at par?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (SHRI
R. V. SWAMINATHAN): (a) Yes,
Sir.

(b) to (d) According to information
received from Delhi Administration,
while the pay of 23 Veterinary Assis-
tant Surgeons out of 51, hag been
fixed in the revised scale on the basis
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of exercise of option in the first inst-
ance, the entire matter since had to
be taken up with the Union Public
Service Commission with a view to
assessing the suitablility of the incum-
bents for the upgraded posts.

Provision of Telephone Facilities in
the Remote Village of M.P. .

5510, SHRI SUBHASH YADAV:
Will the Minister of COMMUNICA-
TIONS be pleaseq to state the galient
features of the schemes formulated
by Government to provide telephone
facilities in remote villages of Madhya
Pradesh?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
All remote villages situated beyond
a radial distance of 40 Kms. from an
existing telephone exchange are
entitled to provision of Telephone
facility provided the anticipated re-
venue jg at least 10 per cent of
annual recurring expenditure (AR.
E.) in hilly areas 15 per cent of A.
R.E. in backward areas and 25 per
cent of ARE. in other (ordinary)
areas.

Indian Bookg Published in Moscow

5511. DR, VASANT KUMAR
PANDIT: Will the Minister of
EDUCATION AND SOCIAL WEL-
FARE be pleased to state:

(a) whether it ijs a fact that there
are 200 Indian books published in
Moscow;

(b) the titles of the books publish-
ed and the Indian languages in
which books published; and

(¢) the amount of royalty paid by
Soviet Union, to whom it was paid
and whether prior permission of the
Government wag sought, if not, the
reason therefor?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a), (b) and
(c):. Foreign publishers desirous of
pubhshing Indian books directly get
In touch with the Indian Copyright
OWners ang settle the terms. Prior
Permission of the Government i not
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necessary for publication of  books
abroad. Government do not, there-
fore, have information regarding the
Indian books published in USSR or
the royalty payments therefor.

anaam ST e & fog
feeat famr fw
5512. sivway fearaat wyaa:
Fa7 foerr WYX gETe-Feurwr HAA( ITE
FOX N FO oFG F e

(%) =1 faeehl § wgan Sr<
e feeeh e wfafras & s=wia
T et &1 g q@ ¥ T
FW@ & AR A faaw 37 9x wlrard
SRR R

(&) faeslt somEe &1 CF FYA-
g wfuwr fad a7 § forgd a=a ag
g8 g @A &1 o faaat
FT 99 &E & a0 qTeq FT aFq
&, 7 9THT IeA AT FLA gL NA T 7

frem Wit @ weATO Het
(st quo dt> wgm) : (%) of, &

(&) faeeit ener fwerr wfafras,
1973 a4r TF SR qATC I
frawt & Igaedl & JequT F HATHA T,
foerr  faewes, faestt sworram &1, wify-
fraw &t w20 Tav fAawmaedt &
fram 69 ¥ weaia FILATE FE F71
gfusr T § |

Cottage Match box manufacturing
unit in cooperative Sector

5513. SHR!I K. T. KOSALRAM:
Will the Minister of RURAL REBE-
CONSTRUCTION be pleased to state:

(a) the number of cooperative so-
cietieg in the country having members
of cottage match-box manufacturing
units; and

(b) the assistance which has been
given to them to market the products
manufactured by the Members?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE

AND RURAL RECONSRUCTION
(SHRI BALESHWAR RAM): (a)
220 cooperative societies of cottage

match units are functioning under
the aegis of Khadi and Village In-
dustries Commission in the country.

(by The Government of Tamil
Nadu is making necessary arrange-
ments to market the products of
memberg of cooperatives through In-
dustrial Service Cooperative Socie-
ties. In the case of others, marketing
is undertaken either by the manufac-
turing societies themselves or through
Khadi Gramodyog Bhavang or other
marketing outlets recognised by the
Khadi and Village Industries Com-
mission.

Allotment of Foodgrains for riot
. affected area of Tripura

5514. SHRI AJOY BISWAS: Will
the Minister of RURAL RECONS-
TRUCTION be pleased to state:

(a) whether it is a fact that the
Raghavan Committee recommended
25 thousand tonnes of rice for the re-
lief works towards riot affected peo-
ple of Tripura;

(b) whethey it is also g fact that
Central Government have allotted
only 10 thousand tonnes of rice for
Tripura so far;

(¢) whether Government propose
to allot the remaining 15 thousand
tonnes rice as per recommendations
of Raghavan Committee; and

(d) if so, when?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI BALESHWAR RAM): (a)
Yes, Sir.

(b) to (d) Government hLave decided
to allot 5 quantity of 20,000 MTs,
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Demolition of the Construction on the
Self-sufficiency in food crop

5515. SHRI NIREN GHOSH: Will
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether the land of 25,000
families of farmers was notified for
acquisition in 1959;

(b) whether these lands were ac-
quired and the farmers paid compen-
sation;

(¢) if not, whether DDA proposes
to demolish their houses after 20
years;

(d) whether residential plots given
to the landless and harijans in this
area under the 20 point programme
would be demolished; and

(ey what is the rate of compensa-
tion per square yard at the market
rate or on what basis?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARATyN
SINGH): (a) The Delhi Adminis-
tration has reported that land mea-
suring 34070 acres was notified under
Section 4 of the Land Acquisition
Act, 1894 on 13-11-1959. It is not
rnssible to indicate the exact number
of families of farmers involved.

(b) For the lands subsequently ac-
cuired, compensation was assessed/
announced|paid in accordance with
the provisions of the Land Acquisi-
tion Act, 1894,

(cy The DDA have intimated that
while finalising the acquisition pro-
ceedings, built up greas within ‘Lal
Dora’ are excluded from the award.
Ag per Govt policy all unauthorised
colonies in Delhi, including those
within and outside the Lal Dora’
of villages are to be considered for
regularisation covering residential and
commercial  structureg constructed
therein upto 30th June 1977 and 16th
February 1977. respectively, after
fitting them in lay-out plan, keeping
clear gpace for roads and other com-



93 Written Answers

munity facilities. In case, it becomes
necessary to demolish any unautho-
rised construction which cannot be
adjusteq in the regularisation plan,
alternate land /flat/accommodation is
required to be given to the families
displaced in this process,

(d) The Delhi Administration has
reported that a decision in this re-
gard will be taken at  appropriate
time in consultation with the concer-
ned authorities with minimum possi-
ble dislocation.

(e) The rate of compensation vari-
es from land to land and from village
to village,

Reorganising Food Administration jn
India

5516. SHRI B. V. DESAI:
SHRI SUBHASH CHANDRA
BOSE ALLURI:

Will the Minister of
TURE be pleased to state:

AGRICUL-

(a) whether Government is for-
mulating a plan to reorganise and
streamline the entire food adminis-
tration in the country; and

Crop

Rice

Wheat

Total Cereals
Total Pulses

Total Qilseeds .
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(by if so, whether Government
intend to accept the pattern of Maha-
rashtra food administration as a
model to all other States?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R. V. SWAMINATHAN):
(a) No, Sir.

(b) Does not arise.

Self sufﬁciency in food crop

5517. SHR! T. R. SHAMANNA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) what is the quantity of rice,
wheat, cereals, pulses and oilseeds
produced during the past three years;

(b) whether there is self-sufficiency
in respect of above; and

(c) the value of these?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND CIVIL
SUPPLIES (RAO BIRENDRA
SINGH): (a) The quantity of rice,
wheat, cereals, pulses and oilseeds
produced during the past tnree years
was as under:—

(In million tonnes)

1977-78 1978-70  1979-80

52.67 53-77 42 19

3175 45-51 31 36
114 44 119.73 100 48
19y 1218 8 37
9 oo 9 35 8 o8

(Five Major Qilsceds i.e. Groundnut, Rapeseed & Mustard,

Sesamum, linsecd and Castorsced)
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(b) In respect of rice, wheat gnd
cereals ag a whole, India is self-suffi-
cient and small quantities are being
exported also. In the case of pulses,
imports have been permitted to
augment internal supplies,

As regards edible oils, the country
is not self-sufficient and imports are
being made to meet the local requi-
rements,
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(c) Value of the production men-
tioned against part (a) above  has
been evaluated by the Central Statis-
tical Organisation, Government of

India, using the average wholesale
prices primary
markets during the peak marketing
periods. A s‘atement showing the
estimated value of the said produc-

prevailing in the

tion is enclosed.

Statement

Value of production (al current prices) as calculated by the Central Statistical Qrganisation,

Government

Item
1. Rice .
2. Wheat

3. Cereals including rice & wheat

4. Pulses
5. Oil seeds
**  Quick

*  Provisional

Prosecutions under Water Pollution
Board

5518. SHR DIGVIJYA SINH: Will
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) which are the large chemical
and fertiliser factories which have
been prosecuted under the  Water
Pollution Control Boarq in the last
two years;

(b) what ig the amount of fine pres-
cribed and whether it has been reali-
sed from them; and

(c) if not, the steps being taken
for collection of these amounts?

of India
(Rs. lakhs)

1979-80** 1978-79* 1977-78*

780348 859901 868749

423123 515043 375954

1502415 1563898 1550530

203545 252856 240668

325037 290318 307083

THE MINISTER OF PARLIA-

MENTARY AFFAIRS AND WORKS
AND HOUSING (SHRI BHISHMA
NARAIN SINGH): (a) No large scale
chemical and fertilizer factory has so
far been prosecuted by the Central
Board for the Prevention ang Control
of Water Pollution.

(b) Doeg not arise.
(¢) Does not arise.

Shifting of Post Office of Bonth Dis-

trict Balasore . is

5519. SHRI ARJUN SETHI: Will

the Minister of COMMUNICATIONS
be pleased to state:

(a) whether recently a sub-post
office at Bonth in Balasore district
(Orissa) has been shifted from one
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particular house to another on the
point of bullet;

(b) if so, the reasons therefor;

(c) whether the majority of people
in the locality are opposed to such g
shifting especially to the house where
it is shifted now; and

(d) if so, whether Government de-
sire to allot funds at the earliest to
get construction of building of its
own to help solve the problem for
ever?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):

(a) to (¢) There is no sub-post office
at Bonth in Balasore district, but there
is one at Bant. Thig post office was
functioning in a dilapidateq thatched
house. The staff union was pressing
for its shift to a better accommoda-
tion which was rejected in January,
1981. The new building is only at a
distance of one furlong from the
previous place. The Ilocal popula-
tion wag divided equally on this
issue. A gection opposed the shifting
into the new building ang consequen-
tly the assistance of the  District
authorities wag sought and obtained
in shifting the post office to the new
building on 14 February, 1981.

(d) A site has been selected for
the construction of departmental
building for the Bant sub-post office
and necessary action is being taken to
acquire the site.

Ai, Pollutiop aroung talcher thermat
power statioy

5520. SHRI NARAYAN SAHU:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether it ig a fact that people
within 20 kms. radius around Talcher
’_I‘hermal Station are miserably suffer-
ing due to dust thrown out of the
plant, day in and day out; and

(by what steps Governmenf pro-
bose to take to check pollution and
when?

198 LS 4
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NA-
RAIN SINGH): (a) and (b) The in-
formation is being collected and will
be laid on the Table of the Sabha,

Reduction in Pricey of Fertilizer

5521. SHRI P, K. KODIYAN: Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether there is persistent de-
mand from the farmers for reduction
in the prices of fertilizers; and

(b) if so, what ig Governments re-
action thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
AND 'RRIGATION AND CIVIL
SUPPLIES (KUMARI KAMALA
KUMARI): (a) Some representa-
tions for reduction of existing prices
of fertilisers, have been received.

(b) It hag not been possible to
reduce the existing prices of fertili-
sers. However, following steps have
the prices of petroleum products,
other raw materials, fertiliser prices
in the international market and ocean
freight. To keep the fertiliser prices
at reasonable level, the Government
provides sizeable subsidy on fertili-
sers . However, following steps have
been taken by the Government to en-
sure economic return to the farmers
for fertiliser application: —

(i) The existing prices of fertilisers
are taken into account for fixing gup-
port prices of crops.

(il) Delivery of fertiliser up to
Block Headquarters instead of up to
nearest rail heag has been decided.

(iii) Short-term credit to the far-
merg ag well ag to the States/Union
Territories hag been increased.

(iv) Subsidy on fertilisers to small
and marginal farmers in drought affe-

cted areas was continued during 1980-
81.

Child Marriages

5522. SHRI HIRALAIL R. PAR- -
MAR: Will the Minister of EDU-
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CATION AND SOCIAL WELFARE
be pleased to state:

(a) whether it is g fact that child
marriages are tsking place in large
number in all partg of the country,
producing disproportionate number
of widows and divorces;

(by whether any research had been
carried out about the age of girls
when married;

(c) the intensity of the child mar-
riages and, its social, moral and
psychological consequences; and

(d) what stepg are proposed by the
Government to stop it?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) Government
are aware that some child marriages
take place in certain partg of the
country.

(b) Yes, Sir.

(c) Some of the likely adverse
effects of child marriageg for girls
are early motherhood, decline in
health ang low literacy illiteracy.

(d)y The Child Marriage Restraint
Act hags been amended to raise the
marriageable age for girls to 18 years
and for boys to 21 years and to make
the offences cognisable for certain
purposes. Media are being used and
social welfare organisations are re-
quested to promote awarenesg about
the legal and social implications of
Child Marriages.

Nayudamma Committee’s Report on
Post-graduate Techmica) Education

- 5523. SHRI K. ¥ RAMAMURTHY:
Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to state the action taken on the prin-
cipa}-recommendationg of Nayudamma
Committee Report on post-graduate
technical education?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): The recommen-
dations are under consideration of the
Government.

Management Courseg in Universities

5524, SHRI K, P. SINGH DEO:
Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to state:

(a) whether keeping in view the
huge investment involved in the pub-
lic sector undertakings and trade en-
terprises Government have consider-
ed the desirability of  prescribing
management course in different uni-
versities so that young boys can come
out to fill vacancies with proper
academic background and practical
training in business organization; and

(b) if so, what steps are being
contemplated by Government in this
direction?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) Yes, Sir,

(by All India Council for Techni-
cal Education through its All India
Board of Management Studies lays
down standards and courses of stu-
dies in management and coordinates
activities of institutions offering cour-
ses in management education to en-
surg proper standardg and facilities
of training. A continuous review to
regulate the educational and practical
training courses to suit the societal
needs, is kept in view by the Board.

gy aqr  QrETERT sron
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Estimateq Target of Foodgraing and
Sugar

5526. SHRI ASHOK GEHLOT:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government have set
any targets for increasing production
of foodgrains and sugar in the Sixth
Five Year Plan;

(b) if so, the percentage targetted
therefor; ang

(cy if not, the reasons therefor?

THE DEPUTY MINISTER OF
AGRICULTURE AND RURAL RE-
CONSTRUCTION (KUMARI
KAMALA [KUMARI): (a) Yes,
Sir.

(by The target of foodgrains pro-
duction in 1984-85, the terminal year
of the Sixth Five Year Plan, has
been fixed at 153.6 million tonnes,
showing an increase of 20 per cent
over the trend estimate of foodgrains
production in the base year 1979-80.
For sugar, the target for 1984-85 has
been set at 7.64 million tonnes which
ig based on the projected requirementg
for internal consumption as well as
export. This represents an increase
of 47 per cent over the base year
1977-78.

(c) Does not arise.

Conference on International Law on
Trade in Wild Life

5527. SHRI KRISHNA KUMAR
GOYAL,:
SHRI NAWAL KISHORE
SHARMA.
SHRI S. M. KRISHNA:
SHRI BHIKU RAM JAIN:

Will the Minister of AGRICUL-
TURE be pleased to state:
(a) whether Government are

aware of the deliberations of the
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International Conference on Interna-
tional Law on trade in Wild Life held
in New Delhi,

(b) if so, the detailg thereof;

(¢) what measures are proposed to
be taken in our country to check
over exploitation of endangered wild
life species like whales, falcons, rhi-
nos, elephants, tigers, butterflies etc.
causing tremendous ecoYogical imba-
lances; and

(d) if so, the steps proposed to
ramedy the situation?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (KU-
MARI KAMALA KUMARI); (a)
and (b) Yes, Sir. The Third Meet-
ing of the Conference of the Contrac-
ting Parties to the Convention on In-
ternational Trade in Endangered
Specieg of Wild Fauna and  Flora
(CITES) was held at New  Delhi
from February 25 to March 8, 1881.
In all 53 Contracting Parties partici-
pated in this Conference, which was
hosted by the Government of India,

(c) and (d) These species are
already includeq in Schedules I &
II of the Wildlife (Protection) Act,
1972, thereby providing legal protec-
tion as well as check on exploitation.
Trade in such wildlife angd products
thereof is also regulated under this
Act. Export of these species is
also banned.

Use of Discretionary Powers by
Vice-Chairman of DD.A.

5528. SHRI RAM VILAS PAS-
WAN: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) the number of flats|plots allot-
ted by the vice-Chairman of DDA,
uting his  discretionary  powers
after 1st January. 1980;

(b) the reasons and grounds for
using the discretion in each case; and

104

(c) what are the names/professions
of these beneficiaries?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHR] BHISHMA NA-
RAIN SINGH): (a) to (¢) The
information is being collected and
will be laid on the Table of the
Sabha.

. .Contributorg to pAvard Foundation

5529. SHRI V. N. GADGIL:
SHRI R. L. BHATIA,

Will the Minister of RURAL RE-
CONSTRUCTION be pleased to gstate:

(a) whether i1 ig a fact that the
Association of Voluntary Agencies for
Rural Development has created a per-

manent body named ag AVARD
FOUNDATION;

(b) whether it is a also 5 fact that
the AVARD FOUNDATION is receiv-
ing financial assistance from inter-
national agencies;

(¢) whether it is further a fact that
AVARD FOUNDATION holds proper-
ties acquired in the name of volum-
tary organisations; and

(d) who are the main contributions
of AVARD FOUNDATION?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RECONSTRUCTION (SHRI BALESH-
WAR RAM): (a) Yes, Sir. The
Avard Foundation for Rural Develop-
ment was registered as a Public
Charitable Trust under the Indian
Trusts Act of 2-6-1973.

(b) The Avard Foundation has re-
ceived financial assistance from Swiss
Development Co-operation.

(c) As per information received
from AVARD, no such property is
held by AVARD FOUNDATION.

(d) According to the information
received from AVARD, they contri-
buted a sum of Rs, 5000 at the time
of the initia] registration of the Avard
Foundation. The Avard Foundation
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hag algo receiveq assistance a_mounting
to Rs. 13,44,000 from the Swisg Deve-
lopment Co-operation.

av3l & wea w1 QAR
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(3) wAgfee wwomfe & st
% gl AR @ 50 -
sfawa |

Bay Imposed by Government on dance
recitaly at Khajuraho Festival

5531, DR. KARAN SINGH: Will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to
state:

(a) whether dance recitals at the
Khajuraho festival have been banned
by the Government of India; and

(b) if so, the reasons therefor?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): (a) and (b) Permis-
sion wag granted by the Central Gov-
ernment on stipulated terms and con-
ditiong for holding the festival during
ithis year. However, keeping in view
the interest of the monument and the
lawn attached thereto it has been sug-
gested to the Government of Madhya
Pradesh that future programmes may
be organised outside the protected
limitg so that the monumentg are not
in any way damaged.

Terms and Conditions in Indo-CARE
Agreementg

5532. SHRI RATANSINGH RAJDA:
Will the Minister of EDUCATION
AND SOCIAL WELFARE bhe pleased
to state:

(a) how many foreign agencies are
carrying on their relief works in India
and what is the nature of their relief
work;

(b) what are the terms and condi-
tions stipulated in Indo-CARE agree-
ment 1950 and in Agreements, if any,
with other countries; and

(c) whether CARE ig the only re-
lief agency that is getting paid to-
wards its food assistance and allowed
to repatriate foreign exchange to USA
and jf so, the detafls thereof?
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THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): (a) Ministry of So-
cial Welfare does not have a complete
list of such organisations.

(b) Indo-CARE Agreement, Indo-
Sweden, Indo-German and Indo-U.S.
Agreement provide for free entry into
India food commodites, goods and arti-
cles for free distribution among vul-
nerable sectiong of society.

(c) The State Governments pay
only administrative charges to CARE
to reimburse the expenses jncurred
by CARE in United States of America
and in India for handling of food
commodities and for other administra-
tive expenses including maintenance
of their offices in India. The part of
the administrative costs incurred in
Uniteq States, is allowed to be re-
patriated in foreign exchange subject
to a ceiling of one U.S. dollar for
thousand pounds of food commodities
delivered by CARE. Other foreign
agencies are not being paid such ad-
ministrative charges.

ATt e fAm grIn o WY a e
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Remunerative Price to Farmers

5534. SHRI CHITTA BASU: Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether Government have ie-
cently agreed to review the grievan-
ces of the farmers in Maharashtra on
remunerative prices of agriculture
produce, particularly, sugar cane,
onion and cotton on the suggestion of
the Chief Minister of State; and

) (b) if so, what specific steps have
since been taken to ensure remunera-

. tive prices for their produce?
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THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH): (a) and (b). The Chief Mi-
nister of Maharashtra met the Union
Minister of Agriculture and views
were exchanged on the issue of pric-
ing of agricultural commodities parti-
cularly sugarcane, onion and cotton, A
suggestion was made that all compo-
nentg of cost of cultivation as well as
termg of trade between agriculture
and industry should be taken into ac-
count for fixing the support prices of
agricultural commodities. This was
generally agreed to. As regards
onions, it was agreed that NAFED and
the State Cooperative Marketing Fe-
deration would purchase some quanti-
ties of onions on prices ranging bet-
ween Rs. 60/- to Rs, 75/- per quintal.
This was done, As regards sugarcane,
it was clarified that the price fixed
by the Central Government viz; Rs, 13
per quinta] wag only a statutory mi-
nimum cane price payable by facto-
ries linked to 8.5 per cent recovery
with full proportionate premium for
higher recoveries and the factories
were free to pay higher prices. In
Maharashtra most of the sugar facto-
ries are in the cooperative sector and
most of the cane is supplied through
the members of Sugarcane Coopera-
tive Societies and the cane price fixa-
tion is done by the State Government
itself through a Committee of which
the Chief Minister is the Chairman.
Procedurally the Committee fixes the
initial price payable by the Coopera-
tive factories in the beginning of the
season and then determines-the final
price based on the actua] realisations
of the factory, The prices thus paid
have been much higher than the sta-
tutory minimum,

Special Postage Stamps on Freedom
Fighters

5535. SHRI INDRAJIT GUPTA:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the namesg of all the freedom
fighters, ineluding martyrs in whose
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lionour special postage stamps have
been issued so far; and

(b) further names which are under
consideration for this purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI KARTIK ORAON): (a) A list
of names of freedom fighters and
martyrs in whose honour postage
stamps have been issued so far is at-
tached,

(b) A sub-Committee of the Phila-
letic Advisory Committee to advise
the Government about issue of a se-
rieg of stampg depicting the land-
marks in India’s struggle for freedom
has been constituted. This Committee
would consider all further proposals
in this respect,

Statement

Freedom Fighters and Martyrs on
whom Stamps have been issuer
. Mahatma Gandhi.

. Balgangadhar Tilak.

. Bipin Chandra Pal,

. Madan Mohan Malvia,

. Ganesh Shankar Vidyarthi,
. Rajendra Prasad.

. Dadabhay Naoroji.

. Annie Besant,

. Gopabandhu Das,

. Subhas Chandry Bose.

. Sarojini Naidu.

. Kasturba Gandhi.

. Jawaharlal Nehru,

. Asutosh Mookerjee.

. Aurobindo,

. Rammohun Roy.

. Lajpat Rai,

. Gobind Ba]labh Pant.

. Vallabhai Patel.

. Chittaranjan Das.

. Lal Bahadur Shastri,

. B, R. Ambedkar.

. Gopal Krishna Gokhale.

. Babu }(_unwar Singh.
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25, Abdul Kalam Azad,
26. Maharana Pratap.

27. S. Radheakrishnan,

28, T. Prakasham,

29, Bhagat Singh.

30. Rafi Ahmed Kidwai.
31. Zakir Hussain.

32. V. D. Savarkar.

33. Jatindra Nath Mukherjee,
34. Janmalal Bajaj.

35. C. F. Andrews,

36. Romesh Chander Dutt.
37. Vithal Bhai Patel.

38. C. Rajagopalachari,

39. Shivaji.

40. Jainarayan Vyas.

41. V. V. Giri.

42. V, K. Krishna Menon.
43. Bahadur Shah Zafar.
44. Madhusudan Das.

48. L. N, Mishra,

46, K Kamaraj.

47. Subhadra Kumari Chauhan.

48. Fakhruddin Ali Ahmed.
49. Ram Manohar Lohia,

50. Kittur Rani Channamma.
51, Senapati Bapat.

52. Syama Prasad Mookerjee,
53. Mohammeqd Al; Jauhar.
54. Bhai Parmanand.

55. Mahendra Pratap.

56. Jatindra Nath Das.

57. Jayaprakash Narayan,
58. M. A, Ansari.

59. G. V. Mavalankar.

60. Tipu Sultan

61, Kamala Nehru,

62. N. C. Barodoloi.

63. Hiralal Shastri.

64. Tarun Ram Phookan,
65. Surya Sen.
66. Jyotiba Phule,

87. Deendayal Upadhyay.

68. Mazharu] Haque,

69. Premchand.

70. Bankim Chandra Chatterjee.
71. Sarat Chandra Chatterjee.
72. Kasinadhuni N, R. Pantulu,
73. Subramania Bharati.

74. Motilal Nehru.

75. Rabindranath Tagore.

76. P. C. Ray,

77. Bhikaiji Gama,

78. Ramabir Ranade,

79. Maharaja Ranjit Singh.

80. Rash Bihari Basu,

81. Dr. Bhagwan Daas.

82. Thakkar Bapa.

83. Munshi Nawal Kishore,

84. C. N. Annadurai.

85. V. S. Srinivasa Sastry.

86. Acharya Narendra Dev,

.Foodgraing Destroyed by Pests

5536. PROF, K. XK. TIWARY:
SHRI JANARDHANA POO-
JARY:

Will the Minister of AGRICULTURE
be pleaseq to state:

(a) whethey it is a fact that 10
million tonnes of food worth Rs. 1000
crores in destroyed by pests and ro-
dents every year in the absence of
proper storage faci]ities; and

(b) if so, the remedial measures
taken by Government in this regard?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH): (a) and(b). No precise as-
sessment about less during storage
have been made to determine the
extent of losses to foodgrains due to
absence of proper storage facilities.

A major portion of the foodgrains
produced in the country is retained at
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the level of farmers who adopt pre-
valent storage practices which are not
sufficient to afford protection to food-
grains from rodent, insect, moisture
and birds which are the main factors
cauging losses,

At the Government level the main

. agency entrusted with handling of
foodgrain is Food Corporation of
india. Food Corporation of India
stores the foodgraing on scientific
" principles. Consequently the losses
have been minimal during 1976-77
{0.7 per cent), 1977-78 (0.9 per cent)
and 1978-79 (1.0 per cent) on the basis
of quantity sold. Government is also
conscious of the need to improve the
storage condition at the farm level for
which a phased countrywide Central
Save Grain Campaign programme is
under implementation for educations
motivation and persuation of rural
masses to adopt modern storage prac-
tices and thus reduce foodgrain losses.
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Expansion of Public Sector T¢lephone
Industries

5538. SHRIMATI GURBRINDER
KAUR BRAR: Will the Minister of
COMMUNICATIONS be pleased to
state:

(a) the details of expansion pro-
gramme of the Public Sector Tele-
phone Industries in the country dur-
ing the next two years;

(b) whether the proposal to set up
Public Sector Telephone Industries in
Punjab is under consideration; and

(c) if so, the details thereof and
if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(a) To meet the growing demand of
telecommunication equipment the Go-
vernment have taken several steps to
increase production capacities by ex-
pansion of the existing units.  The
most important among these are:—

(1) setting up a factory to pro-
duce 2 lakh lines per annum of in-
digenously developed crossbar swit-
ching equipment (ICP) at Rae
Bareli Unit of ITI;

(ii) augmenting the present ma-
nufacturing capacity of 10,000 lines
per annum of sma]l electronic ex-
changes at Palghat Unit of ITI to
1.5 lakh lines per annum through
manufacture of electronic trunk au-
tomatic exchanges, private automa-
tic exchanges and rural auto ex-
changes,

(b) and (c). There are no firm pro-
posals for setting up Public Sector



115 Written Answers 'CHAITRA 9, 1803 (SAKA)

Telephone Industries in Punjab, at
present. However, requests have been
received for locating one of the two
new Units for the manufacture of
Electronic Switching equipment in
Punjab. These will be considered
along with other proposals, while
finalizing the locations of these two
Units,
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Central Aid for Raral Godown in
Orissa

3540. SHRI CHINTAMANI PANI-
GRAHI: Will the Minister of RURAL
RECONSTRUCTION: be pleased to
state:

(a) whether Government have re-
ceived any proposal for assistance for
the construction of rural godowns
from Government of Orissa; and

(b) if so, the amount asked for and
the decision of the Government there-
on?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI BALESHWAR RAM): (a) The
Government of Orissa have submitted
a proposal for construction of 20 rural
godowns at an estimated cost of Rs. 80
lakhs,

(b) The amount of subsidy of the
Central Government works out to
Rs. 20 lakhs. The Project Funding
Committee for Rural Godowns has
approved the proposal for construc-
tion of godowns at all the 20 places.

Tho oo FITT (T FTTLT AT
AR AE F eAL[ & WAz § faqa

5541. it WA W qRO
Far faain 9\ wrare wa@) 7z a9 @
Fqr w1 fF 3

(%) 1o &to wo T Taqr v
F O AT § AFM do 25T
qqr 258, WRIL AT ¥ AFM Fo
75, 76,652 I AT §F HHA Fo
1140 w9 fafwa fFg 7w 7 o=
¥ grafex fFr o1

(F) #ar T #FEI F wsraew
¥ faamm & €10 o To FT TT qX
faafue ofwr & S sars ofr 1
froa € gt 78 & & ;



117 Written Answers
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Scaeme of L.C.A.R. for More Income
and Employment in Rural Areas

5543. SHRI HARINATH MISRA:

Will the Minister of AGRICUL-~
TURE be pleased to state:

(a) whether it is a fact that the
Indian Council of Agricultural Re-
search have recently drawn up a
scheme to generate more income and
employment opportunities for margi-
nal farmers, landless labourers and
other economically weaker sections
of the population in rura) areas;

(b) if so, the salient features there-
of;

(c) what concrete steps have been
taken or are proposed to be taken to
implement the scheme throughout the
country; angd

(d) if no action has been taken the
reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION: (KU-
MARI KAMLA KUMARI): (a) Yes,
Sir.

(b)Y An All-India Coordinated Pro-
ject for generating additional income
and employment in the market shed
areag of Metropolitan cities is under
preparation & processing in the ICAR.

(c) While project proposals were
being processed in consultation with
Ministry of Finance it was found that
the Ministry of Rural Reconstruction,
Government of India also have similar
proposals under their consideration.
Hence, to avoid duplication, it is pro-
posed to explore possibilities of integ-
rating these project proposals with
those being formulated by the Minis-
try of Rural Reconstruction. How-
ever, the Ministry of Rural Recons-
truction seem to have developed a
proposal for setting up a Council for
Advancement of Rural Technology
(CART) which the Planning Commis-
sion have already cleared. Besides,
the Planning Commission have also
Set up a Task Force for preparation
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of All-India Coordinated Research
Project for technologies for landless
labour families, The report of the
task force is awaited.

(d) The question does not arise.
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Inter-Cropping of Grains Legumes
with Cereals and Oilseedg Etc.

5545. SHRI M. V. CHANDRASHE-
KARA MURTHY: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether agriculture scientists
from different parts of India partici-
pating in a workshop organised by
Protein Foods and Nutrition Develop-
ment Association of India in January,
1981 have recommended inter-cropping
of grains Legumes with various
cereals, oilseeds etc;

(b) if so, whether they have pointed
out that thig is likely to bring 50 per
cent more benefit of crop yield; and

(c) what are the other recommen-
dations made by them and how far
they have been implemented?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R, V. SWAMINATHAN): (a)
Yes Sir, the workshop on ‘grain le-
gumes’ organised by the Protein Foods
and Nutrition Development Associa-
tion of India at New Delhi, on Janu-
ary 9, 1981 recommended the inter-
cropping of legumes  with various
cereals, oilseeds, cotton ete,

(b) Yes Sir, it was pointed out by
the scientists that the above practice
is likely to bring nearly 50 per cent
more benefit of crop yields,

(c¢) Other recommendations made,
pertain to different aspects of grain le-
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gume production like crop improve-
ment, agronomy, processing and sto-
' rage, nutrition and marketing. The
research and extension work on these
aspects has been in progress and is
being intensified in the VI Five Year
Plan, For instance, the intercropping
of greengram with bajra, maize and
cotton; blackgram with maize and
sorghum; redgram with maize, sor-
' ghum, ragi, bajra and groundnut; and
cowpeas with maize, tapioca and
safflower have been tested and has
given encouraging results in agrono-
mic trials, These practices are being
popularized with the farmers, Simi-
larly, advantage of giving two to three
protective irrigationg to legumes is
clearly recognised and efforts are
being made to introduce pulses in
intensive cropping system in irrigated
area, Research work has also been
carried out on nutritional qualities of
pulses and other legumes and their
complementary role in cereal diets
under the purview of the ICAR and
ICMR,

All Weather Roads in Orissa

5346. SHRI RASA BEHARI BE-
HERA: Will the Minister of RURAL
RECONSTRUCTION be pleased to
state:

(a) the number of villages having a
population between 750 to 1500 which
required to be connected with all
weather roads in Orissa;

(b) whether Government intends to
link these villages with all weather
roads during Sixth Plan period; and

(c) if so, the outlay required to be
made to achieve this purpose and the
provision made for the same during

1980-81 ang 1981-82 in the central sec-
tor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI BALESHWAR RAM): (a) and
(b). This information ig being col-
le[:fed from the State Government and
Will be laid on the table of the House.
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(c) There is no central gector
scheme for {ne construction of rural
roads,

Shelter for Urban Population

5547. SHRI XAVIER ARAKAL:
Wil] the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether Government have stu-
died the population trend of urban
areag and planned any scheme to pro-
vide, shelter to the urban population;

(b) if so, the details thereof;

(¢) what are the measures taken by
Government to provide sanitary and
other facilities to the have-nots of
urban areas; and

(d) whether it is a fact that Delhi
is becoming other great slum city of
the world considering populaiton, lack
of amenities, lack of planning etc?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) and (b). Yes, Sir. A
Centrally Sponsored Scheme for In-
tegrated Development of Small and
Medium Towns is in operation since
1979-80, under which Central Iloan
assistance is given to the State Gov-
ernments for integrated development
of selected towns with population be-
low 1 lakh. One of the components
cligible for central assistance is the
land acquisition and development for
residential purposes including sites
and services with or without core
housing. The projects sanctioned
under this Scheme would help in-
crease the number of developed plots
for construction of shelter for urban
population, The Ceniral Government
hag approved projects for 123 towns
in 20 States and sanctioned Rs. 11.25
crores therefor, Most of these towns
include schemes of land acquisition
and development for residential pur-
poses. There are other housing sche-
mes, like those for economically wea-
ker sections, low income group and
middle income group, in the State
sector, for which loang from HUDCO,
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LIC and GIC are being provided.

(c) The Scheme for Environmental
Improvement of Urban Slums ig in
the State sector and is operated as
part of the Minimum Needs Pro-
gramme of the Si}{th Five-Year Plan.
Under this scheme, improvement
works covering water supply, drain-
age, provisions of community baths
and latrines, widening and paving of
streets and street lighting are exe-
cuted in slums. The scheme is appli-
cable to all urban areas irrespective
of their population. The Sixth Five-
Year Plan (1980—85) includes an out-
lay of Rs. 151.45 crores for the scheme
which is expected io benefit a slum
population of about 10 million.

(d) Delhi like most of the metropo-
litan cities has slums, but it would
not be correct to say that it is becom-
ing a great slum city in the world.

Council for Advancement of Rural
Technology

5548. SHRI JAGDISH TYTLER:
SHRI M. RAM GOPAL RED-
DY:

Will the Minister of RURAL RE-
CONSTRUCTION be pleased to state:

(a) whether Government are con-
sidering to set up an independent
council for advancement of Rural
Technology;

(b) if so, what are its proposed
functions; and

(¢) when it is likely to be consti-
tuted?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI BALESHWAR RAM): (a)
Yes, Sir.

(b) and (c). A statement giving
brief note on the scheme is laid on
the Table of the House,

Statement

A Brief note on the Council for Ad-
pancement af Rural Technology
(CART)

It has been proposed to set up a
«Council] for Advancement of Rural
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Technology (CART) under this Mi-
nistry. It will have the following
functions: —

1. To act ag the national nodal point
for coordination of efforts at develop-
ment and dissemination of rural tech-
nology, for all sectors other than
those covered by ICAR and its sister
bodies.

2. To act as a catalyst for develop-
ment of appropriate technology for
the rural areas by identifying the
crucial problems encountered by the
rural people and funding research and
development efforts by different orga-
nisations;

3. To strengthen existing institutions
of research and development or set
up new institutions;

4. To act as a clearing house of in-
formation and a data bank.

5. To disseminate knowledge on ru-
ral technology to manufacturers of
tools and equipment;

6. To act as a conduit for transfer
of appropriate technology;

7. To conduct or sponsor traiming
programmes for trainers and resear-
chers;

8. To carry out research studies,
surveys and evaluation etc. on the
use of appropriate technology.

9. The scheme for the establishment
of this Council has been approved by
the Planning Commission. Other for-
malities are now being gone through
and it is hoped that the Council will
be constituted within the next two to
three months,

Community Hallg in Janakpuri, New
Delhi

5549. SHRI CHARANJIT SINGH:
Will the Minister of WORKS AND
HOUSING be pleased to state:
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(a) the number of Community
Halls at present in different blocks of
Janakpuri Colony, New Delhi;

(b) whether decision has been
taken by the DDA on the proposal of
providing Community Hall] in each
Block of this colony; and

(c) if so, the detailg thereof?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) The D.D.A. has reported
that at present there is no community
hall in any of the blocks A, B, C and
D of Janakpuri.

(b) Yes, Sir.

(c) The D.D.A, has reported as
under:

Block A: The design work for the
District Centre Janakpuri which is
located in this block is already in pro-
gress, There is a proposal for a Civil
Centre-cum-Auditorium which apart
from serving the population for va-
rious cultural activities will also act
as a Community Hall.

Block B: Suitable provision for a
community hall is being made in the
Community Centre located in this
block,

Block C: A decision has already
been taken for constructing Commu-
nity Hall in the Community Centre in
this block.

Block D: The detailed layout plan
for Retail Business Centre is being
initiated and a provision of Commu-
nity Hall will be made in the layout
plan.

Enhancing C.W.C. Capacity of
) Bombay

5550. SHRI DHARAMBIR SINHA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether it is a fact that there
is a demand on Central Warehousing
Corporation to increase the storage

198 LS--5.

MARCH 30, 1961

Written Answers 130

facilities particularly bonded ware-
housing in Bombay city; angd

(b) if so, the action taken by Gov-
ernment to increase the above facili-
ties?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (KU-
MARI KAMLA KUMARI): (a) Yes,
Sir, . e

(b) The Central Warehousing Cor-
poration, is operating ten bonded
warehouses on a total area of 3,84,366
sq. ft. and is also providing general
warehousing facilities of a total capa-
city of 1,71,443 MT in Bombay city.
The Corporation proposes to construct
a warehouse complex of 25,000 MT
capacity at New Bombay (Turbhe).
The proposed complex will also pro-
vide bonded facilities. In addition,
the Corporation is also on the look out
for taking private godowns in Bombay
city for providing storage facilities to
various bonders ags and when the de-
mands are received,

Tubewells and Sanitary Wells in
Tribal Areas

5551. SHRI K. PRADHANI: Will
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether Government have a
‘proposal to provide tubewells and
sanitary wells in the tribal areas
during the Sixth Plan period;

(b) whether Government have
identified any tribal area of Orissa
where such sanitary wells and tube-
wel]ls are proposed to be provided;

(¢) if so, the number of such tube-
wells and sanitary wells that are like-
ly to be provided in different tribal
districts of Orissa during the above
plan period; and

(d) the details thereof?

THE MINISTER OF PARLIAMEN<«
TARY AFFAIRS AND WORKS AND
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HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) The State Government
hag proposed to provide tubewells in
identified villages in tribal areas
during the Sixth Plan period.

Statement
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(b) 73084 tribal villages have been
identified till 31-3-80.

(c) and (d), A gstatement ig at-
tached,

Sl. Name of the District

No. of Tri- No. of id-

No. of tube Balance No. of

No. bal Blocks entified wells instal- tubewells to
villages in  led in iden- be installed
tribal blocks. tified villa- during 6ih

ages of Plan period in
tribal block identified vil-
lages of tribal
blocks
1 2 3 4 5 6
1 Cuttack
2 Puri o
g Balasore 1 130 64 320
4 Ganjam 5 209 66 g82
5 Phulbani 12 1061 404 937
6 Sambalpur . 3 433 46 774
7 Bolangir
8 Kalahandi . 2 260 116 229
9 Sundergarh. 17 1456 696 3131

10 Koonjhar . . . . 10 1253 260 2868

11 Dhenkanal . .

12 Koraput 42 1053 519 2173

13  Mayurbhanj 26 1449 454 2976

ToxrAL 118 7394 2625 13799

Centra] Directive to give Status of
Agriculture to Poultry Farming

5552. SHRI G. NARASIMHA RED-
DY: Will the Minister of AGRICUL-
TURE be pleased to states:

(a) whether it is a fact that his
Ministry has addressed to all State
Governments and Union Territories to
give poultry farming the statug of
Agriculture for the purpose of electric
tariff, etc.; and

(b) if so, which are the States and
Union Territories that have followed
the advice?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R, V. SWAMINATHAN): (a)
Such a letter was issued in February,
1981,

(b) No reply indicating the reaction
has so far been received.
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Drinking Water in Rural] and Urhan
Areas

5553. SHRI MOHD. ASRAR AH-
MAD: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) the total financial aid given to
each State for implementation of
drinking water in rural and wurban
areas (separately) during the last
three years, year-wise;

(b) the achievement made in each
State so far; and

(c) the number and percentage of
villages to be saturated for drinking
water during the Sixth Five Year
Plan?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) Financial aid ig given
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to each State only to provide drink-
ing water to problem villages under
the Centrally Sponsored Accelerated
Rural Water Supply Programme. The
aid given under the Programme dur-
ing the last 3 years is indicated in
Statement I attached, )

(b) The achievement made in each
State/Union Territory during the last
3 years in regard to the coverage of
problem villages under the Centrally
Sponsored Accelerated Rural Water
Supply Programme is indicated in
Statement II attached.

(¢) According to the latest informa-
tion received from State Government,
the number of problem villages re-
maining to be covered as on 1-4-80
wag more than 2 lakhs out of total
of 5.76 lakh villages in the country
(1971 census). The target is to cover
a]l these problem villages during the
Sixth Five Year Plan,

Statement I
Centrally Sponsored Accelerated Rural Water Supply Programme

Funds released to States/U.Ts. in (i) 1977-78, (i) 1978-79 and
(#5) 1979-80.

(Rupees in lahhs)y

S. No. State/U.T. 1977-78 1978-79 165¢-Eo
1 2 4 . 5

1 Andhra Pradcsh 152.30 351.C0 215-to
L_ 2 Assam 57.60 149.57 323.15
g Bihar i ; ; . . 242.80 504.20 680 45
4 Gujarat 332.80 2€0.85 127.80
5 Haryana . . . . . 142.10 200.79 260 19
6 Himachal Pradesh 222 .€0 425.12 ac2 €6
7 Jammu & Kashmir . . . 152.80 200.00 182 05
8 Karnataka ; .. . 142.30 107.70 6g.co
9 Kerala . < . . . 102.00 2%8.co 182.35
10 Madhya Pradesh. . 252.80 290.00 357-15
11 Maharashtra 312.80 403.97 378 go
12 Manipur 53.57 53 55
13 Meghalaya il .. 25.00 108.%7 111.60
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1 2 3 4 " 5
14 Nagaland . . i . . 77.50 97.00 139.57
15 Orissa . a . X i 182.80 218.00 209.00
16 Punjab . a . . . 102.10 174.90 68.40
17 Rajasthan . " . . . 252.30 35%.27 205.00
18 Sikkim 3 . . . 36 50 43.13 26.00
19 Tamil Nadu . . . . 217.30 408.00 219.37
20 Tripura . . . . . 80.50 113.50 97 15
21 Uttar Pradesh . 352.80 617.50 709.55
22  West Bengal . . . . 242.80 535.01 672.72
23 Arunachal Pradesh . . . 20.00 32.00 46.20
24 Goa, Daman & Diu . . . 10.00 9.50 11 95
25 Mizoram . " . . . 15.00 18.50 19.05
26 Pondicherry ; . . . 10 00 17.00 12.00
27 Andaman & Nicobar . . 20.00 18.50 15 50
28 Delhi " ) . . . 10.00 14 00 13.10
Torar . . 3820.00 5998.46 5898.61

Nore @ Figures include funds released for Monitoring and Investigation Cells to the

various States (Rs. 55.00 lakbs in 1977-78 Rs. 97.02 lakhs in 1978-79 and
Rs. 78.41 lakhs in 1979-80).

Statement II

Sl State/U.Ts. Coverage of Problem village under the Centrally
No Sponsored  Accelerated  Rural  Water  Supply
Programme
1977-78 1978-79 1979-80
1 2 3 4 5
1 Andhra Pradesh . y . . 218 332 962
2 Assam ; a 2 . . 54 34 3
3 Bihar - : . . ‘s 1399 1486 876
4 Gujarat . R . . . 192 73 129
5 Haryana . ; . . . 55 55 (?5
6 Himachal Pradesh . . . 308 792 575
7 Jammu & Kashmir . . . 23 90 ;3

8 Karnataka . . . . 343 132 449
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* Includes partial coverage.

1 Includes hamlets also.

Separate Archaeological Circle in

X Orissa
5554. SHRI LAKSHMAN
LICK:
SHRI K. P.

MAL-

SINGH DEO:

2 3 4 __f:_
Kfrala N 6 12 i3
Ai\'llaidhya Pradesh . 50 170 1324
Maharashtra 261 162 465
Manipur 3 11 15
Mcghalaya Nil 1t 56
Nagaland 3 39 37
Orissa 8c8 1864 1639
Punjab 143 115 58
Rajasthan . 150 155 122
Sikkim Nil 15 14
Tamil Nadu : . . 224 878t 82
Tripura 184 Nil 63
Uttar Pradesh . . 52 146 308
West Bengal 965 418 216
A & N Islands 2 2 9
Arunachal Pradesh Nil 42 24
Chandigarh
Delhi Nil 10 10
Dadra & Nagar Haveli .

Goa, Daman & Diu 1 Nil Nit

Lakshadweep

Mizoram Nil Nil Nil

Pondicherry Nil 7 5
Total 5534 7054 7640

(b) if so, the detailg thereof?

THE MINISTER OF EDUCATION

AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): (a) No, Sir. _
(b) Does not arise. 3y

Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to state:

(a) whether Government propose to
open a separate Archaeological Circle

in Origsa; and

Construction of Narmada Dam

5555. SHRI MOHAN LAL PATEL:

Will the Minister of IRRIGATION be
pleased to state:

(a) what are the hindrances in re-
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gard to construction of Narmada
Dam; . A

(b) when the work is likely to be
started; R

(¢) the nameg of the Districts in
Saurashtra which will get water from
Narmada Project ang the details of
and that will be irrigated in each
District;

(d) whether Government are con-
sidering to have an irrigation Project
to irrigate the land which could not
get water from Narmada canal due
to high level; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGATION
{SHRI Z. R. ANSARI): (a) The
Government of Gujarat have report-
ed that there are no hinderances in
the construction of Narmada Dam.

(b) The works on Narmada Project,
also known ag Sardar Sarovar Pro-
ject, have already been taken up.
The Government of Gujarat have re-
ported that foundation exzcavation for
the dam has been early completed and
that tenders for covering foundation
with pre-cooled concrete have been
received and are under consideration

of the State Government.

(¢c) Three districts in Saurashtra
region, namely Surendranagar, Rajkot
and Bhavnagar will get irrigation
benefits from the Project. The details
of irrigation benefits are given below:

Area to
Name of the be irriga-
District ted annual-
1y.
(in acres)
1. Surendsranagar 7,02,177
2. Rajkot 85,680
3. Bhavnagar : . . 1,17.860
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—— (d) and (e) The Government of

Gujarat have reported that they are
taking up medium and minor irriga-
tion schemes to harness surface flows
wherever feasible in these high areas
as a part of the policy of the State
to fully utilize available water. The
State Government have further inti-
mated that in Saurashtira region 44
schemes have already been completed
giving irrigation facilities to 3.70 lakh
acres of land. Further 63 irrigation
schemeg are in hand which will create
irrigation facilities over an area of
3.5 lakh acres. In addition, there are
20 medium irrigation schemes which
are under various stages of investi-
gation.

Irrigation Project from Maharashtira
Pending Clearance

5556. SHRI S. B. PATIL: Will the
Minister of IRRIGATION be pleased
to state:

(a) which irrigation Projects from
Maharashtra are pending for clearance
by the Central Water Commission and
since when; and

(b) what steps Government are
taking to expedite clearance of those
Projects?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGATION
(SHRI Z. R. ANSARI): (a) and (b)
A statement showing the nameg of the
Irrigation Projects received in the
Central Water Commission from the
Government of Maharashtra for ob-
taining the clearance of the Planning
Commission alongwith the date of
receipt of these projects and the pre-
sent stage of examination ig laid on
the Table of the House.

The Projects are considereq for
clearance by the Planning Commis
sion after their techno-economic feasi.
bility is satisfactorily established.
Clearance of the projects, therefore,
depends upon the details incorporated
in the project report, timely response
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from the State Governments in fur-
nishing the replies to the comments/
suggestions of the Ceniral Water
Commission and deputing the concer-
ned officers for discussion of outstand-
ing pointg and for providing clarifi-
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speedy processing of the schemes, the
Central Government hag been con-
tinuously pressing the State Govern-
ments to furnish the replies to the
commentg and depute officers for
discussions ang sorting out the out-

cations  wherever = necessary. For standing issues.: REE
Statement
Irrigation Project from Maharashtra Pending Clearance
Pending  Projects of Maharashira
Sl.  Name of Project Date of Present stage

No.

receipt in Central
Water Commission

1 Nandur Madhmeshwar (Nasik) . .

[N

Naupur (Aurangabad)

Karwappa nala (Chandrapur)

Palsi (Aurangabad)

Rangawali (Dhulia)

Dongargaon (Chandrapur )

Khairij Irrigation Scheme{Ahmednagar)

QO N o W

Kumbhi Irrigation Project (Kolhapur) .

9 Kasarsai Irrigation Project (Pune)

10 Koradinalla (Buldhana)

11 Shahnoor (Amaravati)

12 Sonwad (Dhule)

13 Amaravati (Dhule)

14 Madan Tank Project (Wardha)

15 Borgaon (Yeotmal) . . . .
16 Butinalla Project (Chandrapur) . .
17 Pohar nala Project (Chandrapur)

18 Panzan River Project ( Nasik) . .
-

11-8-75 ) Technical Examination  of
the Projects since completed.

11-4-78 | Notes on these projects have
been sent to Planning Commis-
11-7-78 sion in March, 1981 for consi=
deration by the Advisory
.18-12-78 | Committee in its next meeting.
}
18-5-79
12-5-80
12-8-80
. 29-10-89 |
29-10-80
18-5-79 |1 Technical Examination of the
| Project since completed. Notes
2-8-89 | on these projects are being sent
to the Plannin ommission
| he Planning C i
28-2-80 ¢ for consideration by the Advi-
sory Committee.
7-4-80
12-8-80 J

13-8-79 | These schemes are under exa-

mination and secrutiny in
6-1180 | Central Water Commission.
6-11-80 %.

3-381 )
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I 2

19 Warna (Sangli) \

20 Lower Tirna (Osmanabad) .
21 Lower Wardha (Wardha)
22 Lowcr Warna (Nagpur)

23 Arunavathi (Ycotmal)

24 Karwa (Nasik)

25 Left Bank Canal in Girna Dam (Nasik)
26 Budhganga (Kolhapur)

27  Wan River Project (Akola)

28 Bawanthadi .kBl)andax‘a)

29 Tillari (Ratnagiri)

g0 Tultuli Project (Chandrapur)

31 Lower Godavari (Vishnupuri Lift Scheme)

32 Hiva (Jalgaon)

33 Anjani (Jalgaon)

34 Mun River Project (Buldhana)
35 ‘Torna River Project (Buldhana) .

9-14-76

. 13-12-%7

6-5-78 Replies to  the comments of
| Central Water Gommission are
awaited from the State Govern-
ment.

17-1-79 I
7179 |

19-2-79 |
18-5-79
30-7-79

22-3-80

19-6-80 |
4-10-80
11-2-81
27-8-77
10-2-78 :

|
|
|
1-4-80 ]>
|
i
|
|

3-10-80 |

6-11-80 Jl

Survey of Rural Housing by Reserve
Bank of India

5557. SHRI ARVIND NETAM: Will
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether it is a fact that the
Reserve Bank of India has conducted
a survey of the progress made 1n
meeting the requirements of houses of
the houseless persons in the rural
area in the country;

(b) if so, the requirement of houses
for the rural homeless in Madhya
Pradesh as revealed by the report;

(c) what allocations have been
made under the Sixth Plan for dealing
with the problem and how much of
it will be given to Madhya Pradesh;
and

(d) what allocations have been
made for this purpose for 1981-827

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) The Reserve Bank of
India had conducted ap All India
Debt ang Investment Survey in 1971-
72 and collected data, inter-alia, on
houseless households in rural areas.

(b) According to this survey the
number of houseless households in

Madhya Pradesh as on 30-6-1971 was
3,29,000.

(c¢) The total Sixth Five-Year Plan
provision for Rural House Sites-cum-
House Construction Scheme for rural
landless labour is Rs. 353.50 crores.
The allocation agreed to for Madhya
Pradesh is Rs. 29 crores.

(d) The All-India allocation for
1981-82 for this scheme is Rs. 65.85
crores of which Rs. 3.50 crores are in
respect™f Madhya Pradesh.
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-Availability of Sugar on Global Basis

5561. SHRIMATI MADHURI
SINGH: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether Food and Agriculture
Organisation have made any projec-
tion in regard to the availability of
sugar on a global basis during the
current year and the next three
.years;

(b) the details of such projections
made by them; and

(¢) the stepg proposed to be taken
by Government for augmenting sugar
availability or revisions in our plann-
ing based on global projections recei-
wed?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION
(KUMAR] KAMLA KUMARI): (a)
and (b) In their bulletin titled ‘Food
Qutlook’ published on 28th January,
1981, the Food and Agriculture Or-
ganisation indicated that the world
production of sugar in 1980-81 would
be around 86.6 million tons raw value,
which is 2 million tons above the
1979-80 crop and 4.2 million tons
below the level of the preceding year.

As per projectiong made by the
Food and Agriculture Organisation
in May, 1978, the world sugar output
and consumption were estimated to
reach, resgpectively, 110.2 million
metric tons and 107.4 million metric
tong in 1985.

(¢) Government have already taken
a package of measures for augmenting
sugar production. These include:

(i) increase in the statutory mini-
mum sugarcane price payable by
sugar factories;
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(ii)incentives for early start of
crushing operations by factories;

(iii) revival of incentiveg for
newly established factorieg ang ex-
Pansion projects; and

(iv) imposition of (a) a levy on
khandsari production, (b) restric-
tions on the working of khandsari
units and (c) a higher Excise Duty
on khandsari to reduce diversion of
cane from sugar factories to other
uses.

Houses for rural poor in Goa

5562. SHRI EDUARDO FALEIRO:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(2) the number of houses to be pro-
vided to the rural poor in Goa in
1981, Taluka-wise; and

(b) the target set for the Sixth
Five Year Plan?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) and (b). Information
hag been called for from the Goa Ad-
ministration and will be placed on the
Table of the Sabha.

Auto Exchange Building at Sambalpur
(Orissa)

5563. DR. KRUPASINDHU BHOI:
Will the Minister of COMMUNICA-
TIONS pe pleased to state:

(a) whether the Central Govern-
ment have sanctioned some amount
for the construction of an auto ex-
change building at Sambalpur;

(b) whether the construction work
of the building has not so far com-
menced; and

(¢) if so, the reasons therefor and
the steps being taken by Government
to start early construction of the
building?
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THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON): (a)
Yes, Sir, Rs. 22.56 lacs.

(b) Not yet, Sir.

(¢c) The detailed drawings are
under preparation. The notice invit-
ing tenders will then issue. It is
hoped that construction can com-
mence by about the end of the year.

Rent realised from journalists

5564. SHRI AMAR ROYPRADHAN:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) the monthly rentg charged from
journalists/accrediteq correspondents
occupying D/I, D/II and bungalow
type houses;

(b) whether uniform monthly rents
are charged from journalists/accredi-
ted correspondents occupying D-I and
D-II type flats;

(c) whether Government will con-
sider requests from journalists/accre-
dited correspondents for letting out
flats on market rent;

(d) whether Government have
received any application so far from
any accredited correspondent for
allotment of flats on market rent; and

(e) if so, the number of such corres-
pondents? o 9

Statement
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) A statement showing
the monthly rents chargedq from the
journalists/accredited press corres-
pondents occupying type E and above
ig attacheq herewith.

(b) The accredited journalists and
correspondents are charged standard
licence fee under FR. 45-A or pooled
licence fee under FR. 45-A or 10 per.
cent of their salary, whichever is the
highest. The house owning corres-
pondentg in occupation of Government
accommodation are charged licence
fee on the basis of rental income deri-
ved by them from the houses owned
them. The licence fee of Government
flats/bungalows also differs from
house to house. The rateg of licence
fee are subject to revision from time
to time at the discretion of the Gov-
ernment. The correspondents and
journalists in unauthorised occupa-
tion are liable to pay damages fixed
by the Government from time to time.

(¢) No, Sir. ‘
(d) Yes, Sir.

(e) Four such correspondents appli-
ed for allotment of Govt. accommoda-
tion on payment of market rent dur-
ing the last three years.

Rate per Month

S. No. Name Accommodation
1 2 4
Sarva Shri/Smt."
1 SK. Chaddha ° . o DII/39/t Andrews Ganj 136.00
2 Kewal Verma . 5 o « DIIf42/1 Do. 136.00
3 V.M. Saluyja . . . . DIIj6/4 Do. 129 00
4 RyN. Sharma . . i . DIIj41/t Do. 129.00




151 Written Answers CHAITRA 8 1903 (SAKA) Written Ansugrs 152
1 2 3 4
5 P. Ramaswamy . DI/i7, Bharti Nagar 152°00
6 Sitanshu Dass D1/53, Bharti Nagar 291°75
7 Sukumar Dutt DI/62, Chankya Puri 23220
8 O.V. Vijayan DI/go, Chankya Puri 17600
9 AN. Dass . 36, Canning Lane 255'00
10 D. Sarkar . 14, Cornawallis Road. 115795
11 B.K. Marwah 3, Do. 179° 05
12 B.B. Mathur DI/117, Chanakya Puri 15700
13 D.D. Gupta 8-D, Firc Brigade lane 139°35
14 S.R, Venkatachalam DII/50, Kidwai Nagar 17845
15 S. Joga Rao 45-C, Havelock square 98- 25
16 Lata Bhatia DII/13, Kaka Nagar 72370
17 ML. Kotru DII/83, Do. 191-8o
18  Abu Abraham . . DIl/153., Do. 263 45
19  S.Venkatcsh DIT/66, Do. 148-95
20 N. Chukravarthy DI1/35, Do. 11845
21 M. Pathak DI/34, Do. 143725
22 ].P. Chaturvedi . DIT/55 Do. 15360
23 R. Rangarajan DII/g1, Do. 14345
24 LE.P. Radhakrishnan DIl/qg7y, Do. 132745
25 Virendra Kumar. DIl/s56, Do. 16695,
26 Raghu Rai DII/161, Do. 23345
27 B.K. Joshi 203, DII, Do. 135°50
28 D.K. Joshi 201. Do. 130° 30
29 A. Raghvan 145, Do. 143745
30 Girish -Mathur 137, Do. 14345
31 S.G. Roy 157, Do. 25445
32 N.B. Lele 62, DII Do. 135°50
33 K.N. Mcnon 183, Do 122795
34 V. Prabhakar 104, " Do. 127°45
35 K. Natrajan 52, Do. 12745
86 P.N. Bajpai 28, Do.

12945
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1 2 3 4
37 T.V.R. Shenoy 100, East Kidwai Nagar 204.50
38 K. Srinivasan 127/DII, Kidwai Nagar (W) 143.00
39 R.P. Chaddha 169, Do. 153.00
40 S. Nilakantan 221 Do. 132.00
41 R.C. Pandey 119, Do. 151.10
42 B.S. Padmanabhan 158, Do. 323 8o
43 T.R. Chopra 76, . Do. 114.25
44 N. Srinivasan 125, DII, Kaka Nagar 198.75
45 R. Sundaram 152, DII, B. Moti Bagh 118.45
46 K. Roy 1/3, Mall Road 154.45
47 R.K. Sharma DII, 2500, Netaji Nagar 115.45
48 O.P. Sabharwal M-6o, Do. 124.25
49 P. Neclkantan 6, DII Pandara Road. 173.95
50 Satinder Singh 15 Do. 666. 50
51 Envier Ahmed 1/DII, Do. 146.45
52 M. Subhan 51, Do. 126. 45
53 M.C. Ramaswamy 58, Do. 170.05
54 N.K. Trikha 79, Do. 171.00
55 8. Kumar Dev 89, Do. 117.60
56 U. Vajpai . 315, Do. 365.50
57 K.D. Sarkar 323 Do. 120.55
58 V.N. Nayyar 352, Do. 123 .45
59 AXK. Kidwaj 317, DII, Pandara Road 172.30
60 B.P. Aggarwal 346, Do. 124.45
61 HXK. Dua . 325, Do. 206. 25
62 M.G. Tapaswai 71, Do. 129.00
63 G.K. Reddy 2/CI, Do. 226.25
64 P. Sabharwal™ 27, Do. 298.50
65 Dipta Sen . 52, DII, Kaka Nagar 204.35
66 Shankar Pillaj A/B-g, Purana Quilla Road 1786.00
67 Subhash Chandra 99/DI, Rabindra Nagar 195.45
68 A.A. Goswamy 10, Do. 148.90
69 D. Nandi . . 21, Do. 144.00
70 V.KM. Kutéy 25, Do. e

——

145.00
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¥ 2 3 4
71 Raj Gill 89, Rabindra Nagar 165.65
72 N.C. Sah . . . 98, Do. 160.00
73 Sumer Kaul . . 115, Do. 191.40
74 Chetan Chaddha 6, Do. 178.00
%5 V.S. Sanghvi 10-A, S.S. Park 191.50
76 D.B.R. Chowdhuri C-82, §.5. Park 193.50,
77 M.C. Rao . 13/DII, Shahajahan Rd. 160.45
78 S. Chatterjec . 15, Do. 167.45
79 S. Sethuraman 19, Do. 145.45
80 G.S. Chawla 67, Do. 168.65
81 V.V. Eswaran 75, CII, Do. 198.20
82 P.K.S. Kutty 15, CII, Tilak Marg 16g9.50
83 R.B. Bedi . 41, Do. 845.70
84 L.P.S. Srivastava 296, DII, Vinay Marg 129.65
85 B. Thakur 298, Do. 140.25
86 D.G. Kulkarnj DII, 53, Kaka Nagar 127.45
87 Y.K. Bhatnagar . DII, 359, Vinay Marg 175.40
88 D.R. Goyal DI, 81, Bhartj Nagar 942.50
unauthorised occupa-
tion w.c.f, 30-6-79.
89 Puram S. Azad . 22-C, Havelock Sa.

. 513.50
unauthorised occupz-
tion from 10-2-80.

Bio gas plants for use in Poultry,
Dairy in Urban Areag

5565. PROF. AJIT KUMAR MEH-
TA: Will the Minister of AGRICUL~-
TURE be pleased to state:

(a) whether there is any proposal
with Government to encourage con-
struction of bio gas plants on large
scale as a measure to supplement
energy shortage in the country;

(b) it so, the details thereof;

(c) whether Government propose to
enact any law for the construction of
bio gas plants at the outskirts of the
urban areas where dairy poultry and

the like are run by private entrepre-
neurs; and

(d) if so, the decision taken

by
Government in thig regard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R. V. SWAMINATHAN): (a)
ang (b) Yes, Sir. A big bio-gag deve-
lopment programme is proposed to be
taken up as a Centrally sponsored
scheme during the Sixth Plan period.
An outlay of Rs. 5000 crores has
been provided for the purpose. Dur-
ing the year 1981-82, an outlay of
Rs. 5 crores hag been proposed for
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bio-gas development. Details of the
scheme are being worked out.

(¢) No such measure is under con-
sideration.

(d) Question doeg not arise.

Integrateq Education of Disabled

5566. SHRI RAJESH KUMAR
SINGH:
SHRI B. D. SINGH:
SHRI RASHEED MASOOD:

Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to state:

(a) whether it is a fact that Gov-
ernment had introduced a scheme for
the integrated education of the handi-
capped. sometime in 1974;

(b) if go, the detailg thereof;

(¢) whether Government have made
any assessment with regard to the
success or otherwise of the scheme;
and

(d) if so, the result of the assess-
ment made and the steps cntemplat-
ed by Government in the matter?

. THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): (a) to (d) The
scheme for the integrated education
‘of the handicapped was introduced
in 1974. The scheme provided for
payment of salary and special pay of
Rs. 25/- per month to the teachers,
transport allowance of Rs. 25/- per
month for 10 months, books and
stationery allowance of Rs. 150/- per
¢thild per year, equipment allowance
of Rs. 500/- per child to each handi-
capped child, assessment of children
ang attendant for severely handicap-
ped children and etc. The scheme is
operated through- the State Govern-
Ments. 50 per cent cost on these items
Was met by the Central Government.
i The progress under this scheme has
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been slow and 2177 handicapped stu-
dents are getting education in the
normal schools under this scheme at
present,

2. The scheme hag recently been
revised, The entire cost of the scheme
will now be met by the Central Gov-
ernment. In the revised scheme pro-
vision has been made for setling up
of assessment centre I{or assessing
children to be integrated in the nor-
mal school system, payment of higher
rate of special pay to the teachers
engaged in teaching of handicapped
children in such schools, setting up of
resource room and removal of archi-
tectural barrierg in schools and higher
rate of equipment allowance, trans-
port allowance and escort allowance
for hndicapped children. Provision
has also been made for meeting the
cost of boarding and lodging in res-
pect of children the income of whose:
parents is less than Rs. 750/- per
month and for training of teachers.
Setting up of pre-school-cum-parent
counselling unit is also envisaged in:
schools under thig scheme.
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Khajuraho Festival of Dances

5568. SHRI R. P, GAEKWAD:;
SHRI BHIKHU RAM JAIN:

Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to state:

(a) whether hig attention had been
drawn to the news item published: in
newspapers that the Khajuraho Festi-
val] of Dances organisedq by the
Madhya Pradesh Tourism Develop-
ment Corporation enables the idol
thieveg to steal the images ang lift
valuable pieces lying throughout the
Bundelkhand region;

(b) if so, whethe Government issue
immediate orderg for the withdrawal
of the permission to hold function
within the Khajuraho Temple com-
plex; and

(c) if so, the detailg thereof?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B, CHAVAN): (a) There was such a
news item recently in a  national
daily newspaper.

(b) and (c¢) The festival thjs year
has already been held.

Permission for holding the festival
within the protected complex had been
granted on stipulated terms and con-
ditions, Even so, keeping in view the
interest of the monument angq the
lawn attached thereto, it has been
suggesteq to the Govt of M. p. that
future programmes may be organised
outside the protected limitg so that the
monuments are not in any  way
damaged.

Operaion Flood Programme angq ils
Impact —

5569, SHRIMATI PRAMILA DAN-
DAVATE: Will the Minister of AGRI-
CULTURE be plcased to state:

(a) since when the operation flood
scheme for Dairy Development has
started functioning;
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(b) what are the galient features of
the scheme;

(¢) what wag the production of
milk before the launching of the
scheme and what progress hag been
made in the production of milk since
the programme wag launched; and

e

(d) what has been the impact of the
scheme on the farmers’ standarg of
living who are covered under the
scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (SHRI
R. V. SWAMINATHAN): (a) The
Operation Flood I Project was started
in July 1970.

(b) The salient objectiveg of the
Scheme were:

(i) To increase milk processing
facilities in the Metropolitan city
dairieg at Bombay, Calcutia, Delhi
and Madras from 10 lakh litres a
day to 27.50 lakh litreg per day at
the end of the project period.

(ii) To augment production and
procurement{ of milk through pro-
vision of technical inputs to milk
producers in the hinterland areas in
selected districts of the Stateg of
Andhra Pradesh, Bihar, Haryana,
Gujarat, Maherashtra, Punjab,
Rajasthan, Tamil Nadu, Uttar Pra-
desh gnq West Bengay and the
Union Territory of Delhi.

(¢) The estimated production of milk
in the country ig 30.00 million tonnes
in 1979-80 ag against 21.2 million ton-
nes during 1968-69.

(d) Under the programme, techni-
cal inputs and other services for cattle
care and milk production have been
provided to about 1.36 million farmer
members through about 10,000 village
dairy cooperatives. @ The farmer-
members have aléo generally gecured
inrceased cash incomes.

Laying of Sewer Lines in Blockg ‘A’
and ‘C’ Janak Puri New Dethi

5570. SHRI DHARAM DASS SHAS-
TRI; Wil] the Mirister of WORKS
AND HOUSING be pleaseg to state:

(a) whether a proposal for improve-
ment ipn sewer lines at A and C Blocks
of Janak Puri Residentia] Scheme was
sent to the Delhi Development Autho-
rity by Municipal Corporation of
Delhi in February, 1980;

(b) whether the proposal hag not
yvet been cleared by DDA; ang

(¢) if so, the steps which have been
taken to settle their dispute and bring
relief to the colony?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) Yes, Sir.

(b) The DDA hag reporteq that an
ad hoec payment of Rs. 20.00 lakhg has
been made to the Municipal Corpora-
tion of Delhi for rectification of defi-
ciency in the sewerage system of
Janakpuri.

(¢) The Municipal Corporation of
Delhi have reporteq that ienderg for
the two works have been inviteg and
that with the completion of these
workg substantial relief would be pro-
vide] to these two blockg of Janakpuri,

Delay in Neendakara and Vizhinjam
Fishing Harbouy

5571, SHRI B. K. NAIR; Wil] the
Minister of AGRICULTURE be pleased
to state:

(a) whether scheme for the next
stage of development of Neendakara
and Vizhinjam fishing harbour have
been pending Centre’s final sanction;

(b) if so, since when and what is
the present stage of clearance;

(c¢) whether these projecty have
been taken up by the State Govern-
ment for execution;

(d) it so, the amount expended so
far; and
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(e) whether Government would
take step to cut short further delay
and to expedite their completion?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (KU-
MARI KAMALA KUMARI):; (a) Yes,
Sir.

(b) Proposals for construction of
fishing harbourg at Vizhinjam and
Neendakara were initially made in
1975 in the context of possible World
Bank assistance. Thereafter, the pro-
posals underwent several changeg both
in content ag well as cost. The re-
viseq proposal in respect of Vizhinjam
Fishing Harbouy was received in May,
1979. The State has been advised to
establish economic viability by trial
operationg from Vizhinjam. In the
absence of any positive response to this
suggestion, the possibility of using
some of the Government of India
vessels is being examined, The revised
proposa] in respect of Neendakara
Fishing Harbour was received in Feb-
ruary 1981. 'Thig proposal is being
examineq in consultation with  the
various appraising agencieg of the
Government.

(c) Yes, Sir.

(d) The State Government has al-
ready spent Rs. 63.76 lakhs on the
construction of Vizhinjam Fishing
Harbour and Rs. 26.69 lakhg on the
construction of Neendakara Fishing
Harbour. The formeer is in addition
to Rs 173.0 lakhg made available by
the Government for the first stage of
the Vizhinjam Fishing Harbour,

(e) While every effort will be made
to expedite the decision of the Gov-
ernment of India, there could be some
inevitable time lag in view of the
appraisalg to be undertaken for sanc-
tioning such high dost projects. How-
eveér, much of the delay in the past hag
been largely due to frequent revisions
of the proposals. '
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Visit of JCAR Team g West Bengal
and North Eastern Region

5572. SHRI PIUS TIRKEY.
SHRIMATI GEETA
MUKHERJEE:

Will the Minister of AGRICULTURE
be pleaseq to state;

(a) the details of I.C.A.R, teams
which visited West Bengal and North
Eastern region during the last three
years, year-wise and State-wise;

(b) the number of ggro-scientists in
thege teamg and the subjects enquired
into and the areas thereof; and

(c) th¢ details of the reports sub-
mitteq by these teamg and the action
taken thereon?

THE DEPUTY-MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTUCTION (KU-
MARI KAMALA KUMARI): (a) to

(c) A statement is laid on the Table
of the Sabha. [Placed in Library.
[See No. LT-2252/81].

Request for Fish Surplus from West
Bengal

5573, SHR} MUKUNDA MANDAL:
Will the Minister of AGRICULTURE
be pleased to state;

(a) whether Government are aware
that West Bengal Government has
approached different State Govern-
ments having sufficient fish surplug to
supply fish in West Bengal;

(by if so, the facts thereof; and

(c) whether Government would con-
sider the local consumption of fish
while making exports of fish to other
countries?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RURAL, RECONSTRUCTION (SHRI!
R, V. SWAMINATHAN): (a) West
Bengal Government has not approa-
ched other State Governmentg to sup-
ply fish.

(b) However, the West Bengal State
Fisherieg  Cooperative  Federation
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Limited has been procuring small
quantities of fish from other states.

(c) Fresh water fisnh for which there
is demand in West Bengal is not
being exported. Only high priced
marine products are being exported
from West Bengal.

Government Accommodation for the
Staff of Lok Sabha and Rajya Sabha
Secretariats

5574. SHRI RHOGENDRA JHA:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether there has been allot-
ment of Government accommodatjon
for the Lok Sabha and Rajya Sabha
employees; if so, details thereabout;

(b) the total number of employees
af the two Secretariats separately:

(c) how many of them have been
allotted houses;

(d) the reasons for
houses to all of them;

not allotting

(e) whether on any occasion, quota
of houses for the emplyees hag been
refused; and

(f) if so, the details thereabout and
the reasons therefor?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) Lok Sabha Secretariat
has their own pool of accommodation
for allotment to their employees and
allotment is cotrolled and adminis-
tered by them. The staff of Rajya
Sabha Sectt, ig eligible for allotment
from the General Pool. The details
are being collected.

(b) to (d) Tae informatjon is being
collected.

(e) and (f) The Lok Sabha Secre-
tariat have their own programme of
constructign of houses for their em-
ployees. Pending construction of their
own pool quarters, 10 per cent of the
newly constructed quarters in DIZ
areas are being placed at their dispo-
sal, from the General Pool subject to
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adjustment of equal number of quar-
ters to be constructed in their pool
limited to phase III only. To this
extent their quota has been completed
except 8 type D quarters which have
been utilised for other urgent needs.

.. Incentive to Scheduled Castes and
Scheduled Tribeg Students in
Orissg -

5575. SHRI A. C. DAS: Will the
Minister of EDUCATION AND
SOCIAL WELFARE be pleased to re-
fer to the reply given to Starred
Question 195 on 2nd March, 1981 re-
garding incentive to Scheduled Tri-
bes students and state:

(a) the details of the programmes
which are being operated in the State
of Orissa for giving incentives to
Scheduled Castes and Scheduled
Tribes students in the age group 6-14;
and

(b) the quantum of Central grants
sanctioned and released to Orissa
State during the last 3 years, year-
wise? |

THE MINISTER OF EDUCATION
AND SOCIAL: WELFARE (SHRI S.
B. CHAVAN): (a) The special incen-
tive programmes are:

(i) Provision of free reading and
writing materials.

(ii) Supply of nationalised text-
books at the primary stage.

(iii) Provision of mid-day meals.

(iv) Issue of garments to students
insevashram schools.

(v) Establishment of residential
schools. ¢

(vi) Provision of hostel facilities.

(vil) Sanction of attendance
scholarships.

(viii) Sanction of pre-matric scho-
larships for middle and lower secon-
dary stages for students in recognis-
ed schools and to children of those

engaged in unclean occupations
likescavengers of dry latrines, fia-
yers. tanners, etc.
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(b) The quantum of funds for edu-
cation allocated out of the special
central grantg for scheduleq caste and
tribe students during the last three
yearg were:

(i) 1977-78 « Rs. 28,00 lakhs

(it) 1978-79 . Rs. 102,00 lakhs

(iii) 1979-8o . Rs. 155,72 lakhs
Upgradation of Post Office at Danki-
.mari, Jalpaiguri

5576, SHRI SUBODH SEN: Will the
Minister of COMMUNICATIONS be
pleased to gtate:

(a) whether Government have re-
ceived representationg for upgrading
the post office at Dankimari, P, S.
Dhupguri, Jalpaiguri districy in West
Bengal; ang

(b) if so, what decision Govern-
ment have taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI KARTIK ORAON): (a) and
(b) Yes, Sir. The Superintendent of
post offices, Jalpaiguri Division receiv-
ed a proposal for upgrading the Extra~
Departmental branch post office at
Dankimari into a sub post office, The
proposal Wag examined but found not
justified according to the norms laid
down by the department,

Setting up of Automatic Battery
System at Sivakasi

5577. SHRI N. SOUNDARAJAN:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether there is any proposal to
set up automatic battery sysem instead
of Central battery system at Sivakasi;

(b) wheher there ig any proposal to
provide STD facilitieg to Sivakasi as
it has communication linkg with all
ovey the country; and

(c) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
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(SHR] KARTIK ORAON). (a) Yes,
Sir.
(b) Yes, Sir.

(c) 2500 lineg Automatic exchange
hag been planned. Barring any un-
foreseen hold upg the Automatic Ex-
change may be commissioned by 1984-
85. STD is also being planned simul-
taneously.

Complaints against Khera Baghera
Post Office, Shajahanpur

5578. SHRI JITENDRA PRASAD:
Will the Minister of CQMMUNICA-
TIONS be pleaseq to state:

(a) whether serious complaints o
misappropriation of fund, negligenc.
of duty and harassment o the resi-
dents of area by the official of the
Post Office at Khera Baghera, Sha-
jahanpur, U, P. have beep received;
and

(b) if so, what action has been
taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI KARTIK ORAON): (a) and
(b) Yesg Sir, One complaint was re-
ceived recently which ig under investi-
gation,

Development of Land in Sector I,
R, K Puram, New Delhj

5579, SHRI SATISH PRASAD
SINGH: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether it ig 5 fact that there
is a big ground lying barren and fen-
ced in Sector I, R, K, Puram, New
Delhi which was handeq over by the
Land and Development office o the
Corporation, couple of yearg ago for
developing the same into a park-cum-
garden;

(b) whether it is also a fact that the
road-side land along the main roads
in R. K, Puram were fenceq by the
Corporation spending lakhg of rupees
for beautification;
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(¢) whether it ig further a fact that
there has been mno progregs in the
matter so far anl the fencing has dis-
appeared at some places; ang

(d) if so, when these will be deve-
loped and made use-worthy?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SING): (a) A piece of land mea-
suring 1.578 acreg was offered for
allotment to the Municipal Corpora-
tion of Delhi for development of a
park in Sector-I, R, K. Puram on
19-2-80. The possession of the land
hag not beep handed over to the Cor-
poration pending execution/registra-
tion of the Agreement for Lease.

(b) to (d) The Municipal Corpora-
tion of Delhi have fenced the road
side land by planting trees and shrubs
as a part of its tree plantations cam-
paign and they are regularly main-
taining the fence,

Policy Regarding Appointment of
Retireq Personnel

Policy Regarding Appointment of
Wil} the Ministey of COMMUNICA-
TIONS be pleased to state:

(a) the policy of Government with
regard to appointment of retireg per-
sonnel in the Postg and Telegraphs
Department;

{b) how many retired persons are
allowed to continue in scrvice; and

(c) the reasons for allowing them to
continue in service?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI KARTIK ORAON}); (a) Accor-
ding to the policy of Government
proposals for grant of extension in
service or re-employment of emplo-
yeeg beyond the age of superannua-
tion shoulg not, ordinarily, be consi-
dercd. Extension in service/re-em-
ployment may be considered only in
very rare and exceptional eircumstan-
ces in the public interest provided one

of the following conditions in satis-
fled: —

(i) the other officerg are not ripe
enough to take over the job;

(i) that the retiring officer is of
outstanding merit..

Even in caseg where extension in
service /re-employment is  consi-
dered, a maximum age limit of 60
years ig prescribed ag the deadline
for non-scientific/non-technical
posts and 62 years in the case of
scientific /technical personne],

P&T Department followg the
policy of the Government as men-
tioneq above in regarg to grant of
extension in gervice/re-employment
of its employees.

(b) Two retired employees have been
allowed to continue in gervice as on
date.

(¢) The two employees have been
re-employed in tlie public interest on
the ground that no guitable substituteg
were available in time to replace
them. Both the employees arg per-
forming dutjeg of a gpecialised nature.

Pucca Building for Post Office at
Amalapuram

5581, SHRI KUSUMA XRISHNA
MURTHY: Will the Ministey of COM-
MUNICATIONS be pleased to state:

(a) whether it ig a fact that no
pucca building has yet been construct-
ed for the Post Office at Amalapuram
in East Godavary district, Andhra
Pradesh, though Amalapuram has
been made a Divisional Headquarters
for Post Offices;

(b) if so, the reasong therefor; and

(¢) whep a pucca building jig ex-
pected to be completed at Amala-
puram?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHR] KARTIK ORAON): (a) No,
Sir.

(b) Doeg not arise.
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(¢) The existing building is in two
levelg ang contains seversl small
rooms, The building wag constracted
about 60 years ago. The accommoda-
tio, available jg inadequate. Exten-
sion of thig building ig not possible.
Accordingly, it ig proposed to demo-
lish the existing building anq to con-
struct 3 new one. The work ig pro-
posed to be taken uv during the year
1981-82.

Women’s Bureau

5582, SHRI DAYA RAM SHAKYA:
Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to state:

(a) what are the aimg and objects
for which Women’s Bureau in the
Ministry of Social Welfare was estab-
lished;

(b) what is the staff strength of this
Bureau; and

(¢) what are the concrete achieve-
mentg and contributiong of this
Bureau since itg establishment?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S_ B.
CHAVAN): (a) Coordinating and
monitoring programmeg relating to
women, liasing with Central Minis-
tries/Departments and State Govern-
mentg and internationa] agencieg for
implementation of programmes for
women’s welfare and development
and developing clearing house of in-
formation on women.

(b) One Joint Secretary, one Deputy
Secretary and one Under Secretary
with supporting staff.

(c) A statement ig attached.

Statement

Besides servicing the National Com-
mittee on Women and the Steering
Committee of the National Committee,

the main contributiong of the Bureau
include:

(1) p}‘eparazion of a National Plan
of Action for Women identifying

areas of ecducation, employment,
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health, family planning and nutri-
tion, gocial welfare anq legislation
for action to serve as guidelineg for
other Ministrieg and State Govern-
ments and U.Ts, for preparation of
their plans,

(ii) formation of state level com-
mitteeg for women on the pattern of
National Committee on women in
most of the states and establish-
mentg of women's cells and women’s,
finance/development corporations in
some States,

(iii) examination of the recom-
mendationg of the Committee on the
statug of Women in India and follow
up action on them resulting, among
others, in:

a. Equal Remuneration Act 1976
providing 7or equal wages for
equal work,

b. Marriage Laws Amendment

Act 1976 incorporating changes in

the Hindu Marriage Act and Spe-
cia] Marriages Act,

¢, Factorieg Amendment Act
1976 including reduction in the
minimum number of women,_em-
ployees from 50 to 30 for the
establishment of creches by em-
ployers.

d, Child Marriage; Restraint
(Amendment) Act 1978 increasing
the legal age of marriage of boys
and girls and making the offence
cognizable for limiteq purposes.

(iv) Increasing awareness of and
focussing attention on the problems
of women and strategies and mea-
surcs needed for them by partici-
pating in and contribution to gpecia-
lised groupg and forums in different
fieldg of education, rural develop-
ment and employment, and by other
injtiatives reflected in the focus on
women in the Sixth Five Year Paln.

(v) Expansion of the coverage
anq scope of working women's
hostelg programme in the country.

(vi) Initiation of a new prog-
ramme of assistance for setting up
training centreg for training and
rehabilitation of women in distress.
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(vii) Expansion of the prog-
rammes of condensed courses, voca-
tiona! training, crecheg for children
of working ang ailing mothers and
socio-economic programme of the
Central Socia] Welfare Board.

(viii) Introduction of a new prog-
ramm of functional literacy of adult
women.

(ix) Development ang implemen-
tation of innovative, experimental
programmes for improving women's
skills, capabilities and access to
social gervices,

(x) Identification through Small
Industries Development Organisa-
tion, of smal) industrieg specially
suitable for women,

(xi) Collection of information and
documentation on women.

Duplicate Receipt of Registered
- . Letters

6583. SHRI SUSHIL, BHATTA-
CHARYA: Will the Minister of COM-
MUNICATIONS Le pleaseqd to state;

(a) whether the postal department
hag done away with the system of
keeping duplicate receipt of the regis-
tered letters; and

(b) if so, the reasong therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI KARTIK ORAON): (a) Yes,
Sir.

(b) In order tp economise in paper

simplification and elimination of the
forms wherever possible, the system
of keeping g duplicate receipt of the
registered letters hag since been abo-
lished with effect from 14th February,
1975.
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Housing Facilities to Postal Employces

5585, SHR] G, DEVARAYA NAIK:
Wilj the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether there iz any proposal
before Government to provide housing
facilities to postal employees; and

(b) if so, what are the facilities so
far provided if not, what is the pro-
posal to provide housing facility to the
postal employees?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHR1 KARTIK ORAON). (a) Yes,
Sir.

(b) 9,870 departmental staff quar-
ters are available for the postal staff.
In addition it ig proposeq to construct
13,285 staff quarterg for the postal
staff during the period 1980—85. Be-
sides, around 11,000 rented quarters
are also available, majority of which

~ have been provxded as part of the
i service condition,

Acquisition of Land

‘ 5586. SHRI H. N. GOWDA;
SHRI D. M. PUTTE
GOWDA:
SHRI K. LAKKAPPA:
SHRI AMAR ROYPRADHAN:

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) how much land was acquired
by the DDA under Section 4 of Land
Acquisition, Act;

(b) the details of this lang deve-
r lopment angd purpbse for which it is
being allotted;

(c) whether a major portion of the
land acquired had not been develop-
ed, if so, the details thereof;

(d) reasons for delay in developing
the same; ang

(e) the action taken or proposed to
be taken by Government in the met-
ter?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS WORKS AND HOU-
SING (SHRI BHISHMA NARAIN
SINGH): (a) to (e): The information
is being compiled and will be laid
on the Table of the Sabha.

Selection ang Assessmen¢ by Agricul-
tura] Scientisty Recruitment Board

5587. SHRI L. S. TUR:” Wi e
Minister of AGRICULTURE be plea-
sed to state the number  of selections
and assessments made by the Agricul-
tural Scientist Recruitment Board
during last 2 years and the final deci-
sion taken on those and intimated to
the candidates, showing the time lag
between applications, disposal by the
Board, clearance by the ICAR-Haq.
and the President, ICAR?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R. V. SWAMINATHAN):
There are 266 cases of selection and
1161 cases of assessmentg by Agricul-
tural Seclentist Recruitment Board
from the periog 1-4-79 to 15-3.81.
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The complete information regarding
the final decision taken on these selec-
tiong and intimated to the candidates,
showing the time lag between appli-
cations, disposal by the Board, clear-
ance by the I.C.A.R. H.Q. and the
President, IC.A.R. ig being compiled
and will be laig on the table of the
House.

Pending applications for Telephone
Connections in Tiruvalla, Mavelikara,
Kayamkulam Sub-division, Kerala

5588. PROF. P. J. KURIEN: Will
the Minister of COMMUNICATIONS
be pleaged to state:

(a) whether it is a fact that a large
number of applications for telephone

connection are pénding in the Tiru-
valla, Mavelikara and Kayamkulam
Sub-Division in Kerala;

(b) the number of pending applica-
tiong in each telephone exchange in
the above sub-division; and

(c) what action Government pro-
pose to take to provide early connec-
tions?

THE MINISTER OF STATE IN

THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(a) and (b): The information is
annexed.

(¢) Existing exchanges are being
expanded.

Statement

Applications for telephones pending as on 1-3-81 at  exchanges in Tiruvalla, Mavelilara and Karthi-
kapally (Kayam kulam) Talukas of Kerala.

hil Exchange Sub-Division Applications on the
No. (Taluka) waiting  list as on
1-3-81
1 2 3 4—‘ .
1 Truvalla Tiruvalla 220
2 Eraviparoor 5y 16
5 Theodical , 24
+ Varayanoor - o2
5 Puramattom 5 37
> Kumvanad . 89
= Aviroor s 46
t  Kunnamthanam ' 275
4 LEzhumattoor . 5
1o Chungapara v 5
11 Malapally ' 52
12 Punnaveli B I
13 Vaipur i 2 526
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1 2 3 4

14 Mavelikkara . . . . . . Mavclikkara 113

15 Kollakadavue . . . . . . ' iy

16 Kattanam . . . . 15

17 Noornad . . . - . . . 19

18 Pandalam . " 30 187

19 Kayam Kulam . . . . . Karthikapallv 72

(Kavamkulam)

20 Qachira . . " 43

21 Muthukulam . . . . " 17

22 Haripad . vs piti}

23 Theikkurapuzha. . . . 20 180
l' - — - e ——
' Cirand total 893

N.B. No sub-division (Taluka) is designated Kayam Kulum. However Kayam Kulam
is situated in Karthikapally Taluka for which information has been given.

Regular pay scale of casual labourers (b) and (c¢) The proposa] for crea-
in forest department in Andaman tion of 760 posts to regularise the
5589, SHRI MANORANJAN services of mazdoors ranging from 3

BHAKTA: Will the Minister of yearg and more is under considera-

' AGRICULTURE be pleased to state: tion of Governmen{. of India and is

expected to be decided soon.
(a) whether Government are aware

that about 760 casual wmazdoorg who Wﬂ:’ﬂt A ) AT
. rendered service ranging irom 6 to ard wrarfat 21 ama

12 years in the Forest Department of

Andaman and Nicobar Islands have 5590. |t g arA ;. Far fior
_not yet been brought in to regular Wi Aty /AT A7 AT A OFA
'-scale of pay; T Fr o

;
]

(b) if so, what action hag been

. Y T TR, TIF-ATT A ;
tuken for regularising their service; (T) i B el

. FHAAT T4 772 WA JIEIT
wEunEdl § F1H &7 7 dEAfAT F7
(¢} the time by which the matter m F;:m AT 2T %_' :

will be settled?

g) afzgr, MFT T ;
THE DEPUTY MINISTER IN THE (7) aFe )
MINISTRY OF AGRICULTURE AND (w) #r fowdt. avers ¥ I
RURAL RECONSTRUCTION  (KU- FHAfcdi #7138 41 gawdn & day

MARI KAMALA KUMARI): (a) = 3 A% a0
Yes, Sir. ¥ ¢ o Jare 71 91 ; WP
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(9) afe &, @ ¥ FFR W
faa g%t 9fq qwr 9ew 9T @
FTg?

weilqg ®iq ag1 faqin Wiz wa
aa (= wiey e fag) o (F)
EisE cill

(@) a7 @ T 3I3ar |
(w) &, 7d
(=) s & 7 3&r

Vacant posts of Executive council of
J.N.U.

5591. SHRI RASHEED MASOOD:
Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to state:

(a) the number of posts in the
Executive Council of the Jawaharlal
Nehru University which are presently
vacant stating the period for which
these posts have been lying unfilled;
angd

(b) the steps taken by Government
to fill up the vacant posts in the Exe-
cutive Council of the University?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): (a) There are ten
vacancies of the Executive Council
of the Jawaharlal Nehru University
and the periods for which these pests
are lying unfilled are as follows:—

No. of Vacancies Date
since
Vacant

Two . . . . . 24-4-80

One . ° . . . 11-5-80
Four . . . .« 5281

Three . . . . . 21-2-81

(b) The matter is receiving atter-
tion of the Government.

Bonus for DDA Employees

5592. SHRIMATI GEETA MUKHER-
JEE: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether Government’s attention
has been drawn to a Supreme Court
Judgements given on the 17th Febru-
ary, 1981 that DDA may consider
paying bonus to its employees in the
interestg of sound management labour
relations;

(b) if so, what are details and back-
ground of this decision of Supreme
Court; ang

(c) the action being taken to im-
plement this decision of the Supreme
Court? PIRE O 5

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) and (b) The D.D.A.
has stated that g certified copy of the
Supreme Court Judgement ig yet to
be received.

(¢) Does not arise.

Disparity in the Treatment betlween
Rural anq Urban phone Subscriber

55983. SHRI K. A. SWAMI: will
the Minister of COMMUNICATIONS
be pleaseg to state:

(a) whether Government are aware
of the disparity of treatment between
rural phone subscriberg and urban
phone subscribers;

(b) whether Government will re-
duce the annual rent of rural phones;
and

(¢) if not, how Government propose
to reduce disparities in treatment of
rural phone ugers?

THE MINISTER OF STATE IN
MINISTRY OF COMMUNICATIONS
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(SHRI KARTIK ORAON): (a) No,

Sir, there is no disparity to the dis-

advantage of the rural subscribers.
Different rentals have however been
prescribed for exchangeg of different
sizes. Lower sizeg of exchanges which
are necessarily installed in rural ex-
changes have lower rental per annum.

(b) No, Sir, there is no such pro-
posal.

(¢) Security deposit and advance
deposit have already been reduced to
Rupees hundred each fof rural sub-
scribers.

Egg Board

5594, SHRI T. DAMODAR REDDY:
Will the Minister of AGRICULTURE
be pleased to state:

(2) whether Government propose to
set up Egg Board or Egg Corporation
to regulate the sale of eggs and poul-
try produce; and

(b) if so, when and the details in
this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R. V. SWAMINATHAN): (a)
No. Sir. =

(b) Does not arise.

l Selection of SC/ST Students for

Central Schools

5595. SHRI MANMOHAN TUDU:
Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to state.

(a) whether it is a fact that Techni-
cal Education Bureau had a pro-
gramme to work out a scheme to spot
promising Scheduled Caste and Sche-
duled Tribe boys and girls to be edu-
czteq at Central Schools with scholar-
ships: ) Sl

(b) if so, what is the criterla for
their selection;
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(¢) whether these boyg ang girls
would be gelected on the basis of
their performance in class X and they
would be educated for plus two stage
on Government expense; and

(d) the details in the regard?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): (a) to (d) 'This
Ministry is preparing a Scheme for
helping SC/ST candidateg to avail
themselves of the reserved seats for
admission to the varioug undergra-
duate courses in the Indian Institutes
of Technology.

People’s Action for Development
(India) .

5596. SHRI A. NEELALOHITHA-
DASAN NADAR: Wil] the Minister of
RURAL RECONSTRUCTION be plea-
sed state:

(a) when the People’s Action for
Development (India) under the Mi-
nistry of Rural Reconstruction had
been formed;

(b) if so, the details of programmes
taken up by it at present; and

(c) details of amount given to dif-
ferent Stages as financial aid by it so
far?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAR RECONSTRUCTION
(SHRI BALESHWAR RAM): (a)
People’s Action ‘for Development
(India) formerly known as Freedom
from Hunger Campaign was formed
in 1960. The responsibility of PADI
was transferred in May, 1980 from the
Ministry of Agriculture to the Minis-
try of Rural Reconstruction.

(b) PADI seeks to supplement gov-
ernment’s efforts in rural development
by promoting voluntary action for
rural development, Towards this end,
it receives assistance from national
and international donors, and provides
in turn asssitance to voluntary orga-
nisations engaged in rural develop-
ment. Project aiming at the uplift-
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ment of small and marginal farmers,
landllegs agricultural labourers, fisher-
men etc, are funded. The activities
taken up relate primarily to minor
irrigation, integrated rural develop-
ment, farm development, farmers edu-
cation and training, cattle develop-
ment, forestry ete.

(¢) The amount released for va-
rious projects in different Stateg ig as
shown below:

(Rs. in lakhs)

Amount

released
1. Andhra Pradesh . . 95.07
2. Arunachal Pradesh . 1.61
3. Assam . . . . 1.00
4. Bihar 466.16
5. Gujarat . . . q3.24
6. IHaryana . . . 1.76
7. Kerala . . . . 462
8. Madhva Pradesh . . 52,44
9. Karnataka . . 304.38
1o, Maharashtra 500 16
11. Orissa . . . . 042
12. Punjab . . . . =60
13. Rajasthan . . . 37.46
14. Tamil Nadu . . . 21.91
15. West Bengal . . . 21.3%
16. Utiar Pradesh . . . 125.30
17. Pondicherry . . . 4-01
18. Delhi . . . . 6,71
19. Meghalaya . . . 05y
20. Others® . . . . 152.46
1916.54

¢Others-—denotes schemes spread  over
more than one State.
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Employment to Disabled

5597. SHRI SATISH AGARWAL:
SHRI N. V, SHEJWALKAR:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether it is a fact that Gov-
ernment propose to celebrate 1981 as
the year of the disabled;

(b) whether his Ministry has fina-
lised any plang for giving employment
to the disabled during this period;

(c¢) if so, the details thereof; and

(d) how many such disabled per-
song will get Jobs in Rajasthan?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(a) Yes, Sir.

(b) and (c).The Government have
reserved 3 per cent of vacancies for
physically handicapped persons, In
addition Posts & Telegraphs Depart-
ment has formulated a Scheme for
opening attended type guaranteed
Public Call Offices in Airports, Rail«
way Stations, Bus Terminals, Big
Public Parks, etc. employing handi-
capped persons and ex-servicemen as
hirers.
open 200 such Public Call Telephones
in the country.

(d) The extent of recruitment of
disabled persong in Rajasthan Posts
& Telegraphg Circles will depend on
the number of vacancies arising dur-
ing the year and the availability of
suitable candidates of these categories.

Criteria for Treatment of Calls as
Loca)

5598. SHRI D. L. BAITHA: Will
the Minister of COMMUNICATIONS
be pleased to state:

(a) the maximum distance for
which a telephone call ig treated as
Tocal call;

During 1981 it is proposed to .

.
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¢(p) whether it is a fact that it
varies from place to place viz. at
one place telephone call within 4 k.m.
are treateq as trunk callg whereas calls
within 8 kms, are traeated ag local
calls at some other places;

(c) if so, the details thereof; and

(d) whether Government would
adopt a uniform policy in this regard;
' it not, why? -

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(a) to (c). Local call means a call
from a subscriber’s line to another
telephone within the same exchange
- system ‘Local area’ means the area
with 5 K.Ms, radial distance {rom a
. telephone exchange or such area
which the telegraph authority has de-
clared to be a local area for the pur-
pose of telephone connection, The fol-

lowing policy jis pbeing adopted for
defining the ‘local area’ of an ex-
. change system—

(1) Single Exchange Areas—The
Jocal area of a single exchange tele-
phone system will comprise of all
localities which are within a radial
distance of 5 Kms, from the ex-
change. In case the town has an
established municipality or corpora-
tion with well defined limits and if
any localities served by this munici-
pality/corporation are beyond 5
Kms. of the exchange such locali-
ties will also be included in the
local area. However, any localities
within the local area which - pro-
vide unusual difficulties in giving
telephone service such as high hills,
lakes, etc. would be specifically ex-
cluded,

(ii) Towns served by more than
one telephone exchange are likely
to have g well-defined municipality
or corporation. All telephone ex-
changeg within the limits of such
municipality/corporation will be
treated as local area exchanges, All
subscribers who are within the Mu-
nieipal Corporation boundary or
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those who are within 5 KMs radial:
distance of any local area exchanges
will be treated as local area subs-
cribers., Subscribers who are out-
side this local area may also be con-
nected fo the multi-exchanges sys-
tem as long-distance subscribers if
there is no other exchange to serve
them. All such subscribers outside
the municipal limits but served
from one of the local area ex-
change, are liable to be removed
from that local area and connected
to a new exchange if and when
opened outside the municipal limits
to serve that area. All localities
within the loca] area which provide
unusua) difficultie; in providing
telephone gervice such as high hills,
lakes ete. would be gpecifically ex-
cluded.

(iii) The ‘Telegraph Authority’
can within its own authority decide
‘local area’ of any exchange system
on special consideration as for
example metropolitan citieg 1ike.
Bombay, Calcutta, Delhi and Madras
have local areasg defined for them
specially.

(d) It would be difficult to adopt
a uniform policy as there are three
types of Exchange gystems:

(1) Single Exchange system.
(2) Multiple exchange system.

(3) Metropolitan Exchange Sys-
tem,

Indonesian know.how for Brackish
water Fish Development in Andhra
Pradesh

5599. SHRI M. RAM GOPAL RED-
DY: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether the Indonesian Govern-
ment has agreed to provide technical
experties for the brackish water fish
development in Andhra Pradesh; and

(b) if so, the details thereof and
Government's reaction thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE

AND RURAL RECONSTRUCTION
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{SHRI R. V. SWAMINATHAN): (a)
Yes, Sir,

{(b) The FAO/SIDA assisted Bay of
Bengal Programme, Madras sponsored
a 3-Member TCDC (Technical Coope-
ration among Developing Countries)
Mission from Indonesia to Andhra
Pradesh to advise on the general De-
velopment of Coastal aquaculture in
the State. The Mission visited suita-
ble Brackish water areag in Andhra
Pradesh mostly during February, 1981.
The Mission has given its technical
advice to the counterpart staff of the
State Government.

Mohane Reservoir Scheme

5600. SHRI RAMSWAROOP RAM:
Will the Minister of IRRIGATION be
pleased to state:

{a) whether the Mohane Reservoir
Scheme has been received by Govern-
ment;

(b) if so, what is the stage of pro-
gress in the work; and

(¢) how coon it ig going to be com-
pleted?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGATION
(SHRI Z. R. ANSARID): (a) to (¢)
The Mohane Reservoir-cum-Barrage
Scheme submitted by Bihar Govern-
ment has been technically examined
in the Central Water Commission and
comments sent to the State Govern-
ment in August, 1976, June, 1977 and
November, 1977. The State Govern-
ment have intimated that the modified
report will be submitted by June,
1981, v

Internationa} Arts and Cultural
Institute

5601. SHRI V., S. VIJAYARAGHA-
VAN: Will the Minister of EDUCA-
TION AND SOCIAL WELFARE be
pleased to state:

(2) whether Government have any
proposal to develop the Kerala Kala-
mandalam ac an International Arts

and Cultural Institute for propagating
the arts like Kathakali, Mohiniyat-
tham etc.; and !

(b) if so, the details thereof?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): (a) No, Sir.

(b) Does not arise,
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Financial Assistance to States for
Social Welfare Activities

5603. SHRI KRISHAN DATT SUL-
TANPURI: Wwill the Minister of EDU-
CATION AND SOCIAL WELFARE be
pleased to lay a statement showing:

(a) details of the financial assis-
tance given to the various States for
social welfare activities during the
last two years;

(b) the State-wise number of social
organisations which are being given
grants by Government indicating the
amount thereof, in each case: and
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'(c) the position regarding utilisa-
tion of the grants given?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. (;HAVAN): (a) to (¢) The jnfor-
mation is being coilected and the

same will be laid on the Table of ta
Sabha. ©

News Item “India-USSR Sign Irriga-
tion Protocol”

5604. SHRI N. K. SHEJWALKAR:

DR. VASANT KUMAR PAN-
DIT:

SHRI MANPHOOL
CHAUDHARIL:

SINGH

Wili the Minister of IRRIGATION
oe pleased to state:

(2) whether the attention of the
{Government has been drawn towards
4 newg item appearing in the “Indian
Express” dated 22nd January, 1981
under the caption “India-USSR -8ign
Irrigation protocol’;

(b) if so, the names and status of
the Soviet delegation that visited India
in thig connection, the outcome of dis-
vussions held with their counter-parts
an India, duration of their gtay and
names of places visited by them; and

(c) whether similar advice was
sought from USA and other European
countries, if so, the details thereoy if
nol, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGATION
(SHRI Z. R, ANSARI): (a) Yes, Sir.

by Mr, N. A. Lopatin, Deputy
Minister for Power and Electrification
and Mr. V. A. Medvedev, President,
V/0 ‘Selkhozpromexport’ of the Union
of Soviet Socialist Republic visited
India and held discussion, with the
officialg of the Ministry of Irrigation
in Ney Delhi on 16th and 20th Jan-
uary, 1981 and they did not visit any
irrigation or power project in India.
During the discussiong it was agreed
that the Soviet Organisationg would
render co-operation to Indian Organi-
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sationg in the preparation of feasibility
study of ah enterprise to be set up in
India for the production of prefabri-
cated componentg for construction of
canal gtructures ang canal lining; and
for construction of an experimental
dam by using directional blasting tech-
nique. The Soviet side also agreed to
offer technical assistance for the re-
search scheme for ‘Biological control
of Submerged Auqatic Weedd. The
Indian side reiterated their readiness
to render technical assistance in the
field of physical Model Testing for
Hydraulic Structures.

(¢) The Government of India have
not sought any advice for these pro-
jects from United States of America
or any other European countrieg as
such a need was not felt,

Settlement of Cauvery Waters Dispute
of the Basis of 1924 Agreement

5605. SHRI N. SELVARAJU: Wil
the Minister of IRRIGATION be
pleased to state whether Government
propose to intercede and settle the
unending Cauvery Waters Dispute on
the basis of the 1924 Agreement,
which ig “very much alive” as per the
Report of the Technical Experts Com-
mittee set up by the Tamil Nadu Gov-
ernment?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGATION
(SHRI Z. R. ANSARI): The Central
Government is already endeavouring
to bring about a negotiated settlement
of the Jong-standing Cauvery Waters
Dispute. For this purpose, the matter
hag been under discussion with the
basin.Statzg for quite some time. In
the last Inter-State meeting with the
Chief Minisers held in December, 1980,
it was agreed that the States might
suggest amendments and modification
in the 1976 understanding and the
approach adopted therein, after which
another meeting at Chief Ministers
level would be convened.

In pursuance of this decision, pro-
posalg from the Governmentg of
Kerala, Karnataka and Pondicherry



195 Written Answers CHAITRA 9 1903 (SAKA) Written Answers 196

have already been received. The pro-
posals from Tamil Nadu Government
are awaited. After the receipt of pro-
posals from Tamil Nadu, it is proposed
to convene another meeting of the
Chie! Ministers,

The report of the Technical Experts
Committee set up by the Government
of Tami] Nadu hag not been received
by the Central Government.

Unauthorised Construction of Super
Structure in Connaught Circus, New
Delhj

5608. SHRI CHANDRADEQO PRA-
SAD VERMA: Will the Minister of
WORKS AND HOUSING be pleased
to state:

(a) whether Government are aware
of the unauthorised construction of
super gstructures in the Municipal
Market, Connaught Circus:

(b) how these constructions are
coming up;

(¢) why no action has been taken
for their removal; and

(d) officers responsible for such in-
action?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) and (b) The New Delhi
Municipal Committee has reported
that two stall holders in Municipal
Market, Connaught Circus, have un-
authorisedly carried out constructions
and have put up super-structures on
their stallg.

(c) In view of the fact that a rep-
resentation of the Connaught Circus
Municipal Market Association for per-
mitting them vertical expansion of the
stalls is under consideration of New
Delhi Municipal Committee, further
action against the two stall holders
Lag been kept in abeyance by the
Committee.

(d) Does not arise.

Posts of Vice Chancellors in Indian
Universitieg

5607. PROF. NARAIN CHAND PA-
RASHAR: Will the Minister of EDU-
CATION AND SOCIAL WELFARE be
pleased to gtate:

(a) the names of the Central Uni-
versities where the posts of Vice-
Chancellors are lying vacant along-
with the periog for which they have
been lying vacant as also the reasons
for the vacancies and not filling the
vosts;

(b) the likely dates by which the
postg would be filled up in each case;

(¢) whether any of the Vice Chan-
cellors in these Universities have been

given extension during the past &
yvears; and

(d) if so, the detailg thereof?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S. B.
CHAVAN): (a) and (b). The posts of
Vice-Chancellors are lying vacant in
the Jawaharlal Nehru University and
North-Eastern Hill Universilty since
14th October, 1980 and 11th Novem-
ber, 1980, respectively. Action for
appointment  of Vice-Chancellor,
Jawaharlal Nehru University is under
process and a decision in the matter
ig expecteq to be taken soon. The
constitution of Selection Committee
for appointment of Vice-Choncellor,
North-Eastern Hill  University in
under process,

(¢) No, Sir.

(d) Does noti arise.

Funds given to A.V.ARD, for deve-
lopment Activities

5608. SHRI R. L. BHATIA: Will the
Minister of RURAL RECONSTRUC-
TION be pleased to state:

(a) how much amount the Associa-
tion of Voluntary Agencies for Rural
Development (AVARD) and its affili-
ated organisationg Mandra Unnayan
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Samsad have received from the Cent-
ral Government for development acti-
visities;

(b) whether it is a fact that the
funds so received from the Central
Government and EZE, a Christian
Organisation of West Germany, were
misutilised by acquiring and running
a cold storage;

(c) whether any action has been
taken in the matter by Government;
and

(d) if so, what and if not, the rea-
sons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI BALESHWAR RAM): (a) to
(d). Information is being collected
and will be laid on the Table of the
House.

Guidelineg for Admission to Engineer.
ing, Medical, Veterinary and Law
Courses

5609. SHRI N. DENNIS: Will the
Minister of EDUCATION AND SO-
CIAL WELFARE be pleased to state:

(a) whether there are proposals
under the consideration of Ggvern-
ment to provide guidelines for the
States with regard to admission into
the (i) Engineering, (ii) Medical, (iii)
Veterinary, and (iv) Law Courses;

(b) if so, the details thereof, and
(¢) if not, the reasons thereof?
THE MINISTER OF EDUCATION

AND SOCIAL WELFARE (SHRI S. B.
CHAVAN): (a) No Sir.

(b) Question does not arise.

(¢) The matter concerns the res-
pective State Governments and the
Universities to which the Colleges/
Institutions are affiliated.

Schemgs for help to women fo'k

5610. SHRI CHINTAMANI JENA:
Will the Minister of EDUCATION
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AND SOCIAL WELFARE pe pleased
to state:

(a) whethe; Government have
sponsored any special scheme to help
the women-folk cspecially those be-
longing to Scheduled Cuasteg and
Scheduled Tribes; and

(b) if so, the details thereof?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S. B.
CHAVAN): (a) Yes, Sir,

(b) Special Schemes are being im-
plemented to help all women includ-
ing those from the Scheduled Castes
and Scheduled Tribes. Thege in-
cludes:—

1. Socio-economic programmes of
the Central Social] Welfare Boarq to
provide work and wage to women,

2. Condensed courses for adult wo-
men by the Central Social Welfare
Board to give one and two year
courses for preparing for matricula~
tion examination and vocational train-
ing courses.

3. Scheme of crecheg for children
of ailing and working mothers.

4. Working Women's Hostels'
Scheme to give assistance to volun-
tary organisations to construct Work-
ing Women's Hostels and day-care
centreg,

5 Scheme o1 assistance to voluntary
organisations to set up training cen-
treslinstitute; for rehabilitation of
women in distress.

6. Functional literacy for adult wo-
men in Integrated Child Development
Services blocks,
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Scheme of Agriculture, Horticulture
and Conservation

3612. SHR1 CHINGWANG KON-
YAK: Will the Minister of AGRI-
CULTURE be pleased to state the
measures proposed by Government

for speeding up implementation of
schemes related to Agriculture, Horti-
culture and Soil Conservation?

THE DEPUTY MINISTER OF
AGRICULTURE AND RURAL RE-
CONSTRUCTION (KUMARI KAMLA
KUMARI): Government has evolved
suitable procedures for ensuring pro-
per implementation of the various ag-
ricultural development programmes
including those relating to Agricultu-
ral Production, Horticulture and Soil
Conservation, Programme implemen-
tation is closely monitored through
periodical progress reports obtained
from the State Governments and other
Implementing Agencies, supplemented
by visits by Central Government offi-
cialg to the States. During these visits,
the officers watch the programme in
actual operation on tne ground and
try to identify the problems and diffi-
culties hampering the speedy imple-
mentation of the programmes. On re-
turn to the headquarters, the officers
submit their findings to the Govern-
ment and appropriate action is taken
on their suggestions to speed up the
implementation of programmes. Be-
sides, both at the planning stage as
well ag in the course of implementa-
tion, meetings are Tield with the State
Government/Implementing Agen-
cies to review the progress of imple-
mentation of schemes, identify con-
straints and take suitable remedial
meastires so as to accelerate the pace
of implementation.

Besides, in the case of programme
for the development of rice, pulses,
millets, oilseeds, sugarcane, cotton,
jute, etc. there are Commdity Directo-
rateg located in different parts of the
country. The task of these Commodi-
ties Directorateg is to help the Centre
in effective planning for the develop-
ment of the commodities with which
they are concerned and also monitor
closely the implementation of the pro-
grammes with a view to achieving the
target of increased production gimed
at. The problems noticed in the field
are conveyed by the Commodity Di-
rectorates to the Department of Agri-
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culture and Coopperation at the Centre
and other concerned agencies and or-
ganisations for finding quick solutions.

So far as Horticulture is concerned,
recently Government has created a
new Horticulture Division in the De-
partment of Agriculture and Coopera-
tion for giving adequate attention to
the programmes for development of
horticulture in the country, providing
necessary coordination with the State
Governments and taking measureg for
speedy implementation of the pro-
grammes in this field.

HUDCWU’s Assistance to Nagaland

5613. SHRI CHINGWANG KON-
YAK: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether a proposal for gssis-
tance to Nagaland from the Housing
Urban Development Corporation is
under examination of Government;
and

(b) if g0, the details thereof?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) and (b). Housing and
Urban Development Corporation
(HUDCO) received from the Develop-
ment Authority, Nagaland, Kohima, a
commercial project for reconstruction
of Nagaland House at Calcutta. De-
tails of the same are ag under:—

Location Calcutta

Project Cost . Rs. 257.69g lacs.

Loan amount , . Rs. 157,13 lacs.

Total plinth area . 12,230 sq. mtrs.

Number of Floors . 10

The project has been appraised by
HUDCO and the Development Autho-
rity, Nagaland, is still to camply with
the requirement indicated by it
(HUDCO).

MARCH 30, 1981

Written Answers 202
Indiscipline among Students

5614. SHRI CHIRANJI LAL
SHARMA:

SHRI CHITTA BASU:
SHRI AMAR ROYPRADHAN:

Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased
to state:

(a) whether it is fact that there has
been growing indiscipline and law-
lessness among the students in the
country;

(b) if so, whether Government
have inquired into the cause; and

(c¢) if so, the steps taken by Gov-
ernment in the matter?

THE MINISTER OF EDUCATION
AND SOCTIAL WELFARE (§HRI S. B.
CHAVAN): (a) While there are iso-
lated incidents of unrest and agitation
among students in different parts of
the country from time to time, it may
not be correct to assume that indisci-
pline and lawlessness are growing
among gtudentg as a whole.

(b) and (¢). No specific study a8
such has been conducted by Govern-
ment about the reasons for wunrest
among students, However, the imme-
diate reasong for agitationg vary from
State to State and institution to insti-
tution, In a number of cases, the main
reasong gre purely local incidents. It
iy for the concerned authorities to take
appropriate steps in each case to deal
with the situation.

Shortage of Postcards and Jnlandg in
Haryana

5615, SHRI CHIRANJI LAL
SHARMA: Wil] the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether there ig acute shortage
of postcards and inlands in Haryana
for the last two months;

(b) if so, the reasong therefor; and

(c) the gtepg taken in this regard?
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THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI KARTIK ORAON): (a) to (¢)
There has been some shortage of post-
cardg and inlandg in some post offices
in Haryana, Thig is mainly because
the production of postal stationery
has not been able to keep pace with
the increasing demand. Varioug mea-
sures have peen taken to improve the
supply of these items. These measures
are detailed in the annexed statement.

statement

Measureg taken by the Government to
tide over the shortage of Postal
Stampsg and Stationery

1. An Inter-Ministerial Co-ordination
Committee of senior officerg of De-
partment of Economic Affairs, Minis-
try of Finance and P&T Department
has been constituted to oversee the
production of postage stamps and pos-
ta] stationery and to take steps to
increase the production,

2, Steps have been take, to aug-
ment the machine capacity to increase
the production of slamps ang sta-
tionery,

3. A second Security Press is being
set up at Hyderabad to augment the
supply of items of postal stationery.

4 A Liaison Officer has been appoin-
ted at Nasik to closely liaise with the
India Security Press, the Railways
and other authorities for speedy dis-
tribution of stamps,

5. For better deployment of available
stock, the Department ig progressively
taking over stocking ang distribution
functiong from the State Treasuries.

6. The numbar of definitive stamps
o¢ higher denominationg has been inc-
reaseq from 50 to 70 stamps per sheet

so that with the same effort larger
number of stampg are printed,

7. Use of Franking Machines is
being encouraged by providing more
facilitieg including g rebate of 1.5 per
cent of the total value franked, to the
userg of the machines,

8, Wherever necessary, local manu-
facture of blank Inland Letter cards
and Envelopeg ig resorted to by the
Postmaster-General to meet the pub.
lic demand.

9. Sale of stampg through licensed
vendorg hag been temporarily suspend-
ed except in remote, hilly and back-
ward areas to prevent unethical prac-
tices,

Provision of NCC and Games in
Central Schools in Delhi

5616, PROF NARAIN CHAND
PARASHAR: Will the Minister of
EDUCATION AND SOCIAL WEL-
FARE be pleased to state:

(a) whether the Central Schools in
Delhi have any provision for NCC
and games in 8th, 9th and 10th classes;

(b) if so, the rames of the schools
alongwith the games for which the
facilitieg are available in each one of
these schools; and

(¢) the amount earmarkeg for
games and NCC ijn respect of each
one of the Central Schools in Delhi,
separately?

THE MINISTER OF EDUCATION
AND SOCIA], WELFARE (SHRI S.
B. CHAVAN): (a) All the thirteen
Kendriya Vidyalayas (Central
Schools) located in Delhi provide faci-
lities for games and sportg to students
of Classes 8, 9 and 10. Seven Ken-
driyq Vidyalayas have provision for
NCC also.
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Name of the School

Games for which

No. facilities are availa-
ble
1 Kendriya Vidyalaya, Andrewsganj* ") Cricket, Football,
2 Kendriya Vidyalaya, Delhi Cantt * r Hockey, Basketball.
3 Kendriya Vidyalaya, IIT, Delhi* 1, Volleyball,
4 Kendriya Vidyalaya, Jharoda Kalan : Badminton,
5 Kendriya Vidyalaya, Janakpuri® 1 Table Tennis and
6 Vishesh Kendriya Vidyalaya, Janakpuri* f Kho-Kho
7 Kendriya Vidyalaya, Scctor II, R.K. Puram*
8 Kendriya Vidyalaya, Sector VIII, R.K. Puram*
9 Kendriya Vidyalaya, Tagore Garden J
10 Kendriya Vidyalaya, INA Colony 1
i Basketball,
11 Kendrnya Vidyalaya, Masjid Moth [ Volleyball,
% Badminton and
12 Kendriva Vidyalaya, Gole Market | Table Tennis
J
73 Kendriya Vidyalaya, Lawrence Road 1} V(ﬁlcyhall
an
J Badminton
(c}
Sl. Name of the School - Amount carmarked
No. for games in
1980-81
(figures in Rs.)
T Kendriya Vidyalaya, Andrewsganj 350000
2 Kendriya Vidyalaya, Delhi Cantt 50200.00
3 Kendriva Vidvalaya, TIT, Delhi 6500.00
4 Kendriya Vidyalaya, Jharoda Kalan 2000 00
5 Kendriya Vidyalaya, Janakpuri . 500000
6 Vishesh Kendriya Vidyalaya, Janakpuri 3000.00
Kendriya Vidyalaya, Sector II, R.K. Puram 5000 .00
3 Kendriya Vidyalaya, Sector VII, R.K. Puram . 6000.00
9 Kendriya Vidyalaya, Tagore Garden . 6000 .00
10 Kendriya Vidyalaya, INA Colony 3500-00
11 Kendriya Vidyalaya, Masjid Moth . 300000
12 Kendriva Vidyalaya, Gole Market . . . 4000 -00
13 Kendriya Vidyalaya, Lawrence Road . . 2000 -00
Total 54,500 00

*These Vidyalayas have provision for NCC also.
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In addition to the above, the Ken-
driya Vidyalayag can also spend money
on games from the Pupils’ Fund, ajter

obtaining approval of the Pupild Fund
Committee,

Control over expenditure on N.C.C.
is exercised by the Directorate General
of N.C.C. The Kendriva Vidyalaya
Sangathan doeg not earmark any fundg
in thig behalf.

Horticulture during Sixth Plan

5617. PROF, NARAIN CHAND

PARASHAR: Will the Minister of
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AGRICULTURE be pleased to state
whether any incentiveg are being given
to the promotion of horticulture in the
Sixth Five Year Plan?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (KU-
MAR] KAMALA KUMARI): Yes, Sir.
The following incentiveg are being
given under various Central Sector/
Centrally Sponsoreq Scheme gn horti-
culture under imiplementation during
the Sixth Five Year Plan:—

Name of the Scheme

Incentiv.”

1. Package Programme on Cashewnut

2. Coconut Development Scheme

(i) A subsidy of Rs. goo/- per ha. is given to
individual gorwers over a period of g
years for the establishment of new
plantation of Cashew.

(i) A subsidy of Rs. 500/- is given over a
period of two years to the Corporatc
Sector for new plantations of cashew.

(iii) A subsidy o! Rs 500/- per plot of 0.8

ha. is given to growers for laying out

demonstrations of improved package of
practices.

(1) 509% subsidy on cost of hybrid planting
material is given to coconut growers.
(i1) A subsidy of Rs 500/- is given for each

pump set [or irrigation pruposes.

9. Development of Horiticulture in Union Terri-

tories

4. Central Nursery {or spices in Union Tevritories .

5. Establishment of Elite Progenv Orchards

6. Intensification of vegitable production

(i) 1009, subsidy on laying out demonstration
plots in banana.

(11) 50%, subsidy on laying out of demo ns-
tration plots 'n pine-apple-

(i) Demonstration plots in farmers’ field in
pepper (150 plots) Clove (100 plots)
Nutmeg (100 plots) will be laid out. '

(11} The planting material for r
p g ! pepper,
clove, nutmeg and cinnamon will be
produced and distributed at subsidised
rates.

(i) Planting material propagated from trees
of outstanding merit and certified for
freedom from discases & pests will be
made avaijlabl- to growers.

(i) Information on improved technolugy
through Training and visits system will
be made available to the vegetable gro-
wers.

(ii) Seecds/Scedlings of improved vegetable
varieties wil be made available to vegetable
growers through the establishmeat of

community nurserics.
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Production Preservation ang Market-
ing of Fruits

5618, PRO® NARAIN CHAND
PARASHAR: Will the Minister of
AGRICULTURE bg plcased to state:

(a) whether any concrete steps
have been taken by the Government
for the production, preservation and
marketing of fruits ang the amount
earmarked for this purpose in the
year 1980-81 and 1981-82 ang the
remaining years of the Plan;

(b) whether any facilities/subsidy
would be given to the fruit growers
so as to eliminate the middlemen, who
corner most of the profits on this
score; and

(c) if so, the nature thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION
(KUMARI KAMALA KUMARID): (a)
Yes Sir. The steps taken by the Gov-
ernment are as follows: —

(i) Production:

During the Fifth Five Year Plan. a
number of Centrally “3ponsored
Schemes on development of fruits
Were in operation in most of the
States, which have been transferred
to the State Governments from
1979-80 on he recommendations of :he
National Development Council.

During the Sixth Plan, a Centra)
Sector Scheme for Establishment of
Elite Progeny Orchards cum Nure-
series is proposeq to be implemented
starting from 1981-82,

(ii) Prservation:

(a) A Fruit Juice Bottling Plant is
peing set up in Delhi for popularis-
Ing consumption of fruit juice. Four
vending machines have been set up
for dispensing of fruit juices.

(b) With a view to integrate pro-

duction with processing anq market-

ing, proposals for setting up of Agro-
In_dustl_'ial oo::nplexes in Karnataka
and Bihar with Bulgarian assistance
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have been approved. These projects
are proposed to be run by State Cor-
porations, in which the share of the
Central Government will be 49 per
cent.

(c) The Department of Food is run-
ning 33 Communijty Canning & Fruit
preservation Centres for popularising.
fruit preservation among housewives,
providing them with training. Four
more new Centres in the Central
Sector and 10 Centres in the State
Sector have been proposed 10 he set
up during 1981-82.

(d) In addition, the following three
new proposals are also under consi-
deration: —

(i) It is proposed to establish a
Fruit & Vegetable Products Deve-
lopment Corporation in order to
promote and develop fruit and vege-
table processing on scientific lines-
by linking horticultural production
with processing anqd marketing and
distribution of fruits and vegetable
products, both within the Country
as well as for export.

(ii) In order to have an infe-
grated approach to production, pro-
curement, processing and marketing.
of truits in the entire North Eastern
Region, it is proposed to set up a
Central Apex Otrganisation under
the North Eastern Council, with its
Head Quarters at Gauhati.

(iii) The Modern Bakeries, a
public gector undertaking under the
Department of Food is proposing
to set up a Fruit Processing Plant
to cater to the requirements of

North Eastern Sector,
-

(iii) Marketing:

The marketing of fruits is State-
subjects. However, the Directorate of
Marketing & Inspection is implement-
ing a scheme to assist the develop-
ment of selected regulated markety,
Under the scheme Central assistance-
to the tune of Rs. 15.0 lakhg per mar-

két iy provided for fruits and '’ veld-
tables.
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The amounts earmarkeg for the
above schemes in the year 1980-81
% 1981-82 and the remaining years of
the plan are given in statement,

(b) and (¢) No direct subsidy/
facilities are given by the Directorate
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of Marketing & Inspection to the fruit
growerg to eliminate the middlemen.
However, technical advice is being
provided to the State Government in
matters of regulation of markets to
safeguard the fruit growers from un-
due exploitation by the middlemen.

Statement

(Rs in lakhs)

Name of the scheme Outlay  Propoesed  Proposed
for Outlay Outlay
1980-81 for for
198182  the re-
maining
period of
plan
! 2 2 4
I Production : —
1 Establishmont of Elite Progeny Orchards-cum-Nurseries 83.997 116.15
T Preservation :—
1 Fruit and Vegitable  products Development  Cor-
poration . . . . . . . 10.0 20.0 200.0
2 Fuit Juice Bottling Plant . 40.0 40.0 250.0
3 Agro-Industrial Complex 25.0 76.0 300.0
4 Community Canning and Fruit Preservatiin Centres . 39.0 14.0 100.0
5 Juice Concentration plant 100.0
6  YFruit I’rO(‘('v.ssm(; Unit lhmugh Modern Bakeries  of
India . 100.0 200.0
I Marketing - -
i Development of regulated inarkets 0.0 30.0 90.0
Encouragemwt to Odissi and Chhau encourage the Odissi ang Chhau

dances

RAMA CHANDRA
Minister of EDU-
WELFARE

5619. SHRI
RATH: Will the
CATION AND SOCIAL
be pleased to state:

(a) whether Government are aware
about the growing demand and liking
of Odissi and Chhau danceg in USA,
USSR and other foreign countries:

(b) if so, whether Government
will work out certain programmes to

dancers of Orissa, Bihar and other
States;

(c) whether financial asistance will
be provided by the Centre to those
States for the implementation of the
programme; and

(d) if so, the detailg in thig regard?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) to (d) Encour-
agement to performing arts within
the country is given through the
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Sangeet Natak Akademi. The Aka-
demi encourages various formg of
performing arts including Odissi and
Chhau. Under its scheme of financial
assistance, assistance is given for
holding festivals, documentation, and
iraining.

During 1980-81, aid totalling Rs.
43,500 was granted to various volun-
tary cultural organisations for en-
couragement of Odissi and Chhau
dances.

Promotion of performing arts out-
side the country is attended to by the
Indian Council for Cultural Relations.
The Council sponsored in 1980-81 a
21 member Odissi and Mayur Bhang
Chhau dancer group of Orissa to
Portugal, Spain, Netherlands, and
Italy. At the invitation of the Japan
Foundation, the Council has decided
to sponsor Chhau dance groups from
Sarajkela (Bihar) and Purulia (West
Bengal) to the festival of ‘Asian
Traditional Performing Arts’ i 1981-
82.

There is no proposal to have a
scheme of financial assistance ex-
clusively for promoting Odissi and
Chhau dances.

New Public call offices during 1981-82

5620. SHRI RAMA CHANDRA
RATH: Will the Minister of COM-
MUNICATIONS be pleaseq to state:

(a) whether Government have any
proposal to open some Public Call
Officeg in the country during 1981-82;

(b) the number of such Public Call
Offices proposed to be opened in
Orissa quring the above period; and

(¢) the number of such Public
Call.Ofﬁces proposed to be opened in
Ganjam District of Orissa; the details
thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON ):
(a) Yes, Sir.

.((:) and (c¢) Circle-wise and dis-
irict-wise targets h
ﬂn_aljsai, g ave .not vet been
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World Bank Aid for Filhing Poten-
.tiality of Chilika Lake in Orissa

5621. SHRI RAMA CHANDRA
RATH: Wil] the Minister of AGRI-
CULTURE be pleased to state:

(a) whether the Central Govern-
ment have submitted any scheme to
the World Bank for providing finan-
cial assistance to develop the fishing
potentiality of the Chilika lake in
Orissa;

(b) if so, the tota] amount World
Bank has agreed to provide for such
scheme during the Sixth Plan period;
and

(¢) the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R. V. SWAMINATHAN): (a)

No, Sir.
(b) and (c) Does not arise.

Remuneration to Teachers Deployed
in Lok Sabha General Election

5622, SHRI SONTOSH MOHAN
DEV: Will the Minister of EDUCA-
TION AND SOCIAL WELFARFE be
pleased to state:

(a) whether it is a fact that the
teachers in Delhi deployed in Lok
Sabha General Elections jn January
1980 had not yet been paid any remu-
neration;

(b) if so, the reasons thereof; and

(¢) the decision taken by Geyern-
ment in this regard?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) to (c¢) Accord-
ing to information furnished by the
Delhi Administration, N.DMC,,
M.C.D., the Kendriya Vidyalaya San-
gathan and the Delhj Cantonment
Board, the position is as under: —

Delhi Administration

TA/DA bills submitteq by some of
the Govt. teachers in Delhj are
being scrutinised ang will be settled
expeditiously,
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ND.MC. ,

The remuneration has already been
paid.
M.C.D.

Compensatory leave has been allow-
ed in liey of Election duty.

The Kendriya Vidyalaya Sangathan
and the Delhi Cantonment Board

No teacher was deployed on Elec-
tion duty in the Lok Sabha Gemeral
Elections in January, 1980.

General Provident fund Account
Statement of Teachers

5623. SHRIMATI
RANE:

SANYOGITA

SHRI BHIKU RAM JAIN:

Will the Minister of EDUCATION &
SOCIAL WELFARE be pleased to
state:

(a) whether it is a fact that many
teachers of Delhi Administration have
not yet got annual statements of their
General Provident Funq Accounts for
more than a decade;

(b) if so, what steps Government
propose to take to issue GPF accounts
in time so that the teachers may not
face difficulty in withdrawing 4.
vances etc. and

(c) the details thereof?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) to (c¢) Accord-
ing to information furnisheq by the
Delhi Administration. the annual
GPF statements have been issued up-
to the year 1976-71.

The accounts statements for 3 years
i.e. 1977-78, 1978-79 and 1979-80 are
yet to be issued to all the employees
of the Delhi Administration including
the teachers. The compilation of
annual GPF accounts for the year
1977-78 is being done on computer.
Initially, this work was taken up
only at one centre wviz. EIL. But,
later on, to expedite this work, the
accounts for the half year from
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October to March 1978 were entrusted
to a second computer centre at Delhi
University. The Delhi Administra-
tion expect to issue the annual state-
mentg for the year 1977-78 beforé the
close of April, 1981. Thereafter, the
closing balance for the year 1977-78
will be taken over ag opening balance
for the year 1978-7% and annua’
statementg prepared incorporating the
subscriptions for the year which have
already been posted manually in the
ledger accounts of the subscribers,
The work of posting the accounts for
the year 1979-80 is in hand and all
efforts are being made by the Delhi
Administration to prepare the annual
statements for this year also.

Payment to teachers for Census Work

5624. SHRIMATI SANYOGITA
RANE: Will the Minister of EDUCA-~
TION AND SOCIAL WELFARE be
pleased to state:

(a) whether it is a fact that teachers
in Delhj deployed for census work
had not been paiq remuneration for
that work which was done by them
in addition to their normal official
duties; '

(b) if so, the reasons thereof; and

(c) the action proposed
Government in this regard?

hy the

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) According to
information furnisheq by the Delhi
Administration, the field staff includ-
ing teachers deployed on house-list-
ing operation during September, 1980,
have ‘been paid honorarium @ Rs.
35/- per person and that steps have
been initiated to make payment of
honorarium to the fielg staff denloyed
on the actual count from 9-2-1981 to
5-3-1981. The Census records after
the actual count have been received
only by the middle of March, 1884, It
is understood that wvarious Census/
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Charge Officers wil] be paid hono-
rarium for both the phases together.

(b) and (c) Do not arise,

Conference of All India Housing
Boards, Trivandrum

5625. SHRI K. A. RAJAN: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) whether a Conference held by
All India Housing Boardg in Trivan-
drum some-time in 1979, had made
some recommendations to the Union
Government; and

(b} if so, what they are ang Gov-
ernment’s reaction to each of them?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND WORKS AND
HOUSING (SHR1 BHISHMA
NARAIN SINGH): (a) Yes.

(by) The Conference made u wide
range of recommendations, number-
ing 39 in all, on matters pertaining
to housing, housing policy, housing
boards, HUDCO, etc. Some of the
recommendations concern State Gov-
ernments|Housing Boards, some con-
vern HUDCO and some concern the
Government of India directly The
recommendations are under examina-
tion.

Provision of drinking water in the
drought hit areag of Madhya Pradesh

5626. SHR1I SHIV KUMAR SINGH
THAKUR: Will the Minister of
WQRKS AND HOUSING be pleased
to state:

(a) wheher it is a fact that the
Centre have agreed to pay full cost
for the drinking water arrangements
in the drought hit areas of Madhya
Pradesh;

(b) if so, the details thereof; and
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(¢) the details of region where this
work ‘would be undertaken?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) No, Sir.

(b) and (c) Do not arise.

Provision of basic amenities in Uttam
Nagar Colony, Delhi

5627, SHRI DAULATSINHJI
JADEJA: Will the Minister of
WORKS AND HOUSING be pleased
to refer to the reply given to Un-
starred Question No. 1929 on 2nd
March, 1981 re. regularisation of un-
authorised colonies and state:

(a) whether it is a fact that Uttam
Nagar Colony wag regularised during
1960—62;

(b) what are the reasong for not
revising its plan uptill now;

(c) whether Government wiil consi-
der to do it now and if so;

(d) when the drinking water lines
will be laid and when the sewage
line will be laid In that colony; and

(e) the details of development
charges fixed by the Municipal Cor-
poration of Delhi?

THE MIN/STER OF PARLIAMENT-
ARY AFFAIRS AND WORKS AND
HOUSING (SHRI BH SHMA NARAIN
SINGH): (a) The Municipa] Corpo-
ration of Delhi has reported that a
part of Uttam Nagar Colony was
regularised by itg Standing Commitiee
vide a Resolution dateq 30-8-61.

(b) and (c¢) The Municipal Corpo-
ration of Delhi has stated that a com-
posite plan of Uttam Nagar Greuo of
colonies has now been prepared in-
cluding the alreadv regulariseq part
of Uttam Nagar colony and has been
referred to the Technical Committee

constituted by the Lt. Governor of
Delhi.
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(d) The information is being col-
lected and will be laid on the Table
of the Sabha.

(e) The Municipal Corporation of
Delhi has fixeg the deveiopment
charges for the approved portion of
the colony at the rate of Rs. 5.82 per
square yard. This does not include
the development charges levied by
Delhi Water Supply and Sewage Dis-
posal Undertaking and Delhj Electric
Supply Undertaking.

New Telephone exchange for Andhra
Pradesh

5628. SHRI SUBHASH CHANDRA
BOSE ALLURI; Wil] the Minister of
COMMUNICATIONS be pleaseq to
state:

(a) whether there is anv proposul
under consideration to open new tele-
phone exchanges in Andhra Pradesh:

(b) if so, the places where these
exchages are proposed to bg opened:
and

(c) when these exchanges are like-
ly to be in operation?

THE MINISTER OF STATE 1IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON)Y:
(a) Yes, Sir.

(b) and (c) 25 lines new cxchanges
are planned in rural areas wherever
a minimum of 10 prospeclive subs-
criberg register their demands with
the prescribed advance dJapnsi¢ pro-
vided the anticipateq reveave will
cover at least 40 per cent of estimated
annual recurring expenditure.

The exchanges can generally he
commissioned in about 18 to 24
months of approval of the scheme.

Opening of F.CI Office in NE
Region

5629. SHRT SUBHASH CHANDRA
BOSW ALLURT: Will the Minister of
AGRICULTURE be pleases to state:

(a) whether thero has been cons-
tant demand from varioug organisa-

tions for opening of FCI Zonzl Officer
in North East region; and

(b) if so, whether Guvernment
have taken any decision in this re-
gard? ’

THE MINISTER OF SIATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTHRUCTION
(SHRI R. V. SWAMINATBAN): (a)
and (b) The Food Corpeiation of
India employeegs (Assam  Region)
in their conference held at Jcrhat in
October, 1977 haq demanded the set-
ting up of a separate zonal office for
the North-Eastern Region. Later in
July, 1979, a request was received
from the Government of Assam. for
opening a zonal office of the Food Cor-
poration in the North-Eastern Region
It has, however, not beey found pos-
sible to agree to the request

Central grantg to Maharashtra for
We'fare of children

5630. SHR] BAPUSAHESB PARULE-
KAR: Will the Minister of EDUCA-
TION AND SOCIAL WELFARE bhe
pleased to state:

(a) whether Government of Muha-
rashtra has made representation to
Central Government to give mainten-
ance grant to institutions in the State
under the Scheme for the welfarz
of children in need of care ang pro-
tection;

(b) if so the details thereol and

(c) the action taken by Government
thereon?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRT S.
B. CHAVAN) (a) to (c): No repre-
sentation has been made to Central
Government by the Government of
Maharashtra, However, maintenance
grants have been sanctioneq by the
Government of India to Instiiuticns
ir_'n Maharashtra on the recommenda-
tions of the State Government g per
statement attached.



221 Written Answers

Statement

1 o P, A g

MARCH 30, 1981

Whritten Answers 222

¢ grant through the State Government during 1980-81 under the schir v

Jor the welﬁm of children in need of care and protection in Maharashira

SL Name of thc Instit itions Amount  50%sha
No. sanctioned of the
Govern-
ment of
India
grant re-
leased
- o == & Rs.
1. Kasturba Gandhi National Memorial Trust, Maharashtra Branch,
Saswad, Purandhar, Pune. . . . . 17,481 4740
2 Rayat Shikshan Samstha, Satara. 24,965 17,462
3. Socio Economic Development Corporation ILtd., Gangakhed. Disit.
Parbhani. . . . . . . . . . 36,045 18,024
4. District Probation and After Care Association, Chandrapur 31,725 15,802
5.  Curudeo Coroba Smarak Samite, Umerkhed, Distt. Yeetmal. ; 36,045 18,024
6. Manav Samaj Unnatti Mandal, Dhule 36,045 18023
7. Vidarbha Maharogi Seva Mandal, Tapovana, Distt. Amravati . 31,725 15.865
8.  Shri Gadge Maharaj Mission, Bombay. 15,321 7661
9. Sant Prasad Shikshan Samstha, Pandharpur, Distt. Sholapw 36,045 18.¢ 2%
10.  The West Khandesh Bhagini Seva Mandal, Dhule, e . 50,063 25,482

i1, Anand Ashram Trust, Worli, Bombay.

12.  Kagal Education Society Kagal.

19.237 9.610

33,030 6517

Rural Housing Wings in Stateg

5631. SHR] BAPUSAHEB PARULE-
KAR: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) in how many States, Rural
Housing Wings have been established;

(b) whether Maharashira State has
requested the Governmens to establish
such a wing in Maharashtra;

(¢) whether Government are aware
that Vishaveshrayya Regional College
of Engineering in Nagpur is equipped
with all facilities for establishing such
a wing; and

(d) the action Governrent propose
to take thereon?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND

HOUSING (SHR] BHISHMA NARAIN
SINGH): (a) Nine Rural Housing
Wings have been set up on regional
basis, which are locateq at Delhi.
Chandigarh, Bangalore, Howrah, Val-
labh Vidyanagar, Trivandrum, Sri-
nagar, Jodhpur and Varanasi.

(b) and (¢} Yes. Sir,
(d) The proposal js heing exarined.
Telephone communications delays bet-

we:n Bombay and Ratnagiri (Maha-
rashtra)

5632. PROF. MADHU DANDAVA-
TE: Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether it js a fact that thers
are recurring complaints aboui the
difficulties and delays causeq in tele-
rhonic communications between Bom.
bay and various parts of the district
Ratnagiri of Maharashtra, and
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(b) if so, what technical steps are
‘being taken to remove the diificulties
of the telephone users in the Ratna-
giri district?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS

{ty Chiplun —Ratnagiri

(27 Ratnaziti—3>nhay

(3) Ratnagiri-—Poona

{4) Kudal—Sawanthwadi

(SHRI KARTIK ORAON): (a) No
Sir.

(b) To further improve the tlele-
communications services in Ratnagiri
District, the following additional car-
rier and microwave systems have been
approved;

— Y-channel carrier system.

— 4’)-"h_anncls of fthe microwave system between Bombay—
Panjim.

— Microwave system.,

— 8-channel carrier system.

5y Replacem:nt of 8-channcl carrier system by 12- channel between Ratnagiri and Kohlpur.

{6y Chiplun —Karad

The above wil] add monr: telephone
¢ircuits between Bombay to Ratnagiri
and other places in the district.

HagT ®rwt Age farafaoma &
frafimat

5633. M WATW ATTE : FqI
foq sitx amw weawr w4 wz
FAF T FTAr FAT e

(F) #Far St4ge e qg& faea-
faara & gdi faqfear aamare adt
¥ fadreq ¥ qar W FEE
Wertaaradi ¥ wafaq  FaT A
wiEg ufFar wr AT FIE A
¥E of;

(=) @iz /&, 1 o8 7 FE
Y o#r FRT§,

() wearasi ® fwas qdi Ft
w4@gT w@iq Hge  fawifaasa =\
traq 28 & wmdi~ faamq fag faar
WO A0 §47 IT eqiEaat i widw
WA F47 § T47 IAF THOMAT Fi
a8qT qUT T a4l 8

— 8-channel carrier system.

() sigrge @ FgE  famm-
fagraa & fafver ol ¥ wewesl
F ot gt wygfas sfedi st -
afqqd saaifaat & fRaq sl
1 wq a5 fegw fear war g

() a1 GIFR F TA FAAR
gif ¥ gufigard &1 Wq7 T &7
S R AR F wiE Aga fuar g
T

(=) ufz &, & T4 49T Hr
Fraarg #1 wE g 7

fastt =T wARt WA HaAl
(> Ta, d@o =gw) : (%) F4RE
e Agw fawifaarag # "@falaat
i wfufe 28 F wegdw wrwE
fagfaar fogd =g s=aw & &
“grawrh  ofer  famfaamd ®
FIRHT, AII I wAar &S BAl
FT 93 TAFE FW & (@0 I=F
whas diuar W swEgfaE giaar
@y T fedy oft sl F I9LE
wal o3 wefee FC gRdr § s
3Iq sqfe grar IHE fMQ waWa
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7t 34 94 9% faqea w7 wsdr
#r B & fyzafyaraq & oo
qdi 7 s wdr frgfeaar @@
famqat & wregqa @ Wi faearzar-

wfwar F wAER 1 I § o
(@) swa aft 3z 0

(w) fagatmeanaa T wadc T40AT
# fgeafgarea #r ®faw 28 #F
gafa 38 fuws feqgm fag §
faak & o famwt 7 wa fygafaarag
@iz frar @ 1 g foersi & dfwrs
gig@ mifs zata @@ faqor s
srefeferer & si1T SToq g1 & w47 927
g7 @ fzar st
(=) fagafgaraa & =agfaa
wrifeat [magfea Fasfrdi & @
foms €1

(%) <, ad
(%) g7 &t 3zar

Irrational Supply of Sugar to Orissa

5634. SHRI CHINTAMANI JENA:
Will the Minister of AGRICULTURE
be pleased to state:

(a) what js the quantity of monthly
quota of levy sugar supplied to the
Government of Orissa;

(b) whether there are any com-
plaints from the State Government
that the levy sugar supplieq to the
State do not reach the Stateg in time
and if so, the reasons thereo! and the
action taken by the Centre to send
the monthly quota regularly;

(¢) whether it is fact that the State
has requested the Food Corporation of
India to send their entire monthly
quota of sugar to the State at one
time by rakes and not by piece-meal
wagons; and

(d) if so, the action taken so far
or proposed to be taken in this regard?

198 Ls—s8
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THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (KU-
MARI KAMLA KUMARI): (a) 10,723
ionnes.

(b) The levy sugar allottedq to
Orissa is lifted from the factories by
tiie Food Corporation of India and
supplied to the State Government.
Orissa being deficit in sugar a major
portion of its quota ig required to be
supplied from factories iy the surplus
State of Maharashtra. Requesis have
occasionally been received from the
State Government for expeditious
supply of sugar and the Fooqd Corpo-
ration of India have been adviseq to
expedite despatches of levy sugar 1o
the State.

(c) Yes, Sir.

(d) Due to operational constraints,
it is not possible to move all the allot-
ted sugar to Orissa by rakes, How-
ever, taking into account the quanti-
ties involved for movement and the
dispersal of the destination poinis
throughout the State, movement is
arranged by rakes to the extenl possi-
ble besides despatches by piecemeal
wagons.

Opening of RMS Office at Jaliswar
Kharagpur

5635. SHRI CHINTAMANI JENA:
Will the Minister of COMMUNICA-
TIONS be pleased to =tate:

(a) whether the postal authorities
have decided to open @#n office of the
RMS at Jaliswar Railway Station in
Kharagpur Division of South Eastern
Railway;

(b) if so, whether it 1s a fact that
the date for opening such office was
fixed in February, 1981 but not open-
ed yet:

(¢) if so, the reason therefor;

(d) whether there is 2 great pub-
lic resentment and discontentment for
not opening of this RMS Office on the
scheduled date; and

(e) if so, the date by which the
RMS office at Jaliswar will be opened
for operation?



227 Written Answers CHAITRA 9 1903 (SAKA)

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI KARTIK ORAON): (a) No,
Sir.

(b) to (e). Does not arise.
Allocation for Cocoa Development

5636. SHRI JANARDHANA POO.-
JARY: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) the tota] amount allocated for
cocoy development in 1981-82;

(b) the total amount allocated to
Karnataka State for the purpose;

(c) whether Government are con-
sidering {o allow any subsidy to
Karnataky cocoa growers; and

(d) if so, the details in thig regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (KU-
MARI KAMALA KUMARI): (a) An
amount of Rs. 1.36 lakhs hag been pro-
posed in the hudget for 1981-82 for the
development of cocoa under the Cen-
tral Sector scheme,

(b) The amount allocated to Kar-
nataka State during 1981.82 under
the Centra] Sector Schemg is Nil,

(¢) No. Sir.

(d) Doeg not arise.

Connection of Distt. H, Qrs. with
State Capitals through STD
System

5637 SHRI JANARDHANA
POOJARY:
SHRI K P. SINGH DEO:

Will the Ministey of COMMUNICA-
TIONS be pleased to state.

(a) whether Government are con-
sidering a proposal to connecy all
District Headquarterg with  State
Capitals with STD gervice;

(b) if g0, the details thereof; and

Written Answers 228

(¢) the number of Districtg so con-
nected during 1981-82.

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-

TIONS (SHRI KARTIK ORAON): (a)
Yes, Sir.

(b) 103 District headquarters have
already been connected with the res-
pective State capitalg by STD, The
remaining District Headquarters are
planneq to be similarly connecteq by
STD progressively during the pre-
sent and the next Plan.

(c) The number of District Head-
quarterg planned to be connected to
the respective State Capitalg during
1981-82 is five.

Se’ection Grade to Teachers of D.M.C.
Schoo's

5638. SHRIMATI CHENNUPATI
VIDYA: Wil] the Minister of EDU-
CATION AND SOCIAL WELFARE
be pleased to state:

(a) the number of Headmistresses
and Lady Assistany teachers engaged
by the Municipal Corporation of Dellii
in iheir primary schools run by them,
seniority-wise;

(b) how much gervice is required
to be rendered by HeadmistressLady
Assistany teacher tp become eligible
for getting selection scale; ang

(¢) how many Headmistresses|Lady
Assistant teachers gre getting selec-
tion gcale and up to what year they
have beep covered?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S B. CHAVAN): (a) According to
information furnished b+ the Munici-
pal Corporation of Delhi, the position
is ag under:—

No. of No. of Asstt.
Headmistresseg Teachers
751 6,426
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(b) The Selection grade ig allowed
strictly on the basis of seniority-cum-
fitnesg and not on the basig of num-
ber of vearg of service rendered.

(¢) No. of Selection Grade Head-
mistress—94
(Covered up tp 11-9-59 Seniority)

No, of Selection Grade Lady Assis-
tant Teachers—640

Covered upto 11-9-59 Seniority)

Quality of Controlled Rate Exercise
Books

5639, SHRI K. MALLANNA: Will
the Minister of EDUCATION AND
SOCIAL WELFARE bhe pleased to
state:

(a) whether Government’s attention
hag been drawn {o the news item in
Hindustan Times dated the 24th Jan-
uary, 1981 that the exercisc-books at
contro] rates supplied by the Delhi
Administration run by Text-book
Bureau only reached the market
after Diwali and the quality is so
poor, both of paper and the binding
that children prefer to spend double
the money for privately-produced
exercise books;

(h) whether it ijs also a fact that
for school-children of Government
Schools where the price factor is im-
portant, the controlled exercise-books
offer no variety and they are all
single-lined while the children need
four-lined books, checked ones for
mathg and one side blank ones ag
well; and

(¢) if go, what are the facilities
Government propose to provide to
the children in this regard?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) to (c¢) The
attention of Governmeny hag been
drawn to the News Item in question.
According t, information furnished by
the Delhi Administration it is not
correct, that exercise books in refer.
ence reached the market only after
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Diwali, Whenever any defective
exercise bookg came to the notice of
th Delhj Administration, the manu-
facturers were penalised for the same
and the defective exercise books were
withdrawp f1om the market, From
the records of sale of such exercise
books it is seen that they have been
quite popular and are in demand.
Exercise bookg of all the four types
were supplied to studentg through
their gchools, and through retailers
in the market, It is, therefore —not
correct that only single-lined exercise
books were available for sale at con-
trolled rates.

Plot for Construction of Hospita] for
the Empioyees State Insurance Cor.
poration in South Dethi

5640, DR. VASANT KUMAR PAN-
DIT: Wil] the Minister of WORKS

AND HOUSING be pleased to state:

(a) whether it is a fact that 10 acre
plot had been reserved in Souh Delhi
for construction of an hospital for
the Employees State Insurance Cor-
poration;

(b) whether it is a fact that E.S.I.
hag also deposited the amount with
the Delhi Administration for its pos-
session;

(c) whether it i a fact that this
plot plug 5 acre more has been allotted
to Modi Group of Industrieg for nltra
modern sophisticated hospital for only
67 lakhs;

(d) whether the DDA had taken
objection to hig sudden change-over;
and

(e) if so, the reasons for depriving
the E.SIC. of thjs earmarkeq plot
and the reasong for giving it to an
industrialist?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA
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NARAIN SINGH): (a) The DDA has
reported that g plot of eight gcres in
South Delhi hag been allotted to the
Employees State Insurance Corpora-
tion for constructing a hospita] and
a residential component,.

(b) The amount had been deposited
with the Delhj Development Autho-
rity.

(¢) Thg DDA hag reported that
allotment of 15 acres of lang 1o
Gujarmal Modi Hospital and Re-
search Centre doeg not include any
part of the land originally allotteq to
Employees State Insurance Corpora-
tion, A sum of Rs. 6.37 lakhs has
been receiveq from them ag premium
for the land,

(d) The allotment has been mady
by the Delhi Development Authority.

(e) In view of the reply given to
(c) above, the question doeg not arise,

Central Aiq for Land Reform in

Karnataka
£641. SHRI JANARDHANA
POOJARY: Will the Minister of
RURAL RECONSTRUCTION be

pleased to state the financial assist.
ance given by the Central Govern-
ment (o Karnataka State during the
year 1980-81 so far for implementing
the land reform schemes ip the State?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (SHRI
BALESHWAR RAM): The Karnataka
Government has not asked for any
Central assistance for land reform
programmes during 1980-81. Ng assis-
tance has been givep to them during
the current financial year. However,
up to the end of the financial year
1979-80, a sum of Rs.  19.2 lakhg had
been given to the State Government
by way of Central assistance for im-
plementation of land reform pro-
grammes,
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Al'otment of D.D.A. Fiats to the
Family Members of Shri Arjun Das,
Ex-Member, Metropolitan Council,
Delhi

5642. SHRI ATAL BIHARI VAIJ-
PAYEE: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether it ig a fact that the
DDA allotled five flatg to the family
members of Shri Arjun Das, Ex-
Member, Metropolitan Council, Delhi;

(b) whether it ig also a fact that
these flats were cancelled; gnd

(c) if so, the action being taken to
et the flalz vacated and when these
flats are likely {0 be got vacated?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA
NARAIN SINGH). (a) The Delhi
Development Authority hag reportad
that flats were allotted to the evictees
of Arjun Nagar in 1976, Shri Arjun
Das was one nf the allottees. It is
not known to the D.D.A. how many
of the allottees were related to Shri
Das.

(b) ang (c) In view of the reply to
(a) above, the questiong do not arise.

Po'lution by Mathura Refinery and
Silent Valley Hyde] Project

5643, DR. VASANT KUMAR PAN-
DIT. Wil] the Minister of WORKS
AND HOUSING be pleased to state:

(a) what stepg Government have
taken against pollution by (i) Mathura
Refinery and (ii) Sileny Valley Hydel
Project; and

(b) the machinery which hag been
set up to coordinate anti-pollution
activities in various States?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA
NARAIN SINGH): (a) Ag far as
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pollution by Mathura Refinery jis con-
cerneq it ig stated that Government
of India has constituted a High Power
Committee under he Chairmanship of
Secretary, Deptt. of Science and
Technology. The Committee is to
oversee the implementation of the
decisions taken by the Government to
control pollution in the Agra-Mathura
region, The work of the Committe2
iS in progress,

-

Regarding pollution  caused by
Silent Valiey Hydel Project it is
stated that a Joint Committee under
the Chairmanship of Prof. M. G. K.
Menon, Secretary, Deptt. of Science
and Technology has been constituted
to look into the scientific aspects re-
lating o the ecology of Silent Valley.
The specific termg of reference of the
Committee are to examine whether
the Silent Valley Hyde] Project could
be taken up without significant envi-
ronmental damage. The work of this
" Committee is glso in progress.

(b) Under the provisions of the
Water (Prevention ang Control of
Pollution) Act 1974, Central Board for
the Prevention gnd Control of Water
Pollution and State Boards for the
Prevention and Control of Water
Pollution have been get up,  Also,
" under the provisions of the Air (Pre-
vention and Contro] of Pollution)
Bill, 1981 which has been passed by
Both Houses of Parliament and g
ending assent of the President, the
existing Central Boary and the State
Boards for the Prevention and Con-
tro] of Wafer Pollution constituted
under the Central Act for the Control
0f Water Pollution will be entrusted
with the work of air pollution con-
trol. However, where o State Board
for the Prevention and Contro] of
Water Pollution, has been set up
Under the Central Act geparate State
Board for the Prevention and Control
of Air Poliution will be set up. The
Central Board for the Control of
Water Poliution will coordinate the
activities of State Boards.
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Working of Food Corporation of India
(Southern Zone)

5644. SHRI B. V. DESAI. Will the
Minister of AGRICULTURE pe pleas-
ed to state:

(a) whether aroung 20 per cent of
the employees oy the Food Corpora-
tion of India serving in South are un-
happy about the uncertain future of
Food Corporation of India;

(b) if so, whether they have ex-
pressed concern about the shrinkage
in the getivitieg of the Corporation on
account of the wunfavourable food
policy of the State and the Union
Government;

(c) it so, whether they have de.
manded a policy review;

(d) if so, what are the main reasons
that have necessitateg the employees
of the Food Corporation of India of
of the Southern State to think in those
terms;

(e) what steps have been taken to
remove the doubts;

(f) what is the actual state of
affairs of the Food Corporation of
India in the Southern State;

(g) whether thig hag also deterio-
rated the working of the Food Cor-
poration of India of the Southern
State; and

(h) what are the steps being taken
to improve the working of the FCI
in the South?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH): (a) to (e) The Fooq Cor-
poration of India have reported that
a section of their employees in the
South Zone, particularly in Tamil-
nadu, have felt anxiety on account
of their misgivingg that there would
be reduction in the activitieg of the
Corporation. In fact there ig no un-
certainty about the serviceg of the
employees of the Corporation In
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South Zone. The Corporation main-
tain close coordination with the State
Governments {0 ensure that their pre-
sent operationg remain unaffected.
Moreover, with a view to increasing
the operations in respect of port hand-
ling, additional fertilizer vessels «re
handled in Vizag and Madras Ports
and also export of foodgrains is pro-
posed to be handled both in Madras
and Vizag Ports. To allay the appre-
hensions of the employees regular
mectings are held with the represen-
tatives of staff bodies.

(f) The Food Corporation of India
is functioning normally in the Sou-
thern Zone,

(g) and (h) Do not arise.

Wholesale Price of Agriculture Input,
Agriculture Product and Manufactured
Product

5645. SHRI JYOTIRMOY BOSU:
Will the Minister of AGRICULTURE
be pleased {o state:

(a) rise or fall in wholesale prices
(in per cent) of (i) each agricultural
input, (ii) each agricultural product
and (iii) each manufactured product,
year-wise from 1966-67 to 1980-81;

(b) over all rise or fall in the prices
(in per cent) of (i) agricultural in-
puts; (ii) agricultural products; and
(iii) manufactured products between
1966-67 and 1980-81; ang

(¢) what steps, if any, have beep or
are being taken to ensure remunera-
tive prices to the agriculturists?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND
CIVIL SUPPLIES (RAO B'RENDRA
SINGH): (a) and (b) A statement
showing percentage rise/fall in the
annual average index number of
wholesale prices of vital agricultural
inputs, agricultural products and
manufactured products year-wise from
1966 to 1981 and overall percentage
rise/fall in the prices of these commo
ditieg between 1966 and 1980 is laid
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on the Table of the House. Placed in
Library. (See No. LT-2253/81).
(e¢) It is the accepted policy of the

Government to ensure remunerative
prices to the agriculturists for their

produce. For this purpose, procure-
ment,minimum support prices for
major foodgrains and commercisl

crops are bezing announced by Gov-
ernment. Recommendations on price
policy for important agricultural com-
modities are made by the Agricultural
Prices Commission which takes intc
account the available data on cost of
production, changes jn input prices,
inter-crop price variations, market
prices and changes in termg of trade
between agricultural and non-agri-
cultural sectors, While announcing the
procurement|minimum support pricee
Government also gives due weight to
the views expressed by the ‘farmers’
organisations, Stale Governments, the
Planning Commission ang various
concerned Ministries. Marketing sup-
port in relation to the prices announ-
ced by Government, is provided
through various agencies such as the
Food Corporation of India, the State
Cooperative Federations or other
agencies of the State Governments,
the Cotton Corporation of India, the
Jute Corporation and the National
Agricultural Cooperative Marketing
Federalion (NAFED) or other agen-
cies designated for the purpose. Otaer
appropriate measures like removal
of zonal restrictions on movement,
modifications in export policy etc. are
also undertaken to protect the inter-
ests of the agriculturists.

Seniority of Assistantg in 1.C.A R,
5646. SHR1I MADHU DANDA-
VATE:.
SHRI M. RAM GOPAL
REDDY:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Government’y atten-
tion has been drawn to the news re-

port in the Indian Express (Delhi
Edition) dated the 24th  February,
1981, revealing that a file pertaining

to the senority of 33 Assistants of
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the Indiap Council of Agrieultural
Research has been undergoing a
journey from Krishi Bhavan (ICAR
Headquarters) tg Shastri  Bhavan
(Law  Ministry) to North Block
(Home Ministry) for the last seven
years; and

(b) if so, what ig the reaction of
Government thereto?

THE DEPUTY MINISTER IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(KUMARI KAMLA KUMARI). (a)
Yes, Sir.

(b) A decision has already been
taken to fix the geniority of promoted
and directly recruited Assistantg in
the ratio 3:1. Action to implement
this decision is being taken by the
Indain Council of Agricultural Re-
search.

Setting up of Community Gobar Gas
Plantg

5647, SHRI B, V., DESAI: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether Government are en-
couraging to set up communitv gobar
gas plany; in the country;

(b) if so, whether many  State
“uvernmentg have put forward cer-
tain proposals before the Centre in
this regard;

(¢) whether any proposalg in this
regard are being considered during
the Sixth Plan period; and

(d) how many gobar gag plantg will
be set up in each State?

THE DEPUTY MINISTER IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(KUMARI KAMLA KUMARI): (&)
and (b) A scheme to set up 21 com-
munity biogag (gobar-gas) plantg on
an experimental basig hag been ini-
tiateq by the Department of Science
and Technology to study and resolve
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the varioug socio-economic, gperatio-
hal and management problemg asso-
ciated with such community plants.
These plants will be set up in Maha-
rashtra, U.P, Bihar, Tami] Nadu,
Karnataka, Gujarat, Punjab, Hima-
chal Pradesh, Haryana, West Bengal
and Kerala. In addition, the Depart-
ment of Agriculture and Co-opera-
tion have receiveq proposals from the
Governmenty of Gujaray and Tamil
Nadu for financial assistance for
setting up of community  bio-gas
plants,

(c) and (d) Based on the gtudies
undertaken by the Department of
Science & Technology and experience
of the State Governments, furthep ox-
tension of community bio-gag  pro-
gramme will bz considered.

Report of Expert Committee on Selec.
tion of Site for Assam Capital

5648. SHRI SONTOSH MOHAN
DEV. Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether it ig a fact that some-
time back, Government of India had
constitued an Expert Committee for
selection oy a permanent sito for loca.
tion of capital orf the Assam Govern.
ment;

(b) whether the said committee
had submitted any report in thig re-
gard; and

(c) if not, when the commitiee is
]ikely to complete the work and sub-
mit the report?

THE MINISTER OF PARLIAMEN.
TARY AFFAIRS AND WORKS
AND HOUSING (SHRI BHISHMA
NARAIN SINGH): (a) Yes, Sir.

(b) Yes, Sir,
(c) Doeg not arise,

Non Lifting of Sugar by Railways

5649 SHRI B. V. DESAI- Wil] the
Minister of AGRICULTURE be pleas-

ed to state :
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(a) whether insistence of Railways
to move sugar only full train loads
ig causing hardships to both the con-
sumerg and producers;

(b) whether the consumer feel
hardship because there is short suppy
ang the sugar mill ownerg are con-
strained to have their working capital
locked up because sugar cannot be
moved in piece-meal;

(c) if so, whether Government have
asked the Railwayvs (o reconsider the
present policy urgently;

(d) if g0, to what exient they have
agreed;

(e) whether the ghortage of gugar
to the fair price shops has been
greatly improved; ang

() if so, tg what extent?

THE DEPUTY MINISTER IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(KUMARI KAMLA KUMARI): (a)
and (b) Rezpresentationg regarding
difficully caused ag a result of per-
mitting movement of sugar only by
rakes have been received from gsome
direct ailottee Stateg deficit in gugar
who have to move sugar over long
distance ag also from some of the
sugar factorieg which have to move
free sale sugar to far off consuming
destinationg and where the small
quantity releaseq each month does
not permit them to arrange despat-
ches by rake loads.

(c) and (d) The representationg are
under consideration,

(e) and (f) The present monthly
levy sugar quotag being allotted to
the States/Union Territorieg were ear-
lier fixed on the basis of 425 grams
of per capita availability for the pro-
jected population ag on 1-4-1978, On
account of increase in population
during the last three years, there has
been a corresponding reduction in the
per capita availability in each State.
but due to limited availability of levy

sugar it has not beepn possible to in
crease quotas of the Stateg commen-
surate to increase in population, This
hag created constraintg on distribu-
tion of sugar at the earlier gcale of
425 grams per head per month. How-
ever, most of the State Governments
have already carried out suitable ad-
justments so ag to manage from with-
in the existing quotas,

Reduction of Sugar Quota by Delhi
Administration

5650, SHRI B. V. DESAL
SHRI G. Y, KRISHNAN;

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Delhi Administration
has decided {o reduce the quota of
levy sugar to the ratiop card holders
due tp the Central Government’g deci-
sion not to increase the allocation of
sugar;

(b) if so, whether the Food and
Supplies  Department hag already
mooteq a proposal for reducing the
sugar amount being gsupplied o the
ration card holders;

(¢) if so, whether thig has become
necessary in view of the shortage of
leyvy sugar with the Delhi Adminis.
tration; and

(d) if so, whether it is proposed to
reduce the monthly quota from 900
grams to 700 grames per unit?

THE DEPUTY MINISTER IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(KUMARI KAMLA KUMARI): (a)
and (b) Delhi Administration hag not
so far reduceq the present monthly
levy sugar quota of 900 gramg per
unit against the ration cards

(¢) and (d) With the re-introduc-
tion of partial control gn gugar from
17-.12-1979, the same  State-wise
monthly levy sugar quotag have
been revived which were obtaining
during previoug partia] contro] period
immediately prior to decontrol of
sugar on 16-8-1978. These quotas
were then fixed with effect from
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December 1977 opn the basis of 425
gramg of per capita availability for
the projecteq population ag on 1.4-
1978. In the case of few States|Union
Territories jncluding Delhi where the
per capita availability for the said
population out of their earlier quotas
was found to be higher than 425
gramg (in respect of Delhi it wag 975
grams), their quotas jnstead of being
reduced, were retaineq at the earlier
level. Delhi Administration hag been
accordingly getting a monthly levy
sugar quola of 5304 tonneg for distri-
bution through fair price shops.

According to Delhj Administration,
189872 ney food cards have becn
issued during 1980 No proportionate
increase in gugar guota coulg be
made to Delhi, as well ag to other
States, on account of difficult sugar
situation. Some difficulties have been
experienced due tg these constrainis
in availability., The position wag con-
stantly revieweg by the Government
and measureg have been taken to
improve the supply position go that
the ration card holderg should get the
- levy sugar during the current month
at the present scale.

There ig no proposal {o reduce the
existing monthly levy sugar quota of
any State but any regular increase
hag also not heen possible i view of
limited availability of levy sugar, On
account of increase in population
during the last 3 years there has been
a corresponding reductiop in the per
capita availability of levy sugar in
varioug States and, therefore, most of
the State Governments have made
suitable adjustmentg in the scale of
distribution so ag to manage from
within the existing quota.

Amount Received by A.VARD. for
Construction of Houses in Flood
Affected Areag during 1978

5651, SHRI V. N, GADGIL: Will
the Minister of RURAL RECONS.-
TRUCTION pe pleased to state:

(a) whether the Association of Vol-
Untary Agencieg for Rural Develop-
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ment received Rs. 84 lakhg from
EZE, a Christian organisation nf
West Germany, for constructing
houseg in the flood-affected areas in
September 1978; and

(b) whether the Government have
examineq that the gmount g received
wag put to proper use and not mis-
utilised for other purposes?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI BALESHWAR RAM). (a)
AVARD received Rs. 76,88,901.00 from
EZE, West, Germany in four instal-
ments from November, 1978 to Sep-
tember, 1980.

(b) The factg are being ascertained.

Advanced py AVARD to M's, Good
Earth Agricuitural Farm Equip-
ment Private Ltd,

5652. SHRI V. N. GADGIL:
SHRI R. L. BHATIA:

Will the Minister of RURAL RE-
CONSTRUCTION be pleased to state:

(a) whether jt is a fact that the
Association of Voluntary Agencieg for
Rura] Development advanceq a gum
of Rs. 6 lakhs to M]|s Good Earth
Agricultural Farm Equipment (Pvt.)
Ltd, of India;

(b) whether it ig in consonance
with the objectg of the AVARD;

(c) whether M|s. Gooq Earth Agri-
cultural Farm Equipment (Pvt.) Ltd.
hag collaboration with a West German
multinationa] firm M.AN;

(d) whether it is also a fact that the
Government searched the office of
the AVARD and found certain discre-
pancieg ang misutilisation of funds;
and

(e) jf so, what action Government
has taken against AVARD?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
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(SHRI BALESHWAR RAM). (a)
According to the auditeq gtatement
of accountg furnished by the Associa-
tion ot Vojuntary Agencieg for Rural
Development (AVARD), g sum of
Rs, 5,07,773.90 hag been shown ag an
advance to Mls. Good Earth Agricul.
tural Farm Equipment (Pvt.) Ltd. of
Indig as on 30-6-1980.

AVARD are implementing with the
assistance of Central Agency, Ger-
many (EZE) a rural works and minor
irrigation project in  Mushari and
Jamui blockg of Bihar for which
Rs, 113.50 lakhg have been canalised
through the People’y Action for Deve-
lopment  (India)—PADI, AVARD
have stateq that this advance has
baen made from the assistance recei-
ved for thig project and that it had
been made under an agreement that
the Good Earth Agricultural Farm
Equipment (Pvt.) Lid., would supply
AVARD and its member agencies
diesel ang electric engineg and pump-
sets, as and when required, ay a con-
cessional rate. Against thig advance,
the Good Earth Agricultural Farm
Equipment (Pvt.) Ltd. are reported to
have made supplies worth
Res. 1,32,300.00 and the outstanding
balance now ig Rs. 3.75,473.90,

(b) The main objective of AVARD
is rural development ang according
to them the advance wag made for the
purchase of diese] and electric en-
gineg and pumpsets for the irrigation
projectg being imptlemented by them
in Mushari ang Jamui blockg of
Bihar, which would lead to rural
development.

(¢) to (e) Information ig being
collecteq and wil} be laid on the
Table of the House.

Diversion of Funds Received by
AV.ARD, toward Fixed Deposits
5653, SHRI V. N. GADGIL:
SHRI R. L. BHATIA:
Wil] the Minister of RURAL, RE-
CONSTRUCTION be pleased tq state:

(a) whether Association of Volun-
tary Agencie; for Rura] Development
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hag obtaineq Rs 100 million uptij now
from different internationa] agencies:;

(b) whether any enquiry hag been
hald to know if the funds were pro-
perly utilised and for the purpogeg for
which they were receiveq;

(¢) how much money wag diverted
by the AVARD towardg Fixed Depo.-
sits and for help to affiliateq Agencies;

(d) whether all the affiliatzd organi-
sationg of the AVARD are exempted
from the Income Tax; and

(e) whether the diversiop of fundg ig
justified?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI BALESHWAR RAM). (a) to
(e) Information js being coliected and
will be laig on the Table of the House,

Tota] AHotment and Release of Food-
grains under Nationa] Rural Employ-
ment Programme

5654. SHRI JYOTIRMOY BOSU:
Wil] the Minister of RURAL RE-
CONSTRUCTION be pleased to state:

(a) the total foodgraing allotted,
State-wise to-date on account of the
National Rural Employment Prog-
ramme during 1980-81;

(b) the tota] foodgraing
made available, State-wise,
1980-81, to-date;

actually
during

(c) whether (¢ some States full
allotment hag heen released and in
the case of some other States thig is
not so; and

(d) if so, on what grounds?

THE MINISTER OF STATE IN THE
MINISTRY Or AGRICULTURE AND
RURAL RECONSTRUCTION (SHRI
BALESHWAR RAM): (a) A statement

Statement I) indicating the quanti-
ties of foodgraing allocateq to diffe-
rent States/Union territories under
Food fer Work|Nationa] Rura] Em-
ployment Programme during the year
1980-81, including last year's unuti-
lised balance, ig enclosed.
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(b) Statement (II) indicating total
quantity of foodgraing released to the
States/Union TIerritories so far is also
enclosed.

(c) and (d) Foodgraing under the
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programme are released to the States
according to the progress in utilisa-
tion. Hence, to some States showing
good progress, full quantitieg have
been released, while to others, entire
quantities have not been released.

Statement I

The fooderains allocated to the Siates!U'nion territories under Food for 117ork| National Rural Imploy-
ment Programmne

SL
No.

States/U's

Aalhra Pradesh . J . e g

2 Assam

Bihar

Grujarat

5. Haryana
ITimachal Pradesh

7. Jammu & Kashmir

8. Karnataka

9. Kerala .

1o, Madhya Pradesh
11. Muharashtra .
12, Manipur

13. Meghalaya

14. Nagaland

15. Oissa

16. Punjab

17. Rajasthan

18, Sikkim .

1g. Tamil Nadu .
20, Tripura

21. Uttar Pradesh
22. West Bsngal .

*— Excess uti]jsat'on for last year not taken int

(in MTr)

Unutilised Foodgrains ‘T'oral
Balance carried allocated
over from last during current
yeat year
3 4 5
60 880,00 1,05.000, 00 1,65.880, 00
6.965. 00 10,000,00 25.965.00
84.709.42 1,64.000. 00 2.48,679. 32
4,195.80 22,000,060 656580
2,554 .52 23.500.00 26,054 52
847_(19 20,500, 00 21.347.0Q
1116 14.500, 00 26,111,106
26,325, 00 42,000,060 58,325.00
12,801, 50 31,500, 00 44,310.50

59.458. 00 2,28.500. 00 287,458, c0
*—0.840. 00 2,000, 00 72,000, 00
3,500,00 2,000, 00 5500, 00
—- 2,000, 00 2,000.00
6,656. 70 2,400, 00 9,056.70
47,260, 12 1,00,500, 00 1.47,700. 12
6,139.39 11.500.00 17.639.39
93,226, 00 1,340,000, 00 2.23,226. 00
— 750.00 750,00
17,413.72 60,000, 00 77,413. 7%
*—1,056.00 4,750.00 4,750.00
1.28,967.11 2,69,500, 00 3,98,467.11
95,288. 00 1,00,000,00 1,95,288 .00

0 account,
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1 * 3 4 5
23. A & N Island *—41.57 1,050, 00 1,050.00
24. Arunachal Pradesh 320.00 950.00 1,270.00
25. Chandigarh 50.00 — 50,00
26. Mizoram 850.43 1,550.00 2,400.00
27. Pondicharry 149.98 650.00 799.98

Torav @ . 6, 07,228.84 14,19,600.00 20,890,828 .84
*— Excess utilisation for last year not taken into account.
Statement-—I1
The foodgrains released to the States|Union Territories under Food for Work|National
Rural  Employment  Programme
Sl States/Uus, Unutilised Quantity of Foodgrains

No. balance from foodgrain releascd inclu-
last year released ding carry over

balance  from

last year
(MTs) (MTs) (MTs)
1 2 3 4 5

1. Andhra Pradesh 60,880. 00 1,05,000, 00 1,65,880 .co
2. Assam 6,965.00 5.500, 00 12,465, 00
3. Bihar 84,769.32 1.64,000.00 2.48,769.72
4. Gujarat 4,195.80 22,500, 00 26,695, 80
5. Haryana 2,554 .52 23,500.00 26,054. 52
6. Himachal Pradesh 847.09 20,500, 00 21,347.09
7. Jammu & Kashmir 1,611,16 13,500.00 25,111.16
8. Kiaataka 26,325.00 32,000, 00 58,325.00
9. Kerrala 12,801, 50 31,500,00 44,301 .50
10. Madhya Pradesh . 59,458.00 2,28,500.00 2,87.958.00
11 Maharashira *g,840.00 72,000, 00 72,000, 00
12.  Manipur 3,500.00 3,500, 00
13.  Meghalaya . 750.00 750.00
14. Nagaland 6,656.70 2,400.00 9,056.%0

*_Excess utilisation for last year not taken into account.
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! 2 3 ° 4 5
15 Orissa . 47,260. 12 1,00,500., 00 1,47,760.12
16 Punjab 6,139.39 11,500.00 17,639.39
17 Rajasthan 93,226.00 1,30,000.00 2,243,220, 00
18 Sikkim 500,00 500,00
19 Tamil Nadu. 17,413.72 60,000, 00 77:413.72
20 Tripura * —1,056.00 4,750.00 4,750.00
21 Uttar Pradesh 1,28,967.11 2,69,500., 00 3,08,467 .11
22 West Bengal. 95,288, 00 80,000, 00 1,75,288. 00
23 A & N Island *—41.57 1,050, 00 1,050.00
24 Arunachal Pradesh 420,00 500,00 820.00
25 Chandigarh . 50.00 50,00
26 Mizoram 850.43 850.43
27 Pondicherry 149.98 650,00 79.98
ToraL 6,70,228.84 13,80,600.00 20,50,828.84

*—RExcess utj lisation of last year not taken into account.

Construction by CPWD in Calcutta,
Delhi, Bombay and Madrag

5655, SHRI JYOTIRMOY BOSU:
Will the Minister of WORKS AND
HOUSING be plessed to state:

(a) total value of construction
undertaken and completed by the
C.P.W.D. in Calcutia, Bombay, Madras
and Delhi, year-wise during the last
three years;

(b) particularg of the construction
workg undertakep, or completeq by
the CPW.D. in each of the above
cities during the same period; year-
wise; and

(¢) the total cost of each of the pro-
jects so undertaken or completed in
each of the above cities during tha
same period, year-wise?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHR1 BHISHMA NARAIN
SNGH): (a) to (¢) The information is

being collected and will be laid on the
Table of the Sabha.
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Amoung to Haryana under Social
Welfare Scheme

5657. SHRI CHIRANJI LAL
SHARMA. Wilj the Minister of EDU-
CATION AND SOCPAL WELFARE
be pleased to state the amount which
Government have given to Haryana
State under social welfare schemes,
scheme-wise, during the last three
years?

THE MINISETR OF EDUCATION
AND SOCIAL WELFARE (SHR1 S.
B. CHAVAN): A statement ig attach-
ed.

Statement

The amount which Government hae given to Harvana State under Social Welfare Schemes for the
last three years

S. Name of the Scheme
No.

1978-79 1979-800 1980-81

3 4 5

(Amount in Rs.)

1 Scheme for the Welfare of children in need of Care

and Protection

4 Functional Literacy Scheme

Integrated Child Development Services Scheme

4 Scheme of Government o' India Scholarship to the

Physically Handicapped

o

State)

Scheme of Assistance 1o the Voluntary Organisa-
tions of the Physically Handicapped (In Harvana

197,555 19,261 177,911
12.42.300 14,393,400 27,54,000
5:52.200 5,75,100 ,20,000
1,36,000 1,77,000 1,00,000
Nil 00,000 5,92,985

6  Organisational Assistance to Voluntary Organi-

sations (in Haryvana State)

30,000 Nil 56,860
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7 Central Scheme of Working Women's Hostels (in

Haryana State)

8 ‘fraining Centres for Rehabilitation of Women in

Distress. (in Haryana Siate)
9 Introduction of Prohibition*

Haryana State.
Opening of Post Offices ang P.C.0s
in Orissa during 1981-82

5658, SHRI CHINTAMANI JENA:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether it is a fact that the
number of post.offices, sub-post offices
branch post offices and public call
offices ig minimum in Orissa State as
compared to other States;

(by if so, whether there ig proposal
to open more post officeg and public
cal] officeg in that State in 1981-82;
and

(c¢) if so, what are the numbers,
district-wise, in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI KARTIK ORAN). (a) to ()
No, Sir. Tt ig not a fact that the num-
ber of post offices ang public call offi-
ceg is minimum in QOrissa State, How-
ever, there are plang tg gpen more post
offices and public call offices in the
State during 1981-82, The details
have not yet bLeen finalised.

Introduction of I.C.A.R. Coordinated

Project for Research and Water

Management

5659. SHR] P, RAJAGOPAL NAIDU:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether I.C.A.R. Coordinated
Project for Research on Waler Mana-
gement has been introduced in our
country; and

(b) if so, when it wag introduced?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (SHRI
R V. SWAMINATHAN): (a) Yes,
Sir. S LI

(b) The work on Water Management
aspect is in progress right from the
2nq Five Year Plan. However, the
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3 4 5
6.43.404  11,59,629 5505,160
1.97,052  Nil 86,666
2,22,39,000  Nil Nil

» of the loss in exc'se rev cnue " due to introduction of prohibiton n

research work was intensified from
the 3rd Five Year Plan period when a
Coordinated Scheme foyr Irrigation
Research in River Valley Project
Areas wag sanctioned.

2. During the 4th Five Year Plan
the Indian Council of Agricultural
Research sanctioneq two Coordinated
Projecty on  Water management
namely, (i) Water Management and
Soil Salinity anq (i) New Croping
Patterns anq Water Use in selected
command arcas’. These schemeg were
in operation at 1€ and 10 centreg res-
pectively. However, during the 5th
Five Year Plan period both these
schemes were merged under z com-
mon pame ‘Integrated Project for Re-
scarch on Water Management and
Soil Salinity’. This projecy remained
in operation 4t 23 centreg with a Co.
ordinating Unit locateq at  Central
Soil  Salinity  Research  Institute,
Karnal.

3. During the 5th Five Year Plan
the ICAR also sarctioned anothey Co-
ordinated Scheme for Research on
Water Management in High rainfall
areag and temperate hill zones. This
scheme operated at 7 centres,

4. During the 6ih Five Year Plan
two Coordinated Projecty namely, (i)
Integrateq Project for Research on
Water Management and Sai] Salinity,
and (ii) Water Management in High
Rainfall Areag and Temperate Hill
Zones hawe again been merped to-
gether with a new name ‘ICAR Co-
ordinaled Project for Research on
Water Management’ At present thic
project hag been sanctioneq for a
period of 5 yearg (1978—83) with an
outlay of Rs. 258.00 lakhg being the
ICAR ghare. At present this project
fs in operation at 34 centres. (State.
ment attached).



255

List of Coordinated groject for Research on water Management

Naine of the State

1. Haryana

2. Karnataka

3. Uttar Pradesh

Research Centres.
1. Andhra Pradesh

2 Assam

3. Bihar

4. Gujarat
5. Haryana

6. Himachal Pradesh

7. Jammu & Kashmir

8. Karnataka

9. Kerala

10. Madhya Pradesh

11. Maharashtra

12. Meghalava

Statement

Organisation

Coordinating Unit,

C.S.S'R.1. Karnal

Zonal Coordinating Unit
(I) Dharwad. U.A.S,

Zonal Coordinating Unit
(II) Faizabad, N.D.U.A.
& T.

A.P.AU. Hyderabad
AAU. Jorhat

R.A.U. Pusa

G.A.U. Dantiwada
H.AU. Hissar
H.P.K.V.V. Palampur

Deptt. of  Agriculture

U.A.S. Bangalore
K.AU. Mannutry

JNK V.V, Jabalpur

K.K.V. Dapoli
M.A.U. Parbhani

M.P.K.U. Rahuri

N.E.H. Complex, Shillong
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Station
3
Karnal
Dharwad
Faizabad
1 Hydeirabad
2 Jorhat
3 Pusa
4 Bikramganj
5 Madhopura
6 Navsari
7 Hissar
6 Palampur
9 Jammu
1o Dharwad
11 Chalakudy
12 Powerkhieda
13 Bilaspur
14 Morena
15 Dapoli
16 Parbhani
17 Rahuri
18 Shillong

256

Agro-Ecol. Region/
Irrg. Command.

Nagarju nsagar

Humid Eastern
Himalayan Region

Gandak

Sone

Pusa

Ukai Kakarpar
Bhakra

Humid Western
Himalayan Region

Ravi, Tawi Canal

Malprabha and
Ghataprabha

Chalakudy and
Peechi.

Tawa & Barna
Hasdeo

Chambal

Humid Western
Ghat Region

Purna and

Jayakwadi
Mula and Ghod.

Humid Eastern
Himalayan Region
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€3. Orissa O.U.A.T., Bhubneshwar 19 Chiplima Hirakund
C.R.R.I. Cuttack 20 Cuttack Mahanadi Dclia.
t4. Punjab P.AU. Ludhiana 21 Ludhiana Bhakra
€5. Rajasthan Deptt. of Agriculture, 22 Kota Chambal
Kota Uty of Udaipur,
Udajpur 23 Sri Ganganagar Rajasthan
Canal
16. Tamil Nadu T.N. A.U. Coimbatore 24 Bhavani Sagar  Lower Bhavani
T.N.A.U. Coimbatore 25  Madurai Periyar
17. Uttar Pradesh CS.W.C.R. & T.L. 26  Ontacumund Nilgiri Hills.
Dehradun
V.P.K.A.S. Almora 27 Almora Humid Western
Himalayan Region
C.S.W.C.R.T.I. Dchradun 28 Dehradun Humid Western
Himalayan Region
N.D.U: of Agri. & 29 Faizabad Sharda Sahayak
T. Iaizabad
G.B. Pant University 30 Pantnagar Tarai Region
Pantnagar
18. West Bengal B.C.K.V.V. Haringhatta 3t Haringhatta Kangsavati

Deptt. of Agriculture,

Govt. of W.B. Calcutta

1.I'T. Kharagpur

19. Delhi LA.RI. New Delhi

Slum in Big Citieg

5660. SHRI ATAL BIHARI VAIJ-
PAYEE: Wil] the Ministey of WORKS
AND HOUSING be pleased to state:

(a) the detailg of the scheme to
tackle the slum problem in cities; and

(b) the work cone so far in each of
the Metropolitan and major cities?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) To tackle the problem
of Slums, two schemes are being
operatedq in the State sector. The
Slum Clearance/Improvement Scheme,
which wag started in the Central Sec-
tor in May, 1956 is being operated as

32 Kalimpong Humid Bengal
Assam Basin.

33 Kharagpur Midnapur Canal

34 Delhi Yamuna

a State Sector Scheme with effect
from 1-4-1969. It hag the following
three basic components:—

.(i) Rehousing eligible families
living in slum areag through pro-
vision of developed plots, skeletal

houses, dormitory /hostel type of
accommodation and pucca tene-
ments,

(ii) Construction of night- ghelter
in cities ang towns with acute pro-
blem of pavement dwellers.

(iii) Improvement of environmen-
tal conditiong in Slum areas and
improvement of pucca built dwel-
lings in slum areas,

The Scheme for Environmenta] Im-
provement of Urban Slums, which is
operated ag part of the Minimum
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Needs Programime in the State Sector,
seeks to provide basic amnities and
facilities in slum areas. The jtemg of
improvement which are provided
under the Scheme are the following:—

(i) Provision of water supply,
including drinking water taps;

(ii) Sewers;
(iii) Storm water drains;

(iv) Community bathg and latri-
nes;

(v) Widening and paving of exist-
ing lanes; and

(vi) Street lighting.

(b) Since both these Schemeg are
in the State Sector, the responsibi‘.ityy
for funding angd implementation ig that
of the State Governments. Precise
details of achievements under these
Schemes in the various Metropolitan
cities are not available,

A W HIER

5661. *NAK( FE  WIF : F4T
faxi€ 54 42 FaTd ¥ FA R
fw

(%) Far fagrz, 39T 939 AR
qfesH s WATF A1F WG,

F2rF & FrT, FAfag g qF § WL
swfaey 7 sy 398 gAIfAq 9 i
AT

(@) Far {aT wT qqgaa foat
# 500 it & W0 ogrer fAGET
FZIE & FITOT S HIT JIS H) WY
gift &1 &WaT FTET T §; AN

() =fz i, di fagre, 39< 92w
o ofsy gare & F2rT & ol
oFT & 999 % {510 GTHIT GTA F40
Qg aATE e g ?

fead wamg & wsw waAr (A
fms? gwim wwd) - (F) fegig,
IAT 92T AT gfeww T & qar F
WETAT § agq  areli AT W1 Fudd
HEIGE AfZ4T & S WYAT W qgedi
w2, 9-werE & HATO dar
gift &, fouw w4 wTr & fawe
T i wwad g g | AfF sfear
FTXT FGAT W agwd AT UF {FT6T
Joq  ard: 9fwur g, wwnfeo wfasy
ol w40 gTRIEA A1  F20E & Ay
fear<r g ay i #1 wwifss €
Fi  AVEAT § |

(@) fagres wo< @iz auswg
foelY § 72 awiw 751 F FI5F IO
sarfas go & o

() T 5 F FEra wi LiwA
FEW G, T I NIH FA
faa fagre, s waw v glvaw
AT Fi GTET AAT TIE T (7
AFiT FT g " Faifasg w7 @

g

M, M,

Construction of Upper Bhadrz Dam

5662, SHRI D, M. PUTTE GOWDA:

Will the Ministe; of IRRIGATION be
pleased to state:

(a) whether it is a fact that the
Bhadra River has overflown at Bhadra
Dam in Lakka Valley in Karnataka
and if so, year-wise detailg for the
last 15 years;

(b) whether it ig also a fact that
Upper Bhadra Dam, if constructed,
will be silted up because of mining at
Kudremukh;

(¢) whether it is also a fact that the
existing Bhadra Dam at Lakkay Valley
hag already silted up to a considerable
extent due to Kudremukh Project; and’

(d) whether in view of silting up of
Bhadra Dam at varioug places, it
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would be technically feasible to cons-
truct Upper Bhadrag Dam?

THE MINISTER OF STATE IN THE
MINISTRY OF IRRIGATION (SHRI1
Z. R. ANSARI): (a) to (d) The infor-
mation is being collected and will be
laid on the Table of the House,

Bhadra Dam

5663, SHRI D. M PUTE GOWDA:
Will the Ministe; of IRRIGATION be
pleased to state:

(a) whether it ig a fact that the
channelg of existing Bhadra Dam are
not able to feed the planned ayacut
jtself;

(b) whether it is alsp > fact that
rare variety of timber and plantation
worth more than 100 croreg is going
to be submerged if thig scheme is
implemented; and

(c) whether Government propose
to take necessary steps to consider the
above facty before implementing the
scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF IRRIGATION (SHRI
Z, R. ANSARI): (a) No, Sir. The
Government of Karnataka have repor-
ted that the existing canals under the
Bhadra Project arc designed to carry
the discharge recuired for ity own
ayacut.

(b) The referenc is presumably lo
the Upper Bhadra Project, The Gov-
ernment of Karnataka have intimated
that detailed surveys of submersion
area under the Upper Bhadra Project
are yet to be done.

(c) The State Government have
also jntimated that they wil] take
necessary steps to consider the above
fact before taking up Upper Bhadra
Project.
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QT AT GTHENT WA W7 A5

5664. st fagm Feg : Far
e gafeafr &5 7@ Fde
1 F9T a0 &

(%) &TFLA @& aar AR
oI F7 7T fae waise & fEwar
ar

(@) wEm & GEFIT G AA-
dia  wdAWE HTEE Av-AE £ AdT
Trg #9i-%41 AfAF 1T A7 gA-giFaw
qra 2, ®WI

() FT FHCET F WIAT F
HIEAT ® FIF AAACG HA AT FE
qwr #7 faar € waar w3 fFa fifa
w8 qIEi A i owaAr & 7
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(1) =i To UFo TMHE—
LA
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HIEH &i99
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HIE
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aar 11 % fratfa & «F &
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frges gufssa wrae oiaew. @
WEu  I9qF freredr #® faaw 7
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A.fzar qac € 1+ = fRaqi #1 @R
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qar wq4; 7 g g miFe A9
fag ro & :—

CL:f gfaFcr FH:
g o9y
1977-78 5.33 464.10
1978-79 3.28 946,06
1979-80 4.28 25363.62

- -~

) "I () =% 7 TH g
& IorEfrds qar Wil § Frew
ZE &\ FA | WWAT ®i WAIEFH
FF-GIAS F W[ @i g | @
FAT WTHE N 9EA FEELINTC A,
SgT AR AT GRIT G Ad-I4 Gl 3,
TTrd 7 afg giat AW aE g

3

Unauthorised (onstructio, in the
Shopping Centres of Delhi id

5666, SHRI KRISHNA PRATAP
SINGH: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether Government are aware
that certain persong have made un-
authorised constructions in the shop-
ping centres like Bhagirath Palace,
Chawri Bazar arca, Sadar Bazar area
in Delhi;

(b) if so, the action taken against
them; and

(¢) the stepg taken to ensure that
unauthorised constructions are not made?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) Yes, Sir, as reported by
the Municipal Corporation of Delhi.

(b) and (c) the Municipal Corpora~
tion of Delhi hag stated that action hag
been taken in all such cases as per
the Building Bye-laws and that the
unauthoriseq constructiong have been
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booked and noticeg jssued to the un-
authorised builderg under the provi-
siong of sections 343 and 344 of the
Delhi Municipal Corporation Act, 1957
to stop/demolish the unauthorised
construction.

Acquired Land in South Delhi

5667, SHRI NIREN GHOSH. Will
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether some or all of 200
plots of lang in South Delhi meant to
be given to villagerg from whom land
wag acquired in the yearg 1959, 1961
and 1966 have been allotted to per-
song who got clearance on the basis
of forged papers;

(b) whether Lend and Building
Department of Delhi Administration
has referred the case to the anticor-
ruption branch of Delhj Administra-
tion;

(¢) if go, the amount involved in
this deal; and

(d) the outcome of investigation if
any, conducted Dby the anti-Corrup-
tion Branch?

THE MINISTER O PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH); (a) No, Sir. The Delhi Ad-
ministration has reporteq that about
128 forged letters purported to have
been issued py them to the DDA have
come to notice,

(b) Yes, Sir.

(c) It is not possible to ascertain the
nature and quantum of consideration
received for making forged recom-
mendations/letters

(d) The Delhi Administration has
reported that one of their employees
hag been arrested and the case is
under investigation,
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Extension of Operational Research
Project, Noorsarai Nalanda, Bihar

5668. SHRI VIJAY KUMAR
YADAV: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether it is a fact that the
Operational Research Project, Noor-
sarai, District Nalanda, Bihar hag its
operation limited to only two Gram

Panchayats, Namely, Charnipar and
Doeya;

(b) whether Government are aware
that due to the limited operational
area, the cultivatorg of the whole of
Nalanda District are not getting bene-
fit of that project;

(c) if so, whether Government pro-
pose to extend the area of project to
the whole of Nalanda District; an@ =

(d) if so, when and if not the rea-
sons therefor?

THE MINISTER OF STATE IN THES
MINISTRY OF AGRICULTURE AND
RURA]I, RECONSTRUCTION (SHRI
R, V. SWAMINATHAN): (a) Yes, Sir.
The Operational Research Project for
stepping up production of seed potato.
ig being implemented by the Central
Potato Research Institute through its
Research Station at Patna in two
gram panchayats, namely ~ Chanipar
and Doeya, covering 8 villageg in
Nalanda district.

(b) Since the Project is a Pilot Pro-
ject where techniqueg for raising seed
potato are being demonstrated and
popularised amongst farmers, it could
only cover a limited number of vil-
lages physically. The benefits of the
Ftovact #re, however, awvailab'e
to the whole of Nalanda district as
the farmers of the District are bein‘
made aware of the technology for rais-
ing geed potato crop. The demonstra-
tions organised on the farmerg fields.
exhibitions, kisan melag and popular
literature published from time tq time
help in dissemination of the new in-
formation resultihg in benefits to the
farming community in Nalanda dis-
trict. L T |
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(c) The Council cannot layout
demonstrations on techniqueg of rais-
ing seed potato in the field of each
farmer of the District.

(d) The Council only takes up pilot
projects to demonstrate the feasibility
and acceptability of the new techno-
logy generated from itg various Insti-
tutes; thereafter, jt js the State De-
partment of Agriculture which ghould
disseminate the technology demons-
trated to other parts of the District/

State. !

feg® @it & f7 wEta 7 19%
afa

5669. MIEUAHAAT0 S L17;
F1 Fraformtoovan 540 42357 A
T wea fF
() #31  20-FA: TI9HF &
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Employment Guarantee gscheme in
Rural Arejg

5670, SHRI HARINATH MISRA:
Will the Ministay of RURAL RECON-
STRUCTION be pleased to state:

(a) whether it ig a fact that the
Central Government is presently
spending nearly Rs. 1,000 croreg on
food-for-work programmes and food
subsidy;

(b) whether Government are aware
tlmt the scheme js full of leakages and
largely benefits people in urban areas;

(c) if so, whether Government pro-
pose to iitroduce an  employment
guarantee scheme on the lines of
Maharashtry Government’'s scheme
throughout the country, if not, why
not; and

(d) whether Government propose
1o introduce the employment gua-
rantee scheme at least in areas where
rural unemployment ig of a very high
order?

THE MINISTZR OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCION (SHRI
BALESHWAR RAM): (a) to (d) The
current year’s provision for fooq for
work programme /national rural em-
ployment programme is Rs. 340 crores.
The Department of Food hag reported
that difference between the economic
cost of the grain to the Food Corpo-
ration of India and itg issue price for
Public Distribution and the carrying
cost on Central buffer is reimbursed
to the Food Corporation of India in
the form of food subsidy. For this, a
budgetary provision of Rs, 650 crores
wag made in the revised estimateg for
the year 1980-81 and the entire amount
hag been paid to Food Corporation of
Indja on provisivnal basis,
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The NREP is meant for providing
employment in the rural areag of the
country and not in the urban areas.
The gbjectives of the programme
have by and large been fulfilled.
There ig no proposal to introduce an
employment guarantee scheme on the
lines of Maharashtra Government
throughout the country. The States/
Unjon Territorieg have beepn instruct-
ed to take up works under NREP in
those areag where rural] unemploy-
ment is of a high order.

12 hrs. . o

Re. QUESTION OF PRIVILEGE,
MOTIONS FOR ADJURNMENT ETC.
SOME HON. MEMBERS rose.

(Interruptions)

MR. SPEAKER. One minute, Please
sit down.... (Interruptions). Please
sit down,

Shri K, P, Unnikrishnan and several
other Members—Prof, Madhu Danda-
vate, Dr. Subramaniam Swamy, and
Sarvshri Harikesh Bahadur, Ram
Vilag Paswan, George Fernandes,
Bapusaheb Parulekar, Ravindra
Varma ang Jyotirmoy Bosu, have
given nttices of a question of privi-
lege against Shri P. C. Sethi, Minister
of Petroleum, Chemicals and Fertili-
sers, Giani Zail Singh, Minister of
Home Affairs and otherg for causing
an enquiry into how he ‘came into
possession of photo copies of the files,
notings and reports” which Shri K, P.
Unnikrishnan had “quoted and laid on
the table of the House” on 23rd Decem-
ber, 1980 under Rule 193 on choice of
technology and foreign collaboration
for urea and ammonia fertiliser plants
to be built on the basjis of Bombay
High Complex.

This matter is under my considera-
tion. ...

(Interruptions) **

MR. SPEAKER: Nothing ig going on
record You are saying without my
Permisgion,

(Interruptions)

MR. SPEAKER: You cannot do it
now,

N
**Not recordad,
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(Interruptions)

MR, SPEAKER: Under what rule
can I allow?

SHR] NIREN GHOSH (Dum Dum):
I gave notice of an adjournment
motion.

MR SPEAKER;
motion please....

No adjournment

(Interruptions)

MR. SPEAKER: Look here, Gentle-
men. Hon., Members, there are certain
notices of adjournmeni motions which
are daily handsd over to me.. |

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): You are only addres-
sing men ang not the womer,

MR, SPEAKER: Here all are hon.
Members....Again they will move a
motion of privilege against you, Mr
Bosu, They are as honourable as you
are and as we are....(Interruptions)
That is why I say that if you had
just gone through the Rules book, then
I think there is no basis for giving
thig motion. And it should not ve
taken for granted that whatever
matter is given notice of under ad-
journment motion, that is going to be
referred to again in this House, This
unnecessarily takes the time of the
House and I have assured this House
time and again that any particular
matter of importance shall always get
my immediate atlention and whatever
ig there, we ghall allow it to be dis-
cussed on the floor of the House.
Please don’t do it and waste the time
of the House.

SHRI JYOTIRMOY BOSU: May I
make a short submission to you, Sir?

MR SPEAKER: 1 will not allow,

SHRI NIREN CHOSH: On your
remark I want top make p submission.

(Interruptions) '
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You know 1 cannot.
Jyotirmoy Bosu will
of me...

Even Mr.
catch  hold

(Interruptions)**

MR. SPEAKER: Npo please. Noth-
ing is going on record without my
permission. If you read the Rules; it
cannot be done. The Ministry of
Home Affairs Demands are coming
and you can raise it then.

(Interruptions)
MR. SPEAKER:
o946 FHC F O gHrul wE
g

It cannot be raised under adjourn-
ment motion.

(Internu\)tions)

MR. SPEAKER: No, Sir. This is
a matter of law. This is not an ad-
journment motion. You cannot do it.
... (Interruptions) Paswanji, it is im-
possible. I have gone through the ad-
journment motion. I have seen all
tne records... (Interruptions)

SHRI NIREN GHOGH:

It is the
convention and precedent.

MR. SPEAKER: You can see me.

Why 1 have done? I have done under
the rules, That is what I say.

SHRI GEORGE FERNANDES
(Muzaffarpur): ... (Interruptions)**

MR. SPEAKER: Nothing is going
on record. You cannot do jt. Now,
papers to be laid. Shri S. B. Chavan.

" SHRI JYOTIRMOY BOSU: Sir, I

am seeking your permission

272

MR. SPEAKER: Under what rule?
What do you want to say?

SHRI JYOTIRMOY BOSU: This is
a matter of special mention, A tribal
school boy in Orissa has been sacri-
ficed. It is a very serious thing.

MR. SPEAKER: No adjournment

motion on this. You can come under
377.

SHRI NIREN GHOSH:
make a submission...

I want to

MR, SPEAKER: You can give some
other motion—not adjournment mo-
tion. It cannot be allowed.

SHRI GEORGE FERNANDES: Can
1 give a call attention?

MR. SPEAKER: You give. 1 will
consider it. I will consider it and it
will be considered on merits.

SHRI GEORGE FERNANDES: With
great respect to you, I submit that
firstly the freedom of the press...

MR. SPEAKER: You cannot. 7You
can come to me. I cannot discuss mat-
ters of calling attention, and adjourn-
ment motions in the House. You can
come to me. It is your Chamber, But,
it cannot be discussed here.

SHRI GEORGE FERNANDES: 1t is
very serious.

MR SPEAKER: It may be very
serious. It cannot be discussed. I can-
not allow the floodgates to be opened
here.

(Interruptions) **

MR. SPEAKER: Nothing is going
on record. Not allowed. Not a con-
vention—I am going according to

rules, Now, Papers to be laid on the
table.

Shri Chavan.

**Not recorded.
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12.07 hrs

PAPERS LAID ON THE TABLE

ANNUAL REPORT AND REVIEW OF
TECHNICAL TEACHERs TRAINING INSTI-
TuTE (EASTERN REGION); CaALcUuTTA
FOR 1979-80, ANNUAL REPORT OF THE
UNIVERSITY OF DELHI FOR 1978 anND
STATEMENTs GIVING REASONS FOR NOT
LAYING IN TIME ANNUAL ACCOUNTS
OoF INDIAN INSTITUTES OF TECHNOLOGY
AT DELHI ANp KANPUR FOR 1979-80

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): 1 beg to lay on the
Table:

(1) (i) A copy of the Annual Re-
port (Hindi ang English versions),
of the Technical Teachers’ Training
Institute (Eastern Region), Cal-
cutta, for the year 1979-80 along
with Audited Accounts,

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the
Technical Teachers’ Training Insti-
tute (Eastern Region), Calcutta,
for the year 1979-80.

|Placed in Labrary. S€e No. LT-
2225/81]

(2) A copy of the Annual Report

(Hindi@ version) of the Univer-

sity of Delhi, Delhi for the year
1978.

[Placed in Ltbrary. See No. LT-
2226/811]

(3) A statement (Hindi and En-
glish versions) explaining reasons
for not laying the Annual Accounts
of the Indian Institute of Techno-
logy, Delhi, for the year 1979-80
within the stipulated period of nine
months after the close of the Ac-
counting year.

[Placed in Library. See No. LT-
2227/81]

@English version was laig on the
Table on the Tth July 1980.
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(4) A statement (Hindi ang Eng-
lish versions) explaining reasons
for not laying the Annual Accounts
of the Indian Institute of Techno-
logy, Kanpur, for the year 1979-80
within the stipulated period of nine
months after the close of the Ac-
counting Year.

[Placed in Library. See No. LT-

2228/51)

DerarLep DEMANDg FOR GRANTs, 1981-
82 oF MINISTRY OF PETROLUM, CHEMI-
cAL AND FERTILIZERS

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. C. SETHD): 1 beg to lay on
the Table a copy of the Detailed De-
mands for Grants Hindi and English
versions) of Ministry of Petroleum,
Chemicals and Fertilizers for 1981-82.

[Placed in Library. See No. 1.T-
2229/81]

STATEMENTg SHOWING ACTION TAKEN

BY GOVERNMENT ON ASSURANCES Pro-

MISES, ETC., GIVEN DURING VARIOUS
SESSIONS OF LOK SaBHA

THE MIRISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): I beg to lay on the Table
the fcllowing statements (Hindi and
English versions) showing the action
taken by the Government on various
assurances, promises and undertakings
given by the Ministers during the
various sessions of Lok Sabha:—

Sixth Lok Sabha

(1) Statement No. XV—
Sixth Sesssion. 1978.

(2) Statement No. XVII'—
Seventh Session 1979.

(3) Statement No, IX—
Eighth Session, 1979.
Seventh Lok Sabha
(4) Statement No, VI—
First Session, 1980.

(57 Statement No. VI—
Second Session, 1980.

(6) Statement No. X—
Third Session, 1980. e
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(7) Statement No. II—
Fourth Session, 1980.

(8) Statement No IlI—
Fourth Session, 1980.

[Placed in Library. See No. LT-
2230/81]

ANNUAL REPORTS AND REVIEWS OF AlLL
INpDIA FEDERATION OF COOPERATIVE
SPINNING MiLLs LTp.,, BoMBAY FOR
THE YEAR ENDND ON 30-6-80, NATIONAL
COOPERATIVE DEVELOPMENT CORPORA-
110N, NEw DELHI, AND INDIAN FAR-
MERs FERTILIZER COOPERATIVE LTD,
New DeLHr For 1979-80 anp Rice-
MILLING INDUSTRY (REGULATION AND
LICENSING) AMENDMENTS RULES, 1981

THE MINISTER OF AGRICUL-
TURE, RURAL RECONSTRUCTION
AND IRRIGATION AND CiVIL SUP-
PLIERS (RAO BIRENDRA SINGH):

(1) (i) A copy of the Annual Re-

port (Hindi and English versions)
of the All India Federation of Co-
operative Spinning Millg Limited,
Bombay, for th> year ended 30th
June, 1980 along with Audited
Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the All
India Federation of Cooperative
Spinning Mills Limited, Bomhay,
for the year ended 30th June, 1930.

[Placed in Library. See No. LT-
2231/81]

(2) (i) A copy of the Annual
Accounts (Hindi and English ver-
sions) of the National Cooperative
Development  Corporation, New
Delhi, for the year 1979-80 together
with Audit Report thereon, under
sub-section (4) of section 17 of the
National Cooperative Development
Corporation Act, 1962.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the accounts of the
National Cooperative Development

Corporation, New Delhi, for the year
1979-80.
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[Placed in Library. See No. LT-
2232/81]

(3) (i) A copy of the Annual Re-
port (Hindi and English versions) of
the Indian Farmers Fertiliser Co-
operative Limited, New Delhi, for
the year 1979-80 along with Audited
Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the
Indian Farmerg Fertiliser Coopera-
tive Limited. New Delhi, for the
year 1979-80,

[Placed in Library. See No. LT-
2233/811

(4) A copy of the Rice-Milling
Industry (Regulation and Licensing)
Amendment Rules, 1981 (Hindj and
English versions) published in Noti-
fication No. G.S.R. 180(E) in Gazette
of India dated the 16th March, 1981,
under sub-section (4) of section 22
of the Rice-Milling Industry (Re-
gulation) Act, 1958.

[Placed in Library. See No. LT-
2234/81]

MR, SPEAKER: Shri R. V. Swami-
nathan, (Interruptions)

There are certain ways. Not like
this.

RAO BIRENDRA SINGH: On be-
half of

Shri R. V. Swaminathan, I beg to
Jay on the Table:—

REVIEW AND ANNUAL REPORT OF AgsAM

Acro-INDUSTRIEs CORPORATION Ltp.,

GAUHATI FOR 1972-73 WITH A STATE-
MENT FOR DELAY

(1) A copy each of the following
Papers (Hindi** wversion) under
section 619A of the Companies Act,
1956: — X

(i) Review by the Government on
the working of the Assam Agro In-
dustries Corporation Limited, Gau-
hati. for the year 1972-73.

**English versions were laid on the
Table on the 27th March, 1980,
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[Rao Birendra Singh]

(ii) Annual Report of the Assam
Agro Industries Corporation Limi-
ted, Gauhati, for the year 1972-73
along with Audited Accounts and
the comments of the Comptroller
and Auditor General thereon.

(2) A statement (Hindi* ver-
sion) showing peasong for delay in
Laying the paper mentioned at (1)
above. . .

[Placed in Library. See No. LT-
2235/81]

MR. SPEAKER: Shri Chandrajit
Yadav.

(smaa1a )

q4T AN AT AFT qAA

T Ad FosT |
(zx3977)
MR. SPEAKER: You can come to0
me and discuss it with me.

Not here—not on the floor of the
House.

Shri Satish Agarwal.

12-09 hrs
PUBLIC ACCOUNTS COMMITTEE

TWENTY-FIRST AND TWENTY-SECOND
REPORTS

SHR] SATISH AGARWAL (Jai-
pur): I beg to present the following
reports (Hindi and English versions)
of the Public Accounts Committee: —

(1) Twenty-first Report on Action
Taken by Government on the re-
commendations contined in the
Hundred and tenth Report (Sixth
Lok Sabha) on Non-payment of
contribution to Trustees of Provi-
dent Fund Commissioners.

(2) Thirty-second Report on
Action Taken by Government on the

Table on the 27th March, 1980.
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recommendations contained in the
Hundred and twenty-seventh Re.
port (Sixth Lok Sabha) on Loxtak
Hydro-electric Project.

12-10 hrs

RE. QUESTION OF PRIVILEGE,
MOT.ON FOR ADJOURNMENT
ETC.—Contd.

(Interruptions) e

MR. SPEAKER: You can come to
me. We will see. Not like this. No-
thing is going on record without my
permission.. Shri Parulekar,

SHRI BAPUSAHEB PARULEKAR:
You always tell us that we should
see you in your chamber before ihe
decisiong are taken. But, with refer-
ence to the adjournment motions, we
have no opportunity.

On adjournment
It is my

MR SPEAKER:
motions, no consultation.
decision.

SHRI BAPUSAHEB PARULEKAR:
You are not going to listen to us e@ven
in the Chamber.

MR. SPEAKER: I am going t¢
listen to you anything in my cham-
ber. The adjournment motion is re-
jected outright here. On calling atten-
tion you can come to me.

SHRI BAPUSAHEB PARULEKAR:
No Convention?

MR. SPEAKER: No convention.
You can come to me.
TIT  WITA, WIHTF qT7 F050 |
(suwqm )
MR. SPEAKER: You come to me,

Now. Call attention. Shri Harikesh
Bahadur.

(s )

MR. SPEAKER: Please sit down.
I will not allow jt in the House,

(zraar )

(**) Not recorded,
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Wsid WHAA W WEF A
¥ am FiST) WAAAF] HAATIO
agt 9 & woid ate faeger agl g
WY ugT FTadAr ZIEH A4T FC W’ E,
T HECAT & Tie FI

(z2<a17)

MR. SPEAKER: 1 am not going
to allow it on the floor of the House.
Now, Shri Harikesh Bahadur.

Interruptions) **

MR. SPEAKER:
am no party man.

In the House 1

(z4da17)
WA WIS qG AT
{IATF0 )
(zgamiv)
w4d ®jlgd o Al § ®1419

giir, aaT fayqel & A g
|
(3iim1)
oo wYEE . W WIEC A
TG FT, qA FTAAZ0 |

(ziaq1A)

WA AIm
43 AL FEAT |

g w&q0, agl

Nothlng is going on record.
(Interruntions)

MR. SPEAKER: Everything has to
be discussed,

(ziqq17 )
CBRU R
L AR R o O

731 &0 Fif qig

(s42q17)
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L2 qilay ¢ WG A T
Gei @ g wh A glhg @ #
U FgAT ATgar g f FE ad  frawi
F wiaT gond wifgd fad e
F fiaw sdfua g, & 4ggy Fwai
g1 Ffes #Tgm o frawi & &
BUE L W R G urEy, # Ffwa
EAE  FHTC FC GFGT E, ATHA
LiGF WH 5 Fg Gkl g fE &9
fora [ '

1 cannot be bound down for certain
things. My mind is very open. I wilk
give whole attention at my disposal
to whatever you bring. I can consi-
der.

(Interruptions)

(344917)

MR. SPEAKER: How can I? ¥
cannot help it. (Interruption).

SHRI SATYASADHAN CHAKRA-
BORTY: You are 100 per cent right.
we should and you become angry.

MR. SPEAKER: 1 don’t become

angry.

SHRI SATYASADHAN CHAKRA-
BORTY: Where the Congress-] is in
opposition; they enter the Assembly |
with toy pistol,—in the West Bengal
Assembly. That is the difference.

MR. SPEAKER: Whatever they do
they get the punishment also.

(Inerruption) **
MR. SPEAKER : g ¥y 92 Si{{20 |
WG HE §OHECATG RS )

I will not allow. That is not to be
discussed on the floor., No.

(Interruption)

" **Not recorded. s
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MR. SPEAKER: § 45 #; 999 7&
FC TR That is not my job.

ot WA wAvElg . gq H4T
N OEIIMTFLT | BHRLAEF & A i
fam=o Sic Tgr & 1 wis S gare
FIR W B, F4 40 F INC AU
Ll
(Interruptions)**

MR. SPEAKER: Nothing is going
©n record.

(Interruptions)**

MR. SPEAKER: Why should I
Jjudge?

(Interruptions) **

MR. SPEAKER: He is not speak-
ing with my permission. Nothing is
<2oing on record.

(Interruptions) **
MR. SPEAKER: I don’t want to.
(Interruptions) **

SHRI JYOTIRMOY BOSU: Kindly
ask the Minister whether he would
like to make a statement or not.
That is all.

MR. SPEAKER: 1 don't want to do
anything. I can consider on my own
whether under the rules 1 can admit
this motion or not.

(Interruptions) **

MR. SPEAKER: ] cann’t ask him.
1t js up to the Minister. How do I
come in the picture?

(Interruptions)

SHRI JYOTIRMOY BOSU: Sir,
the entire Opposition is one on this
point and we are requesting the hon.
Minister whether he ig interested to
make 5 statement. That is all. We
do not want him exactly to make a
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statement in that way. We are ap-
pealing to him to tell us whether he
would make a statement and then we
shall do the needful. (Interruptions)

SHRI GEORGE FERNANDES: Sir,
I want to know whether there is an
intention to make a statement. (In-
terruptions) What have you deter-
mined to do? (Interruptions)

SHR]I HARIKESH BAHADUR: Let
ug walk out on this... (Interruptions)

o Tafama qieatw (T WITHT
fawary &7 7, g0 0 &1 AL
(zwawa )

wed ®WEtew ¢ mm afar
i ZeRT aZrgT

(333a1)

SHRI JAGDISH TYTLER: Sir, the
Supreme Court’s decision has been im=-
plemented and here yoy are the sup-
reme person in this House. Why don’t
they accept the decision of the Spea-
ker? Why don’'t they listen to the
Speaker? (Interruptions)

MR. SPEAKER: Nothing is going
on record,

(Interruptions) **

SHRI GEORGE FERNANDES: What
is your decision, Bhishma Narain
Singhji? Is the matter under your
consideration? The Minister could at
least tell us under what circumstances
the Government is not considering
this.

(Interruptions)

MR. SPEAKER: I have already
told you that your Calling Attention
Notice is under my consideration.

(Interruptions)
oY 718 frmig oA ATAAE
qefi S F1 @A A A AAfA I ?
3 ®EITHZI, AMZTZ AL QT K g ar
EC
(o= )

**Not recorded. Y T T

**Not recorded.
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SHR] HARIKESH BAHADUR: Sir,
why not ask the Minister to make a
statement?

MR. SPEAKER: He is sitting here.

Don’t you realise?
(Interruptions)

SHRI JYOTIRMOY BOSU: 8ir,
we cannot have this kind of thing...
(Interruptions) Parliament is a forum
where we give and take. When we
say something, he must take.

T fa g arard . gm A

aF-mzz i A FE A A &
AR Gt S U

oy

SHRI GEORGE FERNANDES: With
all respect for you Bhishma Narainji,
it is not a joke, it js not a laughing
matter.

MR. SPEAKER: Nothing is going

on record.
(zaaera)**
quria® a4 fante g
AT (40 Wiew Jvwe fvg )

wiegay, &7 T o &% 0xr w19 WY
fear fae & fa oo wam & wemraa
gIeal 7 35 g | W wa faan
HEJIFF TwIT & 1 WA HHF
& %5 win g fw 39 97 wF 5y fagr
ST, WIT HT AW W S o feger
HaA3 g, ETCTH T E, Fa7 4 5
gwagor € 7 (Guagrd ) ofEa
fow & SfF wes & I AW,
mwﬁrwra-ﬂf.ﬁw.;:arzrrg AT S
qaqr g7 foar & 9id qarEE . .
(3xaavq ) St g=ar fady &, sod
qarfad i ww faere Gt s a @
faeq 9, feurw zee & v g
3 Fa4: g A 1 U4, T
qT FifREY & a6 T 0 giaT B )
wiud g T 97 fraT 1 wIsd gara
TEdi@ @i 1 wifay, wEi amaa
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FIUIE | F@ GHATET VA E
afim wi & ®€ fawy & & guer
@ i fueft g, (swawiw ) @i
Fi2 & w2 fama @, geliw #.1& &1 fwat
FE FT I &0 qqT 7@ giaT, VIFT
FT<T BERSAT T T W97 &f wa’ 94T
gidT & | wA SO g fwely @, s0e Rar-
faw  Frdards 1 T faar var &
(Fuaad\ ) m gw gaar fwed g fa
& JrEv famd & TE FHs.d ds
iwdT & HT TEF T | 0l 5507
g7

ot 7re famTe wiggin - weee &y,
qHIT HEEH F aFay & G917 F HIT
EFRIS & 0 @yl Sigan § Hiv T
FAAT FEaT g (% & 5l vgaw @
frar a1 sigo fa g5 @ e & FE0
g fa wifw w2 1 %2 faad & arg

(euagra) .. afaw swE G
FALE AT F (wEE )

S STH HATEE G TG
FT TR B (swEwiH) WY amE
gwa fwer g, fov W1 S8 & woAM
fagaziur. | . (swagmw)

SHR] BIJU PATNAIK (Kendra-
para): Have you started the pro-
ceedings?

MR. SPEAKER:
proceedings now.

I will start the

SHRI BIJU PATNAIK: Has the
Minister’s statement not been re-
corded?

MR. SPEAKER:
corded.

It has been re-

®**Not recorded. . e o

e

'S}
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SHR! BIJU PATNAIK: Only ours
has not been recorded:

MR. SPEAKER: That which I did
not allow wag not recorded.

ST AN FE) AT ST AR
qia & fam wgr a1, 3gE0 ¥4 AT !
(=maar)

SHRI BIJU PATNAIK: Upto what
time did you not allow? (Interrup-
tions).. . What has been asked by Shri
George Fernandes and by us, that
you did not allow and what Minister
spoke was allowed.

st vm faarm qmaE o ogwo S

a1 & 9% vangs g owar’?

el WEAW : FI1T UFGGA AN
gt 74 g giag TFHT
gg aEt gar o fRrE mg A€
grar St "I awe & faar wa3r
FrET 2

What is the stand. I expunge the
least.

s siaifaarEd)y et &, & fewuza)
grIT 8, SHEA! UFIT FYX 1 TRA
ST FZ, THF ATT TR Al 4T, §
gt foris & w@ w7

SHRI BIJU PATNAIK: Is that re-

corded? (Interruptions)

st afa qraara o #fEa
T Fg 39 § ‘Tl fgre” am
ferrg gmr 2.

weNsl WEEd : a9 {7 soive
grar g, a@r fewrd gmr &
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SHRI JYOTIRMOY BOSU: Do you
belong to the Signal Corps? You
were signalling.

MR. SPEAKER: 1 just ask them
not to record.

SHR1 GEORGE FERNANDES. You
grant permission only when we catch
your ears or eyes.

s THAAT AT . FT W
g9 & W00 &79 2, a9 q1 gHE T
g & Imar g

WeqeT WA | AT 43 HIT0 |

1 give permission when I think
that such-and-such a Member has
asked for my permission. Then I give
him, and then it goes on record.

SHRI NIREN GHOSH: We gen-
uinely feel that too much is going out
of record.

MR. SPEAKER: Don’'t feel so.
Now Shri Harikesh Bahadur.

SHR1 JYOTIRMOY BOSU: I have
pointed out to you from the Debates
themselves that you have expunged
yourself.

MR. SPEAKER: No. You will
again be caugh! on the wrong foot,

SHRI JYOTIRMOQY BOSU: 1 will
show it.

MR. SPEAKER: It is wrong. Come
to me.

SHRI JYOTIRMOY BOSU: (Inter-
ruptions). You have sald ‘Not re-
corded’. ‘Not recorded’. ‘Expunged’
and ‘Not recorded’ mean the same
thing to us.

MR. SPEAKER: Come to me.
SHRI JYOTIRMOY BOSU: Mr.

Patil  ‘Not recorder’; Dr. Dhillon;
‘Not recorded.’
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matter of

MR. SPEAKER:

Come to me. I
will prove,

SHR1 JYOTIRMOY BOSU: 1 will,
certainly; to-day, between 3 p.m. and

8 pm. Please do the advance book-
ing.

MR. SPEAKER:. Mr. Harikesh
Bahadur.

—J—
12.33 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED PAYMENT OF BLACK-

MONEY BY MESSRS ZENITH STEEL

P’PES AND INDUSTRIES LTD. FOR
OFFICE PREMISES IN BOMBAY

SHRI HARIKESH BAHADUR
(Gorakhpur): I call the attention of
the Minister of Finance to the follow-
ing matter of urgent public import-
ance and request that he may make a
statement thereon:

“The reported payment of Rs.
31,90,500/- by M/s. Zenith Steel
Pipes and Industries Ltd. by way of
black money for purchase of office
premises in Dalamal House at Nari-
man Point, Bombay ang the action

taken hy the Government in the
matter.”’

THE MINISTER OF FINANCE
(SHRI R. VENKATARAMAN): Mr.
Speaker, Sir, during the course of a
search on 29-9-1980 in the office and
residential premises of M/s. D. & H.
Secheron Electrodes Private Ltd. and
M/s. D. & H. Electrodes Co and per-
sons connected with them, certain
documents pertaining to a sister con-
cern, M/s. Dalamal & Sons Investment
Co., were found and seized by the
Income-tax Department. Among the
documents seized were some, purport-
ed to have been maintained bv an ex-
Accountant of the firm, showing col-
lections of on-money of about Rs.
'90,00,000/- on the sale of premises in
Dalamal House and about Rs. 80,00,000
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importance
in the case of Dalamal Towers. En-
tries jn these documents show that
M/s. Zenith Steel Pipes and Indus-
tries Ltd, Bombay, paid a sum of
Rs. 35,45,000/- for the purchase of
office premises in Dalamal House ac-
cording to the agreement and that the
company paid in additjon, a sum of
Rs. 31,90,500/- ag on-money for pur-
chase of the same office premises. The
authenticity of the documents indi-
cating the receipt of on-money as
mentioned above by M/s. Dalamal &
Sons Investment Co. has been disputed
and payment of any on-money has
been denied both by the purchasers
and the sellers of the premises. The
matter is under investigation.

Investigations in these cases are in
progress and some of the parties in-
volved in these transactions are be-
ing examined by the officers of the
Income-tax Department.

SHR" GEORGE FERNANDES
(Muzaffarpur): They promised to
put this money in the black bonds.

SHR] HARIKESH BAHADUR: This
M/s. Zenith Steel Pipes and "ndustries
Ltd. is a Birla Firm and Ashok Birla
is jts Chairman also. They have pur-
chased this office premises at Nariman
Point in Dalamal House. About this,
the hon. Minister hag already said that
there are more documents which are
available according to which some
indications are there. But it is being
denied by both the purchaser and the
person who hag sold it; and the
matter is under investigation. The
first thing T would like to ask is this.
Which is the agencv which is investi-
gating into this episode? I  would
Jike that a judicial enquiry be institu.
ted. The person who has given this
affidavit says that the matter should
be enauired into and if he is found
to be incorrect, he must be punished:
whatever action may be taken that
should be taken against him. Since
the affidavit is alreadv there, the
action will be taken if it proves _jg_be
wrong, But with all emphasis at his
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command he says that whatever he
has stated is completely correct.

But regarding this particular matter,
a photostat copy of this notarized affi-
davit signed by Mr. R. C. Sharma
had already becen sent to the hon.
Prime Minister also a few months
back or a few days back but no action
has been taken and no action was be-
ing taken until 1 just raised this issue
before vou and brought this matter
before this House through an adjourn-
ment motion. When you directed me,
1 gave a calling attention notice. T
have also handed over a copy of this
affidavit. If you permit, I would like
to lay it on the Table of the House
so that it must become a property of
the Huse. Now, I would like to lay
it on the Table of the House.

MR. SPFAKER: We will examine
it

SHR1 HARIKESH BAHADUR: Ac-
cording to this, M/s. Zenith Steel
Pipes and Industries Ltd. paid a che-
que for Rs. 3545000 and cash Rs.
31.90.500. Therefore. thig matter is
being properly investigated. Those
people who have paig this money by
way of blackmoney, they will cer-
tainly be caught; they should be
punished. Now my point will be that
if this Government is really interested
in taking acion against the persons
whe are corrupt or who are involved
in corruption—as the Prime Minister
hag been telling about it continuosly
and twice her statements had appear-
ed in the Press also—then action must
be taken against them. Now_ if this
is a fact. then what is the Teason
why his invesigation was not started
earlier whon this  photostat  copy
of this notarized affidavit was sent
to the Prime Minister? But I can
say that no action was being taken.

About the Bearer Bonds Bill which
has been passed recently, T would like
to say that people like Birla, etc. who
are having blackmoney, they know
that if they purchase these bearer
bonds, they will get very little in-
terest on them. Therefore they would

1981.S—10.
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never like to purchase those bonds;
they will try to invest their money
for a g.eater profit which they are
doing. According to this it is very
clear.

Now, 1 would like to ask from the
hon. Minister how much time will be
taken for this enquiry; whether the
report of the enquiry will be placed
on the Table of the House? With
these words, again I would like to
request the hon. Finance Minister to
take serious action against the
persons who are involved in this cor-
ruption and bungling

SHRI GEORGE FERNANDES: Is
Mr. Shukla making a statement today.

MR. SPEAKER: You ask him.

SHRI HARIKES!H BAHADUR. If
there is a prima facie evidence against
thesc persons, then these persons may
be arrested also.

SIHRI R. VENKATARAMAN: Mr.
Speaker, apparently, the hon. Member
does not know all the things that had
been done in this case. The transac-
tion which he had referred to is one
of 250 transactions that had taken
places. We have investigated. ...

SHRI GEORGE FERNANDES: How
many crores of rupees arc involved?

SHRI R. VENKATARAMAN: 1 will
give you all the figures because T am
giving more information than even the
members have. Therefore 1 want to
give that.

The Dalamal Investment Company
has two bujldings. In these two
buildings, they have 250 flats, and
these 250 flats they have sold tg diffe-
rent persons in the Dalamal House
and the white money received was
Rs. 1,98,14300 ang the blackmoney
suspected is Rs. 90 lakhs.

In the Dalamal Towers the white
money received is Rs. 1,97.66,120 and
the black money suspected is Rs. 80
lakhs. We have conducted searches
of 40 premises, and we have so far
recovered cash worth Rs. 1.80,000 in
foreign currency. (Interruptions).
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SHRI JYOTIRMOY BOSU: Does it
cover. ... (Interruptions).

SHRI R. VENKATARAMAN: 1 will
give you all the figures. Then You

will be happy.

Foreign exchange worth Rs. 28,000,
juwellery worth Rs. 61,42,000. (In-
terruptions). And bullion worth
Rs. 1.98 lakhs, silver worth Rs. 2.3
lakhs, fixed deposits worth Rs. 1..97
lakhs, foreign whisky and foreign
articles Rs. 4,57,000. (Interruptions).
And a total of Rs. 69,48,000 in addi-
tion to unmentionable films. I lay
this information because hon. {riend
said that it has not been given. In
fact, this particular instance of one
transaction with these PDalamal House
forms one of the 250 transactions and
we are concentrating more on the man
who received the money than on the
man whpo gave the money. If we g0
to the man who gave the money,
namely the persons who gave the
money, then I have to go to 250 peo-
ple; but if I concentrate on the person
who received the money, then 1 will
be able to get all the information be-
cause 1 am having a thorough search
of all the ramifications and connec-
tions of these persons. That is why
we are going on his right path in the
right direction My hon. friend has
been wrongly informed that nothing
has heen done, Strong action
will be taken when the investi-
gation js over. We are not interested
in protecting or shielding anybody.
We want to bring to book every per-
son who is really guilty.

SHRI R. K. MHALGI (Thane): 1
would like 1o put only two questions.

AN HON. MEMBER: Pointed ques-
tions.

SHRI R. K. MHALGI: When did
this matter first come to the notice of
the Government, ang secondly, when
did the investigations in this case
commence and at what stage do the
proceedings stand? Who are conduc-
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ting these investigations? You men-
tioned some officers. What are the
names of {nose Income Tax Officers?
(Interruptions).

12.43 hrs.

MR. DEPUTY SPEAKER: in the
Chair.

The House mus{ know that. When
are the investigations likely to be
completed?

SHRI R. VENKATRAMAN.: Infor-
mation came around the 29th of Sep-
tember Searches had started on the
30th of September. Therefore, in-
mediate action yielded these results.
Otherwise, possibly we would not
have got all the information 1 placed
before the House,

Second thing is, with regard to the
inquiry, it it being done by the whole
team of Income Tax Officers connec-
ted with this in Bombay, the entire
Department. We cannot say gne or
the other because several officerg are
going to several persons and crying
to collate all the information. (In-
terruptions). Some searcheg started
even on the 29th on the day we got
the information, But a large num-
ber of searches were made on the
30th.

Then, o are as the action is con-
cerned, we are trying to gather the
evidence and without evidence we do
not want tn get the cases lost. We
will do everything in our hands to
get all the evidence in the case and
prosecute the persons concerned.

SHRI R. K. MHALGI: When is
the investigation likely to be com-
pleted?

SHRT R. VENKATRAMAN: You
are a lawyer. How can 1 say? 1 will
try to expedite it.

st o fasm aeam (B9T) -
Iqreqer WEIEW, WAt WEIGR A ST
starer femr ®, IEA afm owm @@
M WA W AW F TR T
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“City’s high-rise boom! Flats to
be sold for Rs. 1.12 crores?”

q waaar g f& 5 wgmm &
HET 9T EMT, FITH I HIHIT
% qr IF( agT AT AAA
AEA Fu 93y 2, fewm usd
g afer mww 3@ qgr +ft g
A TITT FET |

A wgigyw T S0 aEr F

TFEAT At BT &, ggd AT THA U
fasehi & S0t oY w3y wvg FI-AE
g W ew WH & eI WA
FTF FT EKH TS TENE | 10 ATE
T At & A5 W@ § oWl FL &
JgT THAT ft wH FEET § WK
AN AT FT W FH IR SoAET R
qg IAT ILF T Bl W | UE-
U AT wT AAE & fed o2, 2
FAM TGH 9T 9TAT & | § wen
RERA  § ST AEEr g, oWl
IR Fgr & gemws wwo fawer
%t wmfadi & &g § 38 FO0
S%t gU &, A1 STEIA &1 HT FEATHS
g ¥ O, Swar g ey
T &, &l ¥ S Fhrena sl
&
g

roand
wn;w

o fagar «t s ferw ¥
, agt & sft ot Frrme e
e & woH feadt w@w ¥ weeEw

MARCH 30, 1981

Rule 377 204

R @ W oHd S wd w
FAAE FT o W 7

Aq FgaT a2 N ¥ R oy
dFt ¥ wF dEE % @ar g,
faesT &9 @ar & F =&i® 7 7
qE JOAT 2 | & W WEY ST
F WU FIH F@T g | UZ qerw
dF ¥ dfz w g & ) Ty avay
¥ oy o owT wrog 7

¥FHR @t ug #hawz g fF
wFA &y uFe F wafaw G@ ug
WWST HOF YA WAT &, HTFT
IY WEE AT SHA FH WU HFAT
g\ s owEw g omr g f owwe
wrgr €t §, wew deg a7 & fawr ¥
M HTT T @OT wEdr g Wi
GO FX g a9 wEA & HIE
H OTHH HAIET B OHEAT o4 A
SAAT WAt O S oug wiEm
AT UYL §, T THH HIFI IH
qEF Xl @R WIT wYq qQrH
g swagar & fqg gl ar fuw
IH AW kY F a9 7

SHR] R. VENKATARAMAN: I just
want to correct what I said. I said by
a glip of the tongue “May”, It is
September, not May.

SHRI R. K. MHALGI: Late by
three months?

SHRI R. VENKATARAMAN: No.
I will explain. The transation was in
May, and it was brought to our notice
aroungd September 29 1980, and I
said, on the same day. I made a mis-
take between the date of the transac-
tion and the date of information. I
want to correct it.

What is the total quantity of black
money involved? That is what Mr.
Paswan asked.
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ot TUm faqrg @igars 0 R/
AT N I 91 fF TwmA w1 A
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Fi0 AFAT § 7 TH G WHA H
TGS FG7 GFFT & HIT FAT FOAE
FT WG T FE AR W W AidE
T WA &, IqT AN F § !

SHR] R. VENKATARAMAN: OQur
entire effort is directed towardg find-
ing out the total number of flats sold
and the total amount of money involv-
ed in this transaction. If we are
diverted from this and go into the
transaction between each one of the
purchasers and the palamal, then we
will lose sight of the majn purpose of
the enquiry viz. lot of black-money
that was generated by sale of 250
flats in {wo buildings. Therefore, we
are concenirating on this. If anything
in the course of the investigation arise;
which gives rise to a further investi-
gation in respect of transactiong bet-
ween Dalamal Investment Company
and Zenith, we will pursue it. But at
the moment we are pursuing this
transaction and the suspected black-
money involved in thig is Rs. 90 lakhs
in respect of one building and Rs. 80
lakhs in respect of another building.
the total amount involved is Rs. 1.7
crores.

Then the question was asked that
the banks are helping. We have no
such information that banks are help-
ing in this transaction. Mr. Paswan
cannot make an allegation....(Inter-
ruptions).

MR. DEPUTY-SPEAKER: ILet him
complete and then you can ask.

SHRI GEORGE FERNANDES: **

MR. DEPUTY-SPEAKER: Mr.

Paswan only can do it. Why are you
raising it. This will not go on record.

**Not recorded.
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SHR; JYOTIRMOY BOSU: 1 am
making a submission. (Interruptions),

MR. DEPUTY-SPEAKER; You
know that this is a calling attention.
Mr. Paswan can raise it. How can
Mr. George raise it. I will nct allow
you. It is not correct. In this way,
we cannot conduct the proceedings.

SHR! JYOTIRMOY BOSU: I am
seeking your protection.. .

MF. DEPUTY-SPEAKER. The
Minister is on his legs. Let him reply.

SHRI JYOTRMOY BOSU: I am
gseeking your protection.

MR. DEPUTY-SPEAKER. You
need no! seek. I will not permit you.
The Minister is on his legs and let
him reply.

SHRI R. VENKATARAMAN: But
the most important point made by
Shri Paswan and a very valid one is
that why the Government is not
exercising the power under the In-
come-tax Act of purchasing these
flats when they have information or
knowledge that they are being sold
below the market price.

SHRI JYOTTRMOY BOSU: Under-
value.

SHRI R. VENKATARAMAN: Yes,
undervalue. Hon. Members would beo
aware that under the present inter-
pretation of the law, salg of coopera-
tive flats are not governed by the law
because 1 have been advised, under
the law this is a transfer of the in-
terest of one member in the coopera-
tive to another. Therefore, T have
brought in my present**. Finance Bill
a provision for amending this. (In-
terruptions). You please read my
Finance Bill. It ig exactly to plug
this hole that I have brought forward
an amendment by which T will be
able to buy even cooperative flats if
1 am satisfied or the Department is

** A statement correct_ir_\g the infor-
mation was made at § p.m.
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satisfied that there is an under-
valution, A lacuna in the law has
been filled up in the Finance Bill
which 1 have brought. Certainly we
will try to exercise this power in the
larger measure. But ] must take the
House into confidence and say that
the attempts made by the Government
in this regard have always been—I
would not say, thwarted—held up be-
cause of a number of stay granted by
courts, We have not been able to
acquire one single flat. I would like
the House to support me when I come
forward with a different measure, in
which I will see that in respect of
these purchases... (Interruptions).
This is a very important matter and
1 am very keen that this kind of
transactions, in which half the pay-
ment is over the table and half is
under the table should be nipped in
the bud. I can do jt, provided I get
assistance so that I can buy property
which is ynder-valued. If there is no
obstruction to the Government buying
the property, which is under-valued,
then this great evil will be completely
stopped. 1 am taking steps to see how
1 can sirengthen this. As I have al-
ready said, I have brought an amend-
ment in the Finance Bill.

st ww A omam 0 7 oo
FxffFFw sgar g wAr wgEr §
wgr fv ¥ & 9 39 ¥ uawWa g
fe meare 9w wity wxdr & afEa
ad; I9F . wE AfawrT GE 2
At o owvaTe F4 gbwre faw
PR @ T OFT IWAT WY
=4 7 owdfr i wfere §OAET
AqE@T FN A W 4 WAAT 4T
qT AGT B qr AT ag 39 9T fEEr
w4 fo 3y wa ¥ ™ owlawre a7
T FT?
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12.56 hrs.
STATEMENT BY MEMBER

STRIKE BY YARDMEN OF BoMBAY
CENTRAL TERMINUS

SHRI BANATWALLA (Ponnani):
Mr, Speaker, Sir, With your permis-
sion, I make the following statement
under Direction 115: —

“In reply to my Unstarred question
No. 4341, (answered on 18th Decem-
ber, 190)) as to whether the yardmen
of the Bombay Central Terminus had
gone on strike recently, the Ho'nble
Deputy Minister of Railways has re-
plied in the negative. I sgubmit that the
reply is inaccurate and misleading.

I submit that on 14th November,
1980, some yardmen approached the
then D.R M. in connection with their
grievances and demands; but they
were turned out of office. The conse-
quent resentment among the yardmen
led to strike and there was a stoppage
of work from 11.30 am, to 2.15 pm.
It was only when certain officers in-
terveneq assuring that their demands
would receive due consideration that
the yardmen returned to work. It is
unfortunate that instead of apprecial-
ing the enlightened act of labour to
return to work after a brief strike,
there is a total denial of the stoppage:
of work.

I further submit that as a resull of
the stoppage of work, there was delay
in train service. Ahmedabad Passen-
ger train was subject to delay.

Further, in reply to part (c) of my
said question as to the demands of
the yardmen and government reaction
thereon, the reply of the Hon'ble De-
puty Minister is to the effect that it
does rot arise. The reply thus sug-
gests that there are no grievances
among the yardmen including de-
mands that those working in the vazd
and at the station as substitutes or on
ad hoc basis be made permanent,
that uniforms be supplied etec.
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I request the Hon'ble Minister to
make a statement in the House and
also to take action against the con-
cerned officer for submitting to him
inaccurate information misleading the
House.”

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): Sir, I submit that the
reply given by me to Lok Sabha Un-
starred Question No, 4341 on 18-12-80
is neither inaccurate nor misleading as
stated by the Hon'ble Member. T
reiterate that there was no stoppage
of work by the Yardmen of the Bom-
bay Central Terminus on 14-11-80.
What had happened was that on
14-11-80 some members of an un-
recognised body calling itself Pash-
chim Railway Karmachari Parishad,
who were not on duty, wanted to see
the Divisional Railway Manager,
Bombay Central, but could not see
him because he was in a Union Meet-
ing. They then went to the Bombay
Central Yard to instigate the Yard
Staff to stop work. When Senior Di-
visional Operating Supdt., Bombay
Central came to know of this design
on the part of the workers of the
Pashchim Railway Karmachari Pari-
shad, he immediately rushed to the
Yard and explained to the staff on
duty that they should not be mislead
by the workers of an unrecognised
union as any stoppage of work would
result in “no work, no pay” in addi-
iion to break in service. The Yard
staff therefore, remained on duty and
as such there was no stoppage of
work. The reply given to part (2)
is, therefore, factually correct,

13.00 hrs.

There was no dislocation of train
services, However, Ahmedabad Pas-
senger train was delayed, not on ac-
count of any action by the Yard Staff,
but for replacement of some coaches
on rakes due to shortage of coaching
stock at the time.

In part (b) of the Question the
Hon’ble Member desired to know the
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causes of strike. Since there was no
strike, the reply had to be in the re-
gative, which is also factually correct.

In part (¢) of the Question the
Hon’ble Member wanted to know the
demands of the Yardmen and Gov-
ernment reaction thereto. Apparent-
ly this haq to be considered in the
context of parts (a) and (b) of the
Question and could not be considered
in isolation. There have. however,
been some grievances voiced by the
Yardmen from time to time which
have been dealt with in ithe PNM
meetings with the recognised Unions
as well ag on their personal memo-
randa/representations. The Yardmen
had also gone to the Regional Labour
Commissioner some time in April 1980
and they had represented a number
of issues. These issues were generally
discussed in the Regional Labour
Commissioner’s Court and the case
wasg closed on 22-7-80 after the Re-
gional Labour Commissioner was
satisfied that adequate attention has
been paid to these issues by the rail-
way administration, These demands
were, however, not the subject matter
of the incident referred to in para
one above which occurred on 14-11-80
and obviously, therefore, the reply to
part (c¢) of the Question had to be in
the negative,

I, therefore, submit that the infor-
mation given by me in reply to the
aforesaid Question was not inaccurate.
13.03 hrs. .

Matter Under Rule 377

(i) COMPENSATION TO FARMERS FOR
DAMAGE TO CROPS BY HAIL-STORM 1IN
VARIOUS STATES

ot wiw arer (fge)
IqTERET WETEA, FEETAT 1 EHA A
¥ fao fasrelt o ferard a7 qfqurd
azq smavgs § ) faweft s feend
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faqw  ofcfegfoal &1 qmAT AT
gEar g
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(ii) STEPs TO IMPROVE WUORKING OF
SAFDARJANG HospiTar, NEw DELHI

SHRI JAGDISH TYTLER (Delhi
Sadar): Under Rule 377, I am making
a statement,

Of late, the grievances of the emp-
loyees of the Safdarjang Hospital—be
they doctors, nurses or workers—have
resulted in the creation of such a bad
situation that this hospital seems to
be in trouble, unless timely and re-
medial action is taken by the Govern-
ment. The situation is deteriorating
day by day and the employees are
likely to go on strike any time,
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There appears to be lot of irregula-
rities in the various spheres of admi-
nistration in the hospital. There have
been instances of bungling in pur-
chaseg of equipment and other essen-
tials. This mal-administration neces-
sitates the constitution of suitable
committee to look into the require-
ments of the hospital and its staff.

The canteen of this hospital is roof-
less. An overflowing and oben sewer
rung through it, The walls are black
with dirt and smoke, The furniture
is broken and crockery used ig
cracked. The food which is served to
some 40,000 and odd patients, visitors
and staff is un-hygenic, unpalatable
and heavily priced. Patients suffering
from uclers, T. B, Cancer and other
infectious diseases all eat here in the
canteen’s unhygenic plates and uten-
sils.

Besides, there are no sickroom faci-
litieg for the staff, and employees
have died of infection, radiation, T.B,
and other diseases.

In the hospital campus, cases have
come to light of money being robbed,
women raped and drunken people
wandering in the wards. Poor patients
are asked to buy operation instrumentg
and costly drugs which the hospital is
supposed to provide. There are even
two types of services—A VIP service
and an ordinary one. The food trol-
leys carry two types of diet, one for
the general ward and the other for
VIPs,

This over-crowded hospital is in the
dire need of additional bed space, a
bigger casualty department and a vast
array of hospital accessories and
equipment,

Through this statement I draw the
attention of the Government to the
appalling state of affairg in the hospi-
tal and the urgent necessity of ap-
pointing a high-powered committee to
look into the misuse, neglect and un-
sanitary conditions which at present
are prevailing there.
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(iii) NEED TO SET UP A COOPERATIVE
SuGAR FACTORY IN SHAHJAHANPUR

SHRI JITENDRA PRASAD (Shah-
jahanpur): Under Rule 377, I am
making a statement,

A long-standing demand is being
voiced by the residents of district
Shahjahanpur, in particular the
sugarcane growers of Tehsil Powayan
for setting-up a sugar factory in the
co-operaitve sector., The development
of the area is being hampered due to
the difficully of the farmers in dis-
posing of their only cash crop which
is sugarcane. I understand that the
U.P. Government has strongly recom-
mended the case for selting-up a
sugar factory in the co-operative sec-
tor at Powayan. I would request the
Minister of Agriculture to look into
the matter personally and get the
Project cleared as early ag possible.
Also the situation of the factory
should be such that lhe growers of
this tehsi] are benefited. A recom-
mendation for the site hag mentioned
that the factory should be situated
on Khuta—Banda Road, which ig In
the centre of the tehsil. It is requested
that the Central Government should
clear the project as early as possible.

(v) NEED TO RELEASE INCREASED
GRANTS TO NAcpur FLYING CLuUB

SHRI UTTAM RATHOD (Hingoli):
The Nagpur Flying Club is the oldest
of the flying clubg in the counrty.
Unfortunately, it is facing a serious
threat of closure now for want of
funds and its management has gerved
notices on jts employees on the im-
pending suspension of its activities.

The Nagpur Flying Club has got a
very bright record. During the period
of the war with China, the club
trained 600 pilots in a couple of
months for enlistment with the Indian
Air Force. Also, for years together
the club is training N.C.C, Cadets for
the Air Wing.

Considerable number of boys be-
longing to Scheduled Castes and Sche-
duled Tribes, for whom there is great
demand for employment in the Indian
Airlines and Air India, are also under-
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going pilot's training at the Nagpur
Flying Club,

The Club hag got the aircraft and
other paraphernalia required for train-
ing pilots and all those will go to
waste if the club is to be closed. In
the event of its closure many Sche-
duled Castes and Scheduled Tribes
candidates will lose opportunities of
receiving pilot's training and conse-
quently opportunities for employment
in Indian Airlines and Air India.

The Central and State Governments
should release immediately increased
grants to save Nagpur Flying Club
from closure.

{(v) NEED FOR COACHING TERMINAL
FACILITIES AT ASANSOL RAILWAY
STATION

SHRI BASUDEB ACHARIA (Ban-
kura): Mr. Deputy-Speaker, Sir, the
condition of Asansol Station has re-
ached that unfortunate saturating
point that the trains which were pre-
viously coming upto Asansol had becn
curtailed to Andal and Waria Stations,
305Up/306Dn  Acansoi-Howrah E:-
press is running with 12 coaches vniy
instead of normal 17 coaches for wanu
of adeguale space at Asansol Station.
After repeated representations, Rail-
way Ministry sanctioned Techno-Ero-
nomic Survey for coaching terminal
facilities at Asansol Station for the
year 1979-80 but the progress ig al-
most nil.

Under the circumstances, I urge
upon the Government to take urgent
steps so that the survey team’s recom-
mendationg can be included in the
1982-83 Works Programme in the in-
terests of the passengers of Asansol-
Raniganj—Durgapur coal and indus-
trial belt.

I also demand that the Minister
should make a statement in the House
in this regard.

(vi) SuppPLy oF COAL
KLIN KINTO OF MADRAS

FOR BRICK

SHRI P. RAJAGOPAL NAIDU
(Chittoor): Mr. Deputy-Speaker, Sir,
there arc 300 brick kilnz in Tamil
Nadu 60,000 workers are working in
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these Kkilns. These kilng depand upon
slack coal for theyr working, Till Jast
year, 225 lonnes of slack coal per
month wag being sent. But since
February, this year, no coal has been
sent to Madras for the utilisation of
this smaul scale industry, Therefore,
thousands of workers are without
work.

If an established industry faces
troubie and is shattered, then it is
very difticult to restore that industry
to that position even after years. It is
one of the imporiant industries in one
part of the country. If it is not heiped
thousands of workers go without em-
ployment and it wilf be against the
policy of the Government.

When the brick Kiins manufacturers
society of Tamil Nadu approached the
Railway Decepartraent said tha. it was
short of wagons., There are wagons
now bul the Encrgy Department is in
the way. Perhaps, thiz Department
wants coal for power plants, Of
course, il is also necessary. But brick
industiry at Madras also should thrive
s0 as to protect the workerg and the
building activity in Tamil Nadu may
not suffer.

I, therefore, urge upon the Govern-
ment especially tiie Minisiry of Ener-
gy to look into the matter and permit
the transport of coal to Madrag so
that it may be distributed to the brick
kilns.

(vii) Demand for ‘B’ cluss gtaltus for
Jaipur city for benefit of Central Gov-
ernment employees

SHRI SATISH AGARWAL (Jai-
pur): Mr., Deputy-Speaker, Sir, ac-
cording to the latest Census Report,
the populatior of the city of Jaipur
has touched the 1,04,669 figure and it
is the 12th largest city in our country.
The Central Government employees
stationed in Jaipur through their As-
sociation have for a very long time
been urging upon the Central Gov-
ernment to upgrade the city to B’
Class and give them the allowance
that is admissible to Government em-
ployees living in such cities. Perhaps,
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the only plausible reason which stooa
in the way of the Cen:ral Government
in conceding the demand oi the Gov-
ernment employees was that the city
of Jaipur did nof qualify for the ten
lakh population mark. Now that the
Census hag established beyond doubi
that Jaipur has a population of more
than ten lakh persons, there should
be no difficulty for the Central Gov-
ernment in declaring Jaipur a ‘B’ Class
city. Needless to mention that these
Government employees with the up-
gradation of the city to Clasg ‘B’ will
be entitled to draw a little more by
way of city compensatory allowance
and it would help them, though i a
limited way, to fight the banes o!
infiation.

I hope and trust that the Govern-
ment would initiate immediate action
and accord ‘B’ Class statug to the city
of Jaipur, G

(viii) Need for gsiting up of an Al
minium Project at Ratnagivi, Mahuary-
shitra

SHRI BAPUSAHEB PARULEKAR
(Ratnagiri):  The 50,000-tonne capa-
city Ratnagiri Aluminium project
with a capital outlay of Rs. 80 crores
being set up with Hungarian colia-
boration continuou; to hang fire even
after elecven years. This mulli-crore
proicct, hailed as a destiny project
for the backward Konkan region, has
not still come out of the cmbryo
stage, As per the original announce-
ment of the Government, the plants
at Korba in Madhya Pradesh and
Ratnagiri in Maharashtra were to
commence operation simultaneously.
The Korba plant is already on stream
but the construction of the Ratna-
giri plant has been kept in abeyance
for some inexplicable reason. It is
said that this project could not be
taken up due to financial constraints.
However, new aluminium plant has
come up in the country with France
collaboratinon very recently. No
financial constraints were felt by the
Government in taking  decision to
start the new aluminium project with
French collaboration. It seems that
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there are some other reasons, which
probably come in the way of the
project coming up. What is intrigu-
ing is that no official is aple to predict
with certainty whether the project
wil] get the go-ahead signal or would
be pigeonholed altogether. I, there-
fore, request that the Government
should make a statement ag to whe-
ther the project would come out of
wood: or is totally shelved.

(ix) Need for a Railway Over-
bridge near Alwar Railway Station,
Rajasthan

SHRI RAM SINGH YADAV
(Alwar): There is an urgent need
for the construction of a railway
over-bridge near the railway station
of Alwar, in Rajasthan. The “Matsya”
Industrial area of Alwar js situated
on the Eastern side or the railway
track while the city of Alwar is situ-
ated on the Western side, Moreover,
the Krishi Upaj Mandi Sumiti of Al-
war has constructed the shops  for
commercial agents for {oodgrains on
the Eastern side of the ratlway track.
There should be a link between the
city, the industrial area and the
foodgraing market.

Alwar is an industrial town and
also a market place for mustard oil
and foodgrains. The raw material
for the industries is brought to the
Industrial area and finished goods are
transported to outside. The incom-
ing and outgoing movement of traffic
is, therefore, heavy throughout the
year,

The road transport from Delhi to
Jaipur passes through Alwar and it
hag to cross the railway track. There
is a military cantonment near Alwar
on the eastern side of the railway
track and military vehicleg have
to cross the railway line when they
go to Alwar city, Jaipur and Delhi.

Alwar is an important railway
station, The Pink City Express has
a stoppage at this place. Frequency
of movement of railway trains at
Alwar obstructs the regular route
traffic, and the passenger carriers as
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well as goods carriers have to wait a
long time near the railway crossing.

In view of all these factors, the
construction of the railway over-bri-
dge near the railway station of
Alwar is urgently needed. The Gov-
arnment js therefore requested to take
necessary steps in the matter.

12.14 hrg

The Lok Sabha adjourned for Lunch
till twenty minutes past Fourteen of
the Clock

The Lok Sabhg re-assembled  after
Lunch at twentysix minutes past
Fourteen of the Clock.

[MR. DEPUTY-SPEAKER in the Chair]

DEMANDS FOR GRANTS 1981-82—-
—Contd.

Ministry of External Affairs—Contd.

MR. DEPUTY-SPEAKER: Mr.
Eduardo Faleiro.

SHRI EDUARDO FALEIRO (Mor-
mugao): Mr. Deputy Speaker, Sir,
for the last about one year and a
little more, there has been a deterio-
ration in the international situation
to a point unparalleled in recent de-
cades, Detente is dead and now the
policy-makers of one of the super
powers at least, are renewing the
old slogan of ‘“peace through stren-
gth” which, or all practical purposes,
ig a call to 3 renewed armg race and
increase of tensions and conflicts
everywhere,

We are living in a region which un-
til quite recently was fairly free of
major conflicts but which is now turn-
ing or has already turned into one of
the major theatres of super power
confrontation and unless thingg are
arrested before it is too late, it will
be the main threatre of super power
confrontation,
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During the Nixon-Kissinger era
the strategy was to contain the Soviet
Union with 5 triangular alliance of
Japan, China and, of course, the
United States and this was really the
purpose of the assistance given for
the modernisation of China; that
wag to enable that country to play
what they call, a major defence role
in the containment of the Soviet
Union.

In recent times, it seems that the
strategy has been expanded and re-
vised in view of the fact that possi-
bly China is no more considereq a
reliable ally in view of its own very
divergent world view and Japan has
shown that it is not at all interested
in a larger military role. The stra-
tegy as expounded now is, ag the
Washington strategists say, to have
an equilibrium, country to country
equilibrium and maintain a balanced
equilibrium throughout Asia. And
it is in this context that the arming
of Pakistan must be viewed.

Gen. Zia-ul-Huq in an interview
recently to an Indian journalist, has
made it very clear that the arming
of Pakistan is not meant to be used
against the Soviet Union.

Therefore, the only alternative is
that these arms are to be usd against
this country and I would like this
House to be aware of thig and this
country to be aware of this, that the
only purpose of the arms supply to
Pakistan is that they can be used and
they are meant as a threat to India
and to India directly.

Afghanistan is the reaction of the
Soviet Union to this strategy, to
encircle that country and one should
not live under the illusion that the
Russians are going to withdraw from
Afghanistan unless they realise, they
feel secure, that the strategy to en-
circle the Soviet Union is not there
anymore and security and confidence
are restored for, the Soviet Union.
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Sir, in the debate, last year, I had
an opportunity of quoting in this
House, the evidence, given before the
United States Senate Foreign Rela-
tions Committee by top military
strategists involved in the Diego
Garcia base and they had stated—the
records are their; their depositions
are there and their statemen's are
there that Diego Garcia wag meant to
prop up friendly regimes, the regimes
which advance or support the Ameri-
can interests in this area. By ob-
vious implication, it proposed to and,
if necessary, intervene against re-
gimeg which are not friendly. India
is one of those countries; the Congress
regime is one of the regimes which,
successive American  Administration
have perceived as not friendly and
cooperative with the American in-
terests.

Mr. Deputy-Speaker, in this con-
text, in this global context, it is, not
only we ho are saying that we are not
secure, it is all the developing coun-
tries that are being threatened. Even
countries which belong to either of
the Blocs, through their leaders again
and again have expressed their an-
xiety at thig state of affairs. State-
ments have been there from the
French Leaders. There have been
statements of the West German lea-
ders and I should think that the up-
surge and the happenings in Eastern
Europe cannot at all or cannot alto-
gether be disconnected or removed
for dissatisfaction with Great power
politics. Therefore, I submit hum-
bly but very firmly, that to-day more
than ever before, non-alignment
becomes relevant and the non-align-
ment policy is very relevant; in fact,
unless sanity prevails through the
forces of the countries which are non-
aligned, it appears that the nuclear
holacaust is imminent and mankind
cannot be saved from this brink of
disaster.

Sir, it is one thing to say that non-
alignment is very relevant or is more
relevant to-day than ever before and
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it is quite a different thing to say that
the non-aligned movement is strong
enough. The non-alignment move-
ment had lost a good deal of direc-
tion or the trust and it is compara-
tively weak movement now. The
reason is simply because we have all
types of movements and we have all
types of countries in the non-aligned
movement. We have countries like
the Zaire, Egypt or Singapore which
are just client States of one of the
super powers. We thave countries
also which cannot at all be said to
be non-aligned with the other bloc.

Sir, the people in this country and
everywhere still perceive the need
for Indiz, in this context, to play an
increasingly more aggressive role in
the sensg thar 1t should play a role of
ipitiative and leadership in bringing
‘all these countrieg together, in identi-
fying their interests which are also not
very remotely the interests of man-
kind as a whole. T must say that the
fact that at the Delhi Conference, =&
joint declaration, a unanimous decla-
ration, was passed with all its weak-
nesses does gnow the tremendous dip-
lomatic initiative and credit for that
must go to the Foreign Minister, to
his Ministry and to the Government
of India for having salvaged this
movement at a time when it was
riddled with so many crises and in-
ner contradictions.

Ot course, the non-aligned confe-
rence produced something much more
than that. Iraq and Iran could not
be brought to the negotiating  table
either by the United Nations or by
the I-lamic Conference for the first
time, at the De'hi Conference both
thesa countrieg agreed to at least sit
together and to discuss the outstand-
ing issues between them. T shall also
mention here that while India should
play its pioneering role once again
by regaining the initiative which it
had in the fifties in bringing these
developing countries together, it play-
ed a stronger role than the United
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Nations, in the interests of the world
in general and all the developing
countries in particular. But the United
Nations, with all its limitations s
the only world forum which has any
remote semblance of a World Gov-
ernment. Then again, the United
Nations is the only forum where the
combined strength of the developing
countries, the combined strength of
the non-aligned countries, can be felt
in a very positive and constructive
manner. At the United Nations, I
think, India and the other developing
countries should concentrate, to be-
gin with on two major issues which
concern the worid today—oune is
Disarmament and the other s
Development. It was India which
took the inijtiative several year ago.
In 1855 and as a result of its diplo-
matic initiatives at the United Na-
tions tha> Partial Test Ban Treaty was
signed in 1963. We did not sigh the
1971 nuclear Non-Proliferation
Treaty We did not sign it hecausec
it wag dizeriminatory. We feit then
that the danger was not in horizontal
proliferation which wag bad enough
but it was in—vertical proliferation
which was worse in as much as the
cupar power installations would not be
inspected under the Treaty. It was
only the other countries’ installations
that could be inspected. That is
why we did not sign the Treaty. To-
day looking at the world it can  be
seen that we were right in not sign-
ing the Treaty. Sir, it has absolu-
tely failed.  Proliferation has not
come from other countries. It is
the Super Powers who are building
up their nuclear stocks.

Again, Sir, Disarmament, if it is
important to the countries of the
world it is particularly important to
the dereloping countries. A large
part of our Budgets is spent on arma-
ment whereas this money can be
saved and spent for development pro-
jents. If disarmament becomes effec-
tive and if the Super Powers do not
arm the neighbours and the smaller
countrieg ang if the threat is removed
then all this money can be used for
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constructive and developmental pur-
poses.

Sir, an issue which is closely con-
nected with disarmament—and also
an issue which is a major issue of
the day—is the issue of Develop-
ment.  Many of the economies of the
developing countries, the smaller
countries, are on the brink of colla-
pse and the maior reason behind this
15 the inequity in tne present Interna-
tional Economic Order which ig the
re-ult of the political system which
evolved in the colonial days. It is
necessary to renew and to put on rails
the North-South dialogue and altho-
ugh the Wilsy Brandt Commission
Report may not be a radical measure,
I have no doubt that it does provide
a basis for a dis~ussion. It is the
best available dncument for a dia-
logue on the North-South problems.

While -peaking about the North-
South dialogue one cannot fail to
mention that there should be a grea-
ter South to South dialogue. There
shoulgd be greater cooperation
amongst developing countrieg them-
selves. Therefore, the nead of the day
is to pursue strongly the policies
which were those of the Congress
Government up to 1977, that is for
collective economic self-reliance. In
developing countries we have human
skills. India has got -0 many engi-
neers and doctors who go abroad
because of lack of opportunities here.
The OPEC countrieg have got capital
and the African countries have natu-
ral recources. The capital of the
OPEC countries and the human skills
of the countries like India can go to
strengthen the economies of develop-
ing countries, however, go Westwards.
Therefore, the need of the day is
greater collective self-reliance. So,
T strongly plead here today for con-
tinuatinn of the policies which  are
those of the Government now, name-
ly, for an aggressive role and for
taking initiatives so that the non-
alignment movement once again
becomes strong. Sir, it is only if the
non-aligned forces are able to pre-
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vail that there will be sanity and
peace. It is only if these forces
prevail that we will have a better,
safer and more equitable World.

SHRI BIJU PATNAIK (Kendra-
para):  Mr. Deruty-Speaker, Sir,
to begin with I must appreciate the
manner in which our Foreign Minis-
ter has conducted himself during the
difficult time of the last twelve
months or so that he hag been in
office. Nevertheless, I feel, Sir, that
it js necessary for us to re-consider
the manner of functioning of  our
foreign policy on the basis of the
nations contemporary history. I
have n~ doubt that our able officials
in the Foreign Office have made a
study of it. But what [ would like
to point out to the Foreign Minister
is this. A closer evaluation of what
our nation had done internally (which
is reflected from time to time in the
framing of our foreign policy) does
need a second look. For example, if
1 have to say that a nation was divid-
ed because of DIritish machinations
which has landed not only us but our
neighbours into a whole lot of trouble
including massacre. bloodshed, ex-
pense and God knows what, over the
last 30 years, it is only quoting from
the chapters of History. I have to say
that when India was poised after vic-
tory in Poonch, the army was poised
to move forward and reoccupy our
own portion of Kashmir, again, some-
what or considerable. British machi-
nations made us stop there, which has
led to the external Kashmir problem
which has framed our foreign policy.
The question therefore in framing
our future foreign policy is whether
we were right in taking these deci-
sions or we committed blunders. Our
historians will write, I have no doubt.
Governments will come and Govern-
ments will go, but historians wili
make their assessments over a period
of time, Wags Pandit Nehru right
in accepting the division of India?
Gandhiji did not. Was Prime Minister
Nehru correct in ordering the army
to stop at Poonch whep it could have
walked into Rawalpindi in a matter



318 Demands for Grants CHAITRA 9, 1903 (SAKA) 1981-82 Min. of 316

[Shri Biju Patnaik]

of g couple of days? We do not know.
When the Nepalese King offered the
treaty of accession with India after
the Ranas were thrown out, Pandit
Nehru did not accept that; only he
did not accept that, but he sponsored
Nepal's case to the United Nations as
an independent nation. Was that
right or not? Was our action right or
not whepn we took over Sikkim? Only
history would write what India’s
policies were, and where they have
landed us. Nevertheless one has to
look inwards to our domestic affairs
which really determine our foreign
policy, which is an extension of our
domestic needs on the one 'nand and
the world situation on the other, We
in this House, in fact, all sectiong of
the House, have accepted that Russians
have been friendly to us and in eriti-
cal {imes especially in relation to
Kashmir affairs anq in ¢ther times
also. But we would be naive if we
are not to study thig situation when
Russians were divided between a
friend and a brother. Mr. Foreigu
Minister would agree with me that
when the Chinese began their adven-
ture against India in 1962 1 remem-
ber it was preceded {for nearly a
decade by their adventurism in cther
parts of Indiap territory, Aksai Chin,
etc. We were applauding the Chinese
as “Hindi-Chini Bhai Bhai”. Tie
whole of India was roaring “Hindi-
Chini Bhai Bhai” when they occupied
Aksai Chin When our border police
were murderced, we made heroes out
of the Border Police. But they did
nothing worthwhile. Now, why does
the foreign policy need to be studied?
It is not a persona] matter, it is the
Government’s matter, it is a national
matter. A great leader like Mr.
Nehru must have thought of some-
thing when he made that policy. It
would be wise for the Foreign Minis-
ter perhaps to have an internal study

for the knowledge of Parliament or
the nation, to make an open study of
this subject because these are mat-
terg vital to the ntaion. In 1962, it was
a weak army leadership in the North-
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West Frontier—I do not name the
General incharge nor the Corps Com-
manders which everybody knows, it is
a part of a little history, it is a shame-
ful part of our history which faced
only skirmishes not even battles and
though our Airforce was poised to
strike them behind the lines. Why did
the then Prime Minister, Mr, Nehru,
back out of it? This needs a study.
Qur Air Force which was stationed
at Tejpur, could have attacked be-
hind the lines at Leh, gll down the
lines where their columns were com-
ing through, we could have saved
some of our prestige. But we did not
do it anq we became the laughing
stock of the world, at least for quite
sometime and which indeed, if I re-
member aright, destroyed Pandit
Nehru. Yet, why did the Chinese
withdrawn? The Chinese map show-
ed a large part of India, Burma,
Thailand going right up to Kampu-
chea as part of their territory.
Mr. Foreign Minister | would not be
incorrect if I stated that their brothers
at that time, the Russians also had the
same map in Russian language. Only
rerently they corrected it, I beliave,
when it was pointed out to them by
the Janaty Government, But why did
they withdraw? It was a part of their
global strategy. If 1 may remind you,
Mr. Foreign Minister, when atomic
missiles had been planted in Cuba,
when Mr. Khrushchev was the Prime

Minister of the U.S.S.R. and when
Mr, Kennedy threateneq an atomic
war, the missiles were withdrawn.

The Chinese withdrew from India. It
was simultaneous. The Chinese are
known for their diplomacy. That is
why it is called the old game of
Chinese chequer. They wanted the
two giants the USSR and the USA
to fight. When the fight broke off,
they knew that their lines were
stretched. They could not fight for
a long time in India and so they with-
drew. In the process, a threat was
issueq to the effect, “if you misbe-
have, we will give it back.” 1 would
not go through all those rhetorics.
Now, in this background you have to
operate as the foreign policy maker
of this country. Of course, in the
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foreign policy of this country, _lil_ce
any other country, the Prime. Minis-
ter of the Nation has the major say-
But collectively, the Prime Minisler,
the Foreign Minister and the Govern-
ment of India functions as far as the
foreign policy is concerned,

1 need not repeat the good feelings
mentioned by various Members re-
garding the non-alignment etc. It is a
part of the weak nations’ rituals be-
cause they have really no other
option frankly without moralising the
need for it for the world peace and so
on.

What has been India’s role in the
world of liberation? Under the able
leadership of Gandhiji, India was in
the forefront in the world’s liberation
movement of colonies, India was held
on a pedestal of great respect. The
world leaders of the colonies used to
write and address Gandhiji and
Panditji—] know it for a fact--as
respected Gandaiji and respected
Panditji. Can we today provide that
type of leadership when the leaders
of the erstwhile countries would
write respected, or perhaps dear
Comrade, or dear friend, at the best.
My friend, Shri Faleiro, suggested
that we produce a moral force to lead
this kind of movement, but I would
not agree with him because, I think,
the time has passed. These nations,
the erstwhile colonies, have a]; flexed
their muscles and have become power-
ful and rich nations on their own. It
will be interesting if I have to teil
vou ap ancedote on this, where and
how we lost the f{riendship of scme
of these erstwhile colonies which
were not only friendly to us, but had
great respect for us. I would give ycu
an instance, In 1960, I happened to be
in Jakarta. I was floating around
South-East Asia attending the wed-
ding of the daughter of the Air Chief
Marsha] there; he was my old friend.
Dr. Sukarno, the President of Indo-
nesia, was there, He called me and
said: “You stay on for three or four
days; 1 have to tell you something.”
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So, 1 stayed on and next day went to
him and chatted many things. 1 asked
him: “Dr. Sukarno, we were friends
and we stood comrades-in-arms in
your Jiberation movement. We have
asked nothing from you. Why are you
unfriendly to us?” This, and what I
tell you now, I wish to go on record,
because I tolg this to Panditji and cor-
recteg it and this is a part of the
foreign office papers. He said, “Do
you know, Biju, in Belgrade we were
having a conference of the 14 heads
ot States and when I was arguing a
case, Panditji, whom 1 respect as my
elder brother, treated me in a fashion
ag if I know nothing. I would rot
say the words that he used.” Panditji
often used these kinds of words,
when he would tell his colleagues™ ™.
something like that. Sir, I do not like
that to be quoted or recorded. I
would not like this part to be record-
od.

MR. DEPUTY-SPEAKER: I will
go through the proceedings.

SHRI BIJU PATNAIK: He said:
“From that day, I have been hostile
to India, because of the big brother
attilude that you project not only at
our level, butl at the official level also.”
I am sorry to say that wheneve; ¢ur
senior civil servants have gone to
those countries in those days, they
behaved as if they knew everything
and their counterparts knew nothing.
This indeed created bad blood in the
whole of South-East Asia. This much
I know for a fact. In other parts I
do not know. Somewhere else our
officials were exemplary and we have
pgot the desireq results. And I men-
tioned this to Panditji and he remem-
bered it and he immediately wrote a
letter of apology to Dr. Sukarno,
which corrected the situation. Now,
why 1 mention this is that not deli-
berately, but even sub-consciously if
a big country like India behaves or
makes uttrances which smack of the
big brother attitude, we are not going
to make friends with any country,
leave alone our neighbours.

**Not recorded.
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A closer example, Mr. TForeign
Minister, is Bangladesh. In re-writing
their history of Independence, they
did not see it fit to mention the name
of the Indian General, who signed the
Treaty of Surrender by the Pakistan
army. From their point of view it is
correct, because they want to build
their nation on their own ethos. We
must realise that with consideration,
understanding and sympathy. Take
Ganga waters. We need a certain
amount of water at Farakky for
Hoogly; they need a certain amount
of waler which they have been get-
ting during the winter months, when
no Farakka was built. They have
suggested that Nepal should be in-
volved so that a combined Jong-term
planning can be done ‘for getting not
only 44,000 cusecs of water for
Farakka, but more than 180,000 cusecs
even in the lean months, more than
what India needs, more than what
they need, more than what Calcutta
needs. Have we not bheen a little
sloppy in pursuing that so far, result-
ing in Bangladesh’'s fellow-feeling not
progressing as we wani? Perhaps you
have the best answer; T do not know
the details.

Similarly, America savs they arc
going to arm Pakistan, Pakistan is
a free and independent country, quite
iree and independent to pursue its
own business. 1f America were i¢
arm India, and Pakistan wcre to
objcet vehemently, we  woulg have
said: mind your own business. But if
our Prime Minister says that a few
arms, aeroplanes, tanks or missiles cor
whatever it is, are pgoing to lead
to war against India or are dangerous
for India or create a war psychosis,
is it an act towards winning the
hearts and minds of the Pakistanis
for friendship towards us?

What should be our policy then?
During the 1965 war when we had
taken over the Hajipeer Pass, we
withdrew from that only to win the
friendship of Pakistan. Has it truly
yielded any results? It is for us to
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study it closely. The Hajipeer Pass
was occupied after great bloodshed
by the Indian Army and that was
done at the instance of the Russians,
cur friends. We agreed to that.

Then in the Janata Government’s
time there was no stress or strain bet-
ween Pakistan and India and in conti-
nuation of that state of mind, Pakis-
tan rejected $400 million of miiitary
aid from President Carter calling it
peanuts. Should we not have congra-
tulated the Pakistanis for their ex-
cellent understanding of the inter-
nationa] situation? I want to know
whether the Foreign  Minister has
done it. Il he has, I am indecd thank-
ful. 1 am glad. Pakistan hag not
accepted the new offer of Mr. Reagon.
That is the newspaper report. 1 do
not know. He has not yet accepted.
Details are being worked out. The
offer is almost the same.

15 hrs.

Bui the peculiar thing ig that India
which sponsored the liberation move-
ment of the world's colonies, finds it-
self in a situation where it has to
become equivoca]l to the occupation
of a non-aligneq country by foreign
forccs—in Afghanistan. I have goune
thrcugh the policy statement of the
Foreign Ministry carefully where it
says, loud and clear, that Indiz will
not tolerate I must repeat ‘nol’—-the
foreign occupation of any country.
Then it goes on to svy, ‘But’. This
‘But’ is the equivocalion part of il.

Our young Gwalior, Mr. Scindia '
says: “We must be practical. We must
consign Afghanistan to Finlandiza-
tion.” I only want to tell him through
you, Sir, that when India had noth-
ing—not even the power of a single
gun, it fought the greatest armour of
the earth, the greatest power on
earth, viz. the British Empire, under
the leadership of a naked fakir. Should
India compromise to-day on the libe-
ration of nations, when we stand as
an independent nation, having the
life, teachings and sacrifices of that
naked fakir before us? Instead of
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making us strong, it has made us
weak—when we compromised. If we
see our Prime Minister’s statements
over the last six months over this
occupation of Afghanistan, how many
times has she changed her emphasis
and words? The need of the time?
Yes. Consistency, I am told, is the
virtue of asses. If she js inconsistent,
she is only telling us, the asses, that
she is the ruler, and we are the asses.
Perhaps the morals of world libera-
tion movements, the morals of poli-
tiecs anqd the morals of world aflairs
have vanished. That is what some of
our jriends now lament, and they
have been sacrificed at the altar of
practical politics. Is it not?

There was no practical politics
when Gandhiji led this nation against
the greatest power on earth. We have
lost all that moral force, We have no
right to that moral force any more.

PROF. N. G. RANGA (Guntur):
We certainly have,

SHRI BIJU PATNAIK: Prof. Ranga
might have that right within himself.
But we have no moral right to preach
to the other people if we too, as once
the leader of the world’s liberation
movements, become equivocal when
similar situations arise in  different
parts ¢f the world.

When we too once as the leuder of
the non-aligned movement took a side
and others as members of the non-
aligned movement took a different
side, you, Mr. Foreign Minister, had
to play a very difficult role ia com-
promise and counter-compromise in
the last Delhi meet of the non-aligned
nations, This wil] always be go.
Therefore, what is really our foreign
policy aiming at? Mr. Deputy Speaker,
Sir, as 1 said earlier, domestic needs
determine our foreign policy. If we go
on buying galore from the world
where we have no money to buy, we
are bound to beg. Mr. Foreign Minis-
ter, could you tell us, even as late in
the day, is there any jystification for
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India to buy aeroplanes like air buses
worth hundreds and hundreds of
crores of rupees to modernise the so-
called Indian Airlines so that mostly
Indians and a few foreigners can
travel? ] am only trying to make a
point that where India can do with-
out these expensive pieces of foreign
apparatus, should we not do that and
become less dependent on the foreign
countries?

322

Coming back again to Gandhiji's
old teaching, “what you do not pro-
duce, do not use”, if you cannot pro-'
duce that but borrow and buy from
others, you are dependent on them.
You are no longer self-reliant and
the nation is no Jonger strong. Let us
look at other countries; let us look at
Russia; let us look at Germany; let
us look at Japan and other countries.
They are strong because they are self-
reliant. So, the foreign policy in
reverse must also dictate the internal
policy of the nation, if I may suggest
so. The Foreign Ministry which is
again in direct participation with the
Prime Minister and the Qovernment
must determine the internal needs o?
the nation where we can avoid
dependence on foreign countries.

In 1965 battle with Pakistan, you
know Mr. Deputy Speaker, Cuanada
refused to supply us spare-parts for
these ordinary transport planes that
we had because America asked
Canada to stop it. Therefore, when
we are dependent for our hardwares,
whether on Russia, whether on Eng-
land, whether on Germany or any
other country, your foreign policy in
terms of stress is not yours, but is
dictated ang determined by those sup-
plier-countries. Will you deny this
axiomatic truth, Mr. Foreign Minis-
ter? If all supplies stop, your whole
machine will stop. If the spare-parts
stop, your whole aircrafts will stop,
your missiles will stop and God
knows whatever else we get from
them will stop.

For a long time when Mr. Krishna
Menon was the Defence Minister, he
said that we must produce them in
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our own country. We were not pro-
ducing even rifles, There was so
much of lobbying from all the arma-
ment makers of the world against
Mr. Krishna Menon and they were
trying to malign him. He was the
first Defence Minister whg made
India produce certain items, critical
items, Slowly and slowly,
we have departed from it. We make
aeroplanes, we do not make the me-
tals. We make engines in foreign
lands; we have not developed oul
own. So, when you tell ug that India
makeg a contract with a foreign coun-
try, we are bluffing nobody excepting
ourselves. That means that we are go-
ing to continue depending on these
foreign producers, or foreign nationals
—call them multi-nationals. All who
deal with different nationals are
multi-nationals.

The Trade Ministry in Russia  is
the biggest multi-national in the
world, the single biggest multi-natio-
nal in the world. They trade with
the whole world. They make their
bargains. They do not give any-
thing cheap. When once I was—
long ago—in Moscow to negotiate
with their Planning Ministry about
something or other, after a lot of dis-
cussions, when ¥ told them that they
were no better than the Americans,
do you know what their answers
was? Their Planning Minister said:
“Money has no colours, rouble or
dollar is the same.)’ So, we must
know here the facls of life.  Treat
them as friends but let us not he
anybody’s hang arounds.

Mr, Foreign Minister, India is a
poor country, We must remember
that all this lauding, or conveniences
or comforts for a few like ug should
not colour our vision of reality. We
are finding that our foreign policy is
becoming stifling and  becoming
more and more difficult, because we
have to depend on IMF which {s
getting bankrupt, or the World Bank
and the IMF. The shop will be clos-
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ed immedijately Amrican withdraws
its investment tnere. Europe is nat
agreeing to reduce the tariffs though
beggar countries like us, Group 77 or
whatever you may like to call us, are
begging with the beggars bowl, tell-
ing those people in the developed
countries where their own unemploy-
ment is rising to cut their national
income and give it to the poor coun-
tries, If this proposal goes to Gan-
dhiji today, he will turn in his grave.
He would say, “What hag happened
to 60 crore hands that they cannot do
their own jobs?” I would, therefore
likt to tell the Foreign Minister that
foreign policy is not merely what has
been done by India over the years, or
what is being Jdone now, but it must
involve these two simple things—
close and friendly relations with your
immediate neighbours and trying to
see that Finlandisation ag suggested
by one of your colleagues is not
extended from Afghanistan through
Pakistan to India some day.

Let ug not forget the lessons of
history. Countries or nations which
can divide and sub-divide other coun-
tries as spoils of wars have no morals,
no compunction. Our moral preach-
ing has no effect on them whatsoever.
Today the world is being run by
balance of power-—no, by balance of
terror. If China were to attack India
today with their ICBMs or IBMs,
India has no defence at all. We take
much pleasure in talking about litilc
Pakistan. Le{ us view our perspectives
correctly. Let ug deal with policies and
not indulge in populism. We have talk-
ed about Diego Garcia. And God know,
we cried hoarge. Hag it stopped the
Americans? We said that the Tndian
Ocean should be left free of terror.
Hags it stopped the Americans or the
Russians from coming to India or the
British or the French who have sent
a few gunboats or a few destroyers?
There our voices do not count, when
the tota]l balance of terror is involved.
Whether there would be a neutron
bomb placement in Europe to counter
the Soviet Power within the Warsaw

Pact is the big problem of these na-
tions today, not our Group of 77 ete.
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So, we must be realistic about these
things. In areas where we cannot
help, 1n areas were we have no say,
the poorest country like India that
we are today, we should pursue our
course ploddingly and painstakingly,
without making too much fuss or
withjout taking too much on oursel-
ves, where you may falter.

SHR1 JAIDEEP SINGH (Godhra):
Sir, I have been listening very inten-
tly to the eloquent speech made by
Shri Biju Patnaik, Hp certainly pain-
ied a picture of a sort of country that
would be ideal. I agree there, But
the problem is not that. It ig almost
amounting to wishful thinking on his
part, because if he was intending to
say that India should kowtow to
other countries from where it takes
aid, then ! think it is wrong. If he
was wishing to say that India should
be so independent that it should de-
pend on nobody, then also I think it
is wrong, because perhaps in  this
world there are only two countries
that can be called truly independent,
as independent can be. Every coun-
try in this world has to have some
sort of dependence in one sphere or
another and under the given circums-
tance, the gtep that India is taking, T
think, is very practical, dignified and
desirable. The previous day we
heard the speech of Dr. Subrama-
niam Swamy. He talked about our
relationship with the neighbourg also.
He not only spoke of our relationship
with our neighbours, but went on to
say how well the Janata Party had
done during the three years they were
in power. 1 can only say one thing
that the basic thing that we all have
to keep In mind in India is the in-
terest of our country. If that is kept
in view and with that in view we
build our relationship with all coun-
rieg without sacrificing our interest,
T can understang that it is desirable
and we all want it. But like in the
Janata regime, if we are supposed to
bend backwards, given in to every-
thing demanded by people around us
and thereby have good relationship. I
am afraid that is not the right way of
going about doing things. (Interrup-
tions). Talking about Farakka, you
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said that the waters ean be divided
between Bangladesh, Napal and
India.

SHRI BIJU PATNAIK: Idid net
say that; T am being quoted wrongly.

SHRI1 JAIDEEP SINGH: As far as
I understand, the Minister of Exter-
nal Affairs will certainly answer this.
But 1 am gaying that it is in the
intere:t of India to keep its interest
in these affairs which are bilateral,
strictly bilateral. For example, there
is a demand made that Nepal be in-
cludeqd as a third country in this mat-
ter of Farakka. This, I presume, is
not a very desirable thing because in
future many of our bilateral prob-
lems will have to be internationalis-
ed like this. That is not in our interest.
After all Dr. Swamy cited the instance
of Salal Dam. I was really sur-
prised. In fact, I had not heard akout
it. So, I have made a liftle study of it.
The negotiations of it weie completed
in 1976 and the matter came up in the
routine course of time. When the
signatures were atteslted, it happened
to be the Janata regime. Can a cre-
dit of this sort be taken? After all,
in this system of ours, Government
come and Governments go but nego-
tiations last over years and no one
party or Government can {ake credit
for such matters, But I am really
surprised that he really tried to do it.

Talking of other neighbouring coun.
tries, I personally think that we have
done =211 that we could and we are do-
ing all that we can. But the basic
thing that we all have to remember is
to have our interest first. That is
something that we cannot gacrifice at
all because we want to appease or
please somebody.

Dr. Swamy talked about the non-
aligned conference and the draft
whichi had to be drafted and India
had to be humiliated about it, It is
not true, I am surprised how he doeg
not even know the procedure. Nor-
mally in such meetings or conferences
a certain draft is prepared as a talk-
ing point, ag a discussion matter and
it is not expected that the draft in
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toto would be the draft that would
be accepted. Obviously that becomes
a matter of discussion and a consen-
sus is arrived at the end of a discus-
sion, which ig finally approved by
everybody. In fact even the Foreign
Minister of Singapore which is one
of the hawkish countries in the non-
aligned group, vervy recently in an
interview said that India conducted
itself very well and it was a very
good thing that this draft wag unani-
mously adopted by everybody. So. the
attempt to denigrate the situation, I
think, is rather deplorable.  Ang it
is not even true.

I would like to talk about Pakis-
tan getting aid from the  United
State'. I would like to ask a ques-
tion. What is the reason for provid-
ing the aid to Pakistan? FEvervbody
says that India should not be worried
nothing is going to happen to India.
But what is the reason for giving aid
to Pakistan of a huge cache of arms?
If it is to fight Russia, then it is not
sufficient. Pakistan cannot fight Rus-
sian even with the arms given to it.
Is it to supply these arms to insur-
gents to overthrow the Government in
Afghanistan? That is nol admitted
openlv by Pakistan either. Then T
have not understood what the pro-
blem is, because India has openly
declared that it does not desire to
fight with Pakistan. T remember that
very soon after the Congress Gov-
crnment come into power the Foreien
Scretarv vrag sent to Islambad. He
declared in Islamabad that India want-
ed to maintain the friendliest rela-
tions with Pakistan. Then where was
the question of our bona fide being
doubted? The question of supplying
armgs to Pakistan has certainly crea-
ted a certain amount of fear in our
mind because our past experience is
such. In the past, it was also said
that the arms were being supplied to
Pakistan not to fight India but to
fight Russia through the CENTO Pact
of which Pakistan was a member.
But every time we have seen that
whenever Pakistan and India had to
unfortunately, fight with one another,
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those arms have been used. So, vur
experience is of this type. There-
fore, it is not surprising that we have
to be wory about it, and that is why
we are talking to them, we are tell-
ing them, we are reminding them
that “each time you gupply arms, this
sort of thing happens” and yet
America, at that time quite blatant-
ly said that it has no control over it,
it does not know what to do. Last
time during the war not only arms
that were supplied to Pakistan, but
the arms that were supplied to other
countries which were in treaty with
it, like Iran and Turkey, were also
sent to Pakistan so that it could re-
furnish it to fight with India. At that
time the United States did not say
that they should not use those arms;
it just stood as a by-stander watching
this tamasha. Therefre, it is natural
that we are wory of this fact that
arms have been supplied to Pakistan.

Dr. Swamy said ihat the period of
the Janata Raj in India was tho
golden period for Pakistan in itg re-
lationship with India. But what I
would like to say is this. We should
not worry about what is the golden
period for Pakistan vis-a-vig India
We shoulg worry about what is the
golden period for India and Pakistan
together, or the golden period for
India in its relationship with other
countries. Why should we worry
about what is the golden period for
some other countries?

Therefore, T think that this is a
situation which does require a little
thinking. Because, since Mr. Reagan
has been elected, they nave taken a
stance which is somewhat hawkish.
At one time they even made a refe-
rence to the repert of the Rand Corpo-
ration which said where they think
there is danger of some  countries
going to harm the interests of Ame-
rica, they must arm them. TUnder
that pretext also there is the possi-
bility that thev will be armed.

Now with these dangers, India is
certainly going to be careful, because
what do we have to face, what are the
situations that are facing us? We

¥
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have a dictatorship in Pakistan,
which is a little shaky. One does not
know really what js its future. Then
there is the problem with Afganisian
for them and its outcome can be a de-
perate decision. There is conflagra-
tion in Afganistan itself. There is
instability there with the possibility
of worlg powers coming into clash
with one another. Then, there s,
unfortunately, the Iran-Irag confla-
gration which, to my mind, is a very
serious one. Because, just like in
history we read of 5 series of wars,
for one recason or another, I  think
this is the beginning perhaps, of a
series of oil wars. These were old
feelings which were pent up for years.
and now they are opening up, and
there is a possibility that these con-
flicts are coming to surface and if
something is not done at the diplo-
matic level it will soon become a
very serious conflict in the vicinity
of India. Than there is the precariou;
position of the States in the  Guilf
region. That is also a problem that
we are going to face.

Then there s the Super-Power
presence in the Indian Ocean. It is
zor the first time in India that now
our coastal gyreus bave ulio becuaie
sensitive. Previously we always tho-
ught that these were areas far away
{from any skirmishes, from any bor-
ders where there could be gny trou-
ble., Now with the Indian Ocean
becoming activated in a rather belli-
gerant move recently, our coasts will
have to be guarded. Therefore, we
are going to face in the next two or
three years a rather difficult period
and we will have to be very cautious.
This is a point which I would like to
bring to the notice of the Minister
and I would request him to say what
we are doing in that region.

15.29 hrs.

lSrm] SOoMNATH CHATTERJEE in the

Chair]

Coming to Kampuchea, it is cons-
tantly mentioned that after we re-
rognised Kampuchea, no other nation
Fag recognised it. Firstly, it is not a
correct statement because Algeria te-
cognised Kampuchea after the recog-
nised Kampuchea. So, I would say
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that Members should arm themselves
a little better with information. But
apart from that we had recognised
Kampuchea after nearly two dozen
countries already recognised Kam-
puchea. But I am not worried about
the business of recognition. What I
would like to put forward here js that
as regards Kampuchea vis-g-vig Indiz,
what is it that we wanted? Dijd we
want not to recognise this Govern.
ment and support Pol Pot who pro-
bably in history would compare with
Chengiz Khan? D% you want to sup-
port that man? Dr. Swamy unfor-
tunately is not sitting here. But whom
does he want to support? The thing is
that even the nations which are no’
supporting Heng Samrin are wanting
to bring back Sihanouk or at leas:
they want to create an atmosphere
that Sihanouk should come back.
Indirectly they admit that Pol Pot js
not their horse any way. Somebody
other than Pol Pot should be there,
if not Heng Samrin. But the fact
of the matter is that Hens Samrin
is there, hig Government is there
but they are friendly with Vietnam
That is the important point. The
allegation that this Kampuchea js =2
stooge of Russia is not correct. Yes,
it is friendly with USSR, and it is
Iriendly with Vietnam. Vietnam has
helped them to get themsclveg rid
of Pol Pot. Now, this is the equation
before us. What do we want? If
Vietnam had not done that ang if P’o!
Pot had not been got rid of, whnse
presence would have been there? It
will be Chinese presence, Would we
prefer China to have their presence
and influence over all these areas or
would we prefer these countries to
remain  Independent?” The Govern-
ment may be a little friendly with
Ruscia, but then we are {riendly
with Russia too. Tt is no® a crime
being friendly with Russia. If it is
friendly with Russia, at least no
direct  intervention is  possible,
whereas in the case of China be-
cause they have been directly in-
volved in that area, they would
occupy these areas ang create diffi-
culties for us because we have not
vet been able to normalise our re.
lations with China., That is why
we should do one thing. The
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role that India should play is to see
if we could bring about the Inde-
Chinese States come closer in trade
and economic relationship with the
ASEAN nations, and that would in
some way or the other make them a
little closer to each other. In this way
the tension in the whole area can be
climinated.

|Shri Jaideen Singh|

[ [ec) that there are two or three
things which [ must mention here.
Eevervbody has talked about various
parts of the world. But the main
ining that we all want to do is to see
that we have a good, efficient Foreign
Service, a good and efficient External
Affairs Ministry. Nobody has sug-
gested here that the External Affairs
Ministry should be properly provid-
ed. Looking at the prvisions wmade
for the Ministry in the Budget, I
notice that the expenditure we incu-
cur on the External Affairs Ministry
annually is reduced and the expenses
that have been incurred in all other
countries on the Foreign Affairs Min-
istry are increasing. Now there s
a situation. I  have travelled to
many parts of the world and I have
seen that there is a situation where
our diplomats gre unable to match
with the sort of work they are suppo-
sed to do in their grea. Even a
country like Pakistan spends per
official twice as much as we do and
therefore we are finding it very diffi-
cult, I personally think, it is neces-
sary to provide more for our missions
abroad at such a crucial time when
we want extreme efficiency. Unless
funds are provided, we are not going
to be able to meet the challenge,
Threfore, 1 would request the Minis-
ter to see and luckily the Finance
Minister ig also sitting here. that the
Ministry is provided with more
funds. I would finally wind up by
saying, really speaking I feel that we
should have more political clout We
are not having political clout. Many
«f our embassies gre rtun abroad
merely because they have 0 be there.
Some sort of connection and trade
has to be maintained. I think India
should take positive stand, should
have more efficient service, work
with political elout and make Indla’s
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presence felt and establish its creden-
tials in all parts of the world especi-
ally with West Africa and South
America where I think we are rather
very weak.

SHRI H, K. .. BHAGAT (East
Delhi): I had the privilege to listen
with rapt attention the speeches
made by many hon. Members to-day.
I listened to the speech of hon. Shri
Biju Patnaik. I must say that it was
really very amusing when the hon.
Member Shri Patnaik in the con-
cluding part of Uls speech said: ‘vou
have been talking all along apout
Diego-Garcia and Ofhers, all along
protesting against this and that. No-
body has listened to you. Therefore,
be praciical and do not bother about
it I have all vespect for him. But
I could never believe that a former
Minister supposed to be a capable
man, who has been fortunately or
unfortunately with ug for a long time
could say that and at the same time
quote Gandhiji. He wag quoting
Mahatama Gandhj at the same time
and saying if Gandhiji was there he
would have said this, he would have
done that. Do we not know what
is happening in the Indian ocean and
he himself said that this is happen-
ing? The situation there ig not as it
was two years ago. It is not there
which was there one year ago. It is
not so what it was six months ago.
Every day greater tensions are de-
veloping there and that too openly.
Not that secret affairs are going on
there or somebody is doing some-
thing secretly. Even nuclear arma-
ments are being taken there. My
friend says, because nobody is listan-
ing to you, therefore forget it. At
the same timp when he talks of
Afganistan it ig more amusing. He
said, well this present Government
has said that we do not like foreign
troops in Afganistan. But he says.
no. this is not enough and you have
been changing positions ang you
have been inconsistent and so on and
so forth. He said Mrs. Gandhi is
not consistent and she has changed
position. On the Afghan issue he
said whatever you have said is not
enough, be bold, be Gandhi, outright-
ly condemn it. But on Diego Garcia
he says please keep quiet. T do not

;4
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AakT
know why hehistll'owi.ngrs ’;}ot, and
cold at the same time. I do not say
that there are parallels. The whole
thing cannot be seen in isolation.
What I respectfully want to say is,
he appears to me to be confused and
inconsistent on the foreign policy
issue. Now we cannot see Afghan
issue in isolation. Similarly we
cannot see developments on our
borders, Pakistan borders, Pakistan-
Afghan borders in isolation. He made
the issue over simplified. It is very
interesting as he said if a few tanks
are given or if a few missiles are
given what ig going to happen? Why
do you say this? Why do you say
that? What is the objection to you
if US.A. is giving arms to Pakistan?
Well, if we were to be armed by the
U.S.A. what will Pakistan do? TIg it
not arming of neighbouring country
with whom we had wars? This is
not my opinion. This is the opinion
of this nation. This wag not an
opinion of one party or the other.
This was not an opinion of Mr. Biju
Patnaik. This wag the opinion of
the whole nation that two wars were
foisted on India by Pakistan,

Now, Pakistan is being armed for
whatever reasons, may be adequate-
ly armed or inadequately armed,
whether it is 400 million dollars or
whether it is 800 million dollars. He
taid, “That is not of any concern to
us. We should not say anything.
You forget it and have friendly re-
lationg with Pakistan.’ It was the
present Government and the party
to which I have the honour and pri-
vilege to belong which had the Simla
Agreement. The best possible steps
were taken to normalise relations
with Pakistan. We want normalisa-
tion of relations with Pakistan. But
if America is offering arms to Pak-
istan, we have a natural fear that
these arms would be used against us
If we express those fears and ap-
prehensions, Mr. Biju Patnaik says,
“This is wrong, please do not do it.”

As T see the gituation—I am ex-
pressing my own views—I do see, and
I know there are some contradic-
tions, that there is some kind of a2
link existing and it is some kind of
an axis where America comes in,
where China comes in, where Pindi
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comes in, whatever their different
motives may be, whatever their
different intentions may be. There-
fore, India has to see the situation
in a correct perspective, in a proper
perspective.

Then, Mr. Biju Patnaik said, “Take
stands on principles.” But he says,
if it is a principleq stand, inference
by inference, he meant it cannot be
a practical stand. Every day, all of
us belonging to different parties
which talk of principles, we say, in
principle, we are for this, but we
can go so far and no further. India’s
stand, 1 wish to submit, both on
Afghan issue and on the issue of
Indian Ocean and in our relations tao
Pakistan, in our relationg to Bangla-
desh, in our relations to other
neighbours, and the world has been
both principled and practical. This
is what should have been done.

I take this opportunity to very
warmly congratulate the Foreign
Minister, Mr. Narasimha Rao, who
recently had the privilege to chair
the Non-Aligned Conference as the
Foreign Minister of the host country
and previously the UNIDO Conference
where India’s role as a peace buil-
der. as a moderator, as a country
trying to strengthen non-alignment
movement, closer cooperation trying
to avoid confrontation and trying to
ease tensions, was acclaimed not
only by these nations but by and
large all the world over It is a
matter of great honour for all of us
in this House. There are leaders
sitting on this side of the House also
who have acclaimed that. I have
read their statements. Therefore, I
was rather surprised to hear the hon.
Member, Mr. Biju Patnaik, accusing
the Government of a big-brother
attitude towards our neighbours.

What were the instances quoted?
He said, in regard to Bangladesh,
Farakka waters. Don't we need
water for our Calcutta Port? If we
say, we need it, does it mean we
have a big-brother attitude? Tn re-
gard to Pakistan, he said the <ame
thing. We do not want to interfere
nor our present Government want to
interfere in the affairs of Pakistan.
We wish Pakistan people well. We
2]l know that even Pakistan people—
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1 do not know whether I should
say or not—I wish to say very clear-
ly, today are not the masters of
their destiny. They want complete
peace in India as the people in India
want complete peace in Pakistan.
But you have a military dictator-
ship. He is having his own way. He
is taking recourse to certain things.

That apart, what 1 wish to submit
is that our present Government has
been doing its best and a lot of
behind-the-scene work was gone, Our
officers went from place to place. I
must say, they did extremely well,
We have some very capable oflicers
in the Foreign Service who did their
job extremely well and their job
was appreciated. And ] think India
is playing a role which is worthy of
this great nation. Running a country
in foreign affairs, is not just like
mathematics. It is like moving in
very rough high seas particularly
now when the world is developing
new tensions in tulbulent walers, in
tumultuous times, people swimming
across you, swimming against Yyou
in this direction, and that direction,
Keeping the direction in view, you
have to procesg and, I helieve, that
in conduct of foreign affairs, India
has done extremely well and India
could do better and nicely I am
not going to comparc this govern-
ment’s functioning in foreicn affairs
with the Janata. 1 just do not wish
to compare it because I think that
would be minimising the performance
of this Government. I do not wish
to compare., There is no comparison
and the reason is obvious, Very
rightly Shri Biju Patnaik saig that
for proper conducting of external
affairs, you have to be internally
sirong and o on. You havp to  give
an image. Our worthy Prime Minis-
ter has said more than once that
India is not interested in becoming
a leader of the world or becoming a
leader o} Asia. leading or becoming
leader of this or that part of the
world. She has very rightly said it.
India certainly believes in the funda-
mentals of the policy of non-align-
ment, co-existence ang all these

External Affairs

principles which we have cherished
and for that India has to come for-
ward and India can come forward
with that strength, with that courage,
that conviction which my friends
may not like it. Mrs. Gandhi does
not need any certificates. (Interrup-
tions), I do not think Mrs, Gandhi
needs those certificates. It was Dr.
Henry Kissinger who said something.
I do not count on a certificate. It
was he who said, who gave his im-
pressions about the strength, seli-
respect. dignity and courage snd
clarity with which Mrs. Gandhi
dealy with when she had a meeting
with the President of India in Kis-
singer’s presence, (Interruptions).
Whatever he might have written. it
might suit you,

I am saying it because we have a
capable, dynamic leadership which
is clear about the purpose, clear
about the direction of our {foreign
policy.

New my friend was telling us
about self-reliance. We are 60 million
people. 1 asked: What are you doing?
You did not answer this. What to do
about them? And I do not want to
remind him about what they did
about them during three years.

Lastly, 1 support my f{riend Mr.
Jaideep Singh who talked about the
foreign service. 1 have a feeling
that our foreign service, itg recruit-
ment, its curriculum and various
other things need a second look so
that we have very eminent people. T
do not wish to minimise them at all.
But 1 feel that it does need a second
look so that you have people who
have that special training and know-
ledge. It is not just Indian Ad-
minisirative Service to {ake the same
test and different papers and put one
in the TFS and straightaway send
them to the countries.

1 feel the curriculum should be
different. The test should be dif-
ferent and they should also be given
some training at the base in India so
that they are attuned to the Indian
conditions. A forelgn service consist-
ing mainly the elite only, governed
by Western traditions, thinking in
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the old way. I do not think that they
can wholly or even substantially de-
liver the goods., Then our staff
which goes to our Missions, they
must be adequately trained. Now
we learn here German, we learn
here French and so many other
languages. Why not learn other
languages more adequately? The
Japanese. We have a complex and
we cannot avoid it, the super-power
complex between them, between
Russia and America, So, they are
there. But there are other countries
which have progressed, which are
very important, countries Iike
France, Japan, Germany and various
other countries. Our Government
has improved relations with them,
strengthened relations with (hem.
Our emphasis should shift more on
them, more on their languages, more
on relations with them and so on.

With regard to Africa also, we hove
given greater attention and we need
to give still more greater attention
and so also to the countries of South-
East Asia. ,

I personally feel that the fcreign
policy is under no attack, nothing
can attack it nor does it neeg any
defence. It is the correct policy. It
is being run in the correct manrer.
It is giving strength to the country.
It is helping the other nationg tc the
extent possible. India’s image is
going high. But we are not interest-
¢d in merelv our image going high,
we are interested in the solution of
problems. On the Afghan issue, the
stand which we had taken helned in
avoiding confrontation, if we had
taken a stand which would have
added to confrontation ang tension,
naturally the situation would have
been worse.

With these words, I very sirongly
support the conduct of foreign
policy by the Ministry of External
Affairs.

*SHRI T. NAGARATNAM (Sri-
perumbudur): Mr. Chairman, I am
very happy to participate in the dis-
cussion on the Demands for Grants

*The Original Speech was deliver-
ed in Tamil

MARCH 30, 1981

1981-82 Min. of 338
External Affairs

of the Ministry of External Affairs
for the year 1981-82.

Sir, when I was going through the
Annual Report of the Ministry for
1980-81, I got the feeling that this
Report was just a chronicle of foreign
visitors, dignitaries and other officials
of foreign governments coming to
India and in reciprocation our dig-
nitaries visiting those countries as a
continuation of our efforts to build
up mutual relations, It is axioma-
tic that ag a country wedded to de-
mocracy we should exchange such
visits in the interests of our country.
But that is not all. The success of
a foreign policy of any country is
not merely in enunciating the basic
tenets and not merely in exchang-
ing such visits. The success of the
foreign policy is judged by the con-
crete results that such a foreign
policy yields.

On page 21 of the Annual Report
there is reference to the continuing
happy relations with Arab countries.
But, the Arab countries are assidous-
ly assisting Pukistan in making ‘Is-
lamic Bomb'. Similarly, on another
page of the Report there is reference
to cordia’ ceialions with  Sri Lanka
But it has come in the newspapers
that Sri Lanka is giving a naval base
for American warships, When con-
fronted with this question, Sri
Lanka is wriggling out of the situa-
tion that it is giving place for a rest
and recreation centre for the Ameri-
can Naval fleet in the Indian Ocean.
We are [requently talking abou: our
cticking scrupulously. to the policy
of non-alignment. But, what is
happening in the countries belonging
to the non-aligned Group? In Singa-
pore and Malaysia, the people of
Indian origin are being treated in a
callous manner. The places of
workship of Indians have become the
victims of the vandalism of the local
people.

SHRI HARIKESH BAHADUR
(Gorakhpur): Sir, on a point of
order. There is no quorum in the
House.

MR. CHAIRMAN: Let the bell be
rung . .. Now there is quorum:
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The hon. Member, Shri Nagaratnam,
may continue.

SHRI T. NAGARATNAM: As I
wag saying, the places of worship of
the Indians have been destroyed in
a calculateg manner. Just three
days before, the Singapore Govern-
ment hanged to death a young man
aged about! 30 years hailing from
U.P.. in spite of our Governmenti’s
pleas for the reconsideration of
stch a punishment for a petty crime.
The Government of Singapore did
not pay heed to the request of the
Government of India and the young
bov was hanged to death for a small
crime. The people of Indian origin
in other countries shoulg be assured
of security to their life and property.
In the beginning of Irag-Iran con-
flict, many Indians were caught un-
awares and it was reported in the
Press that some had died in this
clash. But the unfortunate part of
this sordid conflict is, that our own
Ambassadors failed miserbly to
protect the lives of "ndians living
there. There was a graphic account
in a leading Tamil Weekly about the
hardships undergone by  four
families hailing from Tamil Nadu
who wanted to come away from
Iraq on their own_ without any help
from our Ambassador there. It should
be the primary duty of our Ambas-
sadors that they give protection and
security to the lives of Indians liv-
ing in those countries.

I would like to refer to the Ameri-
can-Chinese axis which poses a
serious threat to the sovereignty of
our country. One side Pakistan is
being armed with  sophisticated
weaponry worth several hundreds of
billions of dollars. On the other
sides, it is reported that Bangla Desh
i3 getting armg and war machines
from China. which is the major trad-
ing partner, In October 1980 our
Commerce Minister was jn Dacca for
negotiating foreign trade. We could
not buy all the jute produced in
Bangla Desh. But China is buying
all the jute produced in Bangla
Desh. When trade relations are
strengthened, it is concomitant that
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political influence gets
hand.

the upper

Probably these developments have
compelled our Prime Minister to
warn the country of impending
dangers from unexpected quarters.

16 hrs.

On page 34 of the Annual Report
a mention is made about our grow-
ing relations with Yugoslavia. But
it is strange that Yugoslavia should
go back on itg contractual obliga-
tions and refuse to supply ships to
India because of escalation of costs.
This doeg not redound to the credit
of the successful foreign policy of
our country. Again on page 36 the
visits of American dignitarics to
India and the return visits of our
own dignitaries to the USA as a mark
of understanding of the mutual
needs, The visits have proved to
be an exercise in futility because
America is arming our neighbour
Pakistan with modern weapons worth
several billions of dollars, which
may endanger nation’s security any
day.

Only the other day there was a
discussion about the pitiable plight
of refugees from Pakistan who are
settled in Jammu. There was a
Calling Attention Motion aboul the
sufferings of 3000 families, who con-
tinue tg be stateless even after 33
years. Here 1 would like to refer to
the indignities and innumerable
difficulties being faced by 5.5 lakhs
of stateless people of Tamil origin in
Sri Lanka. The 1964 Srimavo-
Shastri Pact has expired on 3lst
October, 1979. The supplementary
agreement between Mrs. Gandhi and
Mrs. Bhandaranaike entered jnto in
1974 is also expiring on 31st October,
1981. After this day, what is going
to happen to these 5.5 lakhs of state-
less people of Tamil origin living for
decades in Sri Lanka?

When we are seized of the press-
ing need for recognising the new
Kampuchean Government, we deo not
seem to be interested in this human
problem of gigantic proportions. In
my constituency there are refugees
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from Burma and Sri Lanka who
have been reduced to beggary in the
absence of alternative rehabilitation
schemes for their livelihood. The
hon. Minister of External Affairs
should take personal interest mnot
only in the repatriation of these
people but also in ‘the rehabilitation
of lakhs of people,

In the interest of improving our
relations and in our large-hearted-
ness, we surrendered the sovereignty
of Kachchathivu to Sri Lanka. Emi-
bolded by this, the Naval forces of
Sri Lanka harass the fishermen of
Rameshwaram who go into the sea
for fishing. They not only take their
boats to the shores of Sri Lanka.
offload them of the catches but also
give a thrashing to these poor people
and ask them to go back. The hon.
Minister of External Affairs should
take it up with Sri Lanka and en-
sure the safety andg honour of our
fishermen.

We have sent about 110 Hindi
books to Mauritius. India iy a
nation of diverse cultures and is
known for giving to the world the
concept of unity in diversity. We
have the federal set up also, We
<hould send books in Tamil to
Mauritius and Fiji Islands where
there are any number of peovuls of
Tamil origin and knowing Tamil
Tamil js the oldest language in the
country with a rich heritage, as has
been acknowledged by our hon.
Prime Minister in the Tamil Con-
ference. Tamil Books should be
sent to our Embassies in those coun-
tries where a sizeable section of the
population knowg Tamil. Similarly,
bookg in Tamil about Buddha and
Buddhism should be sent to our Em-
bassy in Sri L.anka whose official
religion is Buddhism. The vecple
of Sri Lanka know Tamil and they
should know about Buddha born in
India ang the sacred places of
Buddhism in India. In the Embassies
of our country abroad, at least cne
Officer should know the language of
the people of Indian orgin living in
that country. It should also be their
foremost duty to give protection
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and security to the life and pro-
perty of people of Indian origin liv-
ing in those countries,

With these words I conclude my
speech.

PROF, K. K. TEWARY (Buxar):
Mr. Chairman, Sir, after two and a
half years of drift, distrotion and
some spectacular buffoonery, our
foreign policy has been nursed back
to vitality. It has got the position
it occupied before the Janata aberra-
tion in our political history. Ii is
rather surprising that whenever op-
position people start speaking, the
one aim and the only aim perhaps is
to find fault with all that has been
done and, perhaps. they are not
aware of the fact that our foreign
policy is not based on ad hoc
measures or expediency It has em-
erged from our long struggle for In-
dependence and through our ex-
perience of struggling against colonial
rule. Therefore, our perception
evolved according to our overall
security needs, needs of the poor
struggling people in the country and
also as our Prime Minister has righ-
tly pointed out on several occasions
our foreign policy is inextricably, in-
evitably linked with our regional
questions and also the global ques-
tions.

Sir, the global question, the inter-
national scenario, as we look at it,
appears frightening. We are living
at a time of nuclear balanc, of
terror. It is strange world where we
are face to face with thermo-nuclear
annihilation, We have heard very
powerful leaders in the world—the
leader of the most powerful country
today in the world—only about fif-
teen days back he was talking about
world security and while talking
about another superpower he used
words like ‘cheats’ ‘liars’ and ‘crimi-
nals’. The threat was that this ver-
bal aggression will be backed by,
if necessary, tactical nuclear weapons
and a concept hags been evolved.
namely, limited nucleay warfare. We
live in such a situation and when we
look at our foreign policy percep-
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tions and formulations, then we be~
come moOre ang more convinced that
in a worlg like todays our foreign
policy stands the test of time be-
cause our foreign policy is based on
non-alignment. OQur foreign policy
is not based on any short-term gains.

Sir, the names of Gandhiji :nd
Jawahar Lal Nehru have been men-
tioned by Mr. Patnaik and other
speakers who have preceded me. Sir,
if you looked at our Frecdom
Struggle’s history then you will find
our basic principles of keeping clear
of group alignments and a desire and
yearning for peace all round and
greater cooperation among the people
of the world, constituted the very
bedrock of our policy programmes.
With your permission I would like to
mention a few things in this Connec-
tion.

For example. Sir, as far back as
1922, Indian National Congress nass-
ed Resolution supporting the victory
of Turkey on Joint-Anglo Gresk in-
tervention in their affairs. In 1924
we supported the Egyptian people in
their struggle. In 1927 Shri Jawahar
L.al Nehru, the maker of madern
for2ign policy of India  wen: to
Brussels to attend a,, International
Congress against Imperialiem ang if
you read his statements—against the
backdron of his statements—-then
Tndia’s loreign policy in relation  to
the vor'd as a whole and  regic,al
question. T think, we will be able to
put the prezent questions in correet
perspective. With vour permicsion,
Sir, I will read owt a portion of the
statement which Pandit Nehru made
on this occasion. I qunte:

‘India is a world problem. And,
as in the past, so in the future,
other countries and peoples—will
be vitally affected by the condition
of India. Both Egypt and gther
parts of Africa have suffered do-
mination because British imperia-
lism wanteq to strengthen its hold
in India and to protect its sea-
routes to that country.’

So, the explanation that we seek
today and the riddle that we want
to solve, namely, the Indian Ocean,
will be clear from this statement of
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Pandit Nehru jn 1927 when he said
about this. Indian ocean was sought
to be made a safe zone. It was called
a ‘Chief Zone’, ‘Chief Lane’ of Im-
perial Britain. I will come to that
later. But there is another state-
ment of Pandit Nehru, and that too,
on a very historic gecasion. It was
the occasion of the Congress session
held a{ Lahore in 1929,

Pandit Nehru made a prophetic
.tatement and said:—I quote:

‘india was a part of the world
movement. We cannot in our own
interests and in the interests ot
the rest of the world afford to re-
main isolated from the great move-
ments and forces which are shap-
ing the future’

‘India’s role as a non-aligned country
has emerged from these perceptions
of our great leaders. As the hon
Members of the House know, non-
alignment has got four parameters.
The first is detente development, dis-
armament and decolonisation, On all
these {ronts we have always strug-
gled relentlessly. On de-colonisation
1 wish to say this. Mr, Patnaik is not
here. He was saying that we have
developed some cold-feet wis-a-vis
thig question. Right from our inde-
pendence, and in fact even before
that we have been fighting against
colonialism,

1 can cite a few cases in support of _
my contention. In the matter of re-
gional good-neighbourly relations, in
1947, Pandit Nehru called an Asian
Telations Conference. Pandit Nehiu
was conscious of the advontages which
woulg accrue and the advantages
which Indja needed at that time
through regional cooperation. Tn 1947
‘ve whole-heartedly supported the
struggle of the Indonesian people for
freedom. In respect of the struggle
of the peop'e of Indo-China. wre took
a principled stand: and we lent mus-
rle into the fichting armg of the Indo-
Chinese people in their fight against
colonialism and imperial domination.
in the crisis of Korea also we took
a principled stand and also in the
Suez Crisis. On all these occasions we
always took a principled stand. We
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always took consistently principled
stand against colonialism.

Mention has been made of our rela-
tions with our neighbours. I think it
is proper that we go into what the
Congress Government has done, before
the interrugnum or deviation in our
political history trom 1977 till 1979. It
was under Mrs. Gandhi’s leadership
that Congress Government reached
agreements oh some basic questions,
regarding citizens and border issue
with Burma. In 1972 we had an
agreemenl with Sri Lanka,

Sir, with Pakistan also from time
to time we have been trying to im-
prove our relations. With China in
1954 we entered into good-neighbour-
1y relationship because we believed in
the unity of the Asian people. There-
fore in 1954 we extended our hand
of friendship on the basis of the prin-
ciple of Panchsheel, This principle of
Panchsheel was chatked out orv
evolved, at that time. We know what
China did subsequently. Even then.
Sir, Mrs. Gandhi’s Government has
always tried to have cordial relations
with China. That i< a'so a part of his-
tory,

Within the short time at my dispo-
zal 1 will now concentrate on our
velationsy with  Pakistan. Why our
velation with Pakistan is proving in-
tractable? To me it seems r.ght frem
tre Fifties, to the present time, we
are reminded of the Dullesian era, the
era of glohal confrontation. Now it
seemg that in America Dulles’s ghost
is hoverning on almosy ¢very roof-top.
Ti wag an attempt to divide people of
the sub-continent that Pakistan was
sought to be included as a member of
1he multi-national group, or a sort of
Pact, which was called SENTO and
SEATO subsequently. So, Sir, Pakis-
tan from 1950 was sought to he
delinked from India anAd  Pakistan
under pressure and brandishment was
not allowed to have a proper percep-
tion of the reality of the defence or
the foreign affairs policies or the eco-
nomic development of the sub-conti-
nent ag a unit. Sir, they are talking
about the question of massive aid to
Pakistan. Dr. Subramaniam Swamy
was talking about the golden period
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with him that Pakistan and India had
become friendly during the Janata
rule. Do you know the secret of it?
I believe that this speaks volumes
about the so-called golden period. Mr.
Moralji Desai, the then Prime Minister
of India, was as friendly with Mr, Zia
as he was friendly with Mr. Carter.
This explains that the Janata Party
had accepted the perceplion of Ame-
rica vis-a-vis the subcontinent and
they lad made our perceptions, our
long-term programmes and policies at
international level subservient to the
Amecrican designs in this region.

Now, Dr. Swamy was again talking
about Pakistan being a small country,
a weak country, He said that during
Janata Government nothing happened
in Pakistan. Perhaps he forgets very
conveniently that it was during the
Janata Governmenq that about 2-1/2
billion, dollars worth military aid was
extended to Pakistan. It was during
their regime that Pakistan acquired
arms and ammunitions worth 2 billion
dollars from America and other Wes-
tern countries. It was during that
period that Pakistan developed its
nuclear capability and from the Wes-
tern sources machines and material
puricined. Now, in the present cir-
cumstances, arming of Pakistan s
a dangerous game and with thig is
reiated the question of Persian Gulf
which hag beep convertedq into g Pri-
vate fishing pond of America. If we
are to look at the geography of Per-
sian Gulf, the professed objective of
America is a containment of Soviet
Russia. Fortunately, it is not the con-
tainment of communism but it is the
containment of Soviet Russia only and
in the same breath they say that they
are there to protect the interests of
the Western powers and I think these
two things are synonymous, But no-
thing hag been mentioned about the
interests of the local powers. The na-
tural resources of the Gulf countries
have been plundered by the imperia-

]iaountries.

Another aspect ‘of this problem
which arises to my mind is the ques-
tion of Palestine. Now, a sort of al-
liance is sought to be propped up
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among the countries of this region led
by Saudi Arabja. So, America thinks
that in this region with the petro-
doller country of Saudi Arabia the
American armg und the well trained
armies of Pakistan, they wilj be able to
prepare a surrogate as they did in Iran,
But unfortunately this is a tragic pro-
duct of a very simplistic view of world
history, a naivity which has absolutely
no defence, il is indefensible. What
they did in Iran is known to all of us.
The Shah crashed, It wag a part of
an interventionalist syndrome which
led to many complications, led to
their intervention in Vietnam where
the longest and the most barbarous of
war of human history was fought and
the Americans were defeated there
and they were thrown out of Vietnam
and the same fate awaits them on
this side also. They are talking about
the defence of Persian Gulf. Tell me
and I put the question to this House:
what is the position of Persian Gulf
and what is the position of Soviet
Russgia? Evep from trans-caucasus
region. if Soviet Russia tries to domi-
nate over Persian Gulf (Interrup-
bion). . . If the attack is air-borne,
they will have to cross a distance of
about a thousand miles and with sur-
veillance and espionage facilities of
America. they will be vulnerable to

air attack. If they come through Iran,
the distance is a2 thousand mileg again,
with difficult terrain and insurmount-
able mountains. Only then they can
go to oil-fields of Iran. Through
Afghanistan, they have tho ¢ame prob-
lem. If you look at the scenario. it
seems that Russia does not make anyv
military sense so far as Persian Gulf
is concerned. The real intention of
America and western countries, in so
far as Persian Gulf is concerned, is
to further subjugate the local count-
ries, As it was done during the Kis-
singer’s time, the plan has always
been ready: their intention is to seize
the oil-fields ultimately, Otherwigg, if
America and for that matter ir
western countries want stability in the
Middle-East. they would first address
themselves to the question of Pales-
tine the gtruggling people of Pales-
tine, Without a solution to the Pales-
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tinian question, there can be no stabi-
lity in the Gulf region and that they
are trying to push under the carpet.

I woulg now say a few words about
the Indian Ocean. As I was telling
you, the Indian Ocean has been a bone
of contention, and it became a bone
of contention not only recently, as
someone wag telling that it wag onlv
after the oil crisis that it has become
a bone of contention. Ip fact if one
goes through the history of this re-
gion, the Indian Ocean has been a
matter of primary concern right from
renaissance; rgiht from the 16th cen.
tury, the Great Powers had their eyes
on the Indian Ocean. As I mentiondd,
it was the centra] lake, chief lake of
British imperialism in India and in
order to strengthen this imperialism
in India, many littoral countries were
subjugated. The Indian Ocean now
poses a problem for peace. Because
of Diego Garcia and the militarization
of the Indian Ocean India feels
concerned. India is the only country
perhaps in this region with the longest
coastline and now we feel very much
vulnerable from naval threat.

Then, we have developed adequute
technology to exploit all the sea se-
sources, the resources which lie em-
bedded in the floor of the sea. The
hon, Foreign Minister and other hoen.
Members of the House know how
Americans and their friends have
sabotaged the law of the sea. It was
promised earlier that the resources of
the sea will be treated as the heritage
of mankind. They have sabotaged it
and they are passing legislation in
their individual countrieg to go in for
exploitation of these resources. This
is the world scenario.

So far as the Third World countries
are concerned, you can very well re-
member that now the famous democ-
ratic laboratories for the western
world are Chile, Bolivia, Argentina.
Brazil, Pakistan. Elsalvador and
South Korea, ete. These are
the modern democratic laboratories
for the western countries. They sup-
ported Sygmund Rhee of South Korea.
Col. Batista of Guba and Yahia Khan
of Pakistan. For them, the freedom
meansg this,
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Before I conclude, I would quote
one statement of Mr, Reagan. This is
how, the free world is sought to be
bolstered up and defended. This is
a very famous speech about Scuth
Africa, the racist, apartheid regime
which has been decimating the people
of Namibia and Mozambique and has
kdlled thousands of freedom fighters
in South Africa. Mr. Reagan says:

“Can we abandon a country
(South Africa) that has stood by
ug in every war we have fought, a
country that is strategically essen-
tial to the free world.”

This is the statement of leader of
the so-called free world. In these
circumstances, as my friend suggested
earlier, our strength lies in protecting
the interest of the third world coun-
tries, wheher they are countries of
Africa, or of Asia or Latin America.
There should be greater cooperation,
greater interdependence in terms of
economic development, in terms of
transfer of resources, in termg of
transfer of technology etc.

Shri Patnaik just now mentioned
that the World Bank and International
Monetary Fund assistance js getting
depleted. Why? Let him answer.
Recently, America is encouraging that
these institutions will not give assis-
tance to the developing countres and
they are withdrawing their support
and encouraging bilateral relationship
so that political pressure may be put
on developing countries,

SHRI R. L. BHATIA (Amritsar):
Mr, Chairman_ Sir, the main thrust of
arguments of Mr. Swamy and Mr.
Biju Patnaik was that India's foreign
polizy is no good, Janata policy was
a golden policy and specially with re-
gard to Afghanistan and Kampuchea
they were very critical.

Sir, with regard to Afghanistan our
position is very clear. The Prime
Minister hag said a number of times
that we are against all kinds of
foreign troops in other countries. That
is very clear. But we were also
against the pressures on those coun-
tries. They would have been very
happy if we would have condemned
the Army of Soviet Russia entering
Afghanistan, but they do not want us

MARCH 30, 1981

1981-82 Min. of 330
External Affairs

to also say about the pressures on-
Afghanistan which haq created condi-
tions because of which Russian forces
Lave gone there,

Sir, the main question is what is in
the interest of Inaia? Prime Minister
Indira Gandhi has very clearly said
we are neither pro-East, nor pro-
West., We are pro-India, What is in
the interest of India so far as Afgha-
nistay is concerned. It is tne secular
and socialist Afghanistan which is
friendly to India, not the theocratic,
extremist Afghanistan, This is in our
national interest.

SHRI MADHU DANDAVATE
(Rajapur); Sovereign Afghanistan,

SHRI R. L. BHATIA: Yes, sove-
reign, without outside interference of
any kind. Sir, we have got tradi-
tional relationg with Afghanistan. We
want that Afghanistan should decide
its own future in the manner that
they want. Mr. Dost Mohammuad us
also said that the Russian forces will
go the next day when all these pres-
sures against Afghanistan are with-
drawn,

Similarly, Sir, with regard to Kam-
puchea our position is very clear that
we wanted stability in Kampuchea
Pol Pot regime was Kkilling people.
Genocide was there and the foreign
countries were aiding and abetting
that situation. By recognising Kam-
puchea, now there is no massacre. The
Government has stabilised and the
same situation arises as that of Afgha-
nistan. Kampuchea under the present
set up of Heng Samrin is a friend of
India and Kampuchea under other
regimes, would have been the exten-
sion of hegemony and extension of
colonialism against which India has
fought throughout.

Sir, with regard to situation in this
region every nation has its problems
and prospects either based on history
or on heritage or the location in the
globe.

The late Prime Minister Nehru's
dream was to break out of the limita-
tion of heritage and the colonial rule
and create for India a situation in
Asig as well as in 4he world where
it could play a prominent role in the-
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comity of nations. How much India
could achieve is a matter of opinion,
but what India could not achieve was
significantly a factor of its environ-
ment. India had to live with aggres-
sive China with a border of 2,500 miles
angd on the other side, hostile Pakistan.
And now a new dimension has been
added to this situation—the Diego
Garcia. America ig building up Diego
Garcila  into  the biggest nuclear
naval base in the world posing a di-
rect threat to our country. Sir, this
ig a situation which is prevailing
around us,

Now coming to China, 1 would like
to say that China has always been
mocking at our philosophy of peace
and non-alignment. They have been
direclly or indirectly interfering in
our affairs. They have in many ways
interfered in our affairs in the Eastern
direction. In 1962 they directly at-
tacked us, and they have always been
posing a threat to our internal secu-
rity. So long ag China believes in
revolution as a way to freedom, and
helieves in aggression in the case of
disagreemet, there ig no possibility of
having normal relationg with it. China
believes jn pressurizing;  and they
have always heen threatening
their neighbours. The example cf
Vietnam 1is there before us, ag also
the invasion of India in 1962, and the
threatening attitude against India in
1965 and 1971,

The dramatic posture of threatening
1< is the instrument of foreign policy
»f China. They have always been
posing a threat to others, and have
heen pressurizing others. That has
heen the foreign nnlicv instrument of
Thina. So long as China has this kind
nf a posture towardg its neighbours,
there i- no possibility of having any
kind of normal relations with it what-
soever, their ping-pong diplomacy or
sending acrobatic teams is not enough
indication that they want friendship
with India. If thev are sincere, and
if they want friendship with us sin-
cerelv, they must remove the impedi-
ments which stand in the way of a
good friendship. But we don't sece
any guch indication. That is why Mr.
Vajpayee also fel] into their trap He
“looked at the situation casually, and
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he jumped to a conclusion; and the
result wag that India got a bad name.
1 think, he was also sorry for it.

Coming to Pakistan, it is unfortu-
nate that atter the Simlag and Delhi
agreements under which an atmos-
phere of friendship between the
two countries developed, and normali-
zation had taken place, Pakistan has
again started acquiring arms on a
big scale. While a normal acquisition
of arms needed for their requirements
can be understood, the size of arms
which Pakistan ig acquiring is a mat-
ter of concern to us. They have been
getting arms from China and from
America; and  getting a sizeable
amount of money from the Middle
East countries, to purchase those
arms.

This acquisition of arms hag to be
seen in the context of a  situation
where Mr. Haig says that they are
arming countries right from Pakistan
to Egypt. So, Pakistan will be acting
as a stooge of America. If Pakistan
hag acquired armg by its normal re-
quirement, it is a different matter; but
its acquiring of arms cxceeding its
requirements angd acling as a stooge
of America, and as a part of America’s
global strategy, is a point which we
should take into consideration. It is
a matter of concern to us.

Pakistan argues that it ig acquiring
arms  for three reasons. Firstly,
Pakistan has a responsibility in the
Middle East. They have to act as a
police man in case of emergency, to
Saudi  Arabia. Secondly, because
India is acquiring arms, they are also
acquiring them. Thirdly, they cite the
situation in the Afghan frontier. For
these reasong they want to have arms.

With regard to Afghanistan, it was
discussed when Mr. Inder Jit of INFA
went to Pakistan and had an inter-
view with Gen. Zia, The answer
given by the later wag very clear.
They are unable to fight Russian
forces. Gen. Zia also mentioned
India as the enemy of Pakistan. So,
it is in this context that we are con-
sidering the acquisition of arms by
Pakistan; and it is a matter of grave
concern to us. In the past, whenever
Pakistan got arms, they inflicted ag-
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gression on India. Every time, it was
inflicted by Pakistan on India. There-
fore, the acquisition of arms by Pakis-
tan is a serious matter; and the Prime
Minister ig right when she expresses
concern on this.

The role of China and Pakistan and
the situation that has developed in
the Indian Ocean, this regional and
global situation is before us, and India
has to find out a solution of the situa-
tion. I am confident that the gquality
of ieadership that we have in India
will certainly play its frole in the
foreign policy because foreig, policy
is also connected with our defence
system and is a party of the defence
policy,

This leadership was under challenge
during the non-aligned movement re-
cently in Delhi, 1 am glad to say that
Indian leadership had proved match-
ing to the siluation that was before
us. There were 93 countries with
divergent view: with diverse prob-
lems and all that. There was a fear
and it was the desire of some big
powers also t{hat this Conference
should not succeed. I congratulate
the Foreign Minister—he wag the
Chairman of tha' Conference—because
e was able to display his skill, his
leadership and the result was that
there was a joint declaration. I ap-
preciate that our officers who went
from Capital to Capital to make a
ground for that; and it was also the
coniribution of their labour which has
resulted in the success of the Confe-
rence that was being held in Delhi.

In this complex situation and the
global situation which is before us
which has been explained bhy my
friendq earlier whal India has to do?
What are the options of India and
what policy India should adopt to
steer clear out of this situation? We
are g non-aligned country and we
have to make this movement a very
strong movement. Among the non-
aligned countries there should be
a greater cooperation. In the non-
aligned movement, we have got many
countries which have got surplus in
raw-material, skills in machine and

-
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in capital. So, it is all that we must
share with each other and try to make
each one of us self-reliant, It is with
this spirit if India moveg forward, I
am sure, India’y geographical position
and India’s quality of leadership is in
a position to give a lead to this move-
ment,

Secondly, I would like to say that
we must cooperate with the countries
which believe in peace and in detente,
We had seep in the past that Russia
had been trying to bring about a situ-
ation of peace and normalcy in deal-
ing with other countries. They were
successfully able to bring about a
treaty of peace in Europe. They tried
to have an agrecement with America
in SALT I; they had also an gpgree-
ment with SALT II which unfortu-
nalely could not be satisfied by Ame-
rica.

Again Mr, Brezhnev while he was
here in Delhi gaiq about 5 point peace
programmes for Gulf area. He had
also said that they were ready to talk
about Afghanistan. To the new
regime in the White House, they in-
vited them and they were ready for
talkg and no conditions have been
insisted. So, here is a situation which
we must wateh, and India with its
great influence must assist in this co-
operation bhetween the two Super
Powers. They must try to bring about
a condition and try to put their mite
and help and see that the area of
peace expands.

America is trying hard to bring
tension to the world. Their intention
is to sec that the war does not take
place in Europe; their intention is to
see that the war does not take place
in Pacific; they are concentrating on
Gulf and Indian Ocean. It 1is this
situation which we must wateh; it is
this situation which we must take into
consideration and find a solution in
cooperation with the socialist coun-
tries and other countries who want to
have peace,

Lastly, it had been quoted by some
of our friends like Mr, Biju Patnaik
about India’s geographical position and
others had s'so smid that our neigh-



855 Demands for Grants CHAITRA 9, 1803 (SAKA) 1081-82 Min. of 356

[Shrj R, L., Bhatia]

bours are afraig of India. He was
talking about big brokerly treatment.
But what can we do if India is huge
in size? What can we do if we have
a terrific population of 68 crores? It
is a natural situation in which we are
placed,

The idea to have cooperation with
our neighbours is there, We are al-
ready doing it on a bilateral basis. It
is a bilateral system which we may
adopt with our neighbours, We must
give them economic aid. We must
give them confidence that we are
friendly to them. But, I am afraid,
they were supporting Pakistan and
condemning India. This is what Mr.
Swamy on the other day and our
ex-Prime Minister were saying, that
Pakistani tensions have been there and
we have dealt with them for the last
32 years satisfactorily. It is due to
their internal compulsions that they
are opposed to us. It is the Govern-
ment, Government after Government,
one General after the other, they
come, and they do not come by ballot.
They are not elecied bLy the people.
The people of Pakistan like us. The
people of Pakistan have no quarrel
with India. It is the leaders due to
their internal compulsions they are
pointing towards India. They are
enemical towards India.

Therefore, T request the hon. Minis-
ter that India must play its part in
the non-aligned world. You should
make this movement strong. India
will feel stronger if the non-aligned
movement is strong and secondly we
must have cooperation with other
countries, the socialist countries, and
the countries who believe in peace
and detente. In this regard I would
say we need greater cooperation with
Viet Nam, with Kampuchea, Russia
and the socialist bloc.

SHRI RAM JETHMALANI (Bombay
North West): Mr. Chairman, speaking
even on a subject ag delicate as foreign
policy, I cannot persuade myself to use
the ambiguoug and deceptive language
of diplomacy. I must jn accorq with
my nature cal] a gpade g spade,

External Affairs

SHRI M. RAM GOPAL REDDY
(Nizamabad): You can use legal lan-
guage,

PROF, MADHU DANDAVATE:. In
that case you will not follow.

SHRI RAM JETHAMALANI: 1
woulq like to summarise my gspeech
at the outset before I dilate on what
I am going to say. It js my firm con-
viction which I wish t5 share with
this House and support it by evidence
that our foreign policy is morally bank-
rupt. It is contrary and wholly con-
trary to international law. Tt jg a be.
trayal of enlightened national intervecst
ang it i; a frustration of the dreams
of Gandhiji and the early prompt-
ings of Nehru's conscience that (In-
terruptions). To talk of morality in
the context of foreign policy is to
act stupidly at least so far ag my
friends on the opposite side are con-
cerned. But let me recall for their
benefit that as far back ag 1924
Mahatma Gandhi laid down his con-
ception, the dream which he had of the
role of India ip international affairs.
He told ug that India will be a me-
dium through which international re-
lations will be piaceg on a moral
basis, India, he predicted will be the
voice of a powerful nation seeking
10 keep under restrainy all violent
forces in the world and hig spiritual
heir Pandit Jawaharlal Nehru in
more sense than one, the architect of
our foreign policy. (Interruptions).

AN HON. MEMBER: He wag the
political heir also.

SHRT RAM JETHMALANI: I am
talking o¢ Nehru whepn he still was
Nehru—ang before the idealist, the
vibrant idealist in him wag supplant-
ed by the realist in accordance with
the teachings of the realist school of
international diplomacy whijch came
to he fashionable. Speaking ag carlv
as 1949 before the US, Congress,
these are the wordg which he uttered:

‘The objectives of ouy foreign
policy are the preservation of
world peace and the enlargement
of human freedom.’
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Speaking of the basis and the goal
of our foreign policy he said: “We
do not propose to acquiesce”’—and
these are words which I wish the
Foreign Minister were here and he
heard them, and heard them again
and again:

“We do not propose to acquiesce
in any challenge to man’s freedom,
from whatever quarter it may
come. Where freedom js menaced
or justice is threatened, or where
aggression takes place we cannot
be ang shall not be neutral.”

He tolg the Americans assembled
through their representativeg in the
US Congress:

“Friendship and cooperation bet-
ween our two counirieg yre, {here.
fore, natural, I stand here to offer
both in the pursuit of justice,
liberty and peace.”

We have travelled a long way from
the time when those wordg were
uttered and I wish to judge the per-
formance f the present Government
in the context of what Gandhiji said
in 1924 anyg what Pandit Jawaharlal
Nehru said in 949  Sir, there is an
intimate velationship hetween the
goals of domestic polic, and the
pursuit of foreign po]icy“ What are
our proclaimed domestic ideals? Cur
proclaimeq domestic ideals are—if
our pronouncementsg have aly credi-
bility and have any value or truth—
democracy, secularism and socialism.
Writing recently in tha lates{ issue of
o Dbublication which the External
Affairg Ministry brings out for our
benefit. a jurist, a distinguished re-
nresentative from Srij Lanka, Shri
Shahu]l Hameed, says:

“In Sri Lanka, where the teach-
ings of the Buddha have profound-
ly influenced our history ang cul.
ture, we have today evolved a
political philosophy which seeks to
build a fair ang just society—a
Dharmista Society. Our foreign
policy ig a reflection of this con-
cept.”

If we proclaim democracy ag the
goal of our domestic policy, I want to
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agk the Minister, and I do not wish
to have the answer becauge the ans-
wer will embarrass him, I wart to
ask, in the pursuit of our foreign
policy, to what extent have we tried
to cuitivate democracy and to ul-
crease and extend the frontiers of
democracy? The answer ig a depres-
sing ‘No’. We have done nothing to
cultivate the democratic countrieg of
the World. W, have never proclaim-
ed our international commitment to
the furtherance of democracy and
the iree way of life, By constantly
trampling upon the interest of demo-
cratic countries, we have turned all
democratic countrie; today into  at
best lukewarm f{riends and at worst
sulking  rx-friends, who perhaps
would enioy our discomfiture

Ts it or is it not true that our best
fricndg are those countrieg whose
Governments are based upon religion
and whose interna] policics disclose
nothing but religious intolerance and
hat.cd?  We have done nothing {o
single out thosp  countries  whichi
practise the gecular way of life and
cultivate warm friendship with them.
We proclaim historic tieg of friendshi-
with ruling cliques which are primi-
tive and feudal in character, In fact.
we feuol 1l gt ease in the company
of tliose countrieg and Governments
which practise democratic socialism.

My frviend Shri Banatwalla, ha:
tal'ed & fow  cut  moldons. M.
Foreign Minister, I am only anticipat-
ing e will advise you to take some
more despicable stepg in that direc-
tion. T hope you will do nothing to
make your contribution to the des-
truction of civilised centreg of  so-
cialiem and fresm voiuniary gocialism,
the bibbutz and moshavs., He will
advise you to keep company with
petty chieftains and petty profligates,
their prolific progeny, both legitimate
and illegitimate and some day, if you
follow hig advice, you may end up by
buildings harems for the chieftains of
that area.

Sir, the Janatz Government may
not have done anything in the field
of ‘foreign policy. But I want to ask
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one gquestion, At least the Janata
Government ratified the UN Cove-
nants dealing with politica} and
civii rights, economic and  cultural
rights—covenants which were crying
for raiification from 1966, The United
Nations brought them into effect in
1966, Ang 1966 was the tragic year
of Mrs, Gandhi's advent to power in
thig country. Until the time the
Janata Government came intg power
nobody wag courageous enough to
open up our gociety to international
inspection. A free sociely has nothing
to hide. And not gne word has
cicher Mre, Gandhi gr hor distinguish-
d Foreign Minister ever said by way
of praise by way of acknowledgment.
Whatever else the Janoaty did or did
nny, do, at Teast we signed those cove-
nunts gnd we have made the demo-
cracy and human rightg a little more
safe or a littie 'csg uncafe than they
were before the Janata Government
cioae inty power T now deal with
ov- friendchip with the  Soviets, 1
roooguise jhe tremendous advantages
of that, relntionshin, T know that we
heve to be grateful to the Sovietg for
4 lew thingg that they have done in
the past. If our friend hip is genuine
and if our friendship ic not that of a
syvecophant T hope, occasionally the
Fareion Minister will pick up  the
noval courage to remind  the Soviets
s th phligationg of  the  Helsinki
Socord, of the rconstant hreaches of
the Helsinki A oorg the constant per-
serut’on of dicsenters in that area
and the perfectinn of new and subtle
methnde of psvcho-physiological tor-
ture which are develoned ang  dep-
loved hehind the iron curtain. At
least T believe that Pandit Nehru
would be proud of the Janata perfor-
mancn if be had heard that we had
signed the UN covenants relating to
humas, rights. But these gentlemen
are af, liberty to praise themselves or
what they have achieved, 1 zm
afraid, T at least, dg not chare that
praise which they have for them-
selves.

External Affairs

Coming to Pakistan, for long years
since 1947 Pakistan was an aligned
eountry, not a non-aligned country.
Pakistan wag squarely with the Wes-
tern Bloc. Yet, only the blind and
dishonest can deny the performance
of the Janata Government that
during the Janata regime Pakistan
applied for and obtaineq admission
to the non-aligneq movement. For
the first time, Pakistan saw the hor-
ror of heing in the CENTO and
SEATO. 1t is during the Janata’s
cullivation of Pakistan that it saw
the benefits of being non-aligned and
it became a member of the non-align-
eq movement which it continueg to
bhe (i1 todav. /7> realised that if
Pakistan hag to be non-aligned, its
fears may be illegitimate, maybe
irrational, maybe unjustified, are a
realily which have to be takep care
of.  You cannot blame Pakistan for
not heing s stupid as we are, If a
~uper power comes. anhd Masseg its
troops and armaments upon our hor-
ders, I think, only a fool will say that
e seeg no danger in massing of these
troops across the frontier I am not
a4 ereat admirver of General Zia. But
vou do not have to be his admirer
to apnreciate that even Genera} Zia
can entertain jegitimate fears, “look.
thiz super power iy now ensconced
very comfortabliy ouly a few miles
away ‘from my border; there ig dan-
ger”  Everyvbody says that Pakistan
is unable militarily (o cope with the
Soviet menace. Nor i« India milita-
rily capable of beating the Soviet
menace. What then ig the cause or
the basis of this unconsecioug assump-
tion that Russia will not some day
decide to walk through the sub-
continent? Ig it or is it not true that
to walk from Kabul {0 Colombg is
much easier then {o start your walk
across the Afghan frontier? You have
made things easy, and now things
are easy. Wherea; the dangers of
Pakistan being armeq by the United
States cannot be overlooked, cannot
he over-rated, vet mv grievance is,
bv our immoral conduct e have
forfeited the moral right to complain
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about Pakistan arming itself ang the
United States arming Pakistan, It we
had told Pakistan that “we recognise
the legitimacy of your fears, and you
and we together will exert our moral
influence in thig sub-continent and
at least ask the Russiang to with-
draw'’ it wouly have meant some-
thing. But I have never heard a
more stinking nonsense than this that
nobody can get Russia out of Afgha-
nistan; therefore, jet us not tell
them to get out of Afghanistan.

A man whg depends upon the
Gandhian moral force should at least
have the moral courage to stand by
his gpine and on his two legg and say
“thig is wrong”. Let the consequen-
ces be what they are. That js what
Gandhiji taught us, and that is what
Biju s2id; 1 do not consider him to
be « great heir of Gandhiji, but at
leas{ in hig own way he was saying
exaclly what Gandhiji said. We do
not have to worry about the military
weakness; we have to exert our moral
and spiritual authority on the aggres-
sor and call a spade a spade and went
the ggsression (o be vacated with all
the spiritual and moral vigour that
we are capable of.

T is no secret that while we were
courting Pakistan, we dinned into
Pakistan’s ears the need for satisfy-
ing three conditions; the congitions
were that the General must 1ift press
censorship, he must legitimatise the
political activity and hold parliament-
ary elections, even on a limited
franchise, but hold them by next
vear. The policy which we have now
followed is, that we have driven back
Pakistan into her old ways. It may be
wrong, it may be a tragic error but,
nevertheless, it is an understandable
behaviour on the part of Pakistan,
ang it is our stinking immorality and
moral cowardice that are responsible
for the action which Pakistan is either
compelleq to take, or perhaps it was
wanting to take, and we have now
given it a justification.
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16.58 hrs,

{MRr. DEPUTY-SPEAKER in the Chair]

The third point which I wanted to
make Is that our policy towards the
Soviet Union is terribly short-sighled,
it ig almost suicidal. | have already
mentioned it, and al] that I have to
add is: imagine a scenario in which
the other Super-power develops a
new Monroe Doctrine of its own and
says “to hell with the Asians; we are
not going to participate in their quar-
rels; let them be over-run; let the
whole of Asia become Communist.
But we wil] stick to our own Ameri-
can sub-continent”. At that stage, in
that mood, when the other Super-
Power retires intg its own shell, i/
it is decided by Russia to Wwalk
through the sub-continent, what is
there to prevent it? The on]y satis-
faction that Mrs. Gandhi will have is
that she will not be on the scene any
longer to witness that tragedy, to
which Indja is being exposed.

The fourth point which I wish to
talk about is that today the Russians
are about to suppress the human
freedom by moving their tanks and
other armaments into Poland, In the
past such things have  happened.
Hungary and Czechoslovakia are
conspicuous illustrations of what hap-
pened in the past. And they are not
only conspicuous illustrations of the
Soviet aggression, but they are also
conspicuous illustrations of the moral
cowardice which this country has not
yet been able to live down: the in-
famy of these incidents we have not
vet been able to live down. Today
thousands and thousands of workers
in Poland have got up and they are
trying to flex their muscles and
achieve a little bit of autonomy and
freedom from the heel] of the aggres-
achieve a little bit of autonomy and
betraying the same immors; attitude,
which we had in 1958, ang thereafter
we had in 19687

T hope that the Foreigg Minister, if
he calls himself a Gandhian, will pick
up at least some courage and once
again call a haly to thig diminution



of the frontiers of freedom, for
Gandhiji taught us about the expan-
sion of the frontiers of freedom and
Nehruy had taught commitment to
human dignity.

Our distinguished young {riend
from Guna has told us: let us now
recapture the spirit of detente. When
a paather, Hon or tiger, or any carm-
vorcus animal  has  enough in its
belly, and it settles down in the cor-
ner, while it is trying to digest waat
it has swallowed up, it always talks
v; peace, because that is the time
when peace is vital to the person’s
tigestion,

i7 hrs.

And, Sir, we are wilnessing
neace offensives and calls for revival
of detonte only vecause liiesp  al€
intervals between {wo acts of igno-
minious aggression and the world is
siowly acquiescing in  aggression.
(Interruptions). Let us not forget
the lessons of 1962. Let us not forget
that your great architect of foreign
policy for whom I have respect des-
pite his failures at least confessed
pubiicly that his foreign policy was in
shambles, and he contessed publicly
that ne had beep living in a world of
illusions. The trouble is that your
foreign policy is again in shambles,
but there are no people as great as
Nehru to acknowledge that the foreign
policy has failed. The trouble is that
Nehru was not surrounded by too
many “ycophants. This is an age of
cycophaney. Nobody is prepare to
get up and speak the truth and say
that the foreign policy is in shambles
and jf you want to know, the most
conclusive evidence of the foreign
policy of yours being in total shambles
is the very event of which you
proudly boast of and that is the re-
cent Non-aligned Conference. Is it
or is it not true that at this Non-
aligned Conference you wanted to
condemn, and one-sidedly condemn,
Diego Garcia, but you were prevented
by lesser powers than you and you
had to drop that allusion? Is it or is
it not true that you were not prepared
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to speak one word about withdrawal
of Soviet forces from Afghanistan but
you were compelled by smaller powers
to do sp in the final Declaration that
you issued? And, Sir, is it op is 1t not
true that today Indiag has alienated
itself from the two other co-founders
of the Non-aligned movement?
Yogoslavia, a smaller country, has the
moral courage to stand up to the
giant and say that ‘you have no busi-
ness to be in Afghanistan and you
wilt go’, and we _do not show even
that much moral courage. Egypt is
another co-founder of the Non-aligned
movement. Today our relations with
that one single great Arab country
which is the seat of culture and learn-
ing and which is the most civilised
Arab country in the world, are at the
lowest bottom and at the lowest ebb
and we are tied up with petty chief-
tain; because we feel uncomfortable
in better company and we feel com-
fortable only in this company about
which 1 have (escribed.

I say, therefore, that today our
fereign policy is a  betlrayal of the
people of Pakistan, it is a betrayal of
the people of Afghanistan, it i3 a
betrayal of all our commitments
which are essential to our policy of
non-alignment and, Sir, the national
interest of India is being sacrificed,
the long-range national interests of
India are being sacrificed to the
mechinationg and the aggressive
designs of one super power which
somechow has ingratiated itself with
the present Government and the
Prime Minister.

Sir, on the occasion of Mr. Brezh-
nev's visil, speaking on the floor of
this Lok Sabha, Mrs. Gandhi uttered
a sentence which I think eversbody
must sit down and ponder over. She
told this august assembly that ‘we
believe in the value of Indo-Soviet
friendship and therefore, in the pur-
suit of good neighbourly relations we
ensure that those relationships are
never jeopardised’, Sir, this is a con-
fession, a stinking confession, a cow-
ardly confession that our friendship
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with our neighbouring countries is
subject to the Soviet veto. So much
have we travelled from the times of
Gandhiji and Jawaharlal Nehru that
we have today mortgaged the indepen-
dence of this Jarge nation, this mighty
nation of Gandhi and Jawaharlal, to
the whims of one supreme power, the
Soviet power. And for what? One
has to analyse and investigate these
causes. The short time which my
party gets is not enough for this
probe. It ig not enough for investi-
gation and exposure. But it will be
very interesting exposure,

AT R Xra W rge (Frarararg)
FEe@r &% o7, wfl O AZTAL
S FT AT AW FE0 ¥ A TgH Wl
SAF Fgar Az O85r g4 4
Zur & 5 9iw ot wafora 140 &
A TIZ HFT E 1 O A Fgm 3
EAGEE I T st T Rl
TG HTFAHAT § TC T T I F7
ATATH GUIE,  F2TZ &1 ARG 07
31 oatwaw fogid deew g H
TN @ET FToqrew A4 faar ) zEE
ATEH ST FZAT w=wT 481 2 q1f 72
T T AR T AT F HT T A9 Al
AR A1 T T TR E

PROF, MADHU DANDAVATE:
Nation is higher than the Prime
Minister. (Interruptions).

SHRI RAM JETHMALANI: ‘Desh’
is higher than you or all of you to-
gether.

W1 Qio W Aew TE oA
T fafz dfsoy zms =g it o
qE A gifge ar =i A3 % 3
AT wTieg & fafrezs @ 8, oFr-
zaw & fafreee @& = Wt O
M= GEHTT F9 H) TR T8 &
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(swgavA) Fway oft 912 fafgsr w0
towt grr wdt w4 =ifgn, AR
w5 g FE TR OAE § 1§ I
TTATE TAEI FCT 1 (EANE) |

FUT AT GEHTAA GO S AT
faorr, 3R oF age sewr TEar f@ar
t ATATIT A GEILT FT GTA T &L
AT St AT € 75 I4F 1S (|
fosv mrfas 7 aar @@ sorm * B %
T A A F T ZwE & v £
T AR R T HTHT ZINAT 1 FH
FET FVTHF HHA FL AT q1fEw )
AN TEIA T AVE AT WA AT I
& Jora sgisr 7 fear g, gl Ad
T fraty w¢ 3T W fRur g oar &
i nvg1d ¥ Foa 79 & geEw
@ | zufHo 3o feEw ) ad 747
w7 Afzr

sz A fargd arferdr gfawr
S AT AW A TR T8 wa HEp
F1 F Aggar g fv 1971 @ v
i afean & faen® Wi gut aew ¥
fger®  FwaW W o faend @w
ars ax fad Gadifoars s aafor
o gATe fass Gaer oAre S /W
sfmar A zd 9t 1 TR IH gww
Fo 1 fa wars w1 qew i oF & S
q; o TOATE R T wAY &1 I
wif R awg ¥ 39 sy fegeswe 4
T A g AT AT AR G |

w7 af qifawae & freadfu
FATECAIENIE 7 WTIW WA
A mfgar @ w@F A afsen w1



367 Demands for Grants CHAITRA 9, 1903 (SAKA) 1981-82 Min. of 168

ZRIT qTSAT HiA TIRF0 FATT T T
AT IGE UF ATGF4 gATCATHET |
FfF7ZHA %20 F gatees wreH fafaeee
H AMIMAAS FL F gRA IFT THA
1 BIT AT IAF HAAG T AT
frar 1 7z FA FWT AN F
aEgT ;T 4T WA § ! uAHIAA
HENF 45742 7T A[F AU AT qAA
F7 Fodr Aifgw

FFZ ST A FrEd | AE T
FET A d s EtEd a9 2 ZEIK
nagzAw fafaezy wga & gl aT
feng faa &, sa fedid 7 aga weeh
A AT FENTEE ) TR FE 2@
gHIL ZAM@H & 39T 41 FUT ®IAT
a9 @t g1 2 Wt fF fosrqaa §
q qaaar g f&zam Raaq s adi vagar
Frfgo 1 AT FHT ATAT F 1 W(OET
feaqad g @ AT AW T aw
g0 "I FTIZ ®9AT @9 FTAT A(ET |
ITTAAA Fl, AT A dG@, FATT ZAAT
q AT FFAAr HEgAT 7w owv E
A% FF § uarfaw gHIv @ dier
FAT FTA Z 1 WOH AFA F (F
FEAME &7 287 97 FA[ S804 & ) 0F
AT/ 50 5 S0 8970 A% ATAT
g1 Fzs 4 Tt A AFA AT
EEATELE | S p—

Young wives are doing hair-cut for

their husbands.

(3 AW FT 741N TF Fq AT

15 30797 AW &) OF I
fagw ¥ ox fea & A14 97 9, T@)

3
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q% qTE T 12 ®IT Aia Q1 frg § w0
fF gt wtw aga wel 31 A%
Fgr & 7 ST AEHi g, 127997 §
FY ¥ZT BT WY AW ) # AT 72T
nF wG FT 12 T4 70 F, fwT A
Fgwefe wedi @ | 37 #wfzqrzan
T AT HEATE AGT 77 A9 T
@ £ za% foo §faaw wdi i #
fag qw1¢, = 1T 97 e fzar
strAr =fge T o7 waafeat
ZLIMF) AIGT i@ 9T 8 | HATT
Tfre & 31T § q1 6T A 7290 2.
Hfoer wmd & A wifaw A v
Z, w1 ¥ wafaw Hr@dr vedn g,
sfrar i fagd q7m &, wwF A
FqraA;r GTAT € | FHTY ATHHH AFHT
qmiEd g, 3% §, AfFa 3a% =41 T1
arzrra*r*rri AT WATATA, AAH A
Ifrg o, @i He gz ® YF A
3T AT F AT H [T 67 WA
Frfgu 1 T qaT 72 37 A ad q
T Y @ AT KT, AfEA AT
qT WEHA §, IAF wiE g F
fan %1€ saawar 1€t 2 U5 EEIT
FHATY TG, GTHOS AT R E, a8
F T dareTer #v qrfEe i na
AN IAE HIER Aq 'E* ??_,
3 w3 M wag § fag aw 435 Z 07
feefi wama § 1 faeed; e gw &
FIATH AT FTFAT 77 T oTr=E | FITE
=9 AT greT 9w fwar wan, Ag AJ1EE
TTA WIS a¥g & 79 fwar war av fE
AT TGN HTEF TZT 7T I97 fg7 F0A0
a6 WEA qF  IhAT fzwe g Agr
fAqar | A qigeaT & & St a9
TR ITAE T AT ZAATHS I
F ToIT FIT 1@ &; TA T A7 FHAT
FI® &1 IF ey gAA w9
T AT T IA¥ FE ——

':1! plin}

We are the representatives of the

people. g L
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@ 73 Zi4 WA, TET § AR R/
g 7 Tiama gre s, Ttwe o
HITAIT Ao FIAE AT FgEqE &
FAT 4w A JOAT L ZL fadwm
wAl HEIIT F ITADE AAAAT AT
exrA g4 Tfge 1 d@ oar #@ g,
R 20 EAT FLT BGF T A9 7,
EAT A S W@T E, FEr TH AR W
0.40 (ZHZ ¥ MIFT (.25 TIRT
g owar 21 48 @ g owar g 7
T frdeT € fr agr o g w-
wifeat & q=a1 7t wgre F fAg A3
THeq G i Afga, 394 24 79T
i Fq gT AT qrRdEr Fioar A4
A

MR. DEPUTY-SPEAKER: You went
to foreiyn Embassies to see how Hindi
can he used. But it seems you went
there tv collect grievances of the
staff.

AT o TrErls T T
ard 72 gt agiaefged w1 7 Afa &
fa7 75 fram 7di go Prar acvgr g
qI0 TG 3TAeT FE FUE (e
TITTIEET § AL ZAGE FqEY O, T
A AT T/ 2w oweTT A AT wEA
61 AT AEIFIARF AT 0w g7
ERUIFT AT TETE 6 407 #
FLFET B

M WY IUEAF . FO AT A
TIFIZI3ET AT, TG FT1US 2 A1
AT € 1

SHRI M. RAM GOPAL REDDY: In
the Report, it is stated:

“A proposal to introduce a new
legislation on emigration has reach-
ed its final stages. The Bill ig jikely
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to be introduced in Parliament
shortly,
Another propusal to set up a

manpower corporation in the pub-
lic sector at the Centra] leve] to
assist Indian job seekers in obtain-
ing jobs abroad is also under active
consideration of the Government.”

Somebody wanted to prepare Gana-
palhy statue. By the time he has
finished, it has become a monkey!

oar qE B A(fEm 1 TR Wt
fee w2} i Arfgo

UAGZAG URIW  (qieEiE 0 4
TRANER  frfaE agar B

The External Affairs Ministry, I
like to cal]l it as Economic Ministry.
It is earning over Rs. 4,000 crores.
They say it is invisible income, Why?
In  thig great light, our Shri
Venkataraman is not seeing that it is
the money that is being sent by
workers. It is not the agentg that are
doing this mischief. I have seen, I got
several people arrested. ] have writ-
ten to External Affairs Ministry. 1
have written 1o Home Ministry, to
the Pclice and tg the External Affairs
Ministry officers. They have taken
very strong action, Immediately they
arrested some people  and one man
was cheating from Kabul. By Inter-
pol. 1 got him arrested, But, unfor-
tuniely thal fellow hud only a pass-
port of Britain. That fellow could
not be brought to this country. All
of them, the unscrupulous people,
they are not agents. Quietly they are
doing. All such people should be
immediately booked and brought
under law and kept in jail under
National Security Bill. National Secu-
rity Bil] is mainly intended for this
pburpose. I want Mr. Makwana to
look into this agpect and see that
justice is done. Our earnings would
8o up. During the last 3 or 4 months,
our income has gone up tremendous-
ly. Over Rs. 300 crores we have
touched, in this short period, He
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[Shri M. Ram Gopal Reddy]

has got all these figures in this
book. 1 want that those should go
up. Our Finance Minister is assured
ol Rs. 4,000 or Rs. 5,000 crores. If it
1s properly implemented, | am sure
this amount will go up to Rs. 6,000
crores and we should have very few
restrictions. There are so many res-
trictions. That is why the people
are going to such unscrupulous peo-
ple. 'The External Affairs Minister
has stated in hig statcment that he is
going io simplify, he has already
~implified many cases, but it has Jur-
ther to be simplified so that people
cun easily go there and our Ambas-
sadors and olher staff should be
kept informed.

Regarding functioning of our
ambassadors, I cite only one exaniple,
In Kuwait, the war started. Our am-
bassador stood there and he arranged
food for all the refugees that werc
coming to Iran and Irag. Not only he
had given food to our people but also
he has arranged food even to Bangla-
desh and Pakistan people also. They
are all grateful {0 us. In several coun-
tries like Bangladesh and Pakistan,
neople think they are Indian, they
take pride that they are Indians, Our
people have earned respect and pres-
tige for our country and that is why T
congratulate our External Aflairs
Minister. He has done brilliant work.

In hic school days, I know that he
had never thought of his examina-
tions. He never studied his {ext-
book. But he always stood first in
his district. I was wondering at that
time how he passed gnd mastered so
many languages. By the time this
Parliament is over, 1 am sure that he
will learn all the lansuages of the
world and will be helpfull to this
country,

1 congratulate him and alsg congra-
tulate Mrs. Gandhi for having select-
ed such an eminent person for this
job.

SHRI YESHWANTRAQO CHAVAR
(Satara): Mr. Deputy Speaker, Sir, Y
am speaking at the end of the day

External Affairs

but there is one advantage that I am
speaking after many people placed
their points of view before this hon.
House and 1 will have my share of
putting my point of view.

PROF. MADHU DANDAVATE: All
is well that ends well.

SHR] YESHWANTRAQ CHAVAN:
As far as the day is concerned, what
M1 Dandavate says is correct, all is
well that ends well. That apart, 1
think that when we discusseq this
demand last year and when we are
discussing this demang today, my
mind goes back fo the last one year,
to what has happened in the world,
ip; the neighbouring countries and in
India itsell. And there we see a
considerable change of situation, in
the world situation, in the regional
siluation ang in the Indian neigh-
pourhood, Things are getting trouble-
some. I would like to use some
stronger terms for it, hut I am using
rather very soft term. It is a danger-
ous situation that we are facing to-
day. Therefore, Mr. Foreign Minister,
vou have got a very tough job, and
T must say at the beginning that it is
the duty of this House and every one
of us to support you and sustain you
in this troublesome and difficult job.
I am sorry, my friend, Mr. Ram
Jethmalani, is not here. When I was
hearing his speech, I left that I was
hearing a speech of the Republican
Senator of the USA. We have always
considered the foreign policy of India
to be a sort of policy of national
consensus, and it has been so. I think,
the House, last year, by and large,
supported this point of view-—when
1 also spoke on this and the House
welcomed this. Now, what has hap-
pened in one year that the situation
has so changed? Let us go intg the
whole matter,

Let us take the question of Afgha-
nistan, I am not going to pay any
compliments to an individual; I am
trying to pay compliments to the
country as a whole, as a national
policy. Have we departed from our
basic approach on non-alignment in
this particular matter? No. we have
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no{ justified the Soviet armed inter-
vention in Afghanistan, My Party
has asked for its early withdrawal. 1
was seeing the Annua]l Report of this
Ministry, as far as Afghanigtan is con-
cerned, he has said the same thing
there. We do not want the interven-
tion of any couniry in any other
country. We want a sovereign
Afghanistan, a Socialist Afghanistan,
a Iriendly Afghanistan. Mark the
word ‘friendly’ also. When we want
a friendly Afghanistan, naturally the
Soviet Russia also would expect that
they should have a friendly Afghanis-
tan, That ig a different matter. We
have not justifieq the Russian inter-
vention. We have not also created a
row, a meaninglesg row, about it. That
is where the skill of running the
foreign policy of a country comes in.
Had we just merely joined the chorus
of ‘withdraw the Army’ of some oI
the Western countries who, for the
sake of formality, go on saying but
who in private agree with what we
are doing; this is my impression; the
Foreign Minister may, perhaps, con-
firm it. Some of the Western coun-
tries except the U.S.A. and perhaps
the U.K. also—I really do not know—
understand this position. Our posi-
tion is that, as there should not be
the intervention of the Soviet Army,
there should not be the intervention
of other political powers also in
Afghanistan, so that it can give a
reason for provocation to Soviel
Russia. I think, the credit goes to
Indja that they initiated this proposi-
tion, ¢hat the Afghanistan problem
can be only solved by political
methods and no other method. The
initiative was taken by India—‘India’
as a country, I am saying; 1 do not
want to say ‘Government’; I am talk-
ing in the name of India; they have
taken the initiative in this matter,
and thig has been generally accented
by all; even in the Non-Aligned Con-
ference, they have accepted that
There is no military solution to this
problem. If anybody tries to find a
military solution t, this, there will be

a reglonal war, if not World War.
This is the reality of the situation
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that we are facing today. It is no
use using very brave words and tak-
ing very brave positions, You have
to live through a very dangerous
period, and every second has to be
lived through very carefully, very
cautiously, at the same time keeping
our principles in tact. 1 do not say,
‘Compromise with your principles’.
Never compromise with your princi-
ples. The Non-Aligned Foreign
Minjsters’ Conference was helq after
many years, perhaps for the first
time, in India; and I can say this
from my personal experience, ] was
rather a littie worried about the posi-
tion India had tuken; I had a fear
that there would be some sort of a
pressure on India in this Conference.
Well, I am glad that this Non-Align-
ed Conference was held in India; it
was held in India ang that is the only
reason why we could keep the unity
of the non-aligned countries, This is
the greatest achievement. Because I
feel personally that non-alignment
has been for quite some time—I have
got experience during my time—
under some sort of a pressure for the
dilution of the principles of non-
alignment, if not division in the
movement of non-alignment. There-
fore, there was a great danger of
disunity at this non-aligned Confer-
ence, but 1 must say that some how
India’s efforts succeeded.

Some Members mentioneq about the
draft. The Foreign Minister was good
enough to send his original draft to
some of the Members who were the
Members of the Consultative Com-
mittee. 1 had seen that draft. No-
body had felt that this draft was go-
ing to be accepted as a whole. Not
only in this Conference but in all
conferenCes, the host country always
prepares the draft. The only thing is
that it prepares a draft according to
its own inclinations and it tries to
persuade the other countries to accept
it. But it does not meap that they
are always accepted. More than a
couple of dozens of amendments are
always made. 1 remember the pre-
vious Foreign Ministers® Conference

held in South America . ., .
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AN HON. MEMBER: In Havana.

SHRI YESHWANTRAO CHAVAN:
It was held in one of the South
American countries. 1 forget the
name of the country at the present
moment. There also we saw that
amendments had 1o be accepted, We
did move certain amendments and
they had to be accepted by the other

people. So it always happens
this way. Only because some
amendments are passed, there-

fore, we cangot say that India hag lost
any ground or India was isolated. I
do not consider that sort of thing.
Even if we are isolated on certein
principles, we should prefer jsofalion
also if it comegs to that. But there was
no isolation. You did not ailow our-
selves to he isolated. That wag » good
thing,

Only one point rather troubles me
which T must mention. We hall nien-
tioned Dicgo Garcia in  the oviginal
draft and ultimately in the ncgotia-
tions you had to drop that, I know
the reason for it, Possibly Sri Lanka
pleaded, ‘If you mentioned Diego
Garcia, the Conference which wag go-
ing to be held. America may not
attead’. 1 think (hig Is  dipiownatic
wisdom, Somctimes you agree to that,
Dut for those who hiad the two drafls
compared, India dropping the refer-
epce to Dicgo Gereia was rather dis-
turbing, It wag disturbing to me. I
musi confegs this thing and this was
one point which we noted .in the final
draft.

Ultimalely, whatl are the principles
on which the foreign policy of a coun-
try is to depend? According to me,
there are two criteria, Onge is the en-
lightened national interests. Second
is the geo-political realities, If any
country is not consistent with these
two principles, if they do not keep the
national interests in ming and if they
forget the geo-politica] realities, it
cannot survive in the present world.
Thig is a very cruel and complcated
world, It i not a so easy and simple
world to be explained away in simple
moral terms,

External Affairs

We inherit Gandhiji’s principles, we
respect Gandhiji und we stiil call our-
selves the children of Gandhiji. Rut
Gandhiji wag a Wise man and a very
practical man. He was against the
use of arms, e wag the most peace-
ful man, But when army had to he
sent for the protection of Kashmir, he
said, ‘Go and send army.” He wus a
practical man who knew how the
nation was to be led,

Tf there are any moral issues In the
world to-day, there are two issues.
One s the peaze and war issue and
the second is the issue of poverty in
the world, These two issueg are moral
issues, Ultimately, what we do for
our jnternal policies and what we do
for international policies, on these two
moral issues, I think Gandhiji would
come and certainly biess us if we try
for these twg moral wsttes, Anpg 1
think, through our non-alignment
movement, we are doing that, through
our non-alignmoat movement, we grc
serving the cause of peace and,
through our new economic order, we
are trying to raeet the other ones,

As far as the factual situailion is
concerned, one must 51y that. 1t is
no use merely lalking that had
Gandhiji been here, what he would
have done? Tt is very difficult for
anyone ip tell, So, if Gandhiii had
been here, perhaps, the worlg would
not be in that hag conditinn as it is
to-day. Possibly, {hat would have haw-
pened. We cannot say about it
Gandhiji wag a very practical  ma..
He ncver soid that Indiaz shoulg not
have army, He was against any vio-
lence. But he nevcr said that we
should not have army for India. He
said that indeperdent India ghould
have the army to protect its horders.

Khan Abdul Ghaffar Khan wag tell-
ing some of us when we met privatcly
and personally that Gundhiji had pro-
mised him that if there was any trou-
ble or any persecution against the
Pakhtoon people, he would advise the
Government of India to send army
acrosg Pakistan, not that he had lived
to do that, Nor are we going to do
that. We would never have done it. His
complaint was that we did not do
what Gandhiji wanted ug to do. This
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wag the complaint of Khan Abdul
Ghaffar Khan which he publicly made
in thig country, That is not the issue.
If at all you have to judge the foreign
policy, it hag to be judged on the basic
two moral issues. These are the two
issues on which you can judge our
foreign policy. If our foreign policy
serves the interests on these two moral
issues very perfectly ang very legili-
mately and within the Jimitation of
the country in ore’s power, it ig well
and good. This can work wonders.
That jg very tlruc,

Last year 1 said that the decade of
cdotente had disappeared and gn era
o: coldwar was roung the corner.
Now, I find thiins ar» still bad—rather
worse to-day. Not only the detente
hag disappeared completely bul coui-
frontation hag olso started.  The im-
wortant thing that has happened in
between the last debate and thig do-
Fate was  the electionn ol President
Toagon. 1 huve nothing against 2oy
Fady or against America or the Am~-
rican people os  such. We want
friendly relations with United Stotes
2’50 a8 we want friondly relations wit’
U.S.S.R. The position is that the man-
ner in which they are talking is rot in
the intereet of worlg neace One must
azecent this because what thev are do-
ing ip our region is what frightens
e, In the last two days. more dis-
turbing news hag appeared in the
cewspapers.  First of all. we were
told that Pakistan wag not willing to
accept the arms from the United Stato:
ol America as a conduit to Afghanis-
tan, We have seen the news; siuce
vesterday we are reading news that
Pakistan is saying that ‘we will not
do that until we are given enougl’ So,
it jg a bargaining point, It wag not a
moral standard that thev had taken
that they would not accept arms to
bhe sent through Pakistan to Afghani-
<tan to fight the resistance there. They
say that ‘we wili not do that until we
are given enough’ Thig is a gort of
bargaining. Mr, Foreign Minister, you
should take note of one thing—there
is an arms base in Diego Garcia. un-
fortunately, there ig going to be an
arms base in Pakistan, Thic is a
dangerous position that we are facing
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to-day. I am not panicky about it.
We waut friendship with Pakistan, I
think we should take_al] possible ini-
tiatives lo develop [Iriendship with
Pakistan but the reality also ghoul?
not be rorgotten, Our gwp oxperience
about the last ten or twenty years
must not be fergotien, In the garb of
these friendly telks, preparationg go
on and when preparations go on and
when there ig enough arms, these have
a bad lendency of tempting the per-
sons o act agressively.

I remember in 1965 whep we met
in Tashkant, we were talking socisllv
with some of the Dakistani frind:
there. Naturnlly, the pcople were
rather free alter taking two or three
pegs. I gm g tea-totaller, One man
rather made 5 very interesting joke.
1 could not forget it, I asked him:
‘how, then you miscalculated and stari-
ed this war. He said: ‘the difficull;
with the Army Commanders s that
sometimes they act  first and think
afterwards.”  Well, you please keep
thig in ming thy such miscaleulaticns
wil] not take place, again these nus-
calculationg must not take place
an international situation, in military
matlers, in starling of wars—mayvbe
phoney short wars, small wars, local
wars. There is not going tg he a big
war. npuclear war, because boln (ho
Super Power are wise enough, Thoey
know that it ig not possible for any-
one of them to win the war, If any-
body goes for the nuclear war the
whole humanity is going to wverish.
So, they are wise and will never do
that. They muy talk about it. They
arr conscioug of the nucleay power
but at the same time afraid of the
nucleay power. They want to make
use ol the other gmaller countries in
the world and g them as tools tn
have their own strength and power
safe in their own gaphera of interest.
This is what they are trying to do.

Sir. there ig one psychological weal:-
ness in America’y position, America
has fought wars, They have fought
war in Vietnam and lost it. They have
fought war in Korea and learned their
bad lesson there. During the Second
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Worlg War they fought warg on the
Continent of Europe and, of course,
got the credit.

It is googq ihat they tried to gave
Democracy at that time and defeated
Fascism. We are grateful to them.
But it wag not only Americans. It was
Britons, French anq Russiang who
hag their major share, Sir, there is
a weak point goout American pofition,
they have not fought war on their own
land for the last 200 years. The only
war they fought wag a civi] war and
that too 200 years ago when there
were conventional weapons, What wa.
meansg is understood by the nations on
the Continent, We know what war
means, Let us go to Punjab and ask
people what war means Do they wantl
war or peace? Soviet Russia has
seen, Therefore, one is inclined to bo-
lieve if they say that they belicve in
world peace. 1 have got ali the res-
pect for Mr. Brezhnev when he res-
ponded to the hawkish language of
the United States by the offer of fur-
ther talk of detente. That was
Statesmanlike, wise, thing, Certainly
we glso want that some solution of
Afghanistay should be foung out but
what zbout El Sulvedor. What Ame-
ricang are doing there® What ig the
theory of Carter doctrine? For the
sake of their gecurity of America they
must be there in Indian ocean; vested
interests must be protecteq in the
Indian Ocean and Gulf countries. This
is ten thousand miles away. If they
are justifiable in doing this  what
about any other country being careful
to see that theiy neighbourhood is
safe from them. We want {o be care-
ful about our safety and peaceful
situation in all tha neighbourhood, not
only in Pakistan,

Sir, some distussion  took place
about the relationship with our neigh-
bouring countries. Some people tried
tg take credit for what wag done by
the previous Government, I am will-
ing to give it. T am not against it.
I have alwayg said that with one or
two exceptions Janata Party tried to
carry on hv ang large the foreign
policy of friendship with Soviet Rus-
si'a. But 1 must say their approach to

External Affairs

neighbouring countrieg was wrong, 1
have said it before on the Floor of the
House ag the Leader of the Opposition
that there was some gort of feeling
that neighbouring countrieg had to be
over-pleased and India had taken a
position of a sychophant to them. Be
friendly with them Be just to them.
Try to be careful about the mutuality
of interests. Respect them, which we
have beepn doing al] along, but don™
get yourself in a position where you
have to be all the while attending on
them as to what they wish and like
ang “'» not like and fear about, Thiz
is not consistent with the standing or
Tndia. How cap you justify the agrec-
ment on Farrakk, in view of the
dungers to Calcutla? We were a party
to negotiations and discussions.

know the position that Bangladesh
tukes. We have got all the goodwiil
for Bangladesh. And ip future also
we will have it, Mr, Minister, but T
would like you also to be very care-
ful about our mutua] national in-
lerests, Tt hag been mentioned that
there is going to he some sort of =
Regional Conference of the Secretaries
of the neighbouring countries in Sri
Lanka or some othey place. Well and
sood. Such efforts are alvavs we'-
come, We ghall always welcome those
efforts. Go andg meet them: talk to
them: find out if they have got any
legitimate grievances; and accommo-
date them. It js not that T am against
these, But I must tell you that there
is one danger in this thing, They have
so much tried to internationalise bila-
teral issues., This ig the game behind
these small necighbours: they have
this psychology that India ig a big
country. a big nation, Now we cannot
help it. Can we? In order to nlease
some of the neighbouring countries,
can we become another small countr; ?
We cannot do it. (Interruptions) We
are a big country. We are a fertilz
country both intellectually and in
terms of manpower, in termg of po-
pulation, ag well. Thig is all right, But
there has always been ap effort by
some of these neighbours—I don't
want to mention nations,—who have
always wanted to internationalise
some issues, Whenever they found
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that they could not succeeed in inter-
nationalising them, they wanted to
regionalise them, Thig is another way
of doing the same thing! So, be care-
ful about these things. Go ang give
them help. 1f you want to have the
next conference in Delhi, you have it
by all means. But about thig one
thing you have to be careful because
some of lhese countrieg play this
game against India, The long-term
interestg of India sometimeg are in
danger as far ;s these issues are con-
cerned, Therefore, 1 would like you
to be carcful &bout these things,

The other issue that we will have to
think more particularly is the North-
South dialouge. This is a very jm-
portant issue, if you do not find any
answer to problem of poverty I do
not think the internal policieg that we
are declaring also gre Tikely to succe-
ed. We arc talking that we are fight-
ing against this problem of poverty
in India; we are committed as a nation
for this; put how can Wwe do it, unless,
those who had the advantage of having
empires in the world, and who had the
advantage of having a technological
revolution 200 years ahead of us, try
to share and transfer the resources to
us?

Now, we read news gbout the World
Bank’s troubles. The Retiring Presi-
dent of the World Bank was in India
just a couple of dayg ago and he has
very liberally said  something about
aid, I am not nclineg to believe com-
pletely in that. Tt is o polile way of
saying it. There is a polite way of
listening to it! I have gne fear and
somebody mentioned that in  his
speech—I think it wag Prof. Tewary
who mentioned jt, Now the American
policy ig to try to bilateralise financial
cooperation and not do these things
through multilateral organisations
like the IMF ang the World Bank.
These are the new trends there.
Therefore we will have to remain
very alert. Naturally we have got
our own limitations, We are one of
those who want to ‘receive’, We are
not in a position to ‘give’. Therefore,
naturally, people are likely to mis-
understand, But at the same time we
must create 5 favourable atmosphere
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in the countries,-—particularly some
western countries,—who seem to be
in some sort wf a reasonable mood
nowadays. But please move them
from their political position to the
economic field, 1 have found this,
because, I have attended some confer-
enceg wherein these talks had their
early beginning about the New
Economic Order and I found that two
countries were rather difficult for us
to manage; One was West Germany.
The othey was U.S.A. Regarding West
Germany, I find, there can be some
hope because Mr., Brundt himself, as
Chairman of g Commission, hag pro-
duced g useful Report, Even if it is
accepted as g minimum, il will mean
some progress for the [uture, But I
am very much doubtful whether the
present USA  administration will bc
willing to accept any part of it

PROF. MADHU DANDAVATE:
Also England.

SHRI YESHWANTRAO CHAVAN:
Well, England is not a first rank coun-
try {rom that point of view: it has its
owp economic limitations, So, we
have to think ibout these things.

SHRI B. R. BHAGAT (Sitamarhi):
It is good if the US President attends
the Mexicog Coaference,

SHRI YESHWANTRAO CHAVAN:
Quite right; but merely attending the
Mexico Conference 1s not qutc
enough, Possibly by mere zitending,
they may create more troubles,

SHRI B, R, BHAGAT; Arc they
not willing to attend the Conference?

SHRI YESHWANTRAO CHAVAN:
They are not willing to attend it na-
turall:-, Because they do not want to
commit  themselveg  directly o, in-
directly about thig to the third world.
Thig is the basic trouble so far as this
matter is concerned, Therefore, Mr.
Foreign Minister, there ig another way
of doing it. The Non-aligned Con-
ference had accepted thig position
long time ago, And if the North does
not want to come forward ang share
their advantages with us, shall we not
at least, the Third World countries.
collectively try to work for coopera-
tion and set ourselveg for self-reli-
ance. Apng certainly we can if we
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begin that. I think the Northern in-
dustrialised countries, rich countries,
will have to think twice about it if we
show our strength. But unfortunately
1 am afraid that we are at the beginn-
ing of a period wherein there is go-
ing to be a ruthless pressure on the
Third World countries and the non-
aligned countries, 1 am afraid that
t.ere will be further zttempts gt di-
lution of the non-aligned movement.
And these are the dangers I am mairly
mentioning. I do not say that they
are likely to happen tomorrow, But
ilese dangerg are there, 1 thiak if
we have to retain our leadership of
the non-aligned movement, whatever
happeng we mugl take a strong posi-
tion; oven if we are isolated, it Jdoes
not matter. We should stand by the
principles of -on-alignment and this
12 the basic position that we have to
+nlte cave of

Well, Mr, Foreigpn Minister, 1 wish
«ouaowell, T do not want to flatter you
becanse Tohave pothing 1 gel from
vou,  You have done well the Gov-
ernment of India bag done well in the
1i.1d of foreign policy and our basic
position should be maintained ip these
difficult times. 1 think what the Prime
AMinister suid in one sentence, sums
up the Indian foreign policy. We are
not pro-Soviet Russia, we are not pro-
Uhited States whut we are pro-India.
That is a compact sort of a little thing
ihat she hag gald and that reallv spea-
king, sums up both our internal policy
and  the international policy. Let us
stang by it

st ore =T /T TAITY )
NG ST AL T RO
sepirr T 7 fE e g d wa aeee-
ZLRES SIS T e > o
TTHiAG T AR (FA0 1 GEd A0 H
s AEAg fRw7 6v siAd & fAo
igr- g w4 ar, e Biwdi 39w
T3 arrea'a‘rqﬁwf‘mrﬁi? EE IR
5 7 97 IRT 91 3 R F o weT T
fram o waw * 5e @ |

i
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i Tl g AW %"{‘ﬁrr w &
| TG HES, I AFET gAX
¥ qr7 gaT < wifva feh, afsa @
F Gg 1 gATL §A § OF UFIT F14ES
Sw HTe T ar, sfEe S s o,

P ER AT gt w H O H A
F 31 ST & 7T 0F TTHST LT @
fesTsaT #1 a19 F% 5FT g1 @H
93 r’ﬁ"&m fer wam & siF-wifad o
qER & T A, A7 ER T T AT
f& ag o= T8 FT@ FR5A & 46
ENE, FT ARAEAF S G0 E W
£33 T -?T?ETEFHT‘ET‘{ 2 ot FIAT
770 7 8 £ f@ wrveEn &0 fFR &
famm  favay v@ fazn simo0 OE1
TR OWTAN W | R A TRl E
TAs ZE——wdl 5iE ZT
T EETH S AT 5 A, ﬁ T AT
o7 fF 2 ZRIT 9T @ TET ATT A8
T ’ar;rarerr:r) . q:i: AR
Zi g f@ a7 Aewamisiga 9 | 9gA
37 919 &, @fwe FF9 nxT gar J5

HE WETHVER G0 AATA . W(ER AT
foger & £ W2 ET 1 FEIY &% F 43
At qifadiws AW A AE 7w g0

2 -j‘r —.|.-«..F1 “Ei a{ LTI
VIH S WEHTAIT R VAT R0 AR

AT SRRl EHT BV IAWA W A
17 {507 91 96 & F1§ AT ATR1
B WE—TFGT WA W I A,
STET A SRR @E qi T W
Z Tivn TRl WAL A AT Fi A9
% fZET 1 FR GEEe g o 38
T H TI4H G-l 17 TE Afukntei
ITE AN F OU WA G | TEE WG~
faeaa gifesm ¥ i, AfFa 50 o
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woul favur | Y WA WAAFT HIT
g T wfgqyt AF-g=77 F 791,
&+ urfeear 1t sw fw w1 fog e
gAH Fawr fHur 41, Hgd AT9H F7T
fear | gw %1 ug v ar & o
giffeqras wa  Qdr ward; 7 Fa,
afwa e 7 fee a8 asd ST
1 uw Fs s gm w A
WA | FATRXFTRE A H19 ALY QAT
=34 §TY AL AT Aiwdr gfeaar
aie A oq wg A fawe @ R (FA-
10 T §{ IH HHY AT 961 7 7T 9—
wife< 34 &1 AITH & FL W A
fgwrad & form @z @gam wer f& o
dl oF FE AT AT, FARC
fgmradga®an | g arfEsrT
q foT wrea 9 gmar &7 faam
AW Fi W FE & Ao gArd §AE
fez o 7t gz faa wreed-
ST% i & PR geTl AT ¥ A
afeadi wor & Fear far, afew qdf
TS 9 W Fear fFar Al 99 A
1 &M@ &A1 e frewe #§ wd
afF 3y F arg ot uzg T fEaar
JIACT & —gHTI guE wA S 7
A3 FATCET & W19 3§ Fidi g& IHiA
&i % & arqy &< faar 1 g1 A
g uifeer & worargn, e grar
o147 |

AEAT FT 5iF ATFAT EH— ag
feq i g% a1 & | @@ v AT
qaar ar—"fg=i-Hid wrg-wg 1"
g9 & 3% T favary frarar, #fsa 30
avr  ga gar faur o wifaEaa
F1 &0 41T AIFHTSH &1 AF) &, 050
Fi FIAATEA g1 TF| §—H OHT 7GR
#ar § & arear goEnn s
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& W FT qFEE AW 3w fAmogw

C® T Rt & a9 vgAr Sifgm

wrst & afefeafaat 04 & f nefadear
FiAAT AECFIAd B Adw FiEfawar
TZRfFag M 0TI Az gAT @ |

oIS FH AYA F T AT FINA A [ AN

TEATAN A1 THA FHIC AFATT BT |

forq as o A ga o7 T A0

gaan fFar ar—sa wwg wwd F1 AT

ArHET &I T+ TR AT | IH HAR

AT EEATH SA; W qTIOT FT F A

TM—WAz 0% FIT A I O[

wrqur JgF fzar Zar fF wwaTEE

FT H[ea &% %1 25 676 A% TR 80 |

I4 aF IH HGd a2 F oward @ q
fegr av ?  faofe & fe=y & foe &

gaTT HTe frgr—aw F A FEA H

foms ot gidr =fem | gw A T

®Y & Fga7 A1t & wndEr 7 aArv

wTg giar fzar, Svzan 5 giar fFar

ad a7 fem mz & fF sg |meer A

g 9% gae1 fFar gar—agm \aeg

#t fasia & & wgroeg & am A%

YT WA[  ARTAT AT AT | ST FE

FATY BATE WE 9T A4 AN @H A IAT

qarm & fqo 2zt ™ 9, gw T A7

qAMA T AW WT T TG

A AT | AT qF g9 TZA1 & HGA

RfaFray gt aT—ITw g 57—
TH AT F AM IH HIG FATT AR

ar |

IFE WAL qrEw 7 F@r o fa
SqaT 9@ Ft gEAT T agT wewr
FIA (FAT | T2 A=WT FIF 59—
& foe geam § g9l §7Eg T iq F¢
grmliqgfagT Foir frar gor & 9aa
faam wadi fa=r amw faa go diw &
AR aT M | gAY 39§97 F faaw
Ht A TAUTAT MY F, A1 9 F q@y
@A & IR faggam wTEwe a7
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[0 wiwadiar faa]

fear 1+ & qg Fgar Fgar g & WA
fqug # #i€ Oy 2w At & o fwet w1
aam FAaF fFgugam e g &
QAT gA  wagg w4f @A, a1 wadi
fewid @z adl T ysa X agl
g¢ g i Fg 57T Tgar § 7 FWE
sit HiarTd qig 5iq wafeF GT T @
87 9T Zra-9 72 FT &g Fg 7w =
g9 WIA FE UA T AE0 TA(FT |
THF IEA gA-  UEH aF af«a FTal
qr, f5q4 g7 wqa 3w w1 fawy FT
&1 &g UZH I Fhw & faqamm &
fora a1 Farar Aar 4 wH qER
g & oF Fid ag Wi FFAET ATEA(
f& wmafwer 7 3g avaqr fwar ar fx
F-TSH T FATOAN, I ) §H HEITAT
gt w47 FfFT s Fwr g vEgr g
R faega aadis @ qifFe@ oEw
A FAT IGT & WIT IH F QU GGIUar
#A ¥ faq wafewr &1 gar )
58 7% fovg & faa geawre fFar siraam |
sxadr feafa &, drvrga graaT g
| FLAS S0 7 T 7A of; wqed
agt UEH AR AT GIAIT AR AES
oy & ar gAre @ F fao o
g o) gardr  fgwmid gdt
a7 g1 uAdl & A9 5 g7 T30 qeaT
g1 gufeu aq gz fadza  fF gy
ugt § Wi wigfergyw €, 37 9 @
w2z F4A Afgw v 37 F1 gfweo
fzar stratr =nfgo «ife 3 odr g
A FEE FAT HE | WIT FHW OE
& FT O &, @1 g FATI FTYTAT
g sttT sy ave o Far g w i
BAT Fna | qfawqrs vew a7 q=ry
Fr gr &, fote & gare 3w owr o)
qIUL | AT 4g U fRar g
g "iga gAm & ug FFI w0 §
ga fwsdr it 3w #i ow g9 iy 43
CURNEE EIRE LI EnE e e Rtk o
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oF A qfAasga | mvEg efEg
fo gard qgiq % wa famre Bw @,
a7 1 I4F g7 v gaar fwar g Ak
arfdesrm 7 of; £F qre gAY gReT fwar
39 &0 &40 Al &, ug g A 3| fwar
g adAtge gaT diEvaCE §)
gafewr 1 grwa gw T 3@ AT g
34 Wi ged wg & & a9y fwdr F0 S
HgmEar e 8, ag THwo a1 g fF
qE TH H OWIGST IIO | w®WG T
TTF I HEEAT IAT &SI TH A1 faaar
#i i gAT T@r g 1+ AW
S qm FE, g iF A dig fw
S i A8 gHr §, a¢ marewr i wfw
9T qEY gHI 8 T & %0 Wiw wc g3
I zHfAc wH e A A3
#i faqm diar i gmr § Wi 3 W "
Freor wrfei 9TRT B

qAF U 9T Aiad w6 WAH
X qQiA-97F JIT G IAT 7T of
uqdt FIE FEA R e« HA@garg f®
§ o W4T |7 &7 qlH KF A

MR, DEPUTY-SPEAKER: There
are 22 Members from your Party, You
are wasting their time,

CORCELTRI AL I DI T
FIq T T TgA; A= AT i §
§Fa FE7q FTH_

' A

MR, DEPUTY-SPEAKER: You can’
conclude within & O’Clock, I cap give
you two or three minutes. There are
many Hon, Memberg from your Party.

ste xrgadAr o 0 ®5¥ g a&r
are &7 ol gt w5 &

MR, DEPUTY-SPEAKER. Every
hon, Member irom a Party need not
touch all points. One advantage to
the ruling Party ig if certain points
are left out by your own colleagues,
You can say that point and somec other
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point you must leave for, other Mem-
bers also, Why do you touch afl the
pointg and take the time of other
Memberg also. I am only helping

you, It ig left to you,

o TmFdar fas o Sirost
gaw 20, A A5T & FEAT 1 GEH
arg di ag & f& o 9% uFeqd qar
g, g "E; awq 9 WA A wEA
gy & ¥fwa gw A& oft Sod-wrd i
g, w3 d& awdr g o fawma &
wEr aqTd gF Widi § Wi AF WIE
FETR |

# 7z 5g7 7 fag dar g f& o
o we-fadaar & difs §, 3w &
47 A A FAE qeg Heg &
UF  HMYUA WCATH § A I 7
g f we-facawar wi Aifa &1 gq Far
w®E 4 A wr ofEdT gw
FIAT AT | AFTIT, TF AT TAT
HIAA @31 AT §, 4k HAA G
WIg 7 gH g % gA & aga Hid-
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e Fi w1 | wAfEwr W Hig J
LECTIE O B (I A
AYEs &Y <@ g 1 wmedr @ &
fag ot &g ug F%d wwAG ¢ &
FaFi GA@ ofi @@ @ 1 wwifso
T X udi & gg a1 AF FEAl
£ fa agi 4 yga wafaer ;e dig 37
FN gAY 477 g |

T i gawT mgr qifed @i g
feem fediawalw at ox T qfw
FT AEY £ o & feeli ofiawm &
sy WEd § | gw fweEr qw %
TG AT § g § Wi+ Fd
& 1 wfew gme ougr Sta o ®i
LT EiAT R A IHT FT A HT G
g gTfFteTa & mmae I g |
ot gR R ¥y @ g franeidw
& AT AeIaREE A7 & W] WY
ST W E L TE qIa qrfeena &1 sy
2 & oA wdl Ay § fRasw
e fF o famt § gy St

nd sradr £ AT oWT 1AW § s fewrd w2

qgard  ar A4 € afew gw ag W

siaar wifen fr g FI AR, I & MR. DEPUTY-SPEAKER:  You
32 e . s have to conclude, You have said many

AFAAT FE % frggn 7 wf#q gt points. You have said many good

wifgr 1 396 faa o wfaq oie points.

Fifsw 1 oF aw A T g | Wi A fes : # s

FEAT ATgaT § I Tied AR T 71
T /T FATT J1AT, ql PTG
FIT @AT? Fig W FTH19 TG A
ag v fafega qa g 1 s swwanfa-
T i TS I @i 9 | FGI TG AT
g7 E § o gmrd wegdt e aR e
& fger FT Fidt FATC Srdi gL &7 WK
FT ag T g9 7§ § f& ofeer g
w1 WIS A & dga w031 waR A
w & ? wafwr § wz fEe
T wATAg & Sy & wdforr
R T4 HEZ 7 T q1 98 a9 47

& fr &4 W @0C wFTETT F T §

AFNSIE (% Wi9d qE 957 7 50y
tear

MR. DEPUTY-SPEAKER: Now Mr.
Barot,

1Y hrs

PAPERS LAID ON THE TABLE
—contd.

- NOTIFICATIONS ENHANCING IMPORT buTy

ALUMINIUM SCRAP

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
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MAGANBHA]I BAROT): I beg to lay
on the Table a copy each of Notifica-
tion numbers §3-Customg to 85-Cus-
toms (Hindi and English versions)
published in Gazette of Indiz dated
the 30th March, 1981 together with an
explanatory memorandum regarding
enhancement of import duty on alu-
minium scrap from 35 per cent ad-
valorem to 86 per cent ad wvalorem:,
under section 159 of the Customs
Act, 1962, [Placed in Libray. See No.
Lt-2236/81]

1801 hrg

CORRECTION OF STATEMENT ON

CALLING ATTENTION RE. PAY-

MENT OF BLACKMONEY BY M/S.

ZENITH STEEL PIPES AND INDUS-

TRIES LTD. FOR OFFICE PREMISES
IN BOMBAY.

THE MINISTER OF FINANCE
(SHRI R. VENKATARAMAN): 1
wish to correct a statement made this
morning, while replying to various
supplementaries raised during the
Calling Attention motion regarding
the reporteg payment of Rs. 31,90,500
by M|s, Zenith Sieel Pipes Industries
Ltd. by way of black money for pur-
chase of office premiseg in Dalamal
House at Nariman Point, Bombay, I
had stated that according to the pre-
sent interpretation of the law, the
Provisions of Chapter XXI of the In-
come-tax Act 1o not apply in rela-
tion to the transfe; of interest of mem-
bers of a cooperative society to other
persons.

I had stated that this lacuna in the
law is proposed to be filled up through
a provision in the Finance Bill of
1981, In this connection, I would like
to state that while the question of
making a provision on these lines was
considered at the time of formulation
of the Budget proposalg this year, the
amendment could not be jincluded in
the Finance Bill, as certain difficulties
were pointed out in this regard by
the Ministry of Law. We were ad-
vised that the matter needg further
consideration in depth before a suit-
able amendment could be made to
achieve the objective, It is the inten-
tion of the Government to bring forth

o
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suitable comprehensive legislation in
order to bring cooperative flats within
the purview of th¢ acquisition provi-
sions under the Income-tax Act,

MR. DEPUTY-SPEAKER.
Shri Bhishma Narain Singh.

Now

18.02 hrs.

BUSINESS OF THE HOUSE

THE MINISTER OrF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): ] have tg inform the House
that a alight modification has been
made in the Time Table for the dis-
cussion of Demands for Grants....
(Interruptions)

The Demandg for Grants of the
Ministry o Petroleum, Chemicalg and
Fertilizerg will be taken up before Lhe
Demands of the Ministry of Communi-
cations.

SHRI G. M. BANATWALLA (Pon-
nani): It will cause great inconveni-
ence, We adjust our programmes ac-
cording to the original order. [The
Minister changes it thereafter.

MR. DEPUTY-SPEAKER: What js
the objection?

SHR] G. M. BANATWALLA:. That
is not the point, You must not allow
this,

MR. DEPUTY-SPEAKER: Instead
of one Demand, he is taking up ano-
ther Demand,

L

SHRI G. M. BANATWALLA: The
Members arrange their programmes
according to the order, i.e. which De-
mand comeg on what date, Our con-
venience ig also important, The House
cannot be taken for a ride like this.
It is most unfair to the Members of
the House,

SHRI BHISHMA NARAIN SINGH:
Slightly it has been modified.

MR, DEPUTY-SPEAKER; Those

. two Demands have already been men-
*_tioned there. (Interruptions)
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SHRI BHisHMA NARAIN SINGh:
Demandg for Grantg of the Petroteum
ang Chemicals Ministry were also
there. Only the order has been chan-
ged,

SHRI A. NEELALOHITHADASAN
NADAR (Trivandrum): The Minister
says il is only a change in the order.
But now... (Interruption)

MR. DEPUTY-SPEAKER: Thisis a
small thing. But Mr. Minister, they
say they have prepared for Communi-
cations tomorrow. Now they have to
prepare for another Ministry. (Inter-
ruptions)

SHR] A, NEELALOHITHADASAN
NADAR; Those Memberg who want-
ed to speak later, may not be here
tomorrow.

MR, DEPUTY-SPEAKER: Your
observiutiong have beep noted.

SHRI G. M. BANATWALLA; May
we tale it that the statement made by
the Ministe; has been expunged?

MR. DEPUTY-SPEAKER; No; it
has been noted—not to commit the
mistake next lime. I have to inform
the House... (Interruptions)

S1IR] A. NEELALOHITHADASAN
NADAR: Further no explanation is
there even for this change.

SHRI BHISHMA NARAIN SINGH:
I have to make one request, Actually,
I have been told that even from the
opposition side, scme Members have
not spoken, So, tomorrow, if we dis-
pense with the lurch, then we will get
some more time.

MR. DEPUTY-SPEAKER: I think
the House will have no objection,

SHRI BHISHYA NARAIN SINGH:
Then some members may also speak
about it. (Interruptions)

MR, DEPUTY-SPEAKER: Mr.
Ramavatay Shastri, at the same time,
your party has given two names, It
is only a helpful point. (Interruptions)
You go and take your tiffin. Why do
you spoil it? (Interruptions) We
are getting one hour. (Interruptions)

It is all right.
198 LS—14
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SHRI RAMAVATAR SHASTRI
(Patna); Thig wag decided jn the
Business Advisory Committee meeting.

MR, DEPUTY-SPEAKER: Dg not
be too technical. It will be harmful
to vou all,

SHR] BAPUSAHEB PARULEKAR
(Ratnagiri); We are governed by the
rules, as you say. (Interruptions)

MR. DEPUTY-SPEAKER: We are
governed by ruleg with exceptions
also.

SHRI BHISHMA NARAIN SINGH:
Then everybody will have a chance to
speak. (Interruptions)

MR. DEPUTY-SPEAKER: No We
will have a lunch hour also only to
benefit the members. They want to
speak. More names have been given.
had made a request to the Minister of
Parliamntary Affairg and b > was good
enough to suggest like tlis, I had
made a request to him o that every-
body speaks because chis ig a very
important subject.

SHRI RAMAVATAR SHASTRI: Do
not say like this, Many people have
spoken. Why are you mentioning that
we have got two speakers? Why are
you mentioning it?

MR. DEPUTY-SPEAKER: That is
between us, Don’t worry, You are
the only hon. ,nember who ig getting
time for everything and therefore 1
have to reply to you (Interruptions)

SHR] RAMAVATAR SHASTRI: I
have come for this. (Interruptions)

MR. DEPUTY-SPEAKER: Anyhow,
you are a very close friend...

SHRI RAMAVATAR SHASTRI:
Like so many others,

MR. DEPUTY-SPEAKER: You are
a very close friend with brotherly
affection... (Interruptions) Ram and
Laxman. Therefore, there will be no
lunch tomorrow.

——

RESIGNATION BY MEMBER

MR, DEPUTY-SPEAKER: I have
to inform the Hcuse that today the
Speake; receiveq g letter from Shri
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Surtp Singh Hit'a  aik, an elected

'Member of” Lok ‘Sabka from Nandur-
bar—S.T. constituency ‘of Mahardsn-
tra resignipg hijg seat in-Lok;Sabha.
The Speaker has accepted the re igna-
tion with effect frem 30th March, 1981.  The Lok Sabha ther adjourned till Eleven
Now, the House stands adjourned to of the Clock. on Tuesduy,

reassamble ! tomorroa-11. A.M, March 31,1981/Chaitra 10,1903/ (»Salca)

1807 hrs





